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the order pazsed by dhe Ton’ble KGT 10 1his manter
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Government of Himuchal Pradesh
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Cupr s Tarwardal 1o che Menber Secietny. ELPPCE Shinda-17 1109

for Eavaour of intformaticn.
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-

Addstiong] Secewary (Eov, $ci. Leglo &0 o he
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Compliance of the EA No. 35/2023 in OA No. 673 /2018 (MA No. 92/2023)

Status of the direction by Hon’ble NGT vide order dated 22.02.2021

Direction by Hon’ble NGT vide order
dated 22.02.2021

Compliance/Status/ Remarks

.| Inthelight of observationsin Para 38 above,
MoJS may devise an appropriate mechanism
for more effective monitoring of steps for
control of pollution and rejuvenation of all
polluted river stretches in the country. The
said mechanism may be called “National
River Rejuvenation Mechanism” (NRRM)
or given any other suitable name. NRRM
may also consider the observations with
regard to setting up of
National/State/District  Environment Data
Grid at appropriate levels as an effective
monitoring strategy

Pertains to Ministry of Jal Shakti.

.| Chief Secretaries of dll

States/UTs and
PCB</PCCs must work in mission mode for
strict  compliance of timelines for
commencing new projects, completing
ongoing projects and adopting interim
phyto/bio-remediation measures, failing
which compensation in terms of earlier
orders be deposited with the MoJS, to be
utilised in the respective States as per action
plan to be approved by the NRRM. Other
steps in terms of action plans for abatement
of pollution and rejuvenation of rivers,

The State prepared action plan for the rgjuvenation of 7 identified polluted river stretches (i.e.
Sukhna Nallah, River Markanda, River Sirsa, River Ashwini, River Beas, River Pabbar &
River Giri) in the State which were approved by Central Pollution Control Board (CPCB). The
said action plans have been uploaded on HPSPCB website
https://hppcb.nic.ifNGTMATTER.html.

The action plans focuses on the following thrust areas/ actionable points identified polluted
river stretches: -

= Construction of new STPs.

= |ncreasing the connectivity by construction/ expansion of Sewerage network.

= Effective solid waste management.

= Plantation activities.

The review of the implementation of the action plans is taken by the Chief Secretary to
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including preventing discharge or dumping
of liquid and solid waste, maintaining eflow,
protecting floodplains, using treated sewage
for secondary  purposes, developing
biodiversity parks, protecting water bodies,
regulating ground water extraction, water
conservation, maintaining water quality etc.
be taken effectively. The process of
rejuvenation of rivers need not be confined
to only 351 stretches but may be applicable
to all small, medium and big polluted rivers,
including those dried up.

GoHP Additional Chief Secretary (Environment) to Govt. of HP/ Principal Secretary
(Urban Development) to GoHP on regular basis.
The status of the ongoing components of the action plan is appended as Annexure-A.

.| The Chief Secretaries of all States/UTs may
personally monitor progress at least once
every month and the NRRM every quarter.

Regular monitoring of the matter related to Reuvenation of the Polluted River
Stretches is being conducted under the Chairmanship of Chief Secretary to Government
of Himacha Pradesh/ Additional Chief Secretary (Environment) to Govt. of HP/
Principal Secretary (Urban Development) to GoHP.

The detail of the meetings conducted is as below: -

0 Year 2021: 12.01.2021, 19.06.2021, 26.10.2021.

0 Year 2022: 29.03.2022, 27.05.2022, 27.10.2022, 15.11.22, 18.11.22, 30.12.22.

0 Year 2023: 16.02.2023, 25.03.2023, 1.11.2023.

The minutes of meeting of above-mentioned meetingsis enclosed as Annexure-B
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Status of the direction by Hon’ble NGT vide order dated 21.09.2020

Direction by Hon’ble NGT vide order
dated 21.09.2020

Compliance/Status/ Remarks

| All the StatessUTs may address gaps in
generation and treatment of sewage/effluents
by ensuring setting up of requisite number of
functiona ETPs, CETPs and STPs, as
directed by the Hon’ble Supreme Court in
(2017) 5 SCC 326

.| The timeline for commissioning of al STPs
fixed by the Hon’ble Supreme Court, i.c.,
31.03.2018, has long passed. The Hon’ble
Supreme Court directed that the State PCBs
must initiate prosecution of the erring
Secretaries to the Governments, which has
also not happened. This Tribuna was
directed to monitor compliance and in the
course thereof, we direct that compensation
may be recovered in the manner aready
directed in earlier orders (See, Paras 5 and 6
herein), which may be deposited with the
CPCB for restoration of the environment.

.| The unutilized capacity of the existing STPs
may be utilized expeditiously

Status of STPs

Urban Areas: -
Sewerage Generation in MLD 91.95
No. of STPsinstalled: 67
Installed capacity in MLD: 121.9
Sewage Inflow in MLD: 83.217
Excessinstalled capacity 29.953
Gap in treatment 8.733
Jal Shakti Vibhag has targeted to complete STPsin 9 towns by March, 2024.
4 number of schemes have been approved inder AFD which shall reduce the gap of
8.78 MLD by March 2026.
More efforts are being made to reduce the gap in 10 towns for which planning have
been made and sent to Government for approval of CSAPs-Used water Management
under SBM (U)-2.0 and if approved, it will further reduce the gap of 6.15 MLD by
December, 2026.

Rural Sector

Number of STPsinstalled: 8
Existing capacity in MLD: 4.32
Capacity being utilized: 2.61
Further the status of the Liquid Waste Management in rural areais as below: -

Particular Status

No. of Retrofitting Snglepitto Twin | 48

pit Toilets

Adding Soak Pitsto Septic Tanks 2

Households having Soak pits/ other 16963 - Soak Pits

disposal of Grey Water 290 — Leach Pits
133 — Magic Pits

Community soak pits 4352
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Common Effluent Treatment Plant

Sr. L ocation Capacity Status Remarks

No.

1 CETPa 25 Operational Baddi Infrastructure has been
Kenduwal, incorporated as a Special Purpose
Baddi, District- Vehicle (SPV).

Solan (HP) The Online Effluent Monitoring
Station has been installed.
The CETP is compliant on all
parameters apart from Bio-assay.
Further upgradation work i.e.
3MLD  Effluent  Refractory
Management & TDS Reduction
in CETP is proposed and shall be
completed by May 2025

2 | CETPKaa 5 Under The CETP-cum STP plant is
Amb, District- (Phase-l | Commissioning | completed. The project is based
Sirmour 2.5 on MBBR technology which is a

MLD) combined stream of Industrial
Effluent and Municipa sewagein
the ratio of (0.80 MLD:1.70
MLD).
The Online Effluent Monitoring
Station isin place.

3 CETP at Paonta 2 Proposed SPV i.e, M/s Sirmour Green
Sahib, District- Environ Ltd has been formulated.
Sirmour HP The revised DPR as per guideline

of the new scheme has been
submitted to the Nodal Agency.

.| The States/ UTs may ensure that the CETP,

State Board is regularly conducting the monitoring of the CETP/ ETPY and STPs
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ETPs and STPs meet the laid down norms
and remedia action be taken wherever
norms are not met

J It must be ensured that no untreated
sewage/effluent is discharged into any water
body. Prompt remedia action may be taken
by the State PCBYPCCs aganst
noncompliant ETPS/CETPs by closing down
or restricting the effluents generating
activity, recovering compensation and taking
other coercive measures following due
process of law

operationa in the State.
Since 2022, State Board has imposed Environmental Compensation of 31.04 crore on
STPs, 23.13 crore on Industrial Units for the non-compliance of the effluent norms.

Further, State Board issued power disconnections to 82 number of Industrial Units
since 2022.

.| Directions outlined in Paras 24-26 herein

may be implemented by the States/ UTs, and
their compliance monitored by the Chief
Secretaries at the State level, and the CMC
at the National level.

The information regarding Hybrid Annuity Based PPP Model has been shared to Ja
Shakti Vibhag and Urban Development Department vide letter dated 17.08.2020 (copy
enclosed as Annexure-C.

.| Wherever action plans have not yet been
finalized in respect of polluted river
stretches or polluted coastal stretches, the
same may be completed within one month
from today. The execution of action plans
may be overseen in the manner aready
directed in OA 673/2018 by River
Reguvenation Committees (RCCs). In the
coastal areas, the said Committees may be
known as ‘River/Coastal Rejuvenation
Committees’. The action plans must have
provison for budgetary support in the
manner laid down by the Hon’ble Supreme
Court or otherwise which aspect may also be
monitored by the CMC.

The action plan for the rejuvenation of the Polluted River Stretches has aready been
formulated and is under progress. The review of the implementation of the action plans
Is taken by the Chief Secretary to GoHP Additional Chief Secretary (Environment) to
Govt. of HP/ Principal Secretary (Urban Development) to GoHP on regular basis.

.| Directions outlined in Para 29 herein may be

Thereis no coasta areain Himachal Pradesh.
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implemented by the concerned coasta
States/ UTs, and their compliance monitored
by the Chief Secretaries at the State level,
and the CMC at the National level. OA No.
829/2019 stands disposed of and further
monitoring of the issue will henceforth be in
OA 593/2017 and OA 673/2018.

Directions outlined in Para 34 and 35 herein
may be implemented by the States/ UTs, and
their compliance monitored by the Chief
Secretaries at the State level, and the CMC
a the Nationa level. OA No. 148/2016
stands disposed of and further monitoring of
the issue will henceforth be in OA 593/2017
and OA 673/2018.

e In compliance of Hon’ble NGT order in OA No 593 of 2017 State of Himachal Pradesh
has formulated Action Plan for Treatment of Sewage and Utilization of Treated Waste
Waster in Rural and Urban Areas (copy appended as Annexure-D)

e As per the action plan arrangement for collection of the treated sewage water at the
outlet of STPs (having tertiary treatment facility) shall be provided by Jal Shakti
Vibhag and SIPNL for industry, citizens and bulk water user for secondary purposes
and processes that do no require direct human contact. No user charges for same shall
be levied.

1d

CMC may consider development of an
appropriate App to enable easy filing and
redressal of grievances with regard to illegal
discharge of sewage/effluents

NA

11

The monitoring by the CMC may have the
target of reduction of pollution loads and
improvement of water quality of rivers and
coastal aress.

NA

The CMC may also monitor the setting up of
the biodiversity parks, constructed wetlands
and other alternative measures to reduce
pollution load.

NA

1 The CMC may also monitor demarcation of

flood plain zones.

NA

14

The treated sewage water may be duly
utilized for secondary purposes by preparing
appropriate action plans and reports in this
regard be filed with the CPCB periodically.

In compliance of Hon’ble NGT order in OA No 593 of 2017 State of Himachal Pradesh has
formulated Action Plan for Treatment of Sewage and Utilization of Treated Waste Water in
Rural and Urban Areas. As per the action plan arrangement for collection of the treated
sewage water at the outlet of STPs (having tertiary treatment facility) shall be provided by
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Jal Shakti Vibhag and SIPNL for industry, citizens and bulk water user for secondary
purposes and processes that do no require direct human contact. No user charges for same
shall be levied.

CMC may submit its consolidated update
report incorporating all the above, before the
next date. Each action point mentioned in
Para 26 may be individually covered, and
summarized in a tabular format.”

NA
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ANNEXURE-A
List of Polluted River Stretches
Sr. River River Stretch Criteriafor categorization | CPCB, Results (mg/l) Priority
No. Name 2016-17
1 Sukhna Sukhna to Parwanoo BOD > 30 54.0 I
' District — Solan (all points)
5 Markanda KalaAmb to Narayanpur BOD = (20-30) 32-24 I
' District - Sirmour all points)
Sirsa Nalagarh to Solan BOD = (10-20) 8 -16 1
3. District — Solan all points)
(Baddi-Nalagar h)
4 Ashwani Along Yashwant Nagar BOD = (03-06) 3.2 \A
' District — Shimla/ Sirmour all points)
Beas Kullu to Dehragopipur BOD = (03-06) 6.0 \
5. Disrict- Kullu, Mandi, Hamirpur, all points)
Kangra
5 Giri Along Sain;j , BOD = (03-06) 4.4-6 \
' District- Shimla all points)
. Pabbar Along Rohru, District- Shimla BOD = (03-06) 3.6-4 \A
' all points)
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Polluted River Stretch Priority-I
(Sukhna at Parwanoo Town, District —Solan, H.P)

Sr.No. | Organization Responsible Work proposed for Execution Status
(Inthe Catchment Area)
1 Irrigation and Public Health [-Laying of Sewerage Network,
. Under Progress
Department -Setting up of Sewage Treatment Plants,
-Installation of Continuous Water Quality Monitoring Station Completed
-Radar System for Depth and Flow M easurement Completed
2. HIMUDA, Municipal Cleaning and Overhauling of Existing Septic Tanks and setting Completed
Council, Parwanoo up of Sewage treatment Plant
3. Department of Urban Waste Recovery and Reprocessing of Existing Dumped Waste Completed
Development
Kiosk for Domestic Hazardous Waste M anagement Completed
4, BBNDA, MC Parwanoo & |For collection, Transportation, Processing and disposal of fresh Continuous process
HPSPCB waste at Baddi Cluster
S Forest Department Plantation Proposal Completed
6. M C Parwanoo Phyto-remediation proposal on Samtel nallah Under Repair




Polluted River fgpgich Priority-|
(Sukhna at Parwanoo Town, District —Solan, H.P)

Action Plan L atest Status
STP Zonel
e STPof 1 MLD commissioned and functioning.
e Total 2137 connections, 1867 connections through 7 no. septic tanks has been released.
1. o 14 existing septic tanksin 7 sectors of Parwanoo Town covers all households.

L aying of Sewerage Network
Sewage Treatment Plant Proposal

(2 No of 1 MLD capacity each)

including laying of sewerage Iines.

in Zonel and Zonell in
Parwanoo Town.

Out of these 14 septic tanks, no. septic tanks have been connected to STP Zone-I
Remaining 7 septic tanks will be connected to STPI
Network for Zone-l is

Network for Zonel iscomplete.
STP—Zone—1II (Tipra):

The overall work of STPis70% completed.
Although the work has started but the acquisition processis still pending for want of funds amounting to Rs. 1,30,79,200/-
only
Due to incessant rains access is severely restricted for carriage of materials and T& P and therefore, work is temporarily
held up. Similar isthe case with the network.
Though the owners of the land have allowed the construction prior to the acquisition by verbal consent, yet funds arg
required for completion of the process and department to take possession of the land

For collection, Transportation,
Processing and disposal of newly
generated waste at Baddi Cluster

Regular lifting of garbage is being carried. Till date 867.76 tons waste

S.No. | Total waste lifted by [ Qty (tons)

: _ has been lifted from site.
JBR during period

5/7/23 to 14/8/23 367.86

1/9/23 to 15/9/23 417.05

10 &11% Oct.,23 82.85
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Polluted River Stretch Priority-I
(Sukhna at Parwanoo Town, District —Solan, H.P)

Action Plan

L atest Status

Phyto-remediation proposal on Samtel

nallah

» Phyto-remediation is damaged due to heavy rains and flood during monsoon and efforts
are being made to restore the same.
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Polluted River Stretch Priority-I1

(River Markanda at KalaAmb, District —Sirmour, H.P)

Sr. No. Organization Responsible Work proposed for Execution Status
(In the Catchment Area)
Kala Amb and Moginand Area: Laying of Sewerage Network and
In progress
Pre-treatment of Sewage
1 Jal Shakti Vibhag Trilokpur Area: Laying of Sewerage Network & Setting up of In progress
Sewage Treatment Plants
Installation of ContinuousWater Quality Monitoring Station In progress
2 (|_3|§r S(g?;ficl):duggal a[r)terﬁr(])fmer; KaaAmbArea In progress
- | zorporation, ® Proposal for setting up of CETP Prog
industries
Special Area Development
3. |Authority, Kala Amb, District|Proposal for setting up of Solid Waste Management Facility Completed
Administration
4, Forest Department Plantation Proposal Completed
5. JSV Phytoremediation proposal on Jattanwala Nallah In progress




Polluted Riveq ggtch Priority-I|
(River Markanda at KalaAmb, District —Sirmour, H.P)

Action Plan L atest Status

e  Work in progress

e 8000 m out of 8500 m pipe laid.

e Delay in the work was due to hurdle of underground HT line which has now been laid

e thework of laying was stopped by people of Haryana as they claimed the land to be in Haryana. Keeping in view the urgency o
work, the alignment of sewer line has been changed and about 600 m sewer pipe has been relaid. Now, about 500 m pipeisto b
laid.

e Theoveral work is completed except the work of sewer line which is required to be passed through Nallah near Ja Bharat factor
which is in progress and was supposed to be completed by 30 June 2023. But because of monsoon, sewer line could not be lai
because of high storm water discharge in the nallah. Tentative date for competition of work is 31st October 2023

e Sewage of 1.5 KLD volume had started flowing from Trilokpur Temple Complex to STP but the same was damaged at bridg
near STP due to heavy flow in nallah during monsoons which has now been restored in Oct, 2023

e People of Trilokpur, Kheri and Johron have been informed to take connection through news published on 15-06-2023. Till date n
application has been recieved.

Trilokpur Area: Laying of
Sewer age Network & Setting
up of Sewage Treatment
Plant
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Polluted River Stretch Priority-I1

(River Markanda at KalaAmb, District —Sirmour, H.P)

Action Plan

L atest Status

KalaAmb and
Moginand Area:

L aying of Sewerage
Network and Pre-

treatment of Sewage.

As per estimate there was a provision of 21645 m of sewer network .

Since 2500 m network is aready laid in HIMUDA colony, only 19145 m was required to be laid.

So far, 20.5km pipe stand laid (including HIMUDA) and the work of balance 1.145 km isin progress.

Connections is in progress. People have been asked to take connections through vide publication as well as through

pamflets. Awareness camps are being organized by BDO, Nahan for motivating people to take sewerage connections. But
no applications have been received yet.

People of Kala Amb and Moginand have been informed to take connection through news published on 15-06-2023. Till
date no application for sewerage connection has been received.

A portion of sewer line (trunk sewer) of about 4000 m is to be laid along Markanda river work on pillars which was
completed But a portion of this trunk sewer have sewerly damaged during flood caused by heavy which cant be restored
currently asthe level of water ishigh. For itsrestoration and protection a sum of Rs. 200.00 lakh is required.

The work is expected to be completed by March, 2024

Effect of Intense Rainfall in Current Monsoon, 2023: -

A portion of around 100 mtrs of trunk sewer line near CETP has completely been washed away along with pillers as
existing protection work of adjacent road collapsed which inturn damaged the laid trunk sewer line on piller.

A portion of branch sewer line of length 1642 mtr to Dhakanwala damaged badly

A portion of sewer line at Jattanwala, Mainthappal and Kala Amb Kheri Road. has suffered major clogging issues due
flow of mud/muck in to the already laid sewer lines
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Polluted River Stretch Priority-I1

(River Markanda at KalaAmb, District —Sirmour, H.P)

Action Plan L atest Status

e  Construction work of CETP KalaAmb has been compl eted.

e A Committee headed by Member Secretary, HPPCB Shimla inspected CETP Kala Amb on 04.11.2022, wherein
certain functional/ procedural/ construction related shortcomings were noticed, which have now been ractified.

e HPPCB hasissued CTO on 21.09.2023.

Proposal for settingup of CETPat|®  Sincethe project is based on MBBR technology which is a combined stream of Industrial Effluent and Municipal
KalaAmb sewage in the ratio of (0.80 MLD:1.70 MLD) i.e. municipal effluent is two third of total effluent load so project
can not be run until municipal sewage is made available, which is essential for bacteria/sludge formation.

e KIDC has been directed to stop the transportation of Industria effluent till the already stored effluent is treated
properly and also till sewage network is completed by the JSV Deptt.

e KIDC has finalized new contractor (M/s Kanwar Enterprises) to undertake Operation & Maintenance (O& M) of
the aforementioned CETP for a period of one year to be effective from 01.04.2023 to 31.03.2024.

e The matter was taken up during meeting under the Chairmanship of Member Secretary, HPSPCB on 27-03-23
where representatives of Sabu Steel Industries were also present but they didn't agreed for any change in the
structure of plant.
» Phyto-remediation Proposal on Hence, It was decided that atleast plantation be restored at plant. Accordingly, Plantation has been done both on
Jattan Wala Nallah upstream and downstream of the Plant. But without diversion of water via obstructing its the main purpose of this
phytoremediation plant cannot be achieved.
e During Short duration of heavy rainfall on dated 19-06-2023, the checkdam of this Plant has been pactially
damaged.
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Polluted River Stretch Priority-I|
(River Markanda at KalaAmb, District —Sirmour, H.P)

Action Plan L atest Status
e Theinstrument was earlier installed however dueto heavy rainfall
Installation of  Continuoug in the same got damaged, to resume functioning, a fund of Rs. 31

Water  Quality Monitoring lakhsisrequired.
Station
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Polluted River Stretch Priority-111
(River Sirsa, Baddi, Nalagar h, District- Solan)

Sr. No. Organization Work proposed for Execution Status
Responsible (In the Catchment Area)
1. Irrigation and Public |Execution of Project Proposal for Sewage Management by| Completed
Health Department and (laying of pipelines and installation and commissioning of STP
BBNDA at Nalagar h.
Proper design, execution of Sewerage Lines to be|Under Progress
incor porated in proposed CETP at Baddi.
2. M/s Baddi Infrastructure|lmprovement in Function of existing CETP at Baddi w.r.t|] Completed
(CETP) Baddi, District- [connecting the near about areas with Conveyance Pipeline
Solan. (6,945 Meter Stretch) to treat the 1.10 MLD wastewater from
Department of Industries|Industriesfalling in River Sirsa Catchment.
3. | mprovement in functioning of Common Effluent Treatment (Under Progress
Plant, Baddi
4, Cleaning Sewage Tanks for Industrial Areas of Baddi,| Completed
Jharmajri, Lodhimajra, Davni, Thana.
5. Forest Department Plantation Proposal Completed
6. |PH Real Time water Water Quality Monitoring Station Completed

10



Polluted River1 gt?f%tch Priority-111
(River Sirsa, Baddi, Nalagar h, District- Solan)

Action Plan L atest Status

e Work completed
e Household Sewerage Connections Total Connections 5492 (3744 DPR + 1748 afterwards), 4684 connection released.

The A/A & ESfor construction of Sewerage scheme to Baddi Town in Tehsil Baddi District Solan have been accorded on dated
02.09.2023 amounting to Rs. 37.0971 Crore under ““ Special Assistance to the State for Capital Expenditure 2023-24".
e Sewagereceived at STPat CETP:-

Month Sewage
S No. (2022-23) (KLD)

1 1 Oct 1365

' 2 Nov 1270

Proper design, execution of 3 Dec 978
Sewerage Linesto be incor por ated 4 Jan 1117
in CETP at Baddi. The proposal is S Feb 742
33.34 Crore. 6 Mar 856

7 Apr 1535

8 May 1800

9 Jun 1700

10 Jul 1775

11 Aug 1650

12 Sep 1800




Polluted Riveg(038etch Priority-I11
(River Sirsa, Baddi, Nalagar h, District- Solan)

Action Plan Current status

e Second & Final Pilot Plant trials were conducted at Pilot Plant installed at Ahmedabad on 12.09.2023, 13.09.2023 to 14.09.2023
by the team consisting of two Directors of Baddi Infrastructure, our consultant Dr. B.D. Thakur and technical experts from 1T
Ropar & SAIF PU Chandigarh.

» |Improvementin e Theresults were encouraging and found positive. Samples after trials at Ahmedabad were sent to 11T Ropar & PU Chandigarh for
functioning of CETP the resolution of the respective APl species. The water samples have been tested at their laboratories and they will submit the
Baddi. final report w.r.t. the validation within next 10/15 days.

e Thetendering process shall commence after final reports of samples after testing are received.

12
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Polluted River Stretch Priority-V
(River Ashwani, District- Shimla HP)

Sr. No. Organization Work proposed for Execution Estimated Cost
Responsible (In the Catchment Area) (InRs))
The up-gradation of existing 3 ST Es by providing quuenu ng Batch Under Progress
reactor (SBR) technology at Lalpani, Malyana, Dhalli
Installation of anew STP of 3.1 ML D capacity for Panthaghatti area. | Under Progress
Proposal for Septage Management under AMRUT-mission for the
management of Faeca Sludge and Septage Management including Completed
1. Shimla Jal Prabandhan|drains contributing sewage into Ashwani Khad
Nigam Limited (SJPNL) |Proposal for improving the water quality of Ashwani Khad by
installing various components, for the rejuvenation of water sources
by improving the purity of water of Natural Nallahs by Phytorid| Under Progress
Treatment at Ashwani Khad, Sanjuli-Malyana-Chamyana Khad,
Shimla project.
2. Forest Department Proposal for Plantation and construction of Check Dams Completed

13



Polluted River fd35ch Priority-V
(River Ashwani, District- Shimla HP)

Action Plan L atest Status
STP Malyana:
e  Work has been completed
STP Lalpani:
e  94% work completed.

The up-gradation of existing 3 STPs by providing Sequencing
Batch Reactor (SBR) technology at L alpani, Malyana, Dhalli

Building components compl eted.

Primary treatment unit has been compl eted.

Retrofitting of existing UASB tank toSBR basin-11 isin progress.

Work of SBR Basin-1 in progress after court stay got vacated on 21.1.23.

STP Dhalli:
Work has been completed.

» Installation of a new STP of 3.1 MLD capacity for
Panthaghatti area.

FCA caseisin progress
1% stage approval has been accorded for Gol
Final approval isin progress

Proposal for improving the water quality of Ashwani
Khad by installing various components, for the
rgjuvenation of water sources by improving the purity
of water of Natural Nallahs by Phytorid Treatment at
Ashwani Khad, Sanjauli-Malyana-Chamyana Khad,

Shimla project.

The matter has been submitted to Finance Department and approval is awaited.

14




Polluted F\;II\(/)e:?%II‘e'[Ch Priority-V

(River Beasfrom Kullu to Dehra-Gopipur at District- Kullu, Mandi, Hamirpur and Kangra of

Himachal Pradesh)

Sr. No. Organization Work proposed for Execution Status
Responsible (In the Catchment Area)
1. Jal Shakti Vibhag and|Proposal for Sewerage Scheme in Rangri, Manali, District- Kullu Under Progress

MC Kullu

Proposal for Sewerage Scheme in Marhi, District- Kullu.

Completed

Proposal for the expansion of existing STPsin Manali, installation of
New STPsin Manali.

Under Progress

Proposal for Sewerage Scheme in Kullu Town, District- Kullu (Zone- Compl eted
I

P)roposal for Sewerage Scheme in Kullu Town, District- Kullu (Zone- Compl eted
I

Pr)oposal for Sewerage Scheme in Kullu Town, District- Kullu (Zone- Compl eted
1l

Pr())posal for Sewerage Scheme in Bhunter Town, District- Kullu Completed

(Zone-111)

Proposal for the expansion of existing STPs and installation of New
STPs (District- Mandi).

Under Progress
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Polluted R;Il\(/)e:r;étretch Priority-V

(River Beasfrom Kullu to Dehra-Gopipur at District- Kullu, Mandi, Hamirpur and Kangra of

Himachal Pradesh)

Sr. No. Organization Responsible Work proposed for Execution Status
(In the Catchment Area)
Proposal for sewer connection and sewer line up gradation Under Progress
(District- Hamirpur)
Proposal for installation of STP at Dehra, District- Kangra Under Progress
2. Department of Industries |Proposal for installation of STP (20 KLD) at Industria area, Under Progress
Kullu
De-dludging of Septic Tanks for Industrial Area, Mandi Completed
(District- Mandi)
3. Urban Devel opment Proposal for up gradation of solid waste management facility at| Completed and processing
Mandi under progress
4, Forest Department Proposal for Plantation (Kullu) Compl eted
Proposal for Soil Conservation and Plantation (District- Mandi) Compl eted
Proposal for Plantation (District- Hamirpur) Completed
Proposal for Plantation (District- Kangra) Compl eted
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(River Beasfrom Kullu to Dehra-Gopipur

Polluted River &égch Priority-V
3 rict- Kullu, Mandi, Hamirpur and Kangra

Action Plan

L atest Status

. Proposal for Sewerage Scheme in Rangri,
Manali, District- Kullu.

. Proposal for the expansion of existing
STPsin Manali, installation of New STPS
in Manali.

. Proposal for Sewerage Scheme in Kullu
Town, District- Kullu (Zone-I)

. Proposal for Sewerage Scheme in Kullu
Town, District- Kullu (Zone-I1)

1. Financia Bid opened on 11.01.2023 and is under Scrutiny in the office PMU Mandi. The work of
distribution network awarded & survey work started by the contractor

2. Expansion of existing STP (1.8 ML D capacity) to 3.00 ML D capacity iscomplete and functioning.

* In respect of installation of new STP Manali- Discharge of Manali town is considered in the proposed
sewerage scheme Rangri. STP Rangri will also handle the discharge of Manali Town which is under AFD
project.

3. Up gradation of the existing STP and sewer network expansion has been completed.
Online Effluent Monitoring Station has been installed and functioning since, March 2022.
The Online Effluent Monitoring Station has been connected with HPSPCB on dated 06.05.2023.

4. Up gradation of the existing STP and sewer network expansion has been completed.
Online Effluent Monitoring Station has been installed and functioning since, July 2022.
The Online Effluent Monitoring Station has been connected with HPSPCB on dated 06.05.2023.




(River Beasfrom Kullu to Dehra-Gopipur

Polluted River &é?;h Priority-V
3 rict- Kullu, Mandi, Hamirpur and Kangra

Action Plan L atest Status
Thelaying of sewer line
Main Line: 7.85km out of 18.172km
Network:23.2km out of 44.253km
Proposal for the expansion of Expansion work of STP

existing STPs and installation of
New STPs (District- Mandi).

70% work completed at STP Raghunath ka padhar
72% work completed at STP Khaliar
Work of expansion islikely to be completed by Nov. 2024
Sewer age Connections
Out of total 8004 connections, 5378 connections sanctioned and rel eased.

» Proposal for sewer connection and
sewer line up gradation at Nadaun
(District- Hamir pur).

STP commissioned and work of main line completed.
Thework of network laying is in progress: 10.225km out of 12.816km laid
Thework of C/o 2 No. wet well and Pump House isin progress
1. Wet Well near Dhiyanu Samadhi- 100 % work completed. Balance 30m Rising Main to be laid, dispute has
been shortout. Pumping Machinery not received. SOP not applied.
2. Wet Well near PWD Rest House- 35% work completed (Site Development). Transfer of the land in the name of
department isin progress and payment for land acquisition is being paid to the applicant
Household Sewer age Connections:
Out of total 1566 connections, 735 connections sanctioned and 700 released. Releasing of balance connection
ISin progress.

> Proposal for installation of STP at
Dehra, District- Kangra.

STP commissioned and running smoothly.
Household Sewer age Connections::
Out of total 850 connections,
732 connections released.
ADM is conducting monthly meeting as per direction of DC Kangra.




- 1040 .
Polluted River Stretch Priority-V

(River Beasfrom Kullu to Dehra-Gopipur at District- Kullu, Mandi, Hamir pur and Kangra

Action Plan

L atest Status

» Proposal for installation of STP (60 KLD)
at Industrial area, Kullu.

80% laying of Sewerageline

95% Plant and Machinery of MBBR unit including ¢/o screening chamber, O& G trap etc.

35% work of ¢/o JE Room-control panel building.

The HPSIDC has imposed penalty of Rs. 3,94,343/- only vide letter dated 16.12.2022 with the directions to
complete the work within 10 days failing which action as per clause of agreement will be intitiated and
work will be rescinded and fresh tender of remaining work will be invited. But contractor has again not
complete the said work till date.

HPSIDC has again written a letter on 11.10.2023 to the Contractor to complete the work immediately
failing which action as deemed fit will be intiated against the Contractor as per contract agreement.

» Proposal for up gradation of Solid Waste
M anagement Facility for Mandi.

L egacy waste processed 19936.78 Tons out of 45000 Tons.

The processing of fresh waste is being processed done through M/s. Shudh Sustainable Solution.
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1041
Polluted River gtretch Priority-V

(River Giri at Sainj, District- Shimla HP)

Sr. No. Organization Work proposed for Execution Status
Responsible (In the Catchment Area)
1. Jal Shakti Vibhag Installation of three STPs in these areas i.e. one a Under Progress
Theog and two at Kotkhai
2. Forest Department Plantation Over 10 Hectare Forest Land In The Polluted Compl eted

Giri River Stretches And Flood Plains Within The
Jurisdiction Of Theog Forest Division In District
Shimla, HP
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Polluted River Stretch Priority-V
(River Giri at éeQﬁ},ZDistrict- Shimla HP)

Action Plan

L atest Status

» Installation  three
STPs in these areag
l.e. one at Theog
and two at Kotkhai.

STP Kotkhai (Zone 2nd and 3rd)

The work of shifting of water source has been completed.
STPZonel, Il and |1l completed & commissioned.

Household Sewerage Connections:
As per estimate, there was provision of 413 connections but these are not connections but number of toilet seats.
Now, as per |latest data received from NAC KOTKHAI, The actual Household are 143 with toilet seats of 578 Nos.
Out of total 143 connections 82 connections sanctioned and 45 connections released.
Total 68 connectionsreleased with 301 Nos. toilet seats out of 578 Nos. toilet seats.

STP Theog

As per provisions of estimate 1 No. STP and 2 nos. septic tanks were to be constructed in Theog town.
The STP has been constructed and commissioned.

The beneficiary of the area did not allow the construction of these septic tanks. Now an alternate proposal of compact STP based on
RMBR ( Reverse Membrane Bio Reactor) technology is proposed for which land has been identified and tendering process initiated. A
separate sewer line along the Theog bypass road having length of 2200 m has also proposed to be laid to cover part of left out area of
Theog town which will cover approximately 300 household. Tender have been floated for the same

Since there was no provision of house connectivity in estimate , matter has been taken up with MC Theog and they have in principa
agreed to provide some funds for connectivity and estimate amounting to RS. 20 lakh has been submitted to MC Theog.

Household Sewerage Connections
Out of total 1088 connections 48 no connection sanctioned and 16 connection released.
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Polluted River Stretch Priority-V
(River Pabbar along Rohru, District- Shimla HP)

Sr. No. Organization Work proposed for Execution Status
Responsible (In the catchment Area)
1. |Forest Department | Plantation over 10 hectare forest land in the polluted Completed

giri river stretches and flood plains within the
jurisdiction of theog forest division in district shimla,

hp

2. | Urban Development | Solid Waste Management in MC Rohru, NP Jubbal and Continuous activity
nearby areas




Polluted River1gt4’é[ch Priority-V

(River Pabbar along Rohru, District- Shimla HP)

Action Plan

L atest Status

Solid Waste Management in MC Rohru,
NP Jubbal and nearby areas

Jubbal-
MRF facility has already been set up in Jubbal .
Process of purchasing shredder is under process through GeM portal.
Wet waste disposed in composting pits and also provided to the locals having cattles.
Some time provided to dairy farm.
Rohru-

FCA case of solid waste management is pending at regional office (copy attached).
Two sites have been identified for temporary management of waste and letter has also
been written to the Vice Chairman, Shri Bhima Kali J Temple Trust and private party
regarding the same and response for the same is awaited.

Work order has been placed for shredder in MC Rohru.

Wet waste is being provided to the gau sadan and also being disposed in temporary
composting pits near new bus stand.
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1045 ANNEXURE-B

Minutes of the meeting held on 12/01/2021 at Ellerslie Committee Room, HP
Secretariat, Shimla (H.P.) at 3:00 PM, to review the implementation of Action Plans
under the Chairmanship of Sh. Anil Kumar Khachi, Chief Secretary to the
Government of Himachal Pradesh, in compliance of the various orders passed by
the Hon'ble NGT in OA No. 673/2018 (Polluted River Stretches), OA. No 681/2018
(Non-attainment cities),0.A No. 593/2017 (Paryavaran Suraksha Samiti), O.A No.
325/2015 (Restoration of water quality of Lakes and Ponds), OA. No. 710/2017 (Bio-
Medical Waste Management) and OA. No. 72/2020 (COVID Waste management)

A meeting was held on 12/01/2021 at Ellerslie Committee Room, HP Secretarat,
Shimla (H.P.) at 3:00 PM, in compliance of the various orders passed by the Hon'ble NGT
in OA No. 673/2018 (Polluted River Stretches) and OA. No. 681/2018 (Non-attainment
cities)O.A No. 593/2017 (Paryavaran Suraksha Samit) and OA No. 325/2015
(Restoration of water quality of Lakes and Ponds), OA No. 710/2017 (Bio-Medical Waste
Management) and OA No. 72/2020 (COVID Waste management). The List of Officials
who attended the meeting is enclosed as Annexure-l.

At the outset, Principal Secretary (Env., Sci. & Tech.} — cum — Chairman, HP State
Foliution Control Beoard, welcomed the Chief Secretary and other Officersiofficials of
State Government and outlined the broad context and agenda of the meeting.

Thereafter, detailed agenda was taken up by the house as below

Sectionl  DECISIONS TAKEN/DIRECTIONS ISSUED CONCERNING ACTION-
POINTS IN CONTEXT OF RIVER REJUVENATION ISSUES (OA no. 673/201 8)

The progress reported by various departments as per directions issued in the |ast
meeting held on 8M10/2020, was reviewed. The Chief Secretary directed all officers to

ensure full compliance of the orders passed by NGT. The following  specific
decisions/directions were also given by Chief Secretary on the emerging action points:
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1.

Sr. | ¢
No. | Responsible

Execution along
with cost and final
Tlmnlin_u-.

Irrigation
and Public
Health
Department

Sewage Treatment

Plant Proposal
(2 No of 1

capacity
including laying of
sewerage lines in
Zone-| and Zone-1l in
Parwanoo Town.

The proposal of
49.82 Crore prepared
by IPH Department.

MLD
each

SUKHNA Nallah Stretch (Priori Ql :-6Farwanuu Town

 Organization Work proposed for | Latest Status informed by

concerned Department

| STP (Zone 1)

» Work awarded

+ 40 % of work completed
and remaining 60 % work
will be completed by
31.03.2021.

« Sewer pipes have been
procured and laying of
sewerage network is in
progress.

7.6 KM out of 33.522 KM
{150mm) and 1.720 KM
out of 6.808 KM (200mm)
sewer pipas laid oul.

STP (Zone 2):
= Work awarded
« FCA case pending and is
being expedited.
I

| Quality

of

Water

Monitoring

Station. The proposal
of 0.3 crore.

Instaliation
Continuous

The Online
Water Quality Monitoring
Station (OCWQMS) has
besn installed and online
data has been connected to
HPSPCB server.

for
flowas

Radar syslem
depth  and
measurament.

The system has "~ been
provided by IPH and it is
| installed at River Kaushalya
and is funclioning properly.

Continuous

Declsion Taken

~Ine  chairman
directed E-n-C Jal Ehalkti
Vibhag (JSV) to expedite
lhe construction work of
sTP (Zone-1)  and
commissioning by
31.03.2021.
The igsue regarding
the land transfer of STP
{Zone-2) may be resolved

at the earliest and work
started Dy

may be
31.01.2021.

Jal Shakti Vibhag
may submit the stage wise
progress report based on
PERT/CPM analysis of the |
project along with
photographs depicting the
progress of work at site in
the next review meeting.
The achievement was
noted.

The compliance was noted. |

HIMUDA,
Municipal
Council,
Parwanoo

Sewage

Treatment Plant
{1 Mo. of 70 KLD
capacity in Sector
- 5 Parwanoo) to
cater to the
additional load of
Seplic Tanks

catering to the

« The Sewage Treatment
Plant of 70 KLD has been
commissioned and is
working property.

= All the seplic tanks have
been cleanad.

s The chairman was
salisfied with the work
and directed that
inspections may be
carried out regularly.
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Sr.
Mo. | Responsible

Organization | Work proposed for | Latest 8

Execution along

with cost and final |

1047

tatus Informed by
concerned Departmant

Declsion Taken

1 | Timeline, IS
residential area
' |= Cleaning and
Cverhauling  of
Septic Tanks. _ T .
Department |« \Wasie EE!:DUEI‘!.I'! « The legacy wasle has The compliance was noted. |
of Urban  and | been recovered, and
Developmen Reprocessing of dumping site has been
t Existing Dumped, cleared.
Wasie at| « Domestic Hazardous
Dumping site| waste Kiosk has been
Seclor 5| installed at Farwanoo.
Farwanoo.
« Installation of '
| Kiosk for
Domestic
Hazardous Waste
Management B e e o |
BBNDA, MC| For “collection |+ Plant has been made|- BBNDA to ensure thal
Parwanoo & Transpartation, operational and| the capacity of the
HPSPCB Processing and machinery for facility s  optimally
disposal of fresh sagregation have been utilized and made
waste al Baddi| mede functional by functional by
Cluster. concessionaine company 31.01.2021.
' M/s JEBR Environment|+ Report may be
Tachnologies (Baddi) submitted to HPSPCH
Pvi Lid. regarding the quantity
| ETP for treatment of| of Legacy Waste to be
leachate has been made| cleared on  monthly
| ocperational and is under basis starting from 1%
| stabilzation. February, 2021.
= Compost plant has been
made operalional and
samples of compos! have
been sent for analysis for
safe application/safe use!
in agriculture. o
Forest Plantation Frnpﬂsﬂ'r « Bush Cutting, Fencing| The mpliannawas_ noted.
Department have been done. However chairman directed
# 2200 Planis have been| that the survival of plants
| planted so far for 2018-| should be ensured.
20,
. 4:Iﬂl[|l Plants have hE'ﬁI'IJ

I|Prage
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Sr. | Organization | Work proposed for | Latest Status informed by |
No. | Responsible| Execution along |

concerned Departmant
| with cost and final ,
| | Timeline. —
planted in FY 2020-21.

! * No suilable ares

| available for the

| construction  of  Bio-

. ‘ Diversity Park n

| ) Parwanoo | I—o

6. |MC Phyto-remediation '« Civil work and plantation of| « Chairman directed that
Parwanoo  Proposal on Samtel plants completed. the construction of
' Mallah » The project is operational. polishing tank shall be

'» Construction of polishing  completed by
tank is under progress. 31.01.2021.
2. River MARKANDA Stretch (Priority II):
Sr. Organization |Work proposed | Existing Status Decision
Mo. Responsible | for Execution
along with cost
and final Timeline.

y Irrigation and| Kala Amb and|e Sewsrage MWetwork | s The chairman directed
Public Health| Moginand  Area:| work started st site on Jal Shakti Vibhag to
Department | Laying of| B&" June, 2020, complete the work of
& Sewerage Network|s 508 km out of 21.65| laying of sewerage
Industries and Pre-lreatment! km pipe laid  at nebwork and
Department | of Sewage. Moghinand. pretrealment of sewage

« NOC for laying of by 31.03.2021

sewer lines along/| s Jal Shakli Vibhag may
goross NH O 77 s submil the stage wisae
pending in NH Divisian, progress report
Nahan. including the
PERT/CPM analysis of
the project along with
photographs  depicting
the progress of work at
site in next review

meeting.
Trilokpur Area: |« Work started at site on The chairman directed
Laying of| dated 8" June, 2020. Jal Shakti Vibhag o

'“'||"I!FL
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Sr. | Organization |Work proposed|Existing Status Decision
No. Responsible | for Execution
along with cost
and final Timeline.
Sewerage Network|e 4.31 km out of 8.5 km complete the work of
& Sefting up of| pipe has been laid. laying of sewerage
Sewage Treatment|s Construction of STP network & Sefting up of
Plant. The proposal| started at site Sewage Treatment
is of Rs. 26800 Plant by 31.03.2021,
crores. Jal Shakti \ibhag may
submit the stage-wise
progress report
including the
PERT/CPM analysis of
the project along with
photographs  depicting
the progress of work at
site in next review
meeting.
2, Irrigation  and | nstallation off The Online Continuows| The compliance was noted
Public Health| Continuous  Water| Water Quality Monitoring
Department | Quality Monitoring | Station (OCWQMS) has
Station been installed.
3. Department of | Kala Amb area - » Land for the The Chalrman directed
Industries. Proposal for setting|  construction of CETP HPSPCB to hire an
up of CETP has been allotted. axpert consultancy

» Tender awarded on 31
August, 2020,

* Process design for the
CETP approved by NIT
Ehopail.

« Construciion work
slared al site.

= Haft work of MBEBR-1,
MBBR-2 and Anoxic
tank has been
completed.

= Shifting of Electricity
line is under process.

« Funds of Rs. 2 crores
for CETP through DIC
has been transfemred.

« CETP is

being

SEMviCe in coordination
with CPCB for the
analysis of the tech.
and process design fo
ensure fhat CETF
meals the desired
functionality and meets
the noms at outlet,

Iindusiries  Department
may submit the stage-
wise progress report
including the
FERT/CPM analysis of
the project along with
photographs  depicting
the progress of work at
site before 31.03.2021,

consiructed which shall|* HPSPCB, EST Deptt.,

5||'-Ii'_|
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Mo,

Organization
Responsible

Work
for

proposad
Execution
along with cost
and final Timeline.

Existing Status

1050

=

includa
Treatment.

an&ra_ur: '

Declslon

Jal Shakli Vibhag and
Industry Departmant 1o
hold a meeting and
brainstorm  wrt the
provision of treatment
of metal finishing
industry on Zero Liquid
Discharge lechnology
which can be retrofitted
in exisgting treatment
proposal of CETP
which was also
sugpestad by
Executing Committes
constituted by Hon'ble
NGT vide O.A No 138
of 2018.

The Chairman directed
the Industries
Depariment that the
issues which are being
faced in tha
implementation of
CETP Baddi now,
should have been
foreseen well in
advance and resolved
quickly so that the
output of this project
should be as per the
mandate of the CETP,

Developmeant
Authority, Kala Management
Amb, District Facility.
Administration, timeline
Fural
Development
Department.

Special Area Proposal for setting
up of Solid Waste

completion is 31"
January, 2021.

Final
of

= The land measuring 05-
04-00 bigh as situated
at Mohal, Ogli has been
transferred in favor of
SADA, for sefting up a
Solid Wasie
Management Plani,

« Facilty has been set up

by the authority and is

The Chairman was
satisfied with the work,
howewer directed
SADA o submit
manthly progress report
of waste collected and
treated at the facility.

BlPapi
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# The

area oul of 600 sgm
envisaged area is only
feasible.

Now, plantation will also
be carmied out on weir
sites after15"” February,
20271 and work will be
completed by 31-03-21
results wili be
available from June -
2021.

Sr. Organization | Work pmpnud[Exllﬂng!u‘lul Decision
No. |Responsible | for Execution
along with cost
and final Timeline.
operational Bince
16.11.2020.
Bailing machine has
been instalied.
Solid waste fram Kala-
Amb area is being
transported and
managed at the facility
at daily basis
5. Forest Plantation Proposal| « 1600 plants have been Chairman direcied
Department | and development of] planted in  Trilokpur|  Forest Department that
Bio-Diversity Park. Devini Area in FY 2018- the sefting up of Bio-
20, diversity Park along the
9800 plants planted catchment of River|
during FY-2020-21. Markanda to  be
Bio-D ark_in| completed by
Kala Amb: 31.03.2021,
Rs. 55 lakhs alfotied.
Remaining work to be
| completed by 31.03. 21,
6. IPH Phyto-remediation The tender for both The Chairman directed
Department | Proposal on Jattan| |ocations has  been Jal Shekfi Vibhag to
Wala MNallzh awarded, expadite the work of
Jal  Shakfi  Vibhag phyto-remediation and
apprised that due to complete all
dispute at sila, COmponents by
plartation in 200 sgm 31.03.2021.

River SIRSA Stretch (Priority lll):-

T|Page
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Sr. | Organization | Work Existing Status Decision
Mo. | Responsible | proposed for

Exscution

along with

cost and final

Timeline.

1. Irrigation Execution of|«The Tender for laying|s Chaiman directed Urban
and  Public| project additional pipelines has|  Development Depariment
Health proposal  for| been awarded and Ihe| and Engineer-in-Chief, Jal
Department | sewage wark is in progress. Shakti Vibhag to work in co-
and management | eNotice issued 1o 75| ordination and ensure that
Urban by laying of nouseholds  for taking all the households are
Development| pipelines  and sewerage connection under|  connected with sewerage
Department |instaliation and| wp Municipal Act, 1984 network by 28.02.2021

COMMISSIONIng | «Total connections: 2510
of STP &l iConnections sanctioned:
Nalagarh. 650

«Connection released: 350
Proper design, |« The work of STP and main| » Chairman directed Urban
execution  of|  sewer network is complete. Development  Department
Sewerage lines| s Notice issued to 1014| and Engineer-in-Chief, Jal
to bel households for  taking Shakti Vibhag to expedite
incorporated in| sewerage connection|  the sanctioning and release
CETP, Baddi| under HP Municipsl Act| of connections and ensure
The cost is Rs.| 1304 all the household are
33.34 crare » Total connections: 3710 connecled  with  the

s Connections  sanctioned: Sewerage  network by

o8 28.02 2021,

» Connection released: 55 |+ CEO BBNDA In
coordination with JSV shall
finalise the areas to be
connected from  amangst
the rural areas of Tehsil
Baddi to this scheme by 28-
02-2021.

2, M/s  Baddi| Improvement in|« The pipeline laying work |« The chairman directed Mis
Infrastructur | functioning of  of Phase -| (Badd-| Baddi Infrastruciore and
e (CETP)| existing CETP Barofiwala via Road te| Industry Deparment 1o
Baddi, Distt|ast Baddi wrt. SWCA, Building) approx. expedite the work of laying
Solan. connecting the 1.7 KM iz completed and of pipelines and to complete

near about|  Hydro testing ks done, the work by 28.02.2021,
areas with|« Phase -l (Remaining
conveyance work) Work for 5000

e

‘Elpll'.'l-
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8r. | Organization | Work Existing Status Declsion
No. |Responsible | proposed for

Execution

along with

cost and final

Timeline.

pipeiine to treat meters s started and

the 1,10 MLD about 2300 m pipeline

wasiewater has baen laid.

from Industries

falling in River

Sirsa

Catchmant,

The cost is

2.70 crore,

3. Department | improvement in|+ PPR  for  refractory|s The Chairman directed
of functioning of| management and TDS HPSPCB to hire an exper
Industries. C.E.T.P Baddi, reduction of CETP Baddi consultancy  service in

has been submitted fo coordination with CPCB for
Director of Industries, the analysis of the

GoHP.

» In-principal approval for
preparation of OPR has
been given by Director of
Industries and amount of
Rs. 7.5 lakh has been
released.

« Department Of
Fharmaceutical, Gol has
asked fo revise the
proposal  of  funding
under scheme "Clustar
Development
Programme for Pharma
Sector”.

« The State Board issued

closure  direclion of
dyeing units operated by
Mis Vardhamaan

Textiles Industries and
Mis Winsoma Textiles
Ind, till the completion of
Technology & Treatment
scheme of effluent FDS
(Cat-1V).

technology and process
design to ensure that CETP
functions efficiently.

gl‘.:|l
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dressing of boulders
completed Resl work in|
progress and wil be
completed l:rg,-|

Sr | Organization | Work Existing Status Decision
No. | Respanaible | proposed for
Exscution
along with
cost and final
T | Timaline.
4. Department Cleaning ofls Oul of 168 sewerage « The Ehanﬂmwﬂliﬂlﬂﬁe‘d
of Industries | sewage lanks tanks in Industrial Area in with the progress of Ihe
for  industrial Baddi, 15 nos sewage work and directed .tu
areas of Baddi,|  tank have been cleaned| continue periodic cleaning
Jharmajr, and disposed of in CETP| and submd report 10
Lodhimara, Baddi HPSPCE
Davni, Thana |« No sewage lank was
i | [found over flowing =l
5. BENDA Setng up of(+ Plant has been made|» BBNDA to ensure thal the
sobd  Waste operalonal and capacity of the faclity is
Processing machinery for]  optimally  uldized by
Piant at Baddi segregation have heen 3101 2021
made functional by|+ Report may be submitied to
concessionaire company|  HPSPCB  regarding  the
Mis JBR Envirgnment guantity of Legacy VWaste 1o
Technologes [Baddi) be cleared by 31.03.2021
Pvi Lid and monthly report to be
[+ ETF for treatment of submitied to HPSPCB
leachale has been made |
operational and B under
stabilization
+ Compos! plam has been
made operational and
sample of compost have
been sent for analyss for |
safe application/safe use
in agricufture :
5 Forest Piantation Total number of B800|- The Charman dwecied
Department | Proposal and  plants has been planted| Forest Department 1o
Bio-diversity in FY 2018-20 ensure that the work of
Proposal * 18000 pianis planted i Biodiversity Park to be
| FY2020-21 completed by 31/03/2021
» Settmg up of Bio|
Diversty  Park  al|
Malagarh -Filling, |
Cleaning planting,

10|
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Department

Real-time thal RTWOM has been
Water  Qualty | nstalled and connected o
Monitoring HPSPCB server
Statwon at River

Sirsa

| Sr Organization | Work Existing Status Decision
IHn Responsible | proposed for
| Execution

along with

cost and final

Timeline.

31 03 2021
|

!
T. IPH installation of Jal Shakt Vibhag apprised| The  Charman  directed

HPSPCB to confirm the

installation and the connectnvity
ol the RTWOMS 1o the server
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Latest Status

Declislon

The up-gradation of = Tender of STP Dhall, STP

Lalpam and STP Malyana
has been awarded
STP Malyana
= Installaton of centrifuge,
workshop building,
chlonnation lonner

4. ASHWANI Stretch (Priority V):
Sr. | Organization | Work proposed for
No. |Responsible | Execution  along
with cost and final
Timeline
1. Shimla Jal
Prabandhan existing 3 STPs by
Nigam prowviding
Limited Sequencing  Balch
(SJPNL) & Reactor (SBR)
MC Shimla  technology The
proposal is of Rs
45 T6 crores

building, grit chamber elc.
In prograss.
STP Lalpani

= Soil Bearing capacity work
completed.

« Removal of 2 nos of UASE
reactor, dead sludge in
progress

o Layout of STP approved,
Approval of  process
design and  structural
drawing in progress

STP Dhalli

» Survey work and Soil
Bearing Capacity
completed.

' = Process design has been
approved and approval of
structural drawing in
pProgress.

[ The chairman directed that
the work of up gradation of
STP Dhalli and STP Lalpani
1o be started before
31.01.2021 and completed
al the earhest

SJPNL may submit the
stage-wise progress repor
including the PERT/CPM
analysis of the project along
with photographs depicting
the progress of work at site
toe HPSPCE on monthly
basis




Installation of a new
STP of 2 MLD
capacity for

Panthagati area The
proposal 1s of Rs 22
crore

1057

« Tender
awarded

« Preparation of design and
drawings of STP is under
pProcess

« Acquisition of land work s
IN Process

has been

The chairman directed
SJPNL to start the work
before 3101 2021 after
coordination with Deputy
Commissioner  Shimia
for transfer of land
SJPNL may submit the
slage-wise progress
report including the
PERT/CPM analysis of
the project along with
photographs  depicting
the progress of work at
site to HPSPCB on
monthly basis.

Froposal for Septage
Management under

» Funds received from

HPSFCE.

The Chairman directed
that the work on sie

AMRUT-mission for|s Tender has been awarded. should be started
the management of|, Approval of design and immediately and
faecal sludge and drawing is in progress. completed by
septage 30.06.2021.
management

including drains

contributing sewage

into Ashwani Khad.

Proposal for| « The site for the|s The chairman directed
_irnpm-uring the water| phytoremediation project is| SPJPNL o conduct
|qualrt3r of Ashwani| being explored. physical survey and
Khad by installing explore viability of
various components, Phytorid Treatment at
for the rejuvenation Ashwani Khad and its
 of water sources by tnbutary nallahs and

improving the purity
of water of MNatural
Nallahs by Phytorid

Treatment at
Ashwani Khad,
Sanjuli-Malyana-

Chamyana  Khad,

Shimia project.

report in this regard be
submitted by 31.01 2021,




IP.

—_—

' Forest

Department

Flantation proposal
and Construction of
Check Dams.

« 28 60N Plants have been
pilanted for 2018-20

«11,000 plants have been
planted in FY 2020-21.

= Construction
Dams on sub-catchment of
Ashwani
Nallah, Jhokjrika MNallah,
Kurgalka MNatllah,
Dhangil Mallah completed

1NEQ

of Chack

at Mansarka

Sewak

The chairman was satisfied
with the work.

5. BEAS Stretch (Priority V) :-

Sr. | Organization | Work proposed for| Latest Status Decision
MNo. | Responsible | Execution

(in the Catchment

Area)

1. | Irrigation I. Proposal for I. The work has been included | I. The chairman
(and Public Sewerage under AFD as per GoHP directed that the
Health Scheme in decision, The pipe has been work be
Department Rangr. Manali, procured. expedited and to
& District- Kullu, be completed |
Urban before
Development| ll. Proposal for| Il. STP Work of laying network for 31.03.2021.

Sewerage Sewerage Scheme in Marhi is | Il. Chairman

Scheme in completed. Work of STP has directed JSV to
Marhi, District- been completed and 35 shops take up the matter|
Kullu. connected. JSV submitted that for financial aid to|

lll. Proposal for the

expansion of
existing STP in
Manali,

installation  of

Tourism Department needs to
clarify, whether Tourism
Department will take over the
works for O&M or to be carried
out by JSV, In case JSV has to
carry out the O&M works,
Tourism Department has to
deposit the funds for generator
set @ Rs.
time)and @ Rs. B8 lakh per
annum for O&M of plant

The work of upgradation of the
existing STP is in progress and
will be completed by 31-05-
2021.

23 Lakh {one |

GoHP and JSV to

bear the i

maintenance cost|

of the STP.
, v & v,
The work may be
completed by
31/03/2021.
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Responsible | Execution
{in the Calchment
Area)

Mew STPs in
[ Manali

IV.Proposal four
Sewerage
Schame in Kullu
Town, District-
Fullu [ Zone-1)

V. Proposal far
Sewerage
Scheme in Kullu
Town, District-
Kullu {Zone-I1).

V1.Proposal for
Sewerage
Scheme in Kullu
Town, District-
Kullu (Zone-1),

Vil. Proposal for
Sewerage
Schemes in
Bhunter Town,
District-  Hully

 (Zone-ll).

1059

Drganization | Work proposed for| Latest Status

IV&V.
Plant functioning as per prescribed
norms, upgradabon  work in
progress and will be completed by
30-06-2021

Vi & VI,
The work of STPs (Kullu Zane il
and Bhunter Zone-lll) completed
and are funclioning as prescribed
norms of CPCB.

Decision

Vi & VIL
Inspection may be
carried out by Urban
Development
Department &
HPSPCB.

Proposal for the e
BXPANSION of |
! existing STPs and|s
| instaflation of New
| 5TPs (District- |
Mandi).

The laying of sewer line is in The Chairman

progress,

directedio award the

Main Line: 1500 mt out of 18172 tender  immediately

mi.

and expedite the

Network: 4000 mt out of 44253 work and complete

mit.
Household Sewerage

Connections: 5168 mﬂﬂﬂﬂﬁﬂrts!

sanctioned and 5168 conneclions
released.

Tender opened for STP and will
be awarded by 23-01-2021.

by 31.03.2021.
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Sr. | Organization | Work proposed for| Latest Status Decision
No. | Responsible | Execution
(In the Catchment
Area) ———t¥ -
irigation | Proposal for sewer| « JSV  submited  thal  STP| s The chasman
and Public | connechon and| commissioned and adddcngl work | dected Urban
Health sewer  line  up lar missing kinks awarded and | Development I
Department | gradabion at Nadaun|  progress Uepartman o]
(I&PH) (Distnct- Hamrpur) | « Housahold Sewerage| ensufe that all the |
Connectons households of MC |
Out of tolal 1560 connections | Nadaun gl
156 connections sanclioned| connected oy
ang 155 connections| 28 02 2021
released
500 connections to  be
released by 31-03-2021 and
work will be completed by 30-
09-2021 in all respects
;:F'rﬂﬂm-ﬂl for[ « STP  commissioned  Sewer| s Urban
installation of STP| network is progress in some| Dewvelopment
(1.3 MLD) a pockels and connections are! Department io
Dehra, District-|  being released ensure that all the
Kangra. s Heousehold Sewerage| households of MC
Connections:Out of Iotal 850, Dehra are
connections 430 connections| conneciea by
sanctioned and 310 connections| 2802 2021
released.

2. | Urban Proposal for up-| » The work stand completed. The chaernan
Development | gradation of Solid| s Wet Composting is started directed that LUrban
Department | Management » Trommel, Shredder and De- | Development
Mandi, Facility for Mandi. watering machine have been| Depaftmentio subma

inslalled for clearing legacy Waste |the detals of the

» Bailing machine have been installed | '1egacy waste at the

for packing drying waste for co-|Ste and ensure Iha'l!

processing in cement plants wasle is cleared by
3103 2021and
month-wise progress
may bée submitied o
HPSPCH

3. |Department |Proposal for | « The work has been awarded s The chairman |

of Industries. instaliation of STP| on12 10.2020 and axecution work directed the
(60  KLD)  at| hasbeen started at site. Direclor, Industries
:ﬂ:ﬁ“hl area, o complete the
i WOk by
31/0372021
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Sr. | Organization | Work proposed for| Latest Status Decision ]
No. | Responsible | Execution

(In the Catchment

Area)

) ¢ |ndusines
department may |
submit the slage-
WiSE progress
report including the
PERT/CPM
analysis of the
project along with
photographs |
depicting the |
pnmmﬁaufwmﬁaﬂ
site |

De-sludging of| « The work has been completed The chairman
Septic Tanks for directed to ensure
Industrial Area, regular cleaning of
Mandi (District- septic tanks
Marndi).
4. |Forest = Proposal for| = A total of 17,800 plants have been | The chaiman
Department Plantation (Kullu)  planted in FY 2018-20 in Kullu, directed to expedie
by Forest| Mandi|, Hamirpur, Kangra. the wiork of
Department = Total 36,100 plants have been construction of check
» Proposal for Soil planted in FY 2020-21. dams and complete
Conservation « Total 110 soil conservation work | by 31.03.2021.
and Plantation {Check Dams and Crate Walls
(District- Mandi). work) complated for FY-2018-
» Proposal for| 2020
Flantation + Construction of check dams in FY
(District- 2020-21, work is in progress.
Hamirpur)
» Proposal for
Plantation
{District- Kangra)
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6. GIRI Stretch (Priority V):-

1062

Sr. Organization | Work proposed for| Existing Status Decision
Nao. Responsible | Execution
(In the Catchment
Area)
1 IPH Installation of three STP Kotkhai |« The chairman directed Jal Shaki
Department | 5TPsinthese areas(s STP will be| Vibhag and Urban Development
e one at Theog| commissioned after| Department to ensure that each
and two at Kotkhai. | shifting of source of| household is connected Dy
drinking water| 31.03.2021.
supply scheme Girils JSV to ensure that the work of
Khad at Nehraghati| shifting of water supply scheme
to some other safe| must be expedited.
place. Work forle ISV to ensure STP at Theog
shifing of source| should be commissioned by
awarded on 01-10-| 28.02.2021.
2020 and 8 In
pProgress.
|* Household
Sewerage
Connections:
- Total
connections in
3 zZones -
413.
- InZone - | out
of 37
connection,
14
conneclions
sanctioned
and Nil
connections
released,
STP Theog
# STP completed and
20% effluent line
completed.
Connections will be
released after
Panchayat
Elections.
2. Forest Plantation proposal. |« Plantation of total| The chairman was satisfied with
Department | The proposal is of| 3300 plants is|the work.
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Sr.
Nao.

Organization
Responsible

Work proposed for
Execution
{In the Catchment
Area)

4069saws

0.73 crore

completed.
» Total 4400 plants
have been planted

n FY 2020-21.
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7. PABBAR Stretch (Priority V):-

1064

Sr. Organization |Work proposed| Existing Status Decision 3
No. Responsible for Execution

{In the

Catchment Area)

1. Department of| Proposed faciity| «The  work  for| The chairman directed Umﬂl_'l
Urban for setting up of| decentralized Development Deptt to submit
Development. |common  SWM| processing is{the report w.rt the legacy

facility for areas| completed. waste at these processing sies
Rohroo,  Jubbal, | s\Wet waste is being| and clear the legacy waste by
Halkoti and other| processed in| 31,03.2021, The 'L.II_J
el composting pits. Department  shall  submit

=Bailing machine | regular report to HPSPCB on

have also been | this count

installed at Jubbal

and Rohru for

packing of Dry

Waste for s

disposal to cement

plant at Darlaghat

sThe land parcel for

sefting up of SWM

facility at Rohroo is

under transfer and

pending with Nodal

Dfficer (FCA),

Forest Deptt. HP.

2. Forest Plantation aTotal 3300 plants|«The Chairman was satisfied
Department proposal. planted for 2018-20. | with the wark,

sTotal 7700 plants
have been planted
in FY 2020-21.

2 |Page
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Section Il. DECISIONS TAKEN AND DIRECTIONS ISSUED ON AIR QUALITY CONCERNS AS PER HON'BLE NGT ORDERS IN
CONTEXT OF NON ATTAINMENT TOWNS (DA no. 681/2018)

The Secretary (EST) briefed the Chairman about the common action plan prepared for Baddi, Nalagarh, Kala Amb, Parwanoo, Paonta
Sahib, Damtal and Sundemagar, in the matter of NGT OA No. 681/2018, which was submitted to CPCB and implementation is in
progress. The Member Secretary briefed in datail about the status of implementation on issues pertaining to Air Quality. The following
were the decisions taken and directions issued by the Chief Secretary on Air Quality concems.

A. Vehicles
Work |
proposed for
i Execution
Sr. I:Irgam:i!mn Existing Status
Mo. | Responsible {In the Directions
Catchment
Area)
» MoRTH has formulated draft policy for scrapping of ald vehicles » The chairman directed that matter

s

Restriction on] * State Du-Ragistr.:at?un policy of 10 year old diesel commaercial vehicle may be again taken up with
plving and fram other state iz implemented . M.mlatry of Road, Transport and
. chasing out-off * Thee ks a proposal o de-register commercia! Motor Vehicles on | Highway in a time bound manner
Transport 15 years old completion of 20 years;. fn:m? the ytaﬂr of manufaciure w.ef 01.01.2020 and adopted as and when notified

Departrmient scmmaial az and when final policy will be nofified by the MoRTH, same will be by GO,
dlsial  iven adopted and implemented in the State » Town  wise progress  wrt.
vehicles. implementation of State De-
Registration palicy of 10 year old
diesel commercial vehicles to be

21|Page
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submitted to HPSPCB iy every |
month,

* A proposal to ban the registration of dissal driven auto rickshaw in seven
non-attainment Towns was sent te the Govi. which now have been

approved, Mecessary directions in this regard have been issued to all
the RTOs

| -:hn n;:'-' permil for diesel driven auto rickshaw given since Jan 2019,
Ban on|® 1@ Lhrector Transpon informed that the e-vehicle policy is under active ; lreciad
maaiin: of cansideration of the State Government and shall bepmp:rised S00n. : E?“T:r:mart:..:ll Nen AE::?:HF:
Transport Diesel driven i [
I:Iun“:ﬂrtlmnt =l Town E-Rickshaws Proposed| E-Rickshaws Registered. E:m::::l E?:ﬁ ﬂfsr:g::sma;
rickshaw/Tem Baddi 100 new rickshaws to be provided to
po Nalagarh 100 HPSPCB by 31/01/2021.
Parwanoo 100 |
Kala Amb 100
Sundernagar 100
Damital 100
Paonta Sahib 150 170 :|
Regular = Total 1328 nos. of Challans made from 17 nos. of Pollution Check Centre| » The chairman directed that town
checking  of in all 07 Non-attainment Towns from July 2020 to December, 2020, WISe  progréss  wort pollutisn
\ehicular « The dﬂfpanmant apprised that department had launched vehicle checki checks conducted and challans
Transport amission and GﬂmFH'WTHE'Eﬁ programme for poliuted vehicles w.ef. 15" Sept tol  made in all Non-Attainment towns
Doiaiimart (B of| 15" Oct 2020. = to be submitted to HPSPCB from
Pollution Town Mos of Challans July 2020 to time to time
under Contral December 2020
Certificate Baddi 2
(PUC) Nalagarh 12
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4
Parwanoa 106 1026
Sundemagar 12
Damtal 188
Paonia Sakib 21
Kala Amb 38

Draft policy for e-Rickshaw/e-cart in HP has been sent fo Gowt

Town E-Ricksha E-Rickshaws
T— m:mm“" Roslatered « The chaimman further directed
and Baddi 100 Department _ apprised mnwm”m't'dweﬁs;"“: ”‘.’;'
Transport Operationaliza Malagarh 100 that the number of ress of replacement of I§
Department  bon of E- Parwanoo 100 kEVEhoy: i ‘W oy pﬁcd:smghm with pnaw rl knh .
rickshaw! hawve reached : 8-rickshaws
e Kala Amb 100 saturation point. thus| !0 S Provided to HPSPCB by
Sundernagar 100 . "m“”"m“ | 310162021,
Damtal 100 replaced by e-rickshaw,
Faonfa Sahib 150 170
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Inspection and certification Centre, Baddi
Regular Patroling & Makabandi are being conducted for
checking the traffic violators.
The tender for construction for civil work has been awarded in
favour of Mis Combined Infra Ltd
The work is in progress and expected to complete in & months.

Mobile Automatic Testing Station

maintenancs,

—
The chairman directed that |
Transport  Department  shall
ensure that monitoring of the
vehicles are done every month in
these Mon-Attainment Towns and
Town-wise report ba submitted on
monthly basis.

The chairman also directed that
the work related to certification
and Mobile Automatic stafions
may be completed by 31032021
after completion of all codal
formalities.

The Department shall submit the
latest report w.rl integration of
PCCs, with online software.

= The Transport Department shall

submit the Town Wise report
regarding number of PCC issued
through online WVAHAN Software
since 31/10v2020,

Transport Monitoring on The tenders for Mobile ATS has already been floated and due to
Department +|vehicle COVID-18, the date was extended up to 11.12.2020, 5:00PM
Traffic Police |fiiness. with date of opening of lechnical bids on 14-12-2020. Only
single bid was received in online portal and the tender opening
Committes decided to reject single bid.
Pollution Check Centre
Depanment of Transport submitted that all the PCCs in Mon-
Attainment Towns have been linked with online software
YAHAN,
Launch Public Department of Transport has launched 380 degree awareness
awarensss campaign amed st making road safety a cullure, awareness
Transport campaign for against air pollution, vehicle maintenance and minimum use of
Department +|air pollution personal vehicles.
Traffic Police |control, Extensive activities such as |EC material, Facebook page,
vehicle warkshop for public school and colleges undertaken.

« Two campaign organized by Transport Department to make

s The

Chaimman  direcied that
spacific progress w.r.l number of
public awareness campaigns
organised  in Mon-attainment
towns to be shared with HPSPCE
by 31/01/2021

= Transport Department to engage
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pecple aware regarding traffic rules, air and noise pollution.

n mass awareness programimes

{ minimizing
use of| e \Violators of the Noise pollution are penalized accordingly. From and also conduct sensiizing
personal time to time truck union members and general public school programmes  with taxi, ftruck
vehicle, etc. children are made aware of the traffic rules. unions etc. in each Non-
» Further it was submitted that MNational Road Safety Month in State Attainment Towns and submi
of HP will be organised from January 18 to February 17, 2021 and town-wise progress report.
road safety related information would be provided to peocple
throwgh various awareness programmes,

7. Restriction on + Damtal: Heavy goods carrier vehicles are permitted for loading and| = The Chairman direcled that Town-
Municipal movement  of unioading materials only in late night hours and early morning hours.|  wise specific plan for regulation of
Council, goods « Deputy Commissioners of the respective districts were requested by| Heavy goods vehicle may be
Transport and|vehicles  in way of DO letters to take cognizance of the directions of Hon'ble] implemented  and Town-wise
Traffic Police|cerain areas NGT, Accordingly DCs have constituted the Committees in theip progress  be submitied  to
Department during day respective areas, HPSPCB.

time and peak

hours.

B Ensuring « RTOs are strictly implementing the rules Checking of goods

commercial vehicles is being done by RTOs in their area of jurisdiction.

vehicles + No checking done from June 2020 - Aug 2020 due to Covid-19 @ Department of Transport shall
Transport carrying husk, pandemic. take strict action against violators
Department + |sand, * Report shall be shared with
Traffic Police |construction HPSPCE on monthly and town

debris etc, are wise basis.

properly

coverad.

3 T onl Goode  traffic| » The compliance is ensured from time to time. The  Chairman  directed ha
Administration [management | « Damtal: Sign boards have been placed and constables are regularly | Transport Department to get the
_ Traffic Police|including | assigned duties to ensure smaoth traffic movement plans prepared in consultation with ]
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local stakeholders.

and Transport|redirection of| « The Depariment apprised that preparation of Traffic Management plan
Department  |traffic for each city may require co-ordination with concerned local authorities
maovement and lecal administrations,
10. Prevent
parking  of Parking Facilities in Non-Attainment Towns
vehicles in the Town Capacity Status
E::ignatad Baddi 550 Completed
srdae MNalagarh 120 Uinder construction
PWaRGG 250 Compieted
il Completed * The Chairman directed Urban
Sundemagar 320 Compieted Development Department, Local
Municipal 350 Drawings being prepared | | administration. 1G  of  Police
Councl  and Paorita Sahib No Funds demanded by MC for Construction of (Traffic Police) to submit town
Traffic Police Parking wise Monthly reporis of the Idle
Kala Amb No progress received parking challans issued in each
Damtal Mo progress recelved Naon-Attainment Town to HPSECH

* 4 nos of parking have been constructed in BBN area. Sign boards
for parking of trucks in designated area has been installed.

* 114 idle parking challans were issued in city of Damtal.

* Mo parking” sign boards have been provided on road from Balad
Bridge to Alembic Chowl.

each month,

s |Papge

N




B. Road Dust 1071

Sr. |Organization |Work [Existing Status [ﬁ?unﬁnn:

No. Responsible | proposed for

Execution

{in the
Catchment
Area)

1 - Tankers have been provided by HFPWD and cleaning of road, berms |« The chairman directed concerned
through water sprinkling done on regular basis. No material is allowed | authorities HPPWD, Urban local
to be stacked on the road way widh. Strict supervision is being | bodies to ensure regular sweeping/
conducted by field staff. Regularly labour is being deployed to clean | cleaning of road dust and water

Regular road side drains, cleaning of road surface atc. spraying on newkuchha roads
cleaning  of|, Tendering work for the Procurement of Dust Sweeping machine in [ through tankers and  submit
road dust, Baddi, Malagarh, Parwanoo, Paonta Sahib & Sundernager is In | progress of each MNon-Altainment
NHAI, PWD & : | Town by 28.02.2021,
Municipal spraying  on «The tender work for the
Council new/kuchha procurement of Dusl Sweeping
roads through machine 1o be expedited and shall
tankers. be completed before 31.03.2021

F|Pape




Public Works
Deptt. &
Municipal
Couneil,
BEBNDA

Metalling of
Roads,

Berms,
Construction
of pucca
panerment
along
roads,

thes

1072

Town

Matal

Berms Remarks
ling (KMs)
(KMs
}
Baddi 318 | 287 BEBNDA has been asked to provide
Malagarh |3480 |85 Re. 1 Crore to each, MC Baddi &
Malagarh. But no funds has been
released
Parwanoco |19 il The work of inter-locked paver tiles
[ completed.
Paonta 212 | 3.205 The work of pavemnent of street has
been completad.
Kala Amb | 11.3 | 400 NO PROGRESS SHARED WITH
Meters HPSPCB
Sunder Ml 450 The mataling & tarring work of road
MNagar Meters has been completed in April 2018
Damtal il 238 Proposed  providing &

laying
interiecking blocks files of 4939 Sgm,
against which work completed for
40B81.40 Sgm and balance work left
B57.60 Sgm will be completed after
availability of funds of Rs. 23311
Lacs,

ls« The chairman directed PWD and

UDD to submit |atest town wise
progress w.r.t. metalling of roads,
berms and construction of pucca
pavements of all 7 Non-Attainment
towns immediately.
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PWD and

Forest
Department

Tree The plantation Done by HPPWD and Forest Department Town wise is
plantation {as balow :-
along the| [Town Remarks
roads Baddi + B800 Plants planted in FY2020-21.
Deveiopment + 24,000 plants planted in FY 2020-21.
of green belt Setting u io-Diversity P.
In open areas, - Lantana eradication, forestry & ormamental
gardens, plantation carried out, renovation of ponds,
parks/ . Construction of path, boundary  walls,
community | INglagarh contingancy and gate completed
places. - Amount of Rs 32 lakhs for FY 2020-21 was
schools & aliotted 1o camplete the activities for setting up
housing of Bio-diversity Park and til date totsl of Rs,
sociehes 45.02 Lakh have been incurred and work are in
progress and will ba completed by 31.03.2021.
« 1200 plants planted in Pamwanoo (Shiviof
Temple Amboia to Parwanoo Barrer) in FY
2018-20, in progress.
Parwanoa |, a0 Plants planted FY 2020-21, in progress.
» Mo suitable area identified for the construction of
Bio-Diversity park in Parwanoo, in progress.
Development of Eco-Park in Pacnta Sahib
= Plantabon Omamental & Herbal plants, Shade,
Fencing plants,
Pacnta Sahib « Walking Faths. Improvement in connectivity,
Improvement in Water resources,
| « Land levelling, Grass sowing, entrance gate,
development of entry area. paining, Sitting
banches etc,

» The chairman directed HFFWD io
submit the lates! report of the road
side plantations camed oul In
each Mon-Attainment town o
HPSPCE by 31.01.2021.
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~ Total BB77 \akhs spent out of 101.0 lakhs
allotted,

fKala Amb

« Vertical garden in Kala Amb constructed.
« Road side plantation of 100 plants conducted

Bio-Diversity Park in Kala Amb:
 Rs 55 lakhs alotted. Work of fencing is

complete
» Remaining work to be completed by 31.03.2021

Sundernagar

23,700 plants in FY2019-20
18,900 plants planted in FY2020-21

Drarmtal

+ B,528 Plants have been planted in Damtal and
Strip plantation from Chakki to Damital.
« 12,878 plants planted in FY 2020-21

30|F




C. Bio- Mass and Garbage Burning

1075

leaves, alc

Sr. |Organization |Wark [Existing Status [Directions

No. |Responsible |proposed for
Execution
{in the
Catchment
Area)

1. No of training camps « The Chairman directed the
Restriction on Town organised March, 2020 | No of farmers participated concerned authorities - Urban
open buming onwards Development Departman,
of municipal Baddi No training Camps were organised during lockdown due Agriculture  Department  and
solid  waste, |l am | to Covid-19 pandemic in the State however farmers were Horiculture  Department  to
Biomass, made aware. Farmers who visited agriculture Offices confinue the organisation of
plastic, (Circlel Black/ District) for purchase of inputs were made sensitization programme/ training

Municipal Agriculture Parwanoo | aware. After lockdown, 07 nos. of camps were organised camps & ensure thal farmers

Council, Horticulture by maintaining social distancing and 630 farmers were don't practice buming of crop

Agriculture, waste etc. sensitized in small groups. residue and submit |atest Town

Horticulture, Sunder Nagar 3 350 wisa prograss including advisory

Forest Deptt Laum:f:- Faonta issUed.

and BDO extensive e 10 458 « Concerned  authorities  Urban
drive agm_r'mt e —F 133 ~ 2 Development Department,
open  burning Agricullure  Depariment  and
of bio-mass, Horticulture Department 1o carry
crop residue, out IEC activies and submit a
garbage, town wise report by 28/02/2021

AlFags




Town

b o T

Baddi

alagarh

= Awareness hoardings displayed in prominent places.
= Announcement made through loudspeakers to make

people aware aboul damage caused by buming of
garbage and penalties for burning garbage.

Arwancd

Awareness has been given to the workers engaged in
sanitation wing, Mohalla wise meeting/Rallies/Pamphiets
distribution have been crganized by the municipality in the
every ward and by the SHG groups, Meeting with ECO
clubs, PIA along with Pollution Conirol Board Parwanoo.

P aonta
Bahib

Mo such buming are besng allowed. Task Force of 04
people has besn constituted to check buming of MSW.
Previpusly mass awareness rales were organised under
Supper-111 campaign of State being followed. Open
garbage buming |EC activities camied through SARS
Society within MC area such as in prvate and Govt. school
and public places, organizing painting competition, poster
making alc.

Bundemagar

IEC aclivities such as MukkandMattak, play, ralfies,
painting, slogan wiiling competition of school children of
different categories are also conducted from time to tme.

|
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lrz Immediate » Legacy waste of Baddi of 500 Tdnhe is being handled by M/s JBR. . Urban Development Department
lifting of solid |+ Legacy Waste of Nalagarh is 75% cleared. _ to expedite the work and latest
waste * Parwanoo: Waste cleared from drains is disposed at SWM sile at sector- progress town-wise w.r.{. amount
Municipal generaled 5, Parwanoo. of legacy waste, waste from
Council and cleaning |« Paonta Sahib & Sundernagar Waste cleared from drains is being municipal drains cleared to be
of  municipal| dumped in SWM site on daily basis eubmitted to HPSPCB.
drains for its|e« t ress not submitted rtment De
disposal Departmant.
3 +  The Solid Waste generated in all 07 Towns is collected in Covered |- The chairman directed Urban
| vehicles . _ Development Dapammﬂ l:ﬂ
* The Urban Development Department apprised that a C&D policy has | ensure that the C&D policy is
n of municipal buas rictibad properly enforced by dumping
solid wasles,| | on sites in S Non-Attsinment Towns have besn identified and such waste at designated sites)
Municipal construction notified. iy
el rnalE!rlals ar.:l:l + Paonta Sahib: MSW is being transported by deploying 04 tractors, [+ The latest progress w.rt action
i m 02 Dumper Placers and 05 Tempos for door to door garbage | against vehicles carrying municipa
SRS collection. Proper cover ensured in all waste transporting vehicles. solid waste, construction wast
I and debris in open in terms
challans be submitted town-wise
4 Town Remarks Action be taken against illegal
Regular check MC has appointed supervisor on outsource basis and burning on a regular basis and
and control of | | Baddi 3lso nstalled CCTV cameras to check and control latest town wise progress report
HPSPCH burning  of burning of MSW. Hoardings installed to ensure public to be submitted by 31/01/2021,
ipal municipal e i) Rural Development Department
"u":.:cﬁi solid  waste MC Nalagarh appointed supervisor on outsource basis t | in  coordination  with  local
weu and display of Nalagarh check and control the burning of MSW and also placed Panchayats to ensure  the
R g hoardings in prominent places campliance w.r.t. conirol of open
Parwanoo Regular checks are conducted by MC Staff. buming in Damtal area.
Pr. Secratary (Env. Sci. & Tech.)
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Forest
Department

1

' Open garbage burning incident reported and 6 challans
|issued and fine of Rs. 15,000 collected

to the GoHP shall take up tne |
matter of garbage burning in the |

fr— —
| |Paonta Sanp, | OPEN burning of MSW, Bio-Mase. Plastic etc. are lotally boundary areas with Haryana |
= banned within MC area Gu?.rernmunt to restnct  such
| Sundemagar Regular checks are conducted activities
t was appnsed that the garbage from Industrial Area in Baddi is being lifted
and further dumped and burned in the boundary of Haryana State
Town | Details ' |+ Chairman  directed  Forest
— Cepartment to provide the
Badd: Malagarh FL Divn -
Nai 7 Fire ling created and 15 bang maintained DI I .phn g
agarh |Fire fighting equipment purchased minimise forest fire In each
Water tanker \Water Pumps. pipes purchased MNon-Attainment Town including
Out of total 18 lakhs about 12 82 lakhs has been spent FPaonta Sahib, Sunder Nagar
during FY 2018-20 and Damtal by 31.01.2021
Parwanoo Solan Ft. Divn. || under Integrated  Forest
Action Plan 1o Rs 5 lakhs allotied for procurement of Fire Fighting Management Scheme.
minkides e equipment’'s
forest fine Kala Amb Hahan FL Divn.
Removal of Debris camied oul.
Fire Watchers deployed
Fire aguipment's purchasad
Out of total B lakhs about 792 lakhs has been spent
during FY 2019-20
Paonta Sahib
Sunder Nagar
Damtal |

M Fapgo




Department of
Food & Civil
Supply

1 I ——_
[Town a. A O T o of el Pumps) + The chaiman _directed  the
l inspections nspected  duri Department of Food and l_ﬂml
onducted 021-21 (upto MNov- Supplies to conduct inspactions
| uring 2020- 020 of petrol pumps in each non-
1 upto attainment town and submit
Check on fuel | ovember,202| town wise report to HPSPCB on
adulterabion monthly basis.
and random Baddi 0 0 9 s The chairman directed Dapartment
mantonng nf| Malagarh a9 1 1000 5 of Food and Civil Supplies that
fuel ual latest progress w.rt number of
data o | izt 2 ? - LPG connection issued under
| Poanta Sahib 7 (-] G000 26 various schemes in FY 2020-21 be
| submitted as well
Kala Amb & i B |
| Sunder Nagar 86 o 8
Damtal G2 24 16500 12
- = —————
i iTawnu No. of LPG|Himachal Pradhan Mantri Ujjwala
| connections | Grihini Yojna
issued Suvidha
Yojna
Inventorizatio | | 2013-20 2018-20 2018-20
n of domestic| |Baddi 1407 7 5
fuel sources Malagarh 1018 T 41
Parwanoo |265 5 0
Paanta 1472 =
Sahib ' e 26
Kala Amb | 1030 311 3

LjPage



eazs

4 ﬂel‘\
Sundernaga | 2802 b
: 118 10
Damtal 340 237 0

HPSPCB

Source
Apportionmen
Land camying
Capacity
Study of Non-
attainment
Towns

[Soeurce Apportionment Study :

* Work awarded for conducting SA studies for 07 towns to |IT, Kanpur in
January, 2019

* The maps of all seven cities/towns have been digitized,

* The ambient air quality monitoring completed in all 7 towns of NACs.

* Analysis of all the 150 nos of amhbient air quality samples are in process,

* The study with collection of basaline data pertaining to emission inventory
of all points and area sources is started.

* 5A Study will be completed by March 2021.

Carrying Capacity Study :

= Stale Government constituted a Committee an 08th January, 2020 for
studying CC of 7 Towns under NACs,

» The Committee held three meetings on 22th January, 2020, 10th
January, 2020 and 2%th February, 2020,

* The CC shudy is being done based on SOP/Model shared by CPCB.

* Draft report has been prepared for all seven towns under Non-Attainmeant
cities. The final report along with recommendation is being finalized.

The chairman directed HPSPCE
to complete the  source
apportionment and  Carrying
Capacity studies by 31.03.2021,

G |Page



y

D. Up-gradation of Monitoring Srut-m

Sr. |Organization
No. 'Responsible
1 1
; HPSPCB
2

Hin
[ Catchment
(Area)

| Work

proposed for

Execution

tha

1081

Existing Status

Directions

installanon of

"« The work has been given to HPSEDG for procurement of 12 nos. of

The Chairman direcied HPSPCB
to complete the process of

One CAAQMS including for Baddi . ;
CAACMS at| « Technical scrutiny is al final stage. procurement and installation of
Baddi CAAGQMS by 31.03 2021
i Town Status & The Chairman directed (%
expedite the process and
Upgradation Baddi complete by 31.03.2021
taf E‘I-Iﬁtlnﬂ _H.IH-"I'
| NAMF o
[Stations  for Parwanoo ;.. siations have been upgradad from 03 parameters to 07
monitanng of Poanta |harameters and work for remaining 05 parameters are iny
12 Sahib  nrograss (EPM fier procurement and GC sel up).
parameters Sunder
Fmancial Nagar
‘assistance 15| [ Damtal
jawated from| |-
the [The Stations have been upgraded from 03 parameters to 05
iMﬂEF SCCICP| | kala Amb lbarameters and work for remaining 07 parameters are in
CB progress (EPM filter procurement and GC set up).
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:Eflﬂfhf: l: Review of Hon'ble NGT Case OA No 593 of 2018 (Paryavaran
Samiti, treatment of Sewage along Urban and Rural Areas):

* Hon'ble Supreme Cout vide order dated 2202.2017 in W.P. 'Paryavaran
Suraksha Samiti directed the establishment and functioning of requisite
ETPs/CETPs/STPs by 31.3.2018 and in default, to take coercive measures.

« NGT vide orders dated 19.02.2020, 28.08.2019, directed all states to provide 100
% treatment of sewage of all cities, town and villages by 31 03,2020, at least to the
extent of in-situ treatment, commencement of STPs work and commissioning of
sewage treatment plants by 31.03.2021.

« States/UTs will be liable to pay compensation as in the case of rivef Ganga i.e. Rs.
5 lakhs per month per drain, for default in in-situ remediation, and Rs. 5 lakhs per
STP for default in commencement of setting up of the STP

« Compensation will be liable to be paid at the scale laid down as in the case of river
Ganga i.e. Rs. 10 lakhs per month per STP for default beyond 31.03.2021 for
commissioning.

« Preparation of Action Plan for treatment of Sewage in Urban and Rural Areas by
40.06.2020 and PCBs/PCCs are free to realise compensation for violations but
from 1.7.2020.

« NGT vide orders dated 21.05.2020, 21.09.2020, directed that All the States/UTs to
ensure preparation, updating and enforcement of the action plans for generated
sewage, its treatment and 100% utilization of the treated water for secondary
purposes.

« The Government of H.P notified the committee on 06th June, 2020 comprising of
Director. UD. Director, RD, Member Secretary, HPSPCE, Director Environment
and Engineer-in Chief, Jal Shakti Vibhag as nodal depattment to formulate the
action plans based on term of reference i.e. Estimation of quantity of present and
projected sewage generation, Estimation of Present and planned treatment
capacity, Identification of Bulk users (lrrigation, horticulture, Industries, PWD and
Railways etc ), quantify the usage. Estimation of quantity of treated sewage to be
used by the bulk users and specified time lines to meet the target.

» The Jal Shakti Vibhag submitted Action Plan on 28.09.2020, which was nat
complete as various aspects such as estimation of sewage generation of rural
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areas and semi urban area was f?li95|8rF931H the plan, along with usage of Heated

sewage as per direction of Hon'ble court.

The committee submitted a revised action plan to GoHP and a meeting was held
under the Chairmanship of Chief Secretary on 24.11.2020 and it was directed to
rectify the shortcomings in the action plan and resubmit the Action Plan.

The nedal department submitted the revised action plan fo GoHP which was
further submitted to CPCB on 11.01.2021.

Directions: The Chairman directed that a meeting within a month be convened along
with all the stakeholder departments to set priorities for the execution of the approved
action plan submitted to CPCR,

SECTION IV: Review of Hon'ble NGT Case OA No 325 of 2015 {Sarvdaman Singh
Vs UQl ):-

ion of Hon'ble NGT vi

All states shall prepare the action Plans for restoration of Lakes and Ponds by 318
March, 2020.

The action plans should provide for commencement of the work by 01.04 2020
and conclusion by 31.03.2021.

Direction of Hon'ble NGT vide order dated 01.06 2020:-

District Magistrate with IPH, UD, RD, Forest, and Revenue Departments may also
ensure that at-least one pond/water body must be restored/enhanced in every
village apart from creation of new pond or water body for re-charging ground
water, maintaining e-flow.

Report to be furnished by Distnct Magistrates, be compiled at the State level and
overseen by Chief Secretary.

Final submission before 31,08 2020

In-compliance of above directions, till date following action has been taken by State of

HP.:-

The Government of H.P notified the committee on 05" March, 2020 comprising of

PCCF, Forest Director, UD, Director, RD, Member Secretary, HPSPCB, Director
19| Page




Environment and Engineer-in Chief, IPH, Director Industries, Director, Agriculture,
MS, HP Bio-diversity Board and Member Secretary, HIMCOSTE as nodal
department to formulate the action plans based on indicative guidelines of CPCBE
for restoration of 06 lakes and submit to CPCB by 25™ March, 2020.

» The Action Plan plans for 06 identified lakes ie. Renuka, Pong Dam, Rewalsar,
Khajjiar, Govindsagar, Dal Lake were prepared by above committee and
submitted its report to CPCB on 31% March, 2020,

« The Action Plans comprising of activities ie. providing Sewage Treatment
Facilities based gap in treatment, Solid waste Management, Inventorization and
regulation of Industrial Effluent, Afforestation and Soil Conservation, Plantation,
beautification of lakes, landscaping and providing rain shelters etc. to be complied
with by concermned depariments.

» In compliance of the Hon'ble NGT order dated 1.06.2020, Status report w.r.t water
bodies/structures identified & undertaken for conservation has been submitted to
CPCB, by HIMCOSTE on 2808.2020 as received from respective District
Administration.

Direction of Hon'ble NGT vide order dated 18.11.2020

« All States/UTs may forthwith designate a nodal agency for restoration of water
bodies. wherever no such agency has so far been so designated.

. Under oversight of the Chief Secretaries of the States/UTs, the designated
nodal agency may:

i  Hold meeting not later than 31.1.2021 to take stock of the situation and plan
further steps, including directions to District authorities for further course of
action upto Panchayat levels and to evolve further monitoring mechanism as
well as Grievance Redressal Mechanism (GRM).

i.  Submit periodical reports to the CPCB/Secretary Jal Shakti, Government of
India. First such report may be furnished by 28.02.2021.

« The CMC for monitoring remediation of 351 polluted river stretches, headed by the
Secretary, MoJS may monitor the steps for restoration of water bodies by all the
States periodically, at least thrice in a year. First such monitoring may take place
by 31.03.2021,
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Directions: The Chairman directed tr..:] Qn%étahehulder departments to prioritize the
tomponents of the action plan submitted in OA no. 593/2017 which are concerned with
the restoration of lakes and ponds. Further directions were issued to EST Department for
constitution of implementation committee at the earliest and convening its meeting as per

mandate assigned by Hon'ble NGT. Further, an online application shall be designed for
reporting in the matter,

SECTION V: Review of Hon'ble NGT Case OA No 710/2017:

* The Hon'ble NGT, vide order dated 20-07-2020, directed that all States shall
ensure compliance of Bio-medical Waste Rules, 2016 and expedite the process of
authorisation and complete the same by 31.12.2020.

= Compliance to be monitored by the Chief Secretary on monthly basis.

In view of above directions, following actions have been taken by the State of HP.

* Till date, the State Board has inventorized 8853 health care institutions comprising
of 4125 Allopathic, 1228 Ayurvedic, 3404 Veternary and 96 numbers of Industrial
units.

= Out of 8853, the State Board has autharised 8786 institutions comprising of 3140
Allopathic, 1112 Ayurvedic, 2443 Veterinary and 91 numbers of Industrial units as
on 11.01.2021.

« The Deparment of Ayurveda and Animal Husbandry have made a significant
improvement in compliance level by entering into an agreement with CBWTFs for
disposal of waste. The overall compliance level of State is approximately 77 %,
wherein, 81%. of Ayurvedic institutions 76% of Allopathic institutions and 72%
Veterinary institutions have been authorized and are complying with the provisions
of BMWM Rules.

* About 250 numbers of Allopathic bedded HCFs need to set-up treatment systems
for the liquid waste treatment on priority.

Directions

The Chairman directed that:-
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1. The Pr, - 10
Secretary (Env. Sci. & Tech.) 5%3 monitor the compliance of Biomedical

\Waste Management Rules on monthly basis,

2. The State Board shall initiate the action against non-complying HCF, as per

provisions of Biomedical Waste Management Rules, 2016 and directions passed
by the Hon'ble NGT in OA no 710/2017,

Department of Animal Husbandry shall ensure the compliance of BMVV Rules by
providing the colour coded bins for segregation of BMW in each institution and
maintain the record of BMW as per provision of BMWM Rules, 2016. The
remaining unauthorised institutions shall also enter into agreement with respective
CBWTFs for the collection, transportation and final disposal of Bio-medical Waste
and obtain authorization from the State Board. The deep burial system shall only
be used in remote or far flung areas.

All the departments (Allopathic, Ayurvedic and Animal Husbandry) shall ensure
that remaining HCF shall also comply with the provisions of BMWM Rules, 2016
and obtain authorisation from the State Roard on or before 31% March 2021.

SECTION Vi: Review of Hon'ble NGT Case OA No 72/2020:

The Horn'ble NGT vide order dated 20-07-2020, directed that segregation of
Covid-19 waste from general waste is a must. not anly to avoid additional load on
CBWTF incinerators but also te avoid further contamination adversely affecting
public health.

Compliance to be monitored by the Chief Secretary regularly with State Pollution
Control Board, Health Department and Urban Development.

in view of above directions, following actions have been taken by the State of HP.

As on 31.12.2020, about 240 MT of COVID-18 waste has been generated and

disposed off in the State. Presently about 1.1 MT COVID-19 BMW s being
generated daily in the State.

Incineration capacity of 2 nos. of CBWTFs is 2.4 MT/Day and incinerable Bio-

Medical Waste generation including COVID-19 is about 2.3 MT/Day.

247 institutions are involved in handling, treatment and disposal of waste
generated during testing/diagnosis/treatment/quarantine of COVID 19 patients and
are reporting waste generation & disposal on daily basis to the State Board.
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* Segregation of waste is not practiced at ULB level resulting into mixing of gane,
waste with Bio-medical Waste and COVID-19 Bio-medical waste generated frgp,

home care is also not being reported by the majority of ULBs/MCs on Cpcp
online tracking system.

Directions:

The Chairman directed th at:-

-

1. The Pr. Secretary (Env. Sci. & Tech.) shall convene a meeting with Department of

Urban Development for the segregation and proper disposal of COVID-19 waste
All stakeholders to ensure handling, segregation, collection, transportation and

disposal of COVID18 biomedical waste as per guidelines issued by the Central
Pallution Control Board,

Department of Urban Development shall develop a mechanism for the safe
collection and disposal of COVID1g waste generated at household level during

home isolation of COVID19 patients and shall report the generation and disposal
status on COVID1g tracking App on daily basis.

Director Rural Development shall also ensure the safe disposal of COVID19 waste
generated from the COVID-19 patients in rural areas

The chairman directed all the stakeholder departments implementing the Action
Plans to put serious efforts in completing the various components of Action
Plans and submit the prograss report on monthly basis.

The chairman directed all the stakeholder departments to ensure the fulfillment
of all commitments made by the predecessors in
with Chief Secretary to the GoHP and make sure
of progress in the next meeting.

The Chairman directed Pr. Secretary (Env. Sci. & Tech.) to the GoHP to conduct
review meetings with all stakeholder departments on monthly/Bimonthly basis
to ensure the effective implementation of Action Plans pertaining to Hon'ble

NGT Orders vide OA. No. 673/2018, OA. No. 681/2018, OA. No. 593/2017, OA. No.
325/2015, OA. No.7T10/2017 and OA. Neo. 72/2020.

the previous meetings held
to present the updated status

The meeting ended with a vote of thanks to and from the Chair,

Approved
-ad-
(Anil Khachi)
Chief Secretary to the
Government of Himachal Pradesh
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Endst. No. STE-E(3)-29/2018-Loose .7/, 70 — U/ 0 1
- Dated: ‘:f f o fe 2

Copy forwarded to the following for information as per Hon’ble NGT Order:

The Additional Chief Secretary (Forest) to the GoHP, HP Secretariat, Shimla.
The Additional Chief Secretary (Industries) to the GoHP, HP Secretanat, Shimla
The Principal Secretary (PWD) to the GoHP, HP Secretariat, Shimia.
The Pr. Chief Conservator of Forests, Himachal Pradesh, Shimla.
Secretary (Urban Development), to the GoHP, HP Secretariat, Shimia.
The Secretary (Jal Shakti Vibhag), to the GoHP, HP Secretariat, Shimla.
All the Deputy Commissioners (H.P).
The Member Secretary, Central Pollution Control Board, Parivesh, Bhawan, East
Arjun Nagar, Delh-110032.
9. The Inspector General of Police (TTR), Department of Police, HP Shimia
10. The Director, Industries, HP Shimla.
14.The Director, Transport, HP Shimla
12. The Director, Agriculture Department, HP Shimia
13. The Director, Horticulture Department, HP Shimia
14. The Director, Rural Development, HP Shimia.
15.The Director, Environment, Science & Technology, HP Shimla.
16. The Member Secretary, H.P. State Pollution Control Board, Shimia.
17.The Director, Urban Development, HP Shimla.
18. The Director, Department of Health and Family Welfare, HPF Shimla
19.The Director, Directorate of Ayurveda, HP, Shimla
20. The Director, Department of Animal Husbandry, HP Shimia
24.The Director, Directorate of Food and civil Supply, SDA Complex, Kasum ph,
Shimla- 09
22.The Chief Executive Officer, Baddi Barotiwala MNalagarh Development
Authority, Major District Road 7, Industrial Park Phase , Jharmajri, District Solan,
Barotiwala, Himachal Pradesh 174103
23.Engineer-in Chief, Jal Shakti Vibhag, Shimla.
24.Engineer-in Chief, HPPWD, Shimla.
25. The CEOQ, HIMUDA, HP Shimila
26. The Chairman, SADA, Trilokpur, District- Sirmour (HP)
27. The CEO-cum-Director, Baddi Infrastructure # 0 EPIP-PHASE-1,Jharmaijri, Tehsil
Baddi, Solan, HP 174103
28.Managing Director, Himachal Road Transport Corporation (HRTC), Shimia
29. The Managing Director, Shimla Jal Prabandhan Nigam Limited (SJPNL), Shimla

ol B R kR S

llllI

(Kamlesh Kumar Pant)
Pr. Secretary (Env.S&T)
to the Govt. of H.P
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Minutes of the meeting held on 19/06/2021 at Ellerslie Committee Room, HP
Secretariat, Shimia (H.P.) at 10:30 AM, to review the implementation of Action Plans

under the Chairmanship of § il Kumar Khachi, Chi to the

Government of Himachal Pradesh in compliance of the various orders passed by

the Hon'ble NGT in OA No. 673/2018 (Poll River Stretches o 681/2018

(Non-attainment cities),0.A No. 593/2017 (Paryavaran Suraksha Samiti), O.A No.
1 ration of water quality o and Ponds

A meeting was held on 18/06/2021 at Ellerslie Committee Room, HP Secretariat,
Shimla (H.P.) at 10:30 AM, in compliance of the various orders passed by the Hon'ble
NGT in OA No. 673/2018 (Polluted River Stretches) and OA. No. 681/2018 (Nan-
attainment cities)O0_A No. 583/2017 (Paryavaran Suraksha Samitl) and O.A No. 325/2015
(Restoration of water quality of Lakes and Ponds), The List of Officials who attended tha
meeting is enclosed as Annexure-l.

At the outset, Principal Secretary (Env. S&T) - cum - Chairman, HP State
Pollution Control Board, welcomed the Chief Secretary and other Officers/officials of
State Government and outlined the broad context and agenda of the meeting.

Thereafter, detailed agenda was taken up by the house as below:

Section| DECISIONS TAKEN/DIRECTIONS ISSUED CONCERNING ACTION-
POINTS IN CONTEXT OF RIVER REJUVENATION ISSUES (OA no. 673/2018)

The progress reported by various depariments as per directions issued in the last
meeting held on 12/01/2021, was reviewed. The Chief Secretary directed all officers to
ensure complete compliance of the orders passed by NGT. The following
decisions/directions were given by Chief Secretary on the emerging action points:
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X

KHNA Nallah Stretch (Priority - 1):- Parwanoo Town
Sr. | Organization | Work proposed for | Latest Status informed by Decision Taken
Mo. | Responsible | Execution along concerned Department
with cost and final
- Timeline.
1. Jal  Shakti| Sewage Treatment STP Zone = | = The Chairman directed
Vibhag Plant Proposal = Civil and 80% E&M works| E-n-C Jal Shakii Vibhag
(@ No of 1 MLD| completed at site.| (JSV) to expedite the
capacity @ach| Commissioning likely by| construction work of STP
including laying of July 2021, (Zone-1), commissioning
sewerage lines n| STP - Zone — I and network laying work
Zone-l and Zone-ll in| « (Tipra): FRAJFCA is being| by 30/06/2021
Parwanoo Town. | expedited and queries| = The issue regarding the
The proposal  of  raised by Dehradun Office| land transfer of STP
. 49.82 Crore prepared|  during March, 2021 have| (Zone-2) may  be
by Jal Shakli Vibhag. | been replied. Again new| resolved at the earliest
gqueries have been
received during May, 2021
hiave also been attended,
» Network Laying Status
* 150mm 10.332 km laid
out of 33,622 km
| = 200 mm 3479 km laid
out of 6.808 km
* Manhcle 510 completed
| outof 1481
Installation of| The Online Continuous|= The compliance was
Continuous ~ Water| Water Quality Monitoring]  noted.
Quality  Monitoring | Station  (OCWOMS) hasls Since the actionable
Station. The proposal | been installed and nnllne_ point has been
of 0.3 crore. data has been connected to|  completed, it shall be
HFSPCB server. removed from agenda.
Radar system for|The system has beenls The compliance was|
depth and  flow| provided by IPH and it is noted. |
| measurement. installed at River Kaushalya s Since the actionabie
and is functioning property, point has bean
completed, it shall be
removed fram agenda.
2, HIMUDA, s  Sewage » The Sewage Treatment|e The Chairman  was
Municipal Treatment Plant| Pilant of 70 KLD has been| satisfiad with the work
Council, (1 No. of 70 KLD| commissioned and is| and directed that
Parwanoo capacity in Sector| working properly. inspections may be
- & Parwanoa) to| « All the septic tanks have carried out regularly.
cater 1o the been cleaned.
additional load of
d|FPage
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v ——

for capacity
enhancement to 100
TPD.

SWM Flant is being run

at full capacity of 40TPD
and Mis JER

Environment
Technologies
Pvt Lid has started
processing of legacy
waste waf 15 022021,
A tolal 246% tonne of
legacy waste has been
processed till May, 2021,

(Baddi)

Director Urban
Development Draptt.
apprised that for the

Sr. | Organization| Work proposed for | Latest Status informed by Decision Taken
No. | Responsible | Execution along concerned Department
with cost and final
Timeline.

Septic Tanks|

catenng to thel

residential area.

Cleaning and

Overhauling  of

[ Septic Tanks.

3 Department Waste Recovery| » The legacy waste has|e The compliance was
of Urban and bean recovered, and noted
Developmen Reprocessing of| dumping site has been Since the achonable
t Existing Dumped| cleared point has bean

Waste at| = Domestic Hazardous completed, it shall be
Dumping site. waste Kiosk has been removed from agenda.
Sector 5| installed at Parwanoo.

Parwanoo.

Installation of

Kiosk for

Domestic

Hazardous Waste

o 1} Managemant.

4 BBNDA, MC|For coll=ction. Daily  waste being BEBNDA to pursue the
Parwanoo & | Transportation, recaived at site s about application for
HPSPCE Processing and 75 TPD and directions Environment Clearance

disposal of fresh have been issued to of enhancement of
waste at Baddi BENDA to apply for fresh treatment capacity of
Cluster, Environmental Clearance SWM Plant Baddi with

MoEF& CC on priority
and ensure filing or the

application by
30/06/2021.

Urban Development
Department, BBNDA
HPSPCE and Mfs JBR
Environmeant

Technologies  (Baddi)
Pvi. shall conduct a

meeting and brainstorm
on the issue of legacy
waste at Baddi. Further
BBNDA shall explore
tha possibility af
carrying out separate
tender for removal of if
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Nallah

Sr. | Organization Work proposed for | Latest Status informed by Decision Taken !
No.  Responsible | Execution along concerned Department
with cost and final
Timeline,
treatment of legacy| legacy waste is not in!
waste, lender has been the scope of work of
floated for various legacy ~ M's JBR Technology
waste sites inciuding inj- Regor may be
Mandi and similar submitted to HPSPCB
exercise can also be regarding the guantity
dane for the treatment of of Legacy Waste
legacy waste at Badd|. cleared on  monthly
] basis.
5. Forest Plantation Proposal « 2200 Plants have been|The compliance was noted,
Department planted so far for 2019-
20 with about B85%
survival,
» 4400 Plants have been
planted in FY 2020-21 |
| . with 80-90% survival,
6. MC Phyto-remediation | The work has been » Chairman directed that|
Parwanoo |Proposal on Samiel| completed. HPSPCE shall conduct)

the  water  quality
analysis of the inlet and
outiet of the Phyto-
remediation project and
check the treatmant
efficiency of the project
and complhance status
of outlet noms fl::lr|
discharge.
» State shall also depict
the project in success |
stories of the project

axecuted if tha
inspections refiect
SUCCESS,

dlPrage
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2. River MARKA Stretch (Priority 11):
Sr. Organization | Work proposed| Existing Status Decision
No. |Responsible |for Execution
along with cost
and final
Timeline,

1. Jal Shakti| Kala Amb and|e Pipe Network of 918 km out of The Chairman
Vibhag Moginand Area:| 21.645 km laid at Moginand. directed Jal Shakti
& Laying efl s« Out of 505 Manhole Chambers, Vibhag to expedite
industries Sewerage 242 constructed. the work of laying of
Department | Network and| e Sewer Lines are to be lald SEWErage network

Pre-treatment of| gajong/across NH7T for which NOC|  and  pretreatment of
Sewage. & reguired from MNHAlL The sewage and complete

documentation for parmission has it by 30/0%2021.

been submitted to Regional Officer

Morth, Gol Nigam WVihar Shimia

vide CE (NH) letter No. 6268-T0 dt.

B8.2.2021. MH has raised

observations, which are being

processed.

« Completion: Likely by September,

2021,
Trilokpur Area:| « Fund amounting lo Rs. One Crore The Chairman
Laying off ot of Z00 crore has been directed Jal Shakti
Sewerage received from Mandir Trust, Vibhag to expedite
Network &| e 7.5 km out of 8.5 km pips has been the work of laying of
Setting up off |aid. sewerage network &
Sewage « Out of 194 Chamber, 132| Setting up of Sewage
Treaiment constructed. Treatment Plart and
Flant. The « Construction of R/Wall Biower| complete it by
proposal i ofl  Room and SBR Unitis in progress. 3o/0ar2021,
Ra. 26.00| o Compietion: Likely by September,
o 2021.

2. Instaltation  of| The Online Continuous Water Quality| The  chairman  was
Jal Shakti Continuous _ Mﬂ”ﬁ?ﬁl“lﬂ Station (OCWQMS) hes|satisfied with the work
Vibhag Wal.gf CQuality | bean installed. Since the action point has

Manitaring been complied with this
Station may be removed from
agenda.
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Sr. Organization | Work proposed 'E::I:Hnn Status Decision
No. Responsible |for Execution

along with cost

and final

Timeline.

3. Department of | Kala Amb area : [« 95% civil work of equalization tank, The Chairman

Industries. | Proposal  for| MBBR tank-1, MBER tank-2 and| directed Pr. Secretary
setting up of| Anoxic chamber complated, (Env. Sci& Tech) to
CETP. = B5-80% civil work of Filter Feed GeHP  to  closaly
Tank and Chlorination Contact monitor the progress
Tank completed. of the ongoing work.
* Inter tanks pipeline connactivity not The Chairman
done yet directed the Industries
* Machinery of CETP cum STP is Department to
being instalied. conduct meatings with
* Interdepartmental Meeting with afl|  Jal Shakti Vibhag and
stakeholders planned in next weeak, contractor in order to
review and finalize the
completion timeline of
CETP, Kala Amb and
submit the report by
30062021
Further, Industries
department to ensure
that when the plant
becomes operational,
it should be compliant
to  the prescribed
outiet norms.

4, Special Area| Proposal for L Tl e s The Chairman was
Development |settng up of P g a ol satisfied with the
Authority, Salid Waste | | s b ol wark, however
Kala  Amb, | Managemeant - |Dumeed WBl O directed SADA  to
District Faciity.  Fina)||"senwc  |20.30 | 2500k cimont e submit monthly
Administratio | timeline of | ‘rmms—= T progress  report of
n, Rural | completion s | OO0 2y sanry | Demmmed waste collected and
Development |31%  January, ;. e treated at the facility
Department. | 2021. gl i baeng {a] HPSPCE on

g, | e m;ururfum regular basis.
brdr':a:d!tﬂﬁ-
b 35k r.u Ko H:‘&

B. Forest Plantation = 3600 plantz planited during FY- The comphance was

Department | Proposal  and| 2020-21 (80% survival) noted.
development of Bio-Diversity Park in Kala Amb: Furthver Forest
G|Page
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Sr. Organization | Work proposed| Existing Status Decision
Mo. |Responsible |for Execution
along with cost
and final
Timeline.
Bio-Diversity » Work has been completed. Department was
Park. directad to improve
the survival rate of the
plants and replace the
dead planiz with new
plants

6. Jal Shakti| Phyto- = The work has been completed inallj+= The compliance was

Vibhag remediation respects at one site. noted,
Proposal  on|* AS o ""lf-'{t E;d ﬁ;gﬂgﬂgamﬂﬂé » HPSPCB to conduct
carried ou : .
:;Tl:ﬂ vemal reduction in BOD. 43% reduction in ';‘:;P”n;:": mﬂﬂi"’ﬁ
COD, 36% reduction in TSS, 41% ;
reduction in O&G was obsarved, compliance  status
= The work at site-2 could not be w.rt efficiency and
done due to land dispute issue, outiet norms.

+ The issue of the land
dispute for site 2 shall
be pursued and
resolved by Jal Shakti
Vibhag.  Secretary
(J3Y] to take personal
interast ] this
resolution

< River SIRSA Stretch (Priority lll):-
Sr. Organization | Work proposed | Existing Status Decision
No. Responsible |for Execution
along with cost
and final
Timeline.

1. Jal  Shakti| Execution of| «The werks of the STP and|« Chairman directed Urban
Vibhag project proposal| main sewer network are Development Department and
and far sewage| complete in all respects, Engineer-in-Chief Jal  Shakti
Urban management by | «Total connections: 2510 Vibhag to work in co-ordination
Development | laying of| sConnections  sanctioned: and ensure that all the
Department |pipelines  and| 795 households are connected with

installation  and| .connection released: 795 sewerage network by
COMMISSIONING | oThe work as per scope of| 310772021,

\

\
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Sr. Organization | Work proposed | Existing Status Decision
MNo. Responsible |for Execution
along with cost
and final
Timeline.
of 3TP at] award has been compleled,
MNalagarh. however, addiional work is
in progress and will likely
be complated by July 2021,
Proper design, Presenl average flow is|» Chairman directed Urban
execution of approx. 560 KLD against Development Department and
Sewerage lines capacity of 5500KLD, Engineer-in-Chief, Jal Shakti
to bEle The works of the STP| \ibhag to expedite the
incorporated  in and main sewer natwork sanctioning and releasing of
CETP. Baddi| are complete in al| connections and ensure all the
The cost s Rs.| respects. The flushing household are connscted with
33.34 crore.

and testing of network
has also been complated
and Sewerage network
has been connectad with
the Plant

Housshold  Sewsrage
Connections: Out of total
710 connections, 987
MNos conneaction
sanctioned and 430
connections releazed. In
addition, 750
connections of HIMUDA
also connected Thus
total household
connection 1180,

The release of
connections is  being
coordinated jointly by MC
Baddi, HIMUDA and
J3Y, BBNDA submitted
that 22 villages could be
connecled to the STP,
which rmay reguire
additional 35 MLD
enhancement in present
STP or a separate STP.

the sewerage network by
3107/2021.

J5SV shall conduct a survey of
the nearby villages (out of 22
rural areas identified) which
can be connected to the
sewarage network and submit
the cost benefit report by
31072021

BlPage
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sr. Organization | Work proposed | Existing Status Decision
MNo. Responsible |for Execution
along with cost
and final
Timeline.
2. Mis Baddi | Improvament in Owverall work refated 1o The compliance was noted
Infrastructur |functioning of| laying of  additional
e  (CETP)|existing CETP at| Pipeline has  alrsady
Baddi, Distt.| Baddi Wi e compeing,
Salan. connecting  the Mast _nf the Member
Industries are connecied
near about aTeas|  yhrough the pipeline.
with conveyance
pipaline to treat
the 1.10 MLD
wastewater from
Industries falling
in River Sirsa
Catchment. The
cost k& 270
crore,
. 8 Department | Improvemeant in Vardhman Textiles: The Chairman directed that
of Industries. | functioning  of Target date; 30.06.2021, Industry Department to pursue
C.E.T.P Baddi, ={8] system shall the proposal of 3 MLD effluent
complete by 30.06.2021. refractory management & TDS
Dua to Covid-18 reduction in CETF and submit

pandemic work related o
MEE system is delayed
and shall be completed
in July 2021.

Winsome Textiles
Action Plan Target date
30.06.2021
Due to covid-18, the
work shall be complated
by 31.08.2021.

The DPR on 3 MLD
affiuant refractary
management & TDS
Reduction In CETP is
under consideration at
Deptt. of Industry.
The  Multipls

Evaporator
(20KLD) a

Effect-
Facility
SSWHML

the latest
31072021,
HPEPCH shall ensure that the
action plan submitted by M/s
Vardhman Textiles and M's
Winsome are completed in &
bime bound manmer,

status by
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Frocessing Plant
at Baddi,

75 TPD and directions
have been issued to
BBNDA to apply for fresh
Environmental Clearance
far capacity
ennancement to 100
TPD.

SWM Plant is being run
at full capacity of 40TPD

and M= JEBR
Environment

Technelogies (Baddi)
Pvt. Lid has staread
processing of legacy
waste w.ef 1502 2021.
A total 2469 tonne of

legacy waste has been
processed till May, 2021,

Director Urban
Development Deptt.
apprised that for the
freatment of legacy

waste, tender has been
floated for various legacy
waste sites including in

Sr. Organization | Work proposed | Existing Status Decision
Mo. Responsible |for Execution
along with cost
and final
Timealine.
Malagarh is utilized to its
full potential,
= As per |atest sample
results of May and June
2021, CETP is complying
oA,
4, Department | Cleaning ofle Out of 16 sewerage The compliance was noted.
of Industries | sewage tanks for tanks in Industrial Area in
indusirial areas Baddi, 15 nos. sewage
af Baddi, tank have baen cleaned
Jharmairi, and disposed of in CETP
Lodhimajra, Baddi.
Dawni, Thana * No sewage tank was
found over flowing.
8. BBNDA Setting up of|= Daily waste being BBNDA to  pursue  the
Salid Waste received at site is about apphication of Environment

Clearance of enhancement of
freatment capacity of SWM
Plant Baddi with MoEF& CC on
priarity and ensure filing of the
application by 31/06/2021.

Urban Devalopment
Department, BENDA HPSPCB
and Mz JBR Environment
Technologies (Baddi) Pvt. shall
conduct a mesting and
brainztorm on the issue of
legacy waste at Baddi. Further
BENDA shall explore the
possibility of carrying out
separate tender for removal of
legacy waste if it is not in the
scope of work of Mis JBR

Technology.
Report may be submitted to
HPSPCB regarding the

guantity of Legacy \Waste to be
clearad on monthly basis.
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Sr. Organization | Work proposed | Existing Status Decision
MNo. Responsiblae |for Execution
along with cost
and final
Timeline.
Mandi and gimilar
exercise can also be
done for the treatment of
legacy waste at Baddi.
B. Forest Plantation » 18000 plants planted inj*+ The compliance was noted,
Department |Proposal  and FVE["??-E'l (B Since the action point has
' survival). been complied with this may be
E‘;:[L::ﬁﬂ'.l' Setting up of Bio- removed ffmn agenda. 2
Diversity Park at
Malagarh:
= The work has been
completed.
7. Jal Shakti | Installation ofl* RTWOM has been| The compliance was noted. Since
Vibhag Realtime Water installed and connected|the action point has been
Quality to HPSPCB server complied with this may be
Monitoring ramoved from agenda

Station at River
Sirza.
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4. ASHWANI Stretch (Priority V):
Sr. | Organization |Work proposed|Latest Status Decision
No. | Responsible | for Execution
along with cost
and final
Timeline.
Shimla Jal The up-gradation STP Malyana * The chairman directed
1. P!'ahandhan of existing 3 STPs| « Installation of centrifuge| SJPNL to ensure that the
Nigam | by providing| (80%). workshop building|  upgradation work of STP
Limited | Bequencing Batch| (80%), chiorination torner Malyana and STP
(SJPNL) & Reactor (SBR)| building{B0%), grit chamber| Lalpani and STP Dhalli is
MC Shimla |technology. The| (80%), Filter Feed Tark completed by
proposal is of Rs.| (50%) etc., rest work Is in| 31/10/2021,

45.76 crores,

progress.

» The work shall be completed
by December, 2021

STP Lalpani

» Removal of 2 nos of UASB
reactor compieted, remowval
of dead sludge in progress,

« Demolishing of existing
aeration tank about to
complete.

» Construction work of sludge
sump tank (B0%), admin
building and workshop
building (65%) & chlorination
tonner building {(30%).

+ The work shall be completed
by December, 2021

STP Dhalli

| » Construction of SBR started.

» The work of steel binding is
in progress and rest s in
progress.

» The work shall ba complated
by March, 2022

All three STPs outlet samples
have been continuously failing
to meet the prascribed norms.

* HPSPCB to initiate strict
action against the SJPNL
if non-compliance of the
ETP oit|a noms
persists,

» Pr. Secretary (EST) to
GoHP and Pr, Secretary
(UD) shall visit the site
and closely monitor &
ensure the compliance of
SAME.
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installation of a
new STP of 2 MLD

L]

Basic engineering package
and drawings submitted by

« The chairman directed
SJPML to resolve issues

capacity for contraclor. of NOC and start
Panthagati area.|» Acquisition of land work s construction work by
The proposzal is of in progress and delayed 30/08/2021.
Rs. 22 crore, due to NOC from
concerned Gram
Panchayat is awaited.
» Site development work has
been started.
« The work shall be
completed by March, 2022
Proposal for{s Construction work is 40% + The Chairman directed
Septage complete. that the work on site
Management « The work shall be completed| should be  started
under  AMRUT-| by July, 2021, immediately and
misgion  for the completed by
management  of 31.07.2021.

faecal sludge and

septage

management

including  drains

caontribufing

sewage nto

Ashwani Khad,

Proposal for| « SJPML submitted that the|s The chairman directed
improving the| proposal was formulated but| SPJPNL to consult with

water gquality of
Ashwani Khad by
installing various
components, for
the rejuvenation of
water sources by
improving the
purity of water of
Matural Mallahs by
Phytorid
Treatment at
Ashwani Khad,
Sanjuli-Malyana-
Chamyana Khad,
Shimla project,

could not be initiated because
of high cost.

Urban Developmeant
Department and  Jal
Shakti Vibhag w.rt the
installation of
phytoremediation project
and submit the proposal
of same by 30/06/2021.

Further it was directed
that Pr. Secratary (EST)
to GoHP and Pr
Secratary (UD) shall note
down all the Issues
periaining to SJPHL and
closely monitor and
ensure the compliance of

Same.
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2. Forest Plantation = 11,000 plants have been|The compliance was noted.
Department |proposal and| planted in FY 2020-21 (70-
Construction  of| B80% survival).
Check Dams. = Construction of Check Dams
complated,
5. BEAS Stretch (Priority V) :-
Sr. | Organization | Work proposed for Latest Status Decision
No. | Responsible Execution
{In the Catchment
Area)

1. |Jal  Shakti| I. Proposal for| L. The work has been included | I. The chairman
Vibhag Seweraga under AFD as per GoHP directed that
& Scheme in decision. The  consultant Secretary  [JBV)
Urban Rangri, Manah, appointed by AFD is carrying toe GoHF shall
Development District- Kully out survey work. look into  the

matter and the
work  shall be
expedited and
JEV shall submit
latest progress
report by |
31/08/2021,

. Proposal for| . STP work completed and 35 | Il. Chairman |
Sewerage shops connected.  Tourism directed Tourism |
Scheme in Department has to deposit the department  to|
Marhi, District- funds for generator set (Rs. 23 make the plant
Kullu. Lakh) and for construction of operational by |

boundary wall (Rs. 18.06 lakh) 310712021 In co-
for which estimates stands ordination  with
submitted. The SOP' has to be JSY.
arranged by Taurism
Department to make the plant
functional.
. Proposal for the| Il The work of upgradation of the | II.The work may be
! expansion of existing STP is in progress and completed by
exisfing STP in will be completed by 30.08.2021
Marnali, September, 2021.
installation of
Mew STPs in
Manali.
4| Fage
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Sr. | Organization | Work proposed for Latest Status Decision
No. | Responsible Execution
{In the Catchment
Area)

IV.Proposal far IVa&V. Vav.
Sewerage It was apprised that STF | EnC Jal Shakti
Scheme in Kullu| Bhoothnath (Kullu-Zone-i) at times | \ibhag to pursue the
Town, District-| gets non-compliant, matter and submit a
Kullu (Zone-|). fact finding report

w.rt non-
compliance of STP

V. Proposal for Bhootnath and
SEWErage ensure it s
Schemes in Kullu compliant at all
Town, District- times in future.

Kullu {Zone-{1}.
Vi & Wi

VI.Proposal fOr| The work of STPs (Kullu Zone =l
Sewerage and Bhunter Zone-lll) completed.

Scheme in Kullu| The sample of STP Sarabai was V1 & VII.

Town,  Districh| 0004 nor-compliant for the menth | The STPs which are

Wullu (Zone-lll). | o April, 2021 and show cause | consistently niot
issued complying shall be

Vil. Proposal for| e JSv apprised that due to | menitered and
Sewerage _ | some fault, the aerator was non- | functioning shall be
Scheme N functional during which the sample | improved by JSV or
Bhunter  Town.| .5 collected. The aerator has | else it could write
District- ~ Kullu| paen repaired and the plant is | action against erring
(Zone-lll). again prescribing the outhet narms, aofficials

Proposal for the| « The laying of sewer line s in| The Chairman

expansion of progress. direcled to expedite

exisling STPs and| « Main Line: 3200 KM out of|the work and
installation of Mew 18.172 KM. complete by

STPs (District-| « Network: 7.500 KM out of 44.253 | 31/12/2021.

Mandl). Km. '

» Household Sewerage |
Connections:
- Out of total 4509 connections,
5191 connactions sanctioned
and 5191 connections
released,
- Work for STPs awarded.
Jal  Shakti| Proposal for sewer| « STP commissioned and additional| » The chairman
Vibhag connection and work to improve conneclivity in| directed Urban
sawer  line  up- progress. The werk will likely be! Development
gradation at
15|Page
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Sr. | Organization | Work proposed for Latest Status Decision
MNo. | Responsible Execution
{In the Catchment
Area)
Hadamtﬂhsm- completed by September, 2021 in| Department and Jal
Hamirpur) all respects. Shakti Vibhag to

* Household Sewerage| ensure that all the
Connections: households of MC
- Out of total 1560 connections,| Madaun are

155 connections sanctioned| connected by
and 155 connections|  sp/ogr2021
releasad. ezt
Proposal for| « STP commissioned and running| » Urban
installation of STP smootnly. Sewer network is Development
(138 MLD) at| Progress in some pockets and| pepadment and Jal
Dehra, District- connections are being released. Shakti Vibhag 1o
Kangra * Househoid Sewerage Ak that all the
Connections:

« Out of total B50 connections, 505| Nouseholds of MC
connections sanctioned and 380| Dehra are
connections relaased. connected by

310TI2021.

2. | Urban Proposal for up-|sDue to huge quantity of legacy|eThe chairman
Development| gradation of Solid| waste at MC Mandi site, the legacy| directed that Urban
Department | Management waste clearing is outsourced to pvt| Development
Mandi. Facility for Mandi. agency M/s JBR Technologies. Department to start

» Agreement shall be signed and| the wiork of

legacy wasta shall be cleared within| treatment of legacy

18 months. waste by

30/06/2021.

s Lirban Development
Deptt, shall submit
the report bo
HPSPCB regarding
the quantity of
Legacy Waste
cleared on monthly
basis starting from
107/2021.

3. |Department |Proposal for| « The work is under progress * The chalrman
of Industries. | instaliation of STP|ePlatform for STF has been| directed the

(60  KLD)  at| completed Director, |ndustries
Industrial  area, 'Uﬂﬂr'rfl,“ 'ﬁfﬁgl;?::ﬂl Room-cum-L.E.| 5 complete the
' roam is i . ol =
ke « The work shall be completed by i - s
1 08 2021 commission STF by
| 31/08/2021.
1."‘.'
\x 16|Page



1105

» In Zona = | ouwt of 37 cennection,
18 connections sanctinpned and
18 connections releasad,

Sr. | Organization | Work proposed for Latest Status Decision
MNo. | Responsible Execution
{In the Catchment
Area)
De-siudging of | = The work has been completed. The chairman
Septic Tanks for directsd 1o ensure
Industrial Area, regular cleaning of
Mandi (District- septic tanks.
Mandi).
4. |Forest » Proposal for| » Total 39,900 plants have been|The compliance was
Department Plantation (Kullu) planted in FY 2020-21. noted.
by Forest| * Construction of check dams has
Department bean mrl_ﬂﬁatad. Total 350 soll
; conservation structures has been
* Propasal for Soll| - congtructed since 2018,
Consarvation
and  Plantation
(District- Mandi).
« Proposal for
Plantation
(District-
Hamirpur)
= Proposal for
Plantation
(District- Kangra)
6. GIRI Stretch (Priority V):-
Sr. Organization | Work proposed | Existing Status Decision
No. Responsible | for Execution
(In the
Catchment Area)
1 Jal Shakti| Installation of{ STP Kotkhai (Zone 2Znd and|s The chairman
Vibhag three STPs In| 3rd) directed Jal Shakti
these areas |.e [« Work for shifting of water supply| Vibhag and Urban
one at Theog and| awarded on 01-10-2020 and out| Development
two 2t Kotkhai of 13 km pipe line, work| Depariment to ansure
completed in 2.5 km that each household
= The work will likely be completed| s connected by
by Saptember 2021, 30.08.2021
» Household Seweragei* JSV fo ensure that
Connections: the work of shifting of

water supply scheme

shall be compieted by
0092021,

= JSW to ensure that
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Sr. Organization |Work proposed|Existing Status Decision
No. Responsible | for Execution
(In the
Catchment Area)
STP Theog the work refated to
*The STP has been fully| network laying for
ThRS o s O R o Tl s
. ispute in a s :
of 30 to 40 mir in the alignment of :Er::m:tu:td Tkl
main  trunk SEWer Tha SN o e
department has made efforts to| "¢ Pound manner
resolve the same by involving the| 81d  shall  be
elected member, but the dispute| completed by
could not be resolved. Therefore,| 31/07/2021,
the matter has been referred 1o
SOM - Theog.

2, Forest Flantation [* Total 3300 plants planted in FY|s The compliance was

Department proposal The| 2019-20 (B5% survival). nated,
proposal is of{* Total 4400 plants have been
0.73 crore planted in FY 2020-21 (B0-80%
survival).
7. PABBAR Stretch (Priority V):-
Sr. Organization Work proposed| Existing Status Decision
No. Responsible for Execution
(In the
Catchment Area)

1. Department of| Proposed facility NP Jubbal: «The chairman directed Urban
Urban for setting up of|+8 pits constructed.| Development Depit. to submit
Development. |common  SwMm| MRF under| the report wrt fthe legacy

facilty for areas| Process. B350 kg| waste at these processing
Robioo. . Jubbal plastic waste| sites and clear the legacy
Clatiin s o segregatedicollecte | waste.

d «The UD Department shall
areas. MC Rohroo submit regular report 1o

+§ composting pits HPSPCE.

constructed. «The land transfer issue shall

= 1400kg plastic| be taken up on prorty and

wasle report to be submifted by

segregated/coliecte | 31/07/2021.

d for co-processing

sLand Parcel for

setting WM facility

under transfer and

is pending with

Modal Officer

(FCA), Foresl Depit.
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Sr. Organization |Work proposed|Existing Status Decision
No. Responsible for Execution
(in the
Catchment Area)
2. Forest Plantation «Total 3300 plants|«The compliance was noted.
Department proposal. planted for 2018-20

(908 survival).

«Total 7700 plants
have been planted
in FY 2020-21 (90%

survival}.
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Section ll. DECISIONS TAKEN AND DIRECTIONS ISSUED ON AIR QUALITY CONCERNS AS PER HON'BLE NGT ORDERSIN
CONTEXT OF NON ATTAINMENT TOWNS (OA no. 681/2018)

The status of implementation of action plan is as below:

A. Vehicles
Work
proposed for
Sr. | Organization Exacution ;
Mo. m.ﬂﬂﬁuﬂ-_._ﬂ_-ﬂ._.m .:_._ the m.ﬂ_ﬂﬂ—_.-.ﬂ Status i
Catchment o cle
Area)
1. « The Ministry of Road Transport & Highways Govt. of India has recently | « The chairman directed that matter
zuEmn draft rules for vehicle scrapping policy on 15-03-21. may be again taken up with
Restriction onl ® This policy shall be m_z_._m_u lo phase n.:_ old and unfit vehicles. This will Ministry of Road, Transport and
plying R help encourage fuel-efficient and w:_.,____d:_:mi..ﬂ__u_._&r _.___mz_.ﬂmm thershy Highway in a time bound manner
S SRERiAG it of Hu:ﬂﬂ vhicular pollution and oil import bills. There is a provision in and adopted as and when notified
po 15 years oid the policy to phase cut 15 years/20 years old vehicles. by GO
Department ik s The _u@.___m_n“_._m of E._m final policy shall be implemented in the State. Town wise progress  wort
diesal driven| ® De-registration _E__n____ of 10 years old diesel commercial vehicles implementation of State De-
Velicliee: {purchased from outside the State) has been implemented in the entire Registration policy of 10 year old
State, diesal commercial vehicles io be
submitted te HPSPCE in every
i : manth.
2. Transport mm..._ ~an * It is submitted that as per decision taken by STA in its meeting held » The chairman directed Transport
| Department Em__wﬁ&n_._ of | on 15-01-2019, m. proposal to ban diesel driven rickshaws h Department that Non-Attainmen

\
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aiready been sent to Govt. vide this office lefter dated 28-02-2018.

Diesel driven Town wise specific progress of
auto - Meanwhile in order to comply with the directions of Hon'ble NGT, ng  replacemant of old rickshaws with
rickshaw/Tem new permit of diesel driven auto rickshaws was granted in seven| new rickshaws 1o be provided to
po Mon-Attainment towns since Jan 2019, HPSPCE an monthly basis.
- Progress on registration of e-rickshaw
Town Permission grantediregistered
Paonta Sahib 170153
Sundernagar 21
» During the period 01-01-2021 to 31-05-2021 the detail of poliuted vehiclesl » The chairman directed that town
Regular challaned in seven non-attainment cities is as under: wise progress w.rt  poliution
checking  of checks conducted m_..n challans
Vishicular Town No of challan made in all Non-Attainment towns
(o Paonta 20 to be submitted to HPSPCE from
emission and : .
Transport S af Kala Amb 23 time to time.
Department - Baddi 20 » Transport Departiment to wverify
ollubon —
Nalagarh 28 and update the progress related
under Control ;
Cartificate Parwanoo 872 te Iu:..__u._nu,:_._._”m_._. Town
BUC) Damtal 108 Sundernagar submit progress by
Sundernagar . 30/062021.
Total 1069
: |+ Existing owners of Auto rickshaws are being educated/ aware atthe | « The chairman further directed
__ujmﬂuzﬂ.. RTO's premises to purchase e-rickshaw or .m_...__nﬁ auto rickshaw with Transport department that Non-
an a-rickshaws. But as per information received from field offices, no . i
sansport  |Cpovaionaical paveon e uppRed for teplacement af sutn fkBhaw n seven NOn- | oo s o reniacament g
Department ion of E- Attainment towns during the above period. . o i ;
rickshaw! . However, 172 new permit has been granted for e-rickshaw out of shaws with new e-ncksiaws
Teinipo. which 154 has been registered, detail is as under. to be provided to HPSPCE by on
monthly basis and efforts shall be

¥
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Town Permission grantediregistered
Paonta Sahib 170/M153
Sundernagar 21

made for registration of e-
richkshaw in all other MNon-
Attainment Towns,

Transport
Department +
Traffic Police

Monitoring on
vehicle
fitness.

RTOs has been directed to camy out checking with a focus to
check vehicle plying without fitness cerificate. As a result of which
during 1-01-2021 to 31-05-2021, 47 vehicles has besen challaned

for the offence without fitness detail is as under:

Town Mo of challan
Paonta 4

Kala Amb -

Baddi 3]

Malagarh 10

Parwanoo 27

Damtal

sundernagar F

Total AT

MoRTH has extended the validity period of fitness of yvehicles upte
30.08.2021.

The chaiman directed that
Transport  Department  shall
ensure that monitoring of the
vehicles are done every month in
these Mon-Attainment Towns and
Town-wise report ba submitted on
manthly basis,

The chairman also directed that
the work related to Inspection and
certification Centre, Baddi should
be expedited and report in this
regard shall be submitted by
310712021,

b The Department shall submit the

Inspection and certification Centre, Baddi
* [ue to land issues, the redesigning of the proposal is under
process.

Mobile Automatic Testing Station
+ Draft tender document has been sent to govt. for approval/

latest report wort infegration of
PCCs, with online software on
manthly basis.

b The work regarding Mobile

Automatic Testing Station is to be
expedited and progress may be
submitted by 31/07/2021,

vetting on dated 20-03-2021. )
M/_,
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Pollution Check Centre

Town-wise detail of PUC issued through onfine WAHAN software

wef 1-11-2020 to 31-05-2021 is as under.

Town PUC issued
Paonta Sahib 10623

Kala Amb 2141

Baddi 11228
MNalagarh 7742
Parwanoo 2032
Damtal 1807
Sundernagar 3329

As per the directions of MoRTH, Department of Transport has
organized one month extensive awareness programme on road
safety in the entire state w.e.f, 18th January to 17th February 2021

Launch Public with a special focus for awareness on air peliution.

SRR » Various awareness programme were organized for sensitizing the

campaign ._n._u_. general public, taxi operator and truck operators. « Transport Department to carry nm__

air poliution « The detail of awareness programme in seven Non-Attainment L U & PO AITAnaS 1
Transport control, T B A Drded each Non-Attainment Towns with
Department +|vehicle special focus on left out Non-
Traffic Police |mainlenance, Aftainment Towns by September,

minimizing 2021 and submit town-wise

use of progress report to HPSPCH.

parsonal

vehicle, alc.
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Town No of awareness Programme
Paonta Sahib 4

Kala Amb 3

Baddi 1

Malagarh 2

Parwanoo -

Damtal -

Sundernagar 2

Total 12

Municipal
Council,
Transport and
Traffic Police
Department

Restriction on
movement of
goods

vehicles in
certain  areas
during  day
time and peak
hours.

Baddi & Malagarh: Traffic Management plan is already notified
Detail are as under;

Restriction of heavy goods vehicles (Nalagarh to Baddi): 5:30 PM to
8:00 PM.

Other restrictions:

i) 8.00 am to 8.00 PM Sai Road Baddi via Red light
ii} 8.30 AM to 10.00 AM Sai Road Baddi via bye pass
iii} 5.00 PM to 08.00 PM Sai Road Baddi via bye pass.

Kala Amb: As per report received from RTO Sirmour the moveme
of heavy vehicles has been restricted at Kala Amb town betwe
9.00 AM to 11.00 AM and 3.00 PM to 9.00 PM.

Poanta Sahib Movement of vehicle earrying mining material ha
already been restricted towards the state of Uttrakhand betwee
5.00 AM to 9.00 PM and a committee of the stakeholder deparnme
has been constifuled to chalk out the strategy for parking, diversi
and proper traffic plan in both Kala Amb and Poanta Sahib.
meeting o finalise the plan has been convened on 17-06-2021.

s The Chairman directed that Town-

wise specific plan for regulation of
Heavy goods vehicle may be
implemanted and Town-wise
progress  ba  submitied to
HPSPCB w.rt violation caused
and chalans issued.

Transport Depariment to pursue
the matter and ensure the reports
are received for Non-Attainment
Town Parwanoo and Damtal by
J0V06/2021.

¥
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Sundernagar: SDM
Sundernagar has inifiated the process for regulation of traffic

movement In the town as a result of which a meeting of all
stakeholders was convenad on 19-02-2021.
Parwanoo: Report awaited

Damtal: Report not yet received.

In order to comply with the provisions of Rule 138 B of the C
Maotar vehicle Rules 1988, whereby it has been mandatory that a
goods vehicles shall carry goods in closed body of the vehicles o
container and if it is necessary to carry goods in open body, the
goods shall be covered by using appropriate cover iike tarpaulin on
any other suitable material.

RTOs are strictly implementing the rules ibid.
The detail of vehicle checked and challaned in seven non-attainmeani
cities from 1-01-2021 to 21-05-2021 is as under:

Town Vehicle Challan
checkad

Paonta Sahib &3

Kala Amb 42 =

Baddi 128 3
Malagarh 131 =
Parwanoo 2187 7
Damtal &50 12
Sundernagar - -

Total 3542 45

Ensunng
commercial
vahicles
carrying husk,
sand,
construction
debris etc. are
property
coverad.

Transport

Department +

Traffic Police

Local Good traffic

Administration |management

Baddi & Nalagarh: Traffic Management plan is already notified
Detail are as under:

« Department of Transport shall
take sirict action against violators,

« Report shall be shared with
HPSPCE on monthly and town
wise basls.

= Transport Department to verify
and update the progress related
to Naon-Attainment Town
Sundernagar by 30/06/2021,

« The Chairman directed that Town-
wise specific plan for regulation of

.Hm__.. Ige




1114

. Traffic Police
and Transport
Department

including
redirection of
traffic
movament

Restriction of heavy goods vehicles (Nalagarh to Baddi): 5:30 PM to
8:00 PM.
Orther restrictions:

i} 8.00 am to 8.00 PM Sai Road Baddi via Red light

i} 8.30 AM to 10.00 AM Sai Road Baddi via bye pass

i} 5.00 PM to 0800 PM Sai Road Baddi via bye pass.

Kala Amb: As per report received from RTO Sirmour the _._.E:m_.:m:h
of heavy vehicles has been restricted at Kala Amb town betwee

800 AM to 11.00 AM and 3.00 PM to 0.00 PM.
Poanta Sahib Movement of vehicle carrying mining material hasl

already been restricted towards the state of Ulirakhand between
5.00 AM fo 9.00 PM and a committee of the stakeholder departmen
has been constituted to chalk out the strategy for parking, diversio
and proper traffic plan in both Kala Amb and Poanta Sahib,
meeting to finalise the plan has been convened on 17-06-2021.
Sundernagar: SDM

Sundernagar has inifiated the process for regulation of traffi
movement in the town as a resull of which a meeting of al
stakeholders was convened on 19-02-2021.

Parwanoo: Report awaited

Damtal: Report not yet received.

Heavy goods wvehicle may be
implemented and Town-wise
progress be  submilted fo
HPSPCEB wrt violation caused
and challans issued.

Transport Department to pursue
the matter and ensure the reports
are received for Non-Attainmernt
Town Parwanoo and Damtal by
JW0GF2021.
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10, Prevent Town |Capacity Status of Work
parking  of|Baddi = |550 Completed
vehicles in the The previous proposed site for construction of
THOA- ‘parking near Palika rest House has been changed
designated due to non-viability. Now MC Nalagarh nm_nﬁ_._m.____n.___ to
reas construct parking at HRTC old bus stand site which
i it is on MC Land. The existing bus stand is going to
shit to their new locaton. The tender for :
oreparation of DPR has been invited on dated |* The Chaimman directed Urban
03.066.2021. Bid opening date is 28.08.2021. Development Department, E___”m_
250 Complated Administration, |G of Police
[Parwanool o iCompleted (Traffic  Police) & Transport
320 iCompleted | Depariment to submit town wise
Sunderna The work of plinth beam is completed and slab Maonthly reports of the Idle parking
Mun i |gar 350 _W._M} is in progress. Target date of completion Jul- |  challans issued in each Non-
e s 1 - Attainment Town fo HPSPCB
Tt pote u”_:- ?n demand by the MC for Construction of Parking. each manth.
ib The work of providing parking
facility may be expedited for
- . Malagarh and Sundemnagar and
Idle ﬂﬂ;——-ﬂ Challans ﬁ.ﬂ.ﬁﬂ:ﬂ.ﬂﬂ.ﬂ by Police qﬂﬂr progress shall be submitted by
Town Capacity | 31/07/2021.
Baddi
Malagarh ik
Parwanoo 280
Sundermagar 1684
Paonta Sahib 834
Kala Amb
‘Damtal 28
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B. Road Dust

Sr. | Organization Work Existing Status Directions
No. | Responsible |proposed for
Execution
{in the
Catchment
Area)

1. A committee to evaluate, assess & finalize the technical specification of Road |« The chaiman directed UD
Sweeping Machine has been constituted dated 21.07.2020. The specification Deptt and BENDA that the
has been finalized by the committee in its mesting held en 23 09.2020. tender work for the
The bid has been re-invited on 04.06.2021 as only single bid received Bid procurement of  Dust
opening date is 18.06.2021. Sweeping machine in Baddi,

Regular Further it was mn.ﬂimmn. that Grant in Al received _._.quﬂ the NCAP | Nalagarh and Sundernagar
cleaning  of Programme, funds is being released to Deputy Commissioner Mandi and | to be expedited and latst
4 Solan for purchasing of dust sweeping machine for Non-Attainment Town progress shall be submitted
NHAI, PWD & ﬂu_m , Sundernagar, Baddi and Nalagarh. by 30/09/2021.
Municipal L Frevention of dust generation: = Further, HPSPCB to request
Council o i I concarmed DC's (to whom
new'kuchha .
roads through funds s being released .3..
tankers. Esu_._.mu__.ﬁ of nE_.mimmu__.E
machine} to coordinate with

Urban Development
Department and BBNDA so
that dust sweeping machine
purchasing could be cost
effective and the process

28|Page




1117

| Whether with water | Frequency
Name of ULBs Paint sprinkling (Yes/No) | (per day)
Municipal Coungcil, j
Ne Twice
Sunder Nagar Sweeping
Municipal Council, Roads Onca
Parwanoo | of Street/ -
Municipal Council, road .
Baddi i NS
Municipal Council, i
‘Nalagarn . e
' Municipal Council, .
Faonta Sahib | " i —

«  HPPWD: Sprinkling of water and regular cleaning of berms is being carried
out.

could be expedited.

«The chairman directed
concemed authorities
HPPWD, Urban local bodies
to ensure regular sweeping!
cleaning of road dust and
water spraying en
new/kuchha roads through
tankers and submit progress
w.rt total roads covered
and length of roads cleaned
in each Non-Altainment
Townon monthly basis.

Public Works
Deptt. &
Municipal
Council,
BEBNDA

Metalling of
Roads,
Berms,
Construction
of pucca
pavameant
along the
roads.

WUrban Development Deptl. apprised following:-

Town Remarks
Baddi » ¥50 lakhe released dated 2.02.2021.

« B00 metre construction of pucca pavement completed
Malagarh » 300 metre construction of pucca pavement completed
Parwanog « The work of interlocked pavers tiles has been completed
Paonta Sahib | « The work of pavement streel has been completed.
Sundernagar » The metalling & tamring work of road has been completed.

fs The chairman directed PWD
and UDD to submit town wise
progress w.rt metaling of
roads, berms and
construction of pucca
pavements of al 7 MNon-
Attainment towns on monthly
basis.

e HPPWD to reviaw the status

\
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Length of
pavement Length of pavement
Name or ULBs repaired in year to repair
2020-21 (in meters)
. {in meters)
Municipal Councll, Sunder B295 10800
Magar
Municipal Council, Parwanoo Mo Mo
Municipal Councll, Baddi 4975 23150
Municipal Council, Nalagarh 825 4000
_______E._._Enm_ Council, Paonta 85 28000
Sahib
HPPWD submitted following:-

Mame or ULBs

Construction of Berms
(km)

Paved pavements
(km)

Baddh 3167 18.50
Nalagarh 8.750 54.300
FParwanoo - -
Kala Amb 4 6

PaontaSAhib 4.3 4.3
Sundernagar 4.40 0.64
Damtal 7.237 T7.237

BNDA submitted that following project are proposed for FY2021-22-
= Cfo Pucca berms 1.5km Sikka Chowk to Unichem Chowk, Baddi
Recarpeting of road from NH-105 to Dr. Reddy uplo yillage Bhud1.75km

of berms and prepare an
aclion plan for the
construction of berms in Non-
Attainment Town Parwanoo
by 31/08/2021.

f
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PWD and
Forest
Department

Tree The plantation Dene by HPPWD and Forest Department Town wise is as below
plantaben o
along the addi » 18000 Plants planted in FY2020-21,
roads + B0 read side ptantation by PWD
Development B200 plants planted in FY 2020-21
of green belt [Nalagarh —uﬂn-—m_ up of Bio-Diversity Park:
in open «  The work has been completed
areas, 1200 plants planted in Parwanoo (Shivicti Temple Ambota to Farwanool
gardens, Barrler) in FY 2018-20,
rke/ |Parwanoo « 750 Planis planied FY .mn_m_n_-m._. ) . . .
o = Mo suitable area identified for the construction of Bio-Diversity park in{
communily Parwanoo.
pinces, 500 road side plantation by PWD.
schools & Development of Eco-Park in Paonta Sahib
housing +  Plantation Omamental & Herbal plants, Shade, Fencing plants,
socighes —— Walking Paths, Improvement in connectivity, Improvement in Water
MESOLITes,
« Land levelling, Grass sowing, entrance gate, development of entry
afea. paining, sitting benches aic
» Total B8.77 lakhs spent out of 101.0 lakhs allotted.
= ‘ertical garden in Kala Amb constructed
« Road side plantation of 1000 by PWD.
frata Amb o Doy Park o bl A
#  Thawork has been completed
« 18,800 plants planted n FY2020-21
[Sundernagar |+ 12036 plants are avaidable in stock for plantation during current FY.
« 800 tall plants will be plantad during MonNScon seaL0n.

1.::-5_

12 878 plants planted in FY 2020-21. Work has been completed

The compliance was noted
and it was further directed
that plantation work shall be
carried out as per the
departmental practice.
Further HPPWD shall carry
out plantation on the
retaining wallzs too and
progress may be submilted
accordingly.
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C. Bio- Mass and Garbage Burning

Sr. |Organization |Work Existing Status 1m§=n:u
No. |Responsible proposed for

Execution

{In the

Catchment

Aresa)

: in the meeting of Air Quality Monitoring Committee held on 6.04.2021)« The Chaifman directed the
Agriculture Depariment submitted that awareness campaign will concerned authorities - Urban
initialed soon to sensitize the farmers to avoid burning of agricultura Development Department,
waste. Agriculiure  Department  and

Restriction on A Horticulture  Department  to
open burning | Name of ULB, Mo. of Challan| MNo. of cases Action Taken continue the organisation of
Municipal MM. _EEE..”MM_ r-m-..ﬂ____,_u a____.i.: wﬂhﬁuﬂauﬁm._ | um:ﬂﬁﬁm Eamﬁ._.z”_._m_._ Wmm:_.ﬁ
Council, Biomass | MC:Baddi | Ni Nil Mma,"n En_mﬂ:_”m i ”zsma
Agriculture, plasiic r MC, Nalagarh| Nil | Wil = LH_"__ M nnmw:uzsﬂ_:._mu%ﬁ o
Horticulture, Ag __H:m_.,_._..m MC, Mo No Case for buming, fire erupting i i m______.._m________mm
Forest Deptt.{, rticu v = reported. |l o
and BDO Pt MC, Paonta | Nil | il No case report  regarding| 'SSUed.
waste elc. Sahib Bio-Mass burning.
MC Pesonta has appointed 4
Sanitary Supervisor lo report/siop
the bio mass burming
MC, 5 Mo & Nos of fine recenved 21000
Sundernagar L

Y
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Launch
extensive
drive against
open buming
of bio-mass,
crop residue,
garbage,
leaves, tc

+  UD Deptt submitted that door to door visits by SHG members done 6“
awareness on source segregation and compliance of other NGT order
by households in Mon-Aftainment Town Baddi, Nalagarh, Parwanoo)
Paonta Sahib & Sundemagar.

+  Agriculture department submitted the following details:-

| Name of City 2020-21 2021-22 Total | Remarks
[ farm
| No. of No. of No.of |No.of | ..
| Camps Farmers Camps | Farme | .
organized | sensitized | organi | rs s
zed sensiti
zed
Baddi, Nalagarh | 07 &30 20 B50 | The
and Parwanoo training
. camps
Kala Amband | 20 997 30 [A8T | et
Pagnta Sahib organized
Sundernagar | 03 350 150 | 500 |9uring
2021-22
Damtal 09 432 180 | 612 |dueto
lockdown
Total in | 2a09 TaO 3189

« Concerned authorities  Urban
Department,

Developmant
Agriculture

Depariment

and

Horticulture Depariment to carry
oul |EC activities and submit a
town wise report on monthly

basis.
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Municipal
Council

Immediate
lifting of solid
wasla
generated
and cleaning
of municipal
drains for its
disposal

All the legacy waste of MC Baddi was cleared
before handing over the Kenduwal site 1o M/s
JBR Technologies, however the waste
collected during construction phase of plant, ie.
in last one year, has been accumulated at site.
Now, the plani has started operations of
processing waste per day,

A total 2488 tonne ol legacy waste has been
processed till May, 2021,

Malagarh

All the legacy waste from MC Nalagarh 3 site
l.e. 2500 ton has been cleared.

[Parwanoo

The entire legacy waste from MC Parwanoo
site i.e. 5000 ton has been cleared.

Cleaning of municipal drains s done
immediately before clogging of same.

Paonts
|Sahib

There is no legacy waste at Pacnta SWM site,
All drains are clearad on dally basis

Bundernagal
r

* Approx. 80% of legacy waste has been cleared

and only 3000 ton is balance. One trommed
machine has been installed at site for clearing of
lagacy waste through which 10-12 tons is clearsd
daily.

All the municipal drains are cleared on daily basis.

* Urban Development Depariment,
BENDA and SADA to expedite
the work related fo remediation of
legacy waste and town-wise
progress w.rl. amount of legacy
waste, waste from municipal
drains cleared to be submitted to
HFSPCB en monthly basis.
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Municipal
Council

Transportatio
n of municipal
solid wastes,
construction
materigls and
dehbris in
covered

gystem

Construction & demolition waste activities

Baddi

MC Baddl has identified and declared C&D waste site
at Judikhurd Ward No. 5 Baddi. The collectad CED
waste Is baing used by the public for filing in the
plinth of buildings

MNalagarh

The C& D waste site has notified at Chowoa Wala
Mala, Nalagarh.

FParsanoo

MC Parwanoo has a notified C&D waste site in setor-
3 manage the generated construction and demolition
waste of town. One violator is found in the MC area
and one challan Is made same day of ¥30,000/-.

Paonta Sahib

The C&D wasle sie has been declared at Kedarpur
Paonta Sahib, morsover in MC Paonta Sahib C&D
waste is used by the public for filling in plinth of
buildings.

Sundernagar

Five Nos. of C& D waste sites has been declared i.e.
are Kuta Grave, Dental College Nr Nagaon Khad,
Dumping Site Near Chandpur, Banaik in Ward No. 7
and Ropa in Ward No.10.

«The chairman directed U

Development Departmentt
ensure that the C&D policy i
properly enforced by dumpi
such waste at designated si
only

= The progress related to amount
waste received at the notified C&
sites in each MNon-Atainmen
Town shall be submitted |
HPSPCE on monthly basis.

» The progress w.rt action again
vehicles carrying municipal solid
waste, construction waslte and
debris in open in terms of chalians
be submitted town-wise on
monthly basis.
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Name of| |
:rm Action Taken

MC has appointed supervisor on outsource and also
installed CCTV cameras to check and control burming of|
MSW. Hoarding are already installed to sensitize public
[Baddi regarding open buming of waste,

No incident reported in Jan to March 2021 regarding
open burning of waste.

Action be taken against illegal
Regular

cha A |Nalagarh *  Bye-laws have been notified by the ULE on publlc domain Wﬁﬂ:ﬁh quwuc_mﬂhmuwuwﬁ
for awareness on not burning waste in open Pog

of == ; , to be submi
HPSPCB & “HH”M_ of [Parwanoo Mo incident reperted in Jan to March, 2021 regarding m:ﬂm_mcumﬂmﬂmiu:_ Department
”:.....__H___”ﬁ_ municipal open huming of wasts. In  coordingtion with  local
oun &
solid waste . - . . panchayats fo ensure the
and display of : “.mm___“ Eﬂﬂ__.__um___ﬁcﬁ perscn has been constituted to check compliance w.rt. control of open
hoardings. i ; burning in Damtal area.

[Paonta Sahib| = No incident reported in Jan to March, 2021 reganding
open buming of waste.

Regular checks are conducted,

Sundernagar | ° No incident reported in Jan to March, 2021 regarding

open burning of waste.
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Forest
Department

Action Plan to
minimise the
forest fire

The remaining cities have been incorporated after the decision and DFOs| = The progress was noted

of the concemed Forest Divisions were directed to take up plantation,
seiting up of nature parks/biodiversity parks and removal of chil pine
needles and setting up of pine needle based ndustries in the State.
Detailad APO has been requisitioned from the DFOs and suitable sites walll
be selected in and around these all non-attainment cities during 2021-22
Details of the allotted to the field functionaries during 2020-21 is given ag
under:

Under CAMPA (CAMPA) Fire 2020-21 CSS
(State Plan)
Fin (Rs.) Fin (Rs.) in Fin {Rs.in
Lakh Lakh
Total 32941000 14810000 26224200

During 2021-22, also sufficient budget provisions have been made
under varicus Head of Fire Protection for the above activities, the
details are also given as under;-

Name of scheme/Head Year Amount in |

. | Lakhs _,
CAMPA 2021-22 300.00 _
CSS: Forest fire and| 2021-22 452.00
Management|{Centre and
State Share) L : :
Forest Fire 2021-22 214.00
Management|State Share)

Total Rs, BEG.00
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Department of
Food & Civil

Supply

No. of No. of Joint Raids Irregulari
inspection |inspection conducted ties
Town s s with PCB & found
conducted nducted Transport
in March, in 2020- Authorities
2021 2021
Baddi 0 B 0 0
Malagarh 0 7 0 (0
|Parwanoco 0 B 0 i
oanta L 32 0 0
ahib
Check on fuel [Kala Amb 2 12 0 ]
adulteration under 17 n 5
jand  random [Nagar 0
ﬂuuﬁn:.:u _.ﬂ IDamtal g 23 0 0
U@ quality
ke Total @ 106 {0 0

'« The chairman directed the |

Department of Food and Civil
Supplies to conduct inspections
of patrol pumps in each non-
attainment town and submit
town wisa report to HPSPCE on
monthly basis,
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ICities Gas Connections Total Gas Gas Connections
issued under |Connections issued issued under
Himachal Grihini under Himachal Pradhan mantri
Suvidha Yojna Grihini Suvidha Ujjwala¥Yojna
during March, 2021 Yojna till March,
2021

|Parwanoo |0 0 0
.__.._..__..m_._.___uu_MHzn_._.__ZhHﬂuﬂﬂ_.. 4 g 7
of domeslidgagdi |3 82 53
fuel sources |5 onta [0 1519 102

ahib

Tu_u Amb [0 754 181

[Dam tal |37 308 30

muﬁm 58 330 70

agar

Total 112 3112 523
Source SA & CC Study The chairman directed HPSPCE
Apportionmen to expedite the sOLUrCE

HPSPCB 4 carrying + IT Kanpur will submit the draft SA Study report by 31st July, 2021 apportionment and  Carrying

Capacity Capacity studies.
Study of Non-
attainment
Towns

\lPrage
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D. Up-gradation of Monitoring Systam

Sr. |Organization |Work Existing Status Directions
Mo. (Responsible |proposed for
Execution
{In the
Catchment
Area)
1 [Instaliation of| = The supply order has been placed by Electronic Development Corporation. | The Chairman directed HPS PCB
One fo expedite the process of
HPSPCE
CAAOMS at procurement and nstallation of
Baddi. CAAQMS.
2. Upgradation = As per the decision taken in the AQMC meeting held under thels The progress was noted.
of axisting chairmanship of Pr. Secretary (ESAT) to GoHP on dated 6.04.2021, all
MNAMP NAMP stations of all Non-Attainment Towns have been upgraded to 10
Stations  for parameters (PM10, PM2.5, Nox, 502, 03, NH3. CO, Pb, As and Mi) by

monitoring of
12
parameters,
Financial
assistance s
awaited from
the
MoEF&CCICP

CB.

shifting the required instruments.
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SECTION lll: Review of Hon'ble NGT Case OA No 593 of 2018 (Paryavaran
Suraksha Samiti, treatment of Sewage along Urban and Rural Areas):

« The nodal department i.e. Jal Shakti Vibhag submitted the revised action plan to

GoHP which was further submitted to CPCE on 11.01.2021.

= The Hon'ble NGT in the matter of OA. No. 593/2017 (Paryavaran Surakshas
Samiti) with OA. No. 673/2018 (Polluted River Stretches) has been disposed off
vide order dated 22.02.2021 and following are the observations, recommendations
and directions of Hon'ble NGT/CMC/CPCB for further implementation in the State:

Management (FSSM) Policy, alternative models fo
treatment of sewageffaecal sludge, decentralized STP
and strengthen the online monitoring system.

* Mapping, demarcation and removal of encroachment fr
flood plain zones of all the rivers, The same be utilized f
plantation, creation of bio-diversity parks and construct
wetlands or other recreational purposes, consistent wit
the environmental concern.

=

*+ The States/UTs may consider using Hybrid Annuity Mode
(HAM) as a business model as well as One City O

Observations/ Recommendations/ directions Action to be
taken by the
Authorities/
Departments
» Department of Urban
* The information, regarding river basin in which a particulad Development
solid waste management facility is falling, has not been: Department of Rural
reported (31 Waste processing facilities & 7 Dumpsites in Development
H.P.)
= Al Deputy
Commissioner(s)
except District-
Operator (OCOO) concept, Faecal Sludge and Septag Sirmour

Policy formulation for
sewage/faecal siudge
and septagg
management,

Jal Shakti Vibhag
Shimla Ja|
Prabandhan  NMigam
Limited (SJPML)
Department of Forests

-~

* States must ensure optimum utilization of the existinds
treatment infrastructure and also ensure compliance of
plants with regard to the environment norms.

* States may carry condition assessment studies of existin P
STPs/ sewage infrastructure in a fixed time frame, sa
another 3 months so as to identify the reasons o
suboptimum  utilization and dysfunctionality of existin
STPs.

Jal Shakti Vibhag
Shimla Jal
Prabandhan  Nigam
Limited {SJPNL}
Department of Urban
Development

=
* The progress of the projects (STP construction) have to be 3
regularly monitored using appropriate progress monitori

Jal Shakti Vibhag
Shimla Ja
Prabandhan  Migam
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mechanism (e.g. creation of WhatsApp group) similar td  Limited (SJPNL)
one established by Madhya Pradesh so that lag in
compiletion of timeline is avoided

, Jal Shakti Vibhag
= States may have to review the project timelines in detail sa Shimla Jal

as to assess if any further reduction in completion  Prabandhan Nigam
timelines schedule in respect of projects scheduled fo  Limitad {SJPNL)
completion during the period beyond April 2021,

Yy

e

. . Department of Rura
* No statistics have been given about the gap in generation Development

and treatment of the sewage in rural areas.

= River  Rejuvenation
* The river rejuvenation committees in the States/UT: s a Committee  notified
per directions of the Chief Secretaries may perform thei vide no. STE-E(3)
obligations accordingly which may be monitored by 29/2018 dated
Central Monitoring Committes, headed by Secretary. Ja| 17.11.2018 underq
Shakti Vibhag Chairmmanship of Pr
Secretary (Env. Sci. ﬂi
Tech) to GoHP,

J';r Jal Bhakii Vibhag
* Te develop an online monitoring system in place to monitof =  Shimia Ja
(both quantity and quality of treated water) the health o  Prabandhan Migam
existing sewerage infrastructure Limited {SJPNL)

» Department of UD
*= To develop a separate paradigm in Urban planning fods Jal Shakti Vibhag

river cities. = Shimla Jal
Prabandhan  Nigam
Limited (SJPNL)

Directions: The Chairman directed that:

* All the concerned departments shall comply with the Hor'ble NGT directions in a
time bound manner.

» HPSPCB shall carry condition assessment studies of existing STPs/ sewage
infrastructure(s)in the State by engaging 3" party, so as to ientify the reasons of
suboptimum utilization and dysfunction of existing STPs/sewage nfrastructure(s).

» Jal Shakti Vibhag shall carry out study w.r.t. gap in generation and treatment of
the sewage in rural areas in the State and submit the report.

o~ 2 (Page
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As per the direction of Hon'ble NGT, Town and Country Planning Department
shall develop a separate paradigm in urban planning for river oriented cities.
HPSPCB shall compile progress on the Issues above from respective
departments,

SECTION IV: Review of Hon'ble NGT Case OA No 325 of 2015 (Sarvdaman Singh
Vs UOI ):-

Direction of Hon'ble NGT vide order dated 18.11.2020

All States/UTs may forthwith designate a nodal agency for restoration of water

bodies, wherever no such agency has so far been so designated.

Under oversight of the Chief Secretaries of the States/UTs, the designated

nodal agency may:

Il Hold meeting not later than 31,1.2021 to take stock of the situation and plan
further steps, including directions to District authorities for further course of
action upto Panchayat levels and to evolve further moenitoring mechanism as
well as Grievance Redressal Mechanism (GRM).

Il Submit periodical reports to the CPCB/Secretary Jal Shakti, Government of
India. First such report may be fumnished by 28.02.2021.

The CMC for monitoring remediation of 351 polluted river stretches, headed by the

Secretary, MoJS may monitor the steps for restoration of water bodies by all the

States periodically, at least thrice in a year. First such monitoring may take place
by 31.03.2021.

In compliance of above directions, following action has been taken by State:

The State has notified a committee with Director, Environment Science &
Technology as nodal agency on dated 6.02.2021.
¥ meeting of the committee was held on 23.02.2021

1% report has been submitted to CPCB by Department of Environmert on
26.02.2021. h

43| Page



1132

Directions: The Chaimnan directed nodal department ie. Environment Science &

Technology to submit the report for approval and further reports shall also be sent after
obtaining approval from the chair.

#» The chairman directed all the stakeholder departments implementing the Action
Plans to put serious efforts in completing the various components of Action

Plans and submit the progress report on monthly basis.

The chairman directed all the stakeholder departments to ensure the fulfillment

of all commitments made by the predecessors in the previous meetings held

with Chief Secretary to the GoHP and make sure to present the updated status
of progress in the next meeting.

".-\.'

The meeting ended with a vote of thanks to and from the Chair.

Approved
-zd-
(Anil Khachi)
Chief Secretary to the
Government of Himachal Pradesh
' T] A He 6F3efdn :
Mo, HPSPLE [MGAT/E Jef o\ 2f oV 2021 - Uy )| 4 L 22 ‘Datgd: K 72263

Copy forwarded to the following for information as per Hon'ble NGT Order:

1. The Additional Chief Secretary (Forest) to the GoHP, HP Secretanat, Shimla.

2. The Additional Chief Secretary (Industries) to the GoHP, HF Secretanat, Shimia.

3. The Principal Secretary (PWD) to the GoHP, HP Secretariat, Shimia.

4. The Pr. Chief Conservator of Forests, Himachal Pradesh, Shimla.

5. Secretary (Urban Development), to the GoHP, HP Secretariat. Shimia,

& The Secretasy (Jal Shakti Vibhag), to the GoHP, HP Secretariat, Shimia.

7. All the Deputy Commissioners (H.P).

8. The Member Secretary, Central Pallution Control Board, Parivesh, Bhawan, East
Arjun Nagar, Delhi-110032,

8. The Inspector General of Police (TTR), Department of Police, HP, Shimla

10, The Director, Industries, HF Shimia.

14.The Director, Town and Country Planning, HF Shimia

12. The Director, Transport, HP Shimla

13.The Director, Agriculture Department, HP Shimla

14.The Director, Horticutture Department, HP Shimla

15. The Director, Rural Development, HP Shimla

16. The Director, Environment, Science & Technology, HP Shimla.

47.The Member Secretary, H.P. State Pollution Control Board, Shimla.

18. The Director, Urban Development, HF Shimia.
N
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19.The Director, Directorate of Food and civil Supply, SDA Complex, Kasumpti,
Shimla- 09

20. The Chief Executive Officer, Baddi Barotiwala Malagarh Development
Authority, Major District Road 7, Industrial Park Phase , Jharmajri, District Solan,
Barotiwala, Himachal Pradesh 174103

21.Engineer-in Chief, Jal Shakti Vibhag, Shimila.

22.Engineer-in Chief, HPPWD, Shimla.

23.The CEQ, HIMUDA, HP Shimla

24, The Chairman, SADA, Trilokpur, District- Sirmour (HP)

25. The CEOQ-cum-Director, Baddi Infrastructure # 0 EPIP-PHASE-1,Jharmairi, Tehsil
Baddi, Solan, HP 174103

26.Managing Director, Himachal Road Transport Corporation (HRTC), Shimla

27.The Managing Director, Shimla Jal Prabandhan Nigam Limited (SJPNL), Shimla

3

(Apoorv Devgan, IAS)
Member Secretary
H.P. State Pollution Control Board
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Minutes of ting held on IE.I'HI,.'I_!E’I QA'JI]mIie Committee Room, HFP Secretariat,

M. to review the impl n of Action Plans

Chairmanshi h. Ram Subhag Sin ief S tary to the Governmen imachal
NGT in 0A No, 6732018

(Parvavaran Suraksha Samiti), O.A No. 3252015 {Restoration of water guality of Lakes and
Ponds), O.A. N of 2018 (District Environment Plan), O.A. No, 710 of 2017 {Bio-Medical

W Manapement) and 0, T2 of 2020 (COYID- e M ement

A meeting was held on 26/10/2021 at Ellerslie Commimnee Room, HP Secretanat, Shimla
(H.P) at 11:00 AM, in compliance of the various orders passed by the Hon'ble NGT in OA No.
67372018 (Polluted River Stretches) and OA. No. 68172018 (Non-sttainment cities) O.A No.
593/2017 (Paryavaran Suraksha Samiti),0.A No. 323/2015 (Restoration of water quality of Lakes
and Ponds), O.A. No. 360 of 2018 (District Environment Plan), O.A. No. 710 of 2017 (Bio-
Medical Waste Management) and O.A, No, 72 of 2020 {COVID-19 Waste Management). The List
of Officials who attended the meeting is enclosed as Annexure-1.

At the outset, Additional Chiel Secretary (Env. S&T) - cum — Cheirman, HP State
Pollution Control Board, welcomed the Chief Secretary and other Officers/officials of Stae
Government and outlined the broad context and agenda of the meeting,

Thereafier, detailed agenda was taken up by the house as below:

Section | DECISIONS TAKENDIRECTIONS ISSUED CONCERNING ACTION-
FOINTS IN CONTEXT OF RIVER REJUVENATION ISSUES (0A No. 673/2018)

The progress reported by various departments as per directions issued in the last meeting held on
19/06/2021, was reviewed. The Chief Secretary directed all officers to ensure complete
compliance of the orders passed by NGT. The following decisions/directions were given by Chief
Secretary on the emerging action poinis: '

1|Page



at Baddi Claster,

Environment Clearance |

for processing of 150

TPD with MaEF,

*  Processing of legacy
waste |5 dedicated in
night shift.

* 4151 wonnes of legacy
wasie freated,

* MNo requiremomt  for
additional  tender  for
processing  of  legacy
Wwasic,

¢ ToR for Environment
Clearance issued. Public!

-!I

Sr. | Organization Waork proposed for Latest Status BPecizion Tuken
1. Jul Shakti| Sewnge Treatment Plamt STP (Fone 1) * The Chairmian directed E-n-
Vibhag Proposal ® Civil Structure complete,| C Jal Shakti Vibhag (J5V)
(2 No of 1 MLD capacity| machinery installed, 10 ensure thet the STP js)
each including laying of| e STP is commissioned, operated  efficiently Hnui
sewerage lines in Zone-l STP (Fone 2): comply the norms,
and Zone-Il in Parwanco| « [y principal approval has| ® The work of layving of
Town. | been  received from| network for STP (Zone 2)
The proposal of 49.82 [ntegrated Regional | shall be expedited.
Crore prepared ' by Jal|  Office Shimia vide letter
Shakti Vibhag. no.  F.CJ00 dated |
260072021, Site clearance |
work in progress and 4594
netwerk laid and shall be
laid down completely by
Mareh, 20223
® |30 stage approval granted
and application for 2nd
stage submited.

B 5 HIMUDA, *  Sewage Treatment | » The Sewage Treatment| e The Chairman was satisfied
Municipal Plant {1 No. of 7| Plantof 70 KLD has been|  with the work and direzed
Council, | KLD  capacity in| commissioned and is| that inspections may be
Parwanon l Sector - 5 Parwanoo)|  working properly, carried out regularly,

o cater 1w the| s All the septic tanks have
additional load of| been cleaned.
Septic Tanks catering
1o the residentinl area.
*  Cleaning and
Onverhauling of Septic
Tanks.

H4 BBNDA, MC| For collection,|* M/s JBR Technologies|s CEO, BBNDA shall visit
Parwanoo & | Transportation, Processing|  (Baddi) Pvi. Ltd has| 4l the legaoy waste sites
HPSFCB und disposal of fresh waste|  fpplisd  for  revised! i maggi Nalagarh &

Parwnnoo area and submi
A ASSESSmEnT EEFH!'!I'I'I'.
CEQ, BBNDA shall work
i mission mode in order
to address the issue of
legpey waste and ensure
zero  legacy  waste by
25101/2022,

Report may be submitted
to HPSPUB regarding the
guantity of Legacy Wasie
cleared on monthly basis.

Z|Papge
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g %u:ﬂt Status

Sr. | Orgonization Waork proposed for Decision Taken
No. | Responsible Execution
Hepring o be conducied,
& | Fovest | Plintation Proposal - i'l_ﬂlﬂ_ﬂunh hﬁ'-'_u haien The 1-'-'i_‘l'l'l-'ll'ﬁ““'-“5 wiks noted.
Department planted so far for 2019 | Chairmian  direcied CEQ,
0 with about  25% | BBNDA 1o conduet the visi
survival. of plantation sies 0o co-
o 4400 Plants have been | ordinalion with DFD,
planted in FY 2020-2) | Nalagarh and submit a report
weith B0-009%% survival, 1o Addinemal Chief Secretary
(Env. Sci. & Tech)] o GoHP
with respect 10 whether
fencine s fexsible around the
plantation ares.
6. MC Phyto-remedintion e Sample Cuollected and| e Chairman directed that|
Parwanoo Proposal on Samtel Nallah | results - are complying 1o HPSPCB  shall conduct|
the norms, the water quality analysis
of” the mnlet and outlet of
the Phyto-remediation
project and  check the|
treatment efficiency of the |
praject  and  compliance
status of outlet norms for|

discharge

Sr.No.| Organization | Work proposed Latest Status Decision Taken |
Responsible for Execution

1. Jal Shakti| Kals  Amb  and{e Waork in propress, * The Chairmin directed
Vibhag Moginand Arcai| e Pipe Wetwork of 963 km oot of Jal- Shakti Vibhag
& Laying of[ 21,645 km laid at Moginand. expedite the work of
Industries Sewerage o 70% of the Primary Trestment works laying  of  sewerage
Department Network and Pre- completed. network and
treatmint ofl & Completion Likely by December, pretreatment of sewage
Sewage. 07 and complete it by

I L2021
Trilokpur — Area:)e 7550 mir out of 8500 mirs pipe has|® 1The Chairman directed
Laying of | been laid, lal  Shakti  Vibhag 1o
bewerage = 80% work of the STP completed and expedite the work of
Network &|  E&M equipment have been procured. laving  of  sewerage
Seiting  up  of| Completion:  Likely by December, network & Betting up of
Sewage Treatment| g2 Sewage Treatment Plant
Plass. The and complete it by

proposal i of Ks. VL1202,

26,00 cromes.
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o The phvtoremediation project was
complete bowever site got demaged
during Nash food m July, 2021,

Sr.No.| Organization | Work proposed Latest Status ' 1
R Tt st Statu Dacwn Tl 1
3. Department  of | Kala Ambaren . [e All essential Civil Structures’ Tanks|e The Chairman directed |
Industries. Fm!m-.aal for|  have been completed Deputy  Commissioner,
sefting — up of| e Finishing work of office’ lahoratory Sirmaur, H.P. to closely
CETP. building is in progress and shall be menitor the prOgress ._;r'
completed by 15/10:2021 2 i
* Work of boundary wall completed.
* Trunstormer of 200kYA  procured.
Platform and poles for installation of
tranaformer done,
* Internal paths, drainages, stroet lights,
gale ete. yet ta be done.
® Project will be ready for trial run
{Industrial Part) by 31710:2021
4. Eﬁjrwni:l Area Prn!msm 0 n:.r o al v —Em Tibe [l The Chaimman  was
development setting up of Solid | ;ﬂ" In thie yanth satisfied with the work,
Authority, Kala | Waste AR 20T however directed SADA
Amb, District| Management : e Cammped i the o submit  menthly
Administration, | Facilitv. Firial | | Sl ms iy | :d'iei:rr:t*ﬁ progress. report of waste
Hural Leimedine of o R i collected and treated at
Development | completion 15 314 .:ﬂ?ﬁm. ﬁu 1,950 kg gl:;:fmhnuhl the facility to HPSPCB
Department. Junuary, 2021, | s | on regular basis.
i e wsgg |1y EIL:'E::EE"I *  Further, Dapity
T ‘mzam . L'nlmmssim_le:; Simmawr,
ﬂi:,f{mm::ﬁm?“md S mﬂm ||-|"_. shall follow up the
it , Salid Waste
hanneement issues  in
the area.
~E Forest Plantation o 9600 plants planted during FY-2020-|= The compliance was
Dhe pariment Proposal and} 21 (6% survival). nted:
development  of Bio-Diversity Park in Kala Amb: | | Further Bt
Bio-Diversity * Work has been completed Bt Wis
Park. directed W imprave the
survival rate of the
plants ard. replace “the
dead plants with new
plants.
it Jal Shakti| Phyto-remediation Site 1 # [(Chairman directed that
Vibhag Proposal on Jettan | ® Land dispate, E-N-C Jal  Shaky
Wala Nallah mate 2

Wibhag shall restore the
damaged
phytoremediation
by 31/00,/2022

site
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River SIRSA Stretch (Priority llirj 38

3
Sr. Nu. | Orzanization | Work propoesed Latest Stutus. Decision Taken
Responsible |  for Execution
1. Jal Shukti| Execurion af | e Wiork for sewerage network Chairman  directed CEOD,
Vibhag project  proposal | connection is m progress: BBNDA o carry ol the
and foer sewage | » Totnl connectinns: 2310 assessment of the sewernge
Urban management Y| oConnections saictivned: 833 network  and  connections
Development | laying of pipelines | o onnection released: 835 and submit the report by
Department | and installation [311/2021 with respect to
and realistic  fipores of total
commissioning  of sewerage connections that
STP at Malugarh. can be Incorparated to STP.
Further, 9% tw the
comnections  shall b
released by 31/12/2021.
Proper design. [ »  Work completed Chairman  directed  CEOD,
exeCution ofl @ Total connections: 5492 (3744 BENDA to camry out the
Sewerage lines (o DPE A+ 1 T48 afterwards), nssessment of the sewerame
be incorporated inl e Total HH connected: 2938 network  and  connections
CETP, Baddi. The| s Motices issued under section 141 and submit the report by
cost is Rs: 33341 ofafc Act, 1994: 1014 151172021 with respect 1o
ERHY, o  Baddi Infrastructure  submitted realistic  figures: of  total
that the average Now of Sewnge sewerage connections thal
to STP af CETP for period Aprl|  ©an  be  incorporated o
2021 to Seprember, 202 | is CETP.
S | Wb |Ap e | Further, 90% to the
o e all ;:':";_ connections.  shall be
I g m 1 = released by 31/1 22021,
2 hiay L1 H] (B ]
:I_- I-n 1 |84
] Ny i . A
_5- ".I.!.!.l LEN 1]
0 | Spesbe |4 I
T | Dokt | |:..
3 Department of| Improvement  in Vardhman Textiles: Ihe Chairman directed tht
Indusiries, functioning of {s Stopped the discharge of effleent [ndustry  Department o
C.E-T.P Baddi with high TDS {Category-1V) wee.f. complete the tender process
10/72021, of IMLD Effluent
Winsome Textiles Hefractory Management &
o Installed and commssioned the TDS reduction in a time
project and stopped the discharge of bownd mianner.,
effluent with high TDS shortly.
CETP is now compliant.
* The proposal for IMLD Effluent
Refractory  Managemem & TDS
Reduction in CETP under Trade
Infrastructure for Export Scheme”

5||'-'.|'r|:::r_'-
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5r.No. | Organization | Work proposed Latest Status Devision Taken
has been approved by Ministry of
Commerce & Industry, Gol and out
of 20 crore, A0 crore has beeq
rebeased.
Fender document  have  been
prepared and notice inviting tender/
bid has been  pablished on
BAOWI0Z2]. Techniwal hid tw be
opered  on WI12021  with
placement of work order & contract
hgreement by Ilnd & 2ind
November.
d. Department of | Cleaning of Uut of 16 sewerage tanks in|e The compliance was noted.
Industries swewage tanks  for Incustrial Ares in Baddi, 15 nos.
industrial arcas of sewage tank have been clemned
Baddi, Jharmajri, and disposed of in CETP Baddi.
Lodhimsjra. Mo sewage tank was found over
Davni, Thana flowing.
-4 BENDA Setting up of Solid Mis JBR Technologies (Baddid|+ CEO, BENDA shall visit all
Wiaste  Processing| Py Lid. has applied for revised|  the legacy waste sites in
Plant ot Baddi, E’“;""-"f’_""‘“l Clearance  for Baddi, Nalagarh &
m':]_ﬁf‘_""g of 130 IFD withl pnvanon afen and. subtitit
Processing  of legaey  waste s <& u_'iﬁ::rS&lT!l:Eﬂtl‘E:Fhﬁl't.
dedicated in night shill. * CED. BENDA shall work
4152 tonnes of legacy  waste in misston mode in order o
treated, address the issue of legacy
Mo reguirenment  for additional wasts  and  ensure  2erp
Tc_nuir:r for processing of legacy legacy waste by
MR 3540172022,
ol for Enviconment Clearance .
izsued, Public Hearmg w be *  Report may be submitted to
e HPSPCB  regarding  the
quantity of Legucy Waste
cleared on monthly basis:
6. Forest Plantation IROO0 plants planted in FY2020-1+ - The compliance was noted
Department | Proposal and Bio- 21 (85% survival). Additional 7]e Chajrman directed  CEO,

diversity Proposal

hectare anca has been achiewed.

Setting up of Bio-Diversity Park
at Malagarh:
The work has been completed.

BEMDA to conduct the
visit of plantation sites in
co-ordinalion - with -~ TIFO,
Malagarh and sobmit o
report 10 Additional Chief
Secretary. (Env. 3¢l &
Tach) o GoHP with respect
to whether [ncing s
arouncd

feazibile the

plantation ared,
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tank (B0%4) SBR decanter, onling
pimitoringe,  bBlower: system,  inlet
mechanical screen, diesel penceator
and other mechanical parts and
electrical component recetved at site;
DG oset installed at site and MCC
parnel and blower room  30%
compheted

Work shall complete by Movember,
2021

STF Lalpani

Crver il 50% work completed.

Removal of 2 nos of UASE reactor

completed.

Dead slodge removal completed

from USABR 4A. from USABR 4B

il progress,

* Demuolishing of existing seration
tark & clarifier about 10 complete,

» Construction work of slodge sump
ek {90%), admin building and
workshop Building (90%0)
chiorimation wonner building (80%)
centrifuge building (80%), primary
it {200 blower room (| 5%0),

® 5P shall be completed by March,

L0232

STP Dhalli
& Construction of SBR started, 30%
complete.
» Foundotion work of  centrifuge
butkding 15% completed,

4. ASHWANI Streteh (Priority Vs
Sr. | Organization | Work proposed for | - Latest Status. Decision Taken
No. | Responsible Execution
Ehii'rlh; . Jal| The up-gradation  of ST Malyana s The Chairman
1. Prabandhan [existing 3 STPs  by| = lostallation of cemrifuge (90%)|  directed SIPNL
Nigam providing Seguensing workshop building (), to ensure: that the
Limited Baich Reactor (SBR)|  chlorination tonner building (80%)|  uppradation work
[(SIPNL) & ! technology. The proposal|  grit chamber {100%), Filter Feed|  of STP Malyana
MO Shimiln % of Ry, 45, T8 rores, Tank (Birfa) chlorinabion  contact is completed by

INLEL, STP

|alpani by
31032022 and
5TP Dihalli
28M02/2022,

TIPage
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Installation of & new STP|s
of 2 MLD capacity for|®
Panthepsts ares,  The
proposal is of Rs. 22
Crone,

Tender awarded.
FUA case has been uploaded on the
portal of MoEF&OC,
*  51F shall be complete inall respect
by February, 2022,

Fhe  Chairman
directed  SIPNL
gart  the
construstion of
STP as soon as

10

FCA  case s
resalvid,
Proposal  for  Septasee The work of FSTPcompleted and is [»  The compliance
Management under|  put on trial, wis noted,
AMBRUT-mission for the
management of  fecal
sludge  and  seprage
managerient including
drains contributing
sewige  into Ashwani
Khad,
Progosal for improving *Retendering is in process due tols The  Chairman
the water quality of] insufficient technjoal evitluation of|  directed  SPIPNL
Ashwani Koud byl Bidders. o  expedite  the
installing VRTIONS process af
components, for  fhe tendering
| rejuvenation,  of  ‘water

sonrces by improving the
purity of water of Natural
Mallzhs: by Plwviorid
Treatment ot Ashwani
Khad, Sanjuli-Malvans-
Chamyana Khad, Shimla
project.

2. | Forest Plantation  proposal and| e | 1,000 plants have been planted in FY | The compliance was
| Department | Construction of Check]| 2020-21 (70-R0%% survival), Al
| | Dams. s Construction’.  of  Check  Dams
I I completed
==
2AS Streteh (Priority V) :
Br., | Organization Work proposed for Latest Stutus Decision
No. | Responsible Execution
(In the Catchment Area)
L. Jal Shakti| L. Proposal for  Sewerage| 1. The worke has  been | L The Chairman
| Vibhag Scheme in Rangri, Manal, included under AFD as per directed E-n-C Jal
& District- Kulh CoHP decision.  Estimates shakti  Vibhag 1o
Urban cost of the proposal as per brief the matter to
| Development PPR is Ks. 311 Crore: Additionsl  Chief

Secretary {Finance)
to GoHP.

B|Page



114
Sr. | Organization Work proposed for | 42 Latest Status Decision
No. | Responsible Execution
{In the Catchment Area)
1L Proposal  for Sewerape| Il The Plnt  has been | ILISY  shall  ensure
Scheme in Marhi, District- commissioned:  on the the functioning of
| Kulls available load. STP as  per the
preseribed norms
1
I Proposal for  the| 1L The work of upgradation | BIL The work shall
expansion of existing 5TP of the existing STP i3 in be completed by
in Manali, inssallation of progress  and  will  be 3000172021, '
Mew STPs in Munali. compieted by December,
202
I¥V.  Proposal for Sewerage IV & V.
Scheme in Kulle Town, IV&Y. Ihe Chairman directed
District= Kollu { Zone-I). Plant  functioning as per | to expedite the process
V. Proposal  for  Sewerage| préscribed norms. of upgradation and|
' Scheme in Kullu Town, The upgradation work shall be complete it by
District- Kullu (Zone-11), | Sompleted by December, 2021 | 5y 050000 '
¥1.  Proposal for Sewerage
Scheme in Kullu Town.
Dristrict- Kullu ( Zone-111}, VI& VI V1 & VII.
Plant  functioning as  per | The stamus was noted,
VIL  Proposal for Sewerage| Prescribed nomms.
scheme in Bhunter Town,
| District- Kullu (Zone-111),
Froposal for the expansion of] « Work for STPs awarded & | The Chairman directed
existing STPy and fnstallation design’ drawing approved in | g expedite the work
of New STPs (District- BT and  complete by
| Mandiy * [he |EI].-'II:IE, of sewer line i3 in 23020 :
progress and 25% completed,
o Work  for  STPs (3%
completed on each) i3 in
PrOress.
Jal Shakti| Proposal for sewer connection| e STP commissioned o The Chileman
Vibhag and sewer line up-gradation a1| = Work of mying additional] directed Urbeity
Madaun (District- Hamirpury, Sewerage network n Development
o ad Department and  Jal
. I_-lmtseh-:’:_nll:l Sewerape Shakti Vil
Lonnections: sk N de
» Out  of roml  psep| =S that all the
connections, 350 connections households of MC
sanctioned released. Nadaun are connected
* Work shall be complated by | 0¥ 28/02/2022,
March, 2022
in:rg:ll}sut for installation of| e STP commissionsd and « Urban  Development
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Sr. | Organization Work proposed for Latest Status Decision
No. | Responsible Fyecution .
(In the Catchment Area)

STF (138 'MLD) at Debe, running smaothly, Department and  Jal

District- Kangra. & Total connections: B30 Shakti  Vibhag to

* Connections sanctionad: 548 atidire | that all e

o Connections released: 415 T

Dehra are connected
by 3041172021,

2 Lrban Proposal for up-gradation of| & Department of! Urban| » The Chainma
Development | Solid Management Facility for| Development stated that more| directed that  Urban
Department | Mandi, machinery is required ot site for|  Development
MMandi iarkgement of municipal solid)  Deparmment e

WiLsle, provide the machines
required af gite wnd
wirrk 11 mission mode
to: treal the legncy
wasie,

®Lirban  Development
Deptt, shall carry ot
videography  survey
of all the legacy waste
gites i State.  and
submit  report fo
GoHP within 10 devs.

3. Department of | Proposal  for  instattation  of | » Construction of  flushing  tank | « The Chairmun

Industries. STP {60 KLD) at Industrial| completed. directed the Dircctor,
areir, Kullu. » Construction of control room-|  ndustries 1o complete
vum-JE rooin s in progress s ok i

s Setting up of pedestal’plationm §iitd :

far E.Ig'li' E‘lm.:h!-:n:.-' l.:l'umlﬂ:n:r bzt mmmllfsmn STE by

heen completed W20,
s e machinery  has  been

purchasad by the confractor,
# The major remaining wark s

lying of pipeline shall be

commenced once machinery is

arrived ol site,

s The work shall be completed
by Movember, 2021
De-sludging of Scptic: Tanks{ » The wiork hars been | The Chaimman directed
tor Industnal Area, completed, [ cnsure regular
Mandi (District- Mandi). cleaning  of  sepfic
ranks.

4. | Forest e Proposal  for  Plantstion| » Towl 39,900 plants have been| The  compliance  was
Department (Koullu) b Forest|  planted in Y 2020-21. noted.

Diepartment & Copstruction of check. dams
. 4 has been completed.
= Proposal for a1l : |
: e Total 41% soil conservation

Conseryalion el

: siriciures has been
Phintaton i District- :

5 consiructed since 2019,
M.
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Sr. | Organization Waork proposed for '1 Latest Status Decisivn
No. | Responsible Execution
{In the Catchment Area)
* Proposal  for  Plantation
{ Distnee- Hamirpur)
# Proposal  for  Planiation
[iMsinct- Kangra)
6. GEIRI Streteh (Priority V):-
Sr.No.| Organization | Work proposed Latest Status Devision Taken
Responsible | for Execution ]
1. Jal Shakd| Installation  of STP Kotkhai (Zone Znd and 3rd) [0 The Chairman directed
Vibhag three. STPs ;| « STP (Zonc 2nd and 3rd) will be| Jal Shakti Vibhag 1o
these areas i.e. commissioned afler shifting of source| engure the shifting of
one 8t Theog drinking water supply scheme Giri| water supply scheme by
and two o Khad to Nehraghati to some other| 31/12/2021 and
Kotkhai. sate pace, Out of 10 km pipe line| commissioning of STP
required for shifting of source, work| subsequently,
completed in 98 km and shall bels Jal Shakii Vibhag and
completed by December, 2021 Urban Development
o The hydraulic testing done for Zone| Department to  ensure
—-15TP. that each household is
conmeched by
STP Theog F5.01.2022,
« The STP has been fullv constructed.
® The lend dispute was resclved in a/® Jal Shakii Vibhag o
stretch of 300 to 40 mir in the| ensure that the STP iz
alignment of main trunk sewer and| commissioned by
sgwer ling has been lnid. The testing] 30112022 and  Jal
of the ST is being carried out, Shakti  Yibhag and
Lirban Development
Department 1o easune
that wach howsehold is
coinested by
3122021,
2. Forest Flanmation s Total 4400 plants have been planted in {* The compliance was
Department proposal.  The| FY 2020-21 (80-90% survival). notid.
proposal s of
(h73 crore
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Sr. Organization Work proposed for| Existing Status Decision
No. | Responsible Execution

iIn the Catchment

Area)

l. | Department of| Proposed facility for| eProgress 10 be|eThe Chairman directed Urban
Urhan SEITiT ap of | submitted by Urban| Developmient Depst. 1o submit
Development, SO swh | Pevelopmen the repart with respect o the

facility. for areds Bepartment. bepacy waste at thesé processing
Rohroo,  Jubhal, b T"]l“" the "-‘I':‘-:]'-;? waste.
o 2 »The | epartment shall subsnit
Mkl and e regular report to HPSPCR,
BIMEIAS.
2. Forest Department | Plantation proposal. | s Toal 7700 plants | « The complinnce was noted.

have been planted in

FY 2020-21 9%

survival),
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section [1.  DECISIONS TAKEN AND DIRECTIONS ISSUED ON AIR QUALITY CONCERNS AS PER HON'BLE NGT ORDERSIN
CONTEXT OF NON ATTAINMENT TOWNS (OA no. 681/2015)

The status of implementation of action plan is as below:

A. Vehicles

Sr. | Organization | Work proposed for
No.

Responsible Execution

Latest Status

Decizion Taken

Restriction on plyving
and phasi 1 of
N g phasing out o

Department

ycars ald
commercial  diesel
driven vehicles.

*  Agand when the final Notification shall be issued by the Ministry of the Road

Transport & Highways, Govt, of India, it's provisions shall be implemented in
to in the State,

*  Apart from the above, it is pertinent to mention here that there is & standing

instruction of the Depantment of Transpert, in pursuance 1o the decision of the
Hon'ble State Transport Development and road Safety council taken in ifs
meeting held on 15-12-2015 that, no dicsel commercial vehicles having
completed ten yesrs of age and purchased from other States, be allowed 1o be
registered i H.P. without the prior approval of the Director Transport. These
instructions are being implemented and Director Transport has not issued any
such relaxation t0 any person.

The matier may be taken up
with Ministry of Road,
Transpart and Highway in a
time bound mamner and
adopted as and when notified
by GO,

o
|

Ban on ragimﬁnné
of Diesel driven auto |
rickshaw/ Tempo

Transport
Bepartment

164 e-rickshwas have been registered in Poanta Sahib.

The replacement of existing auto rickshaw with that of Electric rickshaw
currently is a matter of Choice of the vehicle owner, It is expected that once the
H.P. Electric vehicle Policy comes into existence, auto rickshaw operators will
gel motivated to replace their vehicle with E-rickshaw from the proposed
incentives provided in the draft Policy. '

+ The draft policy has been forwarded to the Government of HP. by the

Department of Transport on 16-09-2021 for approval.

Secretary Transport to GoHP Lo
pursug the matter of drafi

policy at priority.
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* During the period /2021 10 30:/092021 the demil of polluted vehicles
challaned in 07 Not-Atainment Towns is a3 under:

Transport  department  shall
contimpe 0 submit town wise

progress  with  respect  fo
Regular checking of Town No of challan pollution checks conducted and
Viehicular  emission Pacata Sahih 35 challans made in all Non-
Transport  jand  issue  of Kila Amb T Attainment towns on monthly
Department | Pollution ungder Baddi basis.
" |Control  Certificate Nalagarh o0
(FUC) Parwanoo 263
Damtal 63
Sundemagar k]
Total 339
® 164 e-rickshwas have been registersd in Poants Sahib, » Secrctary: Transport 1o [:rl:rHP {0
® The replacement of existing auto rickshaw with that of Eleciric rickshaw currently pursuc the matter of draft policy
5 & matter of Choice of the vehicle owner. It is expected that once the H.P. at priority.
Promotion and|  Electric vehicle Policy comes into existence, auto rickshaw operators will get Transport Department to submit
Transport  |Operationalizstion motivitted 10 replice their vehicle with E-rickshaw from the proposed incentives MNon-Attainment Town  wise
Department  |of E-rickshaw/|  provided in the draft I'u]-'r:':,r. specific progress of replacement
Tempo. * The draft policy has been forwarded o the Government of H_P_ by the Department of old rickshaws with new
ot Transport on 16-00-2021 for approval. rickshaws 1o be provided 1o
HFSPCH on monthly basis,
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Transport
Department
* Traffic
Police

Monitoring
veéhicle Titness,

During the period /062021 to 30092021, the detail of vehicles challancd 1n
respect o fimess on seven non-anainment fowns is as wnder:
Town Mo of challan
Paonta F
Kala Amb 9
Baddi -
Nalagarh .
Farwanoo =
Damtal -
Sundermagar 1
Toual 11

Regular checking is done by the RTOs on road to check the vehicle fitness and)
other documents reguired as per M.Y. Act, 1988, The validity of vehicls
documents, including, fitness certificate has been extended up to 31-10-2021
by the MoRTH, for the documents which have remained non renewed afier 28-
02-202 1, in view of Covid 19 situation.

Mohile Automatic Testing Station

The Department is in talk with Appalus ITV, which has shown interest ing
sedting up of mobile ATS, at Himachal Pradesh being a hilky terrain, on PPP
made. ICAT (International Centre for Automaotive Technology) has “already
stgned Mol with the said firm for setting up of 1&C centres on PPP mode in
India. Appalus ITV has sent a PPT in this matter which is being examined af
this office level

= The Chairman directed
Transport  Department  shall
ensure that monitoring of the
vehicles aie done every month
in these Non-Altainment Towns
and Town-wise report be
submitted on monthly basis.

» The matter shall be

- expedited and work shall be
completed bay 30"
Movember, 2021
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Pollution Check Centre

[ Tows Total in Dist, Total in Town
Kala Amb and Kalomb=1
Paonta Sahib 8 Paonia=
Baddi-Nalagarh 11 11
Parvanoo 2 2
Damital 65 2
Sundermna 12 {out of 15) |
Teotal 16 21

Honble Transport Minister, H.P along with ACS (Transport), Govt. of H.P|
had visited the I&C Centre site at Bhatolikalan, Baddi on 12/00/2021. The civi
work contractor and Architect were heard, Direction has been given to th
Contractor o start the work in order the complete the work in time bound
manner. The Contractor had stopped the work at site due to non- clearance of
bills after he brought into the notice about the variation at work szite due 1o
excess deposit of fly ash at the site.

The  Department  shall
comtinue 1o submit  the
report  with  respect o
integration of PCCs, with
online software on monthly
basis.

The issue may be resolved
immediately and work shall ke
started and completed in a time
bound manner,

Transport
Department
+ Traffic
Pulice

Launch Public
AWAFENCSS campaign
for  air  pollution
conirol, vehicle
mainlenance,

minimizing wse of
personal vehicle, etc.

The RTO offices of Transport Department carry routine checking on
violations on road with respect to M.V, Act, |9E8. The Pollution violation is
covered under Section 190(2) of the Act ibid. An instruction has been given
1o all the RTOs to lay special focus on violatians related to vehicle emitting
pollution or not carrying the pollution under contral certificate.

RTO Baddi at Nulagarh: The campaign for the awareness related to Air &
Noise Pollution was launched on 18 October, 2021 at taxi Union, Na lagzarh
where taxi driver, aulo operators and truck OPCTAIONS present were sensitized.
Existmg auto rickshaws permit holders have been asked 1o replace their auto
rickshaws with new E-rickshaw vehicles, the models of which have been
duly approved by the Director Transpor, H.E.

® Transport Department to camry
DUl MASS AWHreness programmes
in each Non-Attainment Towns
and submil town-wise progress
report o HPSPCR.
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RTO Sirmour at Nahan: During the period berween June-October (till 23-
10-21} operators were also sensitized and in Paonta Sahib area in 07 visits for
checking.

Omperators in Kala Amb sensitized during 05 visits for checking.

Municipal
Council,
Transpori
and Traffic
Police

Department

Restriction o
movement of goods
vehicles in  cerain
argas during day

lime and peak howrs,

It is submitted that State Govemment vide nofification dated 07/03/2019 has
constituted  the Commitiees  under the Chaimnanship of Deputy
Commissioners of the concemed districts for implementation of action plan.
The Committees at Kala Amb. Paonta and Sundernapr has initiated the
process for regulation of waffic (Heavy vehicle) during day hme.,

Meeting to draw traffic management plan was also convened as per deail
below:

Town Date of meeting
Kala Amb/ Paonta Szhib 9-12-2020
Sundemagar 19-02-20:21

Paonta & Kala Amb: The movement of heavy vehicles has been restricted
at Paouta Sahib w.e.f 500 am to 9.00 PM and at Kala Amb 11.60 AM 1o
3.00 PM and 8.00 PM 10 9.00PM.

Reports from the commitices constituted for other towns is awaited
Sundernagar: It has been informed that implementation of specific plan for
regulation of Heavy goods vehicles in the non-attainment town Sundernagar
work in progress with SDM Sundemagar including restriction in Lraftic
movenent and also vellow line marking completed with Municipal

Corporation.

# The Chairman directed that

Town-wise specific  plan  for
regulation  of Heavy goods
vehicle may be implemented and
Town-wise progress be
submitted to  HPSPCBwith
respect te violation caused and
challans issued.

Transport Department (o parsuc
the matter and ensure the reporis
are recerved all Non-Attainment
Town.
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Ensuring
tommercial véhicles

The detail of Challans done from 1062021 to 3I0/02021 -

af Paonta Sahib

w.e.f. 5.00 am to 9.00 PM and at Kila Amb 11.00 AM o

carrying husk, sand, Town Challan
construction  debris Paoata Sahib 2
€.  are  properly Fala Amb o
TPransport | covered. Baddi & ® Iransport department shall share
Department Nalagarh town wise report to HPSPCE on
4 Parwanoo U monthly basis.
Traflic Dharntal a
Puolice Sundermagar 15
Toual 32
* RTO Mandi has informed that more than 360 vehicles were checked and 48
were challaned but no vehicle found disoheying the Rule 138h.
Good traffic|  « It is submitted that State Government vide notification dated 07-03-2019 has | » The Chairman  dirceted  that
management constituted  the Commitiees the Chairmanship of Deputy Town-wise specific plan  for
including redirection Commizssioners of the concerned districts for implementation of action plan. regulation of Heavy goods
H of traffic movenien *  The Commitfccs ot Kala Amb, Paonta and Sunflmagr has. initiated the vehicle muy be implemented and
process for regulation of traffic {(Heavy vehicle) during day time. e el dl i
Administrati *  Meeting 10 draw traffic management plan was also convened as per detail A i :
S e submitted 10 HPSPCB  with
Walhie: LS respect ln violation cansed and
Transpost T Date of meeting challans issued.
Department Kala Amb/ Paonta Sahib §-12-2020 = Transport Department to pursuc
Sundormagar 19-02-2021 the matter and ensure the reports
are received all Non-Attainment
* FPuonta & Kala Amb: The movement of heavy vehicles has been restricied Fown.
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3,00 PM and 800 PM to 9.00PM.
s Reports from the commitiees constituted for other towns 15 awailed
* Sundernagar: [1 lias been informed that implementation of specific plan for
regulation of Heavy goods vehicles in the non-aftainment town Sundernigur
work in progress with SDM Sundernagar including restriction in traffic
movement and also yellow line marking completed with Municipal
Corporagion.
10. Prevent parking of =
vehicles in the non-|  Town Capacity | Status of Work
designated ureas  fpagdi  |550 Completed . o4
The previous proposed site for construction of parking near
Palika rest House has been changed due 1o non viability, MC
Nalagarh decided 1o consiruct parking at HRTC old bus | » The Chairman directed Urban
stand site which iz on MC Land. The existing bus stand is Development Department, Local
RSy ekt e b b ot = et | i Kot Polke
PTCAF-HEHI'_'I]'I a I myl on SR . & .
Rid opening date was 29.062021. Only single tender g’“m‘ "“"“"jh _ 1:*“”"?'5’“
received, The tender is being re-invited, T e et e otk o3
Municipal han Lnﬁ:—l'f:t'éd Monthly reports of the Idle
Conncil and [Farwanoo 150 Completed parking challans issued in each
Traffc 5200 |[Completed Non-Attsinment  Town 1o
Palice Sundemagar o 759 Work completed. Target July, 2023 —|  HPSPCB cach month.

onta SahibNo demand by the MO for Construction of Parking

The work of providing parking
facility may be expedited for
MNalagarh and Sundemagar and

Idic parking Challans Conducted by Palice Dep. progress shall be submitted by
Town {(July & Aungust, 2021) September, 2021 L0zl
Igi‘lij;“h 2659 1309
[Parwanco 535 195
Sunideragar Z3R0 455
|[Paonta Sahib 240 260
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iﬁalu Amby
{Damtal s I
B. Road Dust
8r. | Organization | Work propased Labest Statis Decision Taken
No. [ Responsible | for Execution
{3 Road Sweeping Machine:- #The Chairman directed UD
* A committee to evaluate, assess & finalize the technical specifieation of Road Sweeping Deptt and BBNDA that the
Machine has been constituted dated 21.07.2020. The specification has been finalized by | (ender  work for  the
the commiitiee i its meeting held on 23.09.2020, procurement of Dust Sweeping
® The bid has been re-invited on 04.06.2021 as only single bid received. Bid opening date is | machine in Baddi, Malagarh
1&.06.2021, Only one firm qualify in technical bid hence the tender cancelled and amnd  Sundemagar w0 be
relendering shall be done. expedited and latesi progress
Name of Current Status ghall be  submitted hy
| uiss 141172021,
Regular cleaning |Sunder b Regular sweeping and cleaning of the road dust is being done, #The  Chairman directed
NHAL PWD of road dust, . Magir b Water sprinkling is being done by the HPPWID. concerned suthorities HPPWD,
& Municipal Yok , Shnaying = . : - . - - Urban local bodies to ensure
& i on  new/kuchhalFarsancop The MC Parwanoo is hn:lmnmg.m:l cleaning various roads, path, mmmual:- regular sweeping! cleaning of
e roads  through plﬁﬂﬂﬁl mm—h_-:ls etc. on daily basis. MC has constructed berms alongside the MC road dust and water spraving on
tankers. roeds i, reswisntinl arce: new'kuchha  roads tﬁmugjl
P Un some rough and kaccha roads water is heing spraved by tankers on out- ;
source basis and also sprinkling of some kaceha roads in Sector-1 & 2 is carripd| onkers and  submit progress
out randomly on out-source hasis. with respect to total roads
Baddi [ MC Daddi has hived 90 SafaiKeramchairies for sweeping of road/sireets daily., covered and length of roads
MC Baddi is spraying water on new/Kaccha roads time to time through sprinkler| cleaned  in each  Non-
witer Lanker in the MC area, Attainment  Townon  monthly
MNalagarh » MC has hired 29 Safaiaramchaires for sweeping of road/streets duily. basis.
r MC Nalagash is spraying water on new/Katecha roads time to time through
sprinkler waster tnnker in the MO area,
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Paonta
=ahih

M has hired 78 SafuiKaramchaires for sweeping of road/streets daily.
MC Doesn't have water sprinkler.

Urben Development Deptt. apprised following:-

Town Remarks ?OT'hr: Chairman  directed P‘F-I"D
: »  Ks. 50.00 lakh released on 02.02.2021. i b b e T
; e s 1200 metre construction of pucea pavement completed. e with respect o
Putill Weris [ Motalluig 4 » 600 metre construction of pucca pavement completed. mesalling of roads, berms and
Khepih . 0ok ioade, | B, »  Tender floated for 2500 mefre and open on 22.06.2021, The comstruction of puccapavements
Municipal Construction  of Target of completion is 30.09.2021. The remaining 900 metre of all 7 Non-Attainment towns
Crouneil, pucca pavement i length shall be taken-up for repair afier completion of on monthiy basis.
BBNDA along the roads. sewerage connectivity work which is being detie by Jal
Shakti Vibhag.
Parwanoo s 200 metre construction of pucca pavement completed.
Paonta Sahib s 2600 metre construction of pucca pavement completed.
Sundernagar e B000 metre construction of pucea pavement completed.
FWD and _ [The plantation Done by HFPWD and Forest Department Town wise is as below :- « The compliance was noted and
Porest | 1™== Planiation + [E000 Plants planted in FY2020-21. it was further directed that
Department along the roads  [Baddi (M) road side plantation by PWD. plantaion work  shall be
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green bell in open [Natagarh

areas, pardens,
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Setting up of Blo-Diversity Park:

SR00 plants planted in FY 2020-21,

The work has been compleied

parks/
community

places, schools & 1""”“‘-""'

housing societies

1200 plants planied i Parwanoo (Shivioti Temple Ambota 1o Parwanool
Harrier) in FY 2019-20),

750 Plants plantod FY 2020-2 |

No suitable ares identified for the eonstrsction of Bio-Diversity park i
Farwimon.

Faonta Sahik

S00 road side plantation by PWD,

Develispment of Eco-Park in Paonta Sahib
Plantation Crmamentzl & Herbal plants, Shade, Fencing plants,
Walking Paths, |mprovement in connectivity, lmprovement  in - Water
regnirces,
Land levelling, Grass sowing, entrance gate, development of entry area
paining, sitting benchay ete.
Total BR.77 lakhs spent out of 101.0 lakhs aliotted.

hf_nl:a Aunl

Vertical garden in Kala Amb constructed,
Road side plantation of 1000 by PWE,

Bio-Diversity Park in Kaly Amb:
The work has been completed

WEnoie

18,900 plants planted In FY2020-2|
F2034 plunts are svailable in stock for plantation during current FY.
900 tall plants will be planted during monsoon seasan,

t2,878 plants planted in FY 2020-21, Work has besen completed.

carried ot

departmental practice.
Further HPPWD shall carry
out plantation on the retaining
walls foo and progress may be
submitted accordingly.

as per  the

C. Bio- Mass and Garbage Burning

Sr.
No.

Ohrganization
Responsible

for Execution

(In

Wark  proposed

the

Existing Status

irectinmn
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Town

Current Startus

Catchmeni Area)

Name of ULE | Challan | Cases Action Taken e The Chairman directed the
issued in | reported concersed authonties - Urban
year in year Developmenl Department,
2020-21 | 2020-21 Agriculure  Department  and

Baddi Nil Mil No case Tl:[!ll'll:tﬂ-li regarding Bio-Mass. Horticulture  Department 1o

Nalagarh Nil Nil & yrasis buting, continee the organization of

i Farwanoo 5 Mil Eezss ;
Resirieion 00 [ onta Sakib | Nil Nil No case reporied regarding Bio-Mass. el Y S
open Wenig of MC Paonta has appointed 4 Sanitary : 8 s e
Municipal municipal  solid Supervisor to report/siop of bio mass ArTers ; prac umul:h_'.
Couneil, waste, - Biomads, burning of erap residine am:f suhll'ml
Agriculture, plastic, Sundernagar | 5 5 5 Nos (waste) of fine received Rs. AW RLS Up g meluding
Horticulture, Agriculture 1000/- advisory 1ssued.
Forest  Deptt. | Horticulture waste
and BRDO eic.
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Baddi

All the legacy waste of MC Raddi was cleared before handing
over the Kenduwal site to M’ JBR Technologies, however
phise of plant, Le. in last one yvear, has been accumulated at
site. Now, the plant has started operations of processing waste
pet day.

A total 2469 tonne of legacy waste has been processed till
May, 2021.

Nalagarh = All the legncy waste from MC Nalagarh 3 site L.e. 2500 ton has
been cleared.

Parwanoo * The entire legacy waste from MC Parwanoo site i.e. 500 ton
his been cleared.
* Cleaning of wonicipal drains is done immediately before

_clogging of same.

Faonta Sahib  le There is o legacy waste at Faonta SWM site,
* All drains are cleared on daily basis.

Sundermagar  [» Approx. 91% of legacy ware hus been cleared and only 800
ton is halance. One trammel machine has been installed at site
for clearing of legacy waste through which 10-12 tons is
cheared daily.

* All the municipal drains are cleared on daily basis,

Launch extensive
drive sgaingt open
burning of bio-
mass, crap
residue, garbage,
leaves, cic

* LD} Dieptt. submitted following detail:

* Baddi, Nalagarh and Parwanoo:- Door to doar visits by SHG members done for
AWareness on source segregation and compliance of ather NGT orders by households.
The Waste of Baddi, Nalagarh and Parwanco is heing process on regular basis at
SWM Plant st Baddi.

= Paonta Sahib:- Door to door visits by SHG members done for AWATENESS ON SOUTCE
segregation and compliance of other NGT orders by households. The Waste of
Paonta Sahib is being process on regular basis at SWM Plant ar KedarpurPaonta
Sahib,

* Sunder Nagar - Door to door visits by SHG members done for awareness on

source segregalion and compliance of other NGT orders by households, The Waste of

* Concerned  authorities  Urban
Development Department,
Agriculiure  Department  and
Horticulture Department 1o
carry oul IEC activities and
submit a fown wise report on
monthly basis,
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Sunder Nagar is being process on regular basis at SWM Plant at SWM site Chandpur.

Agriculiure deptt, submitted following details:

Name of City 2021-22 Remuarks
No. of Camps M. of
organiesd Farmers
sensitized
Baddi. Nalagarh and 21 2327 Farmers were
Parwanoo made awarc
Kala Amb and 2 291 about hazardous
Paonta Sahib ;:Jt'fw_'s of I?E;e?d
Sundernagar = 150 urning of fie
Damtal 1 405 residoe during
harvesting rime.

Immediate lifling Town Current Status » Urban Development
of solid  waste| Baddi All the legacy waste of MC Baddi was cheared hefore hinding Departrient, BBNDA  and
generated and over the Kenduwal site to M/s JBR Technologies, however phase SADA 1o expedite the work
cleaning of of plant, i.c. in last one year, hias been accumulated at site. Now, related 1o remediation of legacy

- : i f processing waste per day, -
’ municipal  drains the plant has started operations of p g per day waste sl bW Ve
:I:“unl::ral R ;}tin;ﬂl 2469 tonne of legacy waste has been processed till may, propresswith Tespet to amount
. from

Nalogarh | Al fhe legacy waste from MC Nalagarh 3 site Le. 2500 ton has of Sy Tty MAED

Ly el skt municipal drains cleared 10 be

submitted to HPEPCB on
monthly basis.
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Parwanog The entipe legacy waste from MC Parwanoo site i.e. 500 ton has
been clesred.
Cleaning of municipal drains is done immediately before clogging
of same.
Pacnta There is no legacy waste at Paonta SWM site.
Sahih All drains sre cleared on daily basis,
Sundernagar | Approx. 91% of legacy ware has boen cleared and cnly B4 ton is
balance. One trammel machine has been installed st site for
clearing of legacy waste through which 10-12 tons is ¢leared
daily,
All the municipal drains are clearsd on dutly basis,
Transportation  of | Badd MC Baddi has identified and declared C&L waste site at Judikhurd | | * The Chairman directed Urban|
municipal  sofid Ward No. 5 Baddi. The collected C&D waste sitc is being used by Development Departmentto
Wasles, the public for filling in the plinth of buildings. ensure that the C&D policy |
Comstricion Malagarh The C& D waste site has notified at ChowoaWalaNala, WN, 3, properly enforced by dmpiﬂ
materials and Malagarh. such waste at designated si
debris in coversd| PArwanoo MC Purwanoo has a netified C&D waste site in sector-3 1o manage only.
the generted consiruction and demolition waste of 1CWwTI.
system. * The progress related to amount
Mumicipal : Faanta sshib | The C&I waste site has been declared at Kedarpur Paonta Sahib, i :
i T : " of waste received at the notified
Council moreover i MC Paonta Sahib C&D waste is used bry the public for D g : N
filling in plinth of buildings. - ; . W e it
Sunder Nagar | Five Nos. of C& D waste sites has been declared Lo are Kums Allainment  Town shall  be
submitted to  HPSPCB  on

Grave, Dental College Nr Nagaonk had, Dumping Site Near
Chandpur, Banaik jn Ward No. 7 and Ropa in Ward Na. 10,

monthly basis,
* The progress with respect tn
action against vehicles carryings
miunicipal solid wasie,
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construction waste and debris in|
open in terms of challans be
suhmitted town-wise on monthly
basis,

HPSPCH
Mumicipal

Council

o

Regutar check and
control of burning
of municipal solid
waste and display
of hoardings.

Baddi

MC has appointed supervisor on outsource and also installed
COTV cameras to check and control bumning of MSW.
Hoarding are already installed 1o sensitize public regarding
apen burming of waste.

Mo ineident reported in July W Sepiember, 2021 regarding
open burning of waste.

s Action be taken

Malagarh

Bye-laws have been notified by the ULB on public domain for
awareness on oot buming waste in open.

Na incident reported in July to September, 2021 regarding
open burning of waste,

Parwanog

Bye-laws have been natified Iy the ULB on public domain for
awareness on not burning waste in open.

No incident reported in July to September, 2021 regarding
open buming of wasie.

HPRINS
illcgel buming on a regular
basis and latest lown wise

progress  report o be
subsgitted.
# Rural Development

Depsriment in - coordination
with local panchavats 1o
ensure the compliance with
respect o control of open
buming in Damtal area.
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Paonta sahib Task force of four person has been constituted o cheok
burning of MSW,
Mo incident reported in July to September, 2021 open Burning
of wagie.
Sunder Nagar Regular checks are conducied.
Mo meident reported in July 1o September, 2021 regarding
open buming of wasie
*  Forest department submitted following details with respect 1o fire incident during| « The progress was noled.
2020-21 in Non-Attainment Towns
H{rw: Fire No, of Amount Maint. Of | Toial
Incidents | Fire incurred fire line Expendiiu
Watcher | in comtral re
5 hurning
Nalagarh 2 3 . ? 54450
Action Plan o] Baddi - 4 - : 72600
By FinEmise the =
Department farest Fre Paonta - 10 GRG0 8.71km 442425
Kala Amb - B - 3km 135500
Parwanoo 2 14 115352 - 354082
Damial . 25 42037 4.6km 436337
Sundernagar | 43 4 44325 ’ 130400
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\Check  on  fucl No. of inspections | No. of inspections | Irregularities » The Chairman directed the
adulteration  and Town conducted in September,| conducted in 2021- found Dﬁpﬁnm:r@ Food and Civil
random 2021 2022 Supplies 1o conduct

| monitoring of fuel [Baddi 1 - i inspections of petrol pumps
quality deti [Nalagarh 0 u d in each non-attainment town

Parwanoo n 1 - and submit town wise report
Poanta Sahib 10 i i HPSPCB on monthly basis.
ala Amhb 2 i
under Magar 2 i iE]
|Dammal 2 L6 0
[Total 2
Department  of Cites (as Connections Gas Connections Total gas
Food & Civil issued under issued under connection under
Supply Himachal Himachal HGSY as om
_ GrihiniSuvidhaYojos |(GribiniSuvidha¥ojna 30.09.2021
' till March, 2011 im 2021-12
Ny [Parwanoo f N application 0
I.nwmnlnmtmn _ ol h'c"al agarh 10 received 70
‘:;’:r:zt fuel IBadai 82 B2
[Paonta Sahib 1519 80 1599
[Kala Amb 704 54 853
ll]amtal 308 0 108
Sunder Magar 330 59 180
Total 3112 198 3310
Source SA & CC Study The Chairman directed
HPSPCR Apportionment, HPSPCB to expedite the source
carrving Capagity » T Kanpur will submit the draft SA Study report by 31st July, 2021, gpportionment  and  Carrying

Study of MNon- Capacity studies,

attainment Towns
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D. Up-gradation of Monitoring System

1163

[ o
Sr.

Upgradation  of existing
NAMP Stetions fior
manitoring of |0 parametsrs.
Finanecial AsSTstance is
awaited Frim thio
MoEF&CC/OPe:.

Chainnanship of Pr. Secretary (ES&T)

Organization Work proposcd for Existing Status Directions
No.  |Responsible Execution
(In the Catchment Ares)
l . ®  Supply order has been jasued » CAAQMS shall be cummisssmE]
Installation of Cae CAAQM '
HPSPCR Bk e e verified, by 30th November, 2021
Z, * As por the decision wken in the AQMC meeting held under thejs The progress was noted.

te GoHP on dat

6.04.2021, sll NAMP stations of all Non-Atainment Towns hav

CO, Pb, As and Ni) by sh Ifing the required in

been upgraded to 10 parameters (PM,. P, o, Now, 80, 0, NH;

sirumenis,

e —
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SECTION I11: Review of Honble NGT Casl aﬁﬂh 593 of 2017 (Paryavaran Suraksha
Samiti, treatment of Sewage along Urban and Rural Areas):

s The nodal department i.¢. Jal Shakti Vibhag submitted the revised action plan to GoHP
which was further submitted to CPCB on 11.01.2021.

« The Hon'ble NGT in the matter of OA. No. 5932017 (Paryavaran Suraksha Samiti)
with OA. No. 67372018 (Polluted River Stretches) has been disposed off vide order

dated 22.02.2021.
Dircetions: The Chairman directed that:

e All the concemed departments shall comply with the Hon'ble NGT directions in a
time bound manner.

e HPSPCB shall carry condition assessment studies of existing STPs’ sewage
infrastructure(s)in the Stateby engaging 3™ party like NEERL, UN Habiwt, UT ete. 50
as to identify the remsons of suboptimum utilization and dysfunction of existing
STPw/sewage infrastructure(s) and submit the report by March, 2022,

o Jal Shakti Vibhag shall carry out study with respect to gap in generation and treatment
of the sewage if rural arcas in the State and submit the report,

s As per the direction of Hon'ble NGT, Town and Country Planning Department shall
develop a separate paradigm in urban planning for river oriented cities.

SECTION 1V: Review of Hon'ble NGT Case OA No 325 of 2015 (Sarvdaman Singh
VsUOI):-

Direction of Hon ble NGT vide order dated 18.11.2020

o  All States/UTs may forthwith designate & nodal agency for restoration of water bodies,
wherever no such agency has so far been so designated.
s  Under oversight of the Chief Secretaries of the States/UTs, the designated nodal
AgenCY mEy: .
i Hold meeting not later than 31.1.2021 to take stock of the situation and plan
further steps, including directions to District authorities for further course of
acticn uptoPanchavat levels and to evolve further monitoring mechanism as well
as (Grievance Redressal Mechanism (GRM).
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i,  Submit periodical reports to the CPCB/Sccretary Jal Shakti, Government of India,
First such report may be furnished by 28.02.2021.

The CMC for monitoring remediation of 35] polluted river stretches, headed by the

Secretary, MoJS may monitor the steps for restoration of water bodies by all the States

periodically, at least thrice in a year. First such monitoring may take place by
31.03.2021,

In compliance uf above directions, fﬂ-lluwi_qg action has been tuken by State:

The State has notified a committes with Director, Environment Science &
Technology as nodal agency on dated 6.02.2021 .

1" meating of the commitiee was held on 23.02.2021,
1" report has been submitted to CPCB by Department of Environment on 26.02.2021.

Directions:

The Chairman directed that Rural Development Department shall

carry out inventorization,

mapping of bawries in State in coordination with Jal Shakt Vibhag and submit the report by
31/01/2022,

SECTION V: Review of Hon'ble NGT Case OA No 360 of 2018 (Shree Nath Sharma
Versus Union of India & Ors):-

Hon'ble National Green Tribunal vide order O.A, No. 360 of 2018 filed by Shree Nath
Sharma Vs Union of India and Others directed that CPCR shall facilitate the District

Magistrates in preparation of District Environmental Plan by placing Mode! plan on its
wiehsite,

Vide Order dated 5/07/2021, Hon'ble NGT passed followi ng directions:

Chief Secretaries of all the States’UTs may ensure compleiion of District Environnent
FPlans (DEPs) for oll the Districts, in the light of orders of this Tribunal dated
26.9.2019, 19.3.2020. 29,1, 2021 and the observations in the present order and upload
the same on their respeciive websites positively by 31,10.2021

# DEPs may also contain mechanism for review at different levels,
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v The District Muagistraies may ucmnﬂ%fj 65:4:.3 the action plans by reviewing ihe

Progress on various largets at least once ina month,

# Al the Stales may accordingly conselidure the DEPs and prepare their respective
Srate Environment Plans and upload the same on thefr respective websites.

The DEPs may comtain data on each environmenial issue covering cach cily, iown aaricd
village. Daia may shaw the exieni of gap in complianee of laid down norms for

".:_r

« It was apprised 10 chairman that District Environment Plan (DEP) has been approved
by Deputy Commissioner of 11 Districts and the remaining district i.e. Bilaspur, the
miceting has been held and approved DEP shall be submitted soon.

Directions:

+  Chairman directed that the approved dismict environment plan of all districts shall be
compiled and sent to CPCB well before 31/10/2021 and the same shall be uploaded on
district administration websites,

« Further, District Magistrates may accordingly execute the action plans by review ing
the progress on various targets at least once ina month as directed by Hon'ble NGT,

SECTION VI: Review of Hon'ble NGT Case OA No 710 of 2017 (Bio- Medieal Waste
Munasgement) and OA no, TH2020 (COVID-19 Waste Management)

The worihy Chief Secretary reviewed the compliance status of Hon'ble National Green
Tribunal orders in OA No. 710/2017 and OA No. 72/2020 regerding Biomedical Waste
Management and COVID-19 Waste Management respectively.

Directions by Chairman:

«  The Cheirman directed that all the stakeholder departments to ensure that remaining
583 Allopathic, 65 Ayurvedic and 495 Animal Husbandry Health Care Facilities
(HCFs) should obtain authorizations from the State Pollution Control Board at the

earliest,

e The Chairman also directed that all the Departments to ensure handling and disposal
of COVID -19 waste gs per the guidelines prescribed by the CPCB,
B{Page



In the end, the Chairman dirceted aq] the sta

Action Plans to Pul serions efforts in completing the various tomponents of Action
Plans and submit the Progress report on monthly basis,

The meeting ended with a vote of thanks to and from the Chair,

Approved
-5d-

{Ram Subhag Singh, [AS)
Chicf Secretary to the
Government of Himachal Pradesh
—J} XL Y

S0
No. HPSPCB/ NGT/ 0.4, No. 673 of 2018 Polluted River Sire’tﬁh 5 Dated: [} . 1. 2421

Copy forwarded to the following for information as per Hon'ble NGT Order:

The Additional Chief Secretary (Forest) to the GoHP, HP Secretariat. Shimla,

The Additional Chicf Secretary (Industries) to the GoHP, HP Secretariat. Shimla,

The Principal Secretary (PWD) to the GoHP, HP Secretariat, Shirmla,

The Pr. Chief Conservator of Forests, Himachal Pradesh, Shimla,

Secretary (Urhan Development), to the GoHP, HP Secretariat, Shimla,

The Secretary (Jal Shakti Vi bhag), 1o the GoHP, HP Secretarial, Shimla.

All the Deputy Commissioners (H.P).

The Member Secretary, Central Pollution Control Board, Parivesh, Bhawan, East

Arjun Nagar, Delhi- 110032,

9. The Inspector General of Paljca {T'TR), Department of Palice, HP, Shimla

10. The Director, Industries, P Shimia.

11. The Director, Town and Country Planning, HP Shimla

12. The Director, Department of Health, Shimla

13. The Directqr, Department of Ayurveda, Shimla

14. The Diirector, Department of Animal Husbandry, Shimla

13, The Director, Transport, HP Shimia

16. The Director, Agriculture Department, HP Shimla

17. The Director, Horticulture Department, HP Shima

18. The Director, Rural Development, HP Shimia

19. The Director, Department of Tourism and Civil Aviation, GoHP,

20. The Director, Environment, Science & Technolegy, HP Shimla,

21. The Member Secretary, H.P. State Pollution Caontrol Board, Shimla.

11, The Director, Urban Development, HP Shimia.

23. The Director, Dircctorate of Food and civil Supply, SDA Complex, Kasumpti, Shimla-
(]

MR-

24, The Chicf Executive Officer, Baddi Barotiwala Nalagarh Development Authority,
Major District Road 7, Industrial Park Phase , Tharmajri, District Solan, Barotiwala,
Hitachal Pradesh 174103

23. Engineer-in Chief, Jal Shakti Vibhag, Shimla.

26. Engineer-in Chief, HPPWD, Shimila.

M| Page



17 The CEO, HIMUDA, Hp Shimia 1168

8. The Chairman, SADA, Trilokpur. District- Sirmour (HP)

29, The CEOQ-cum-Director; Baddi Infrastraciure 4 [ EPIP-PHASE-1,Jharmajri, Tehsil
Baddi, Solan, HP 174103

30, Managing Director, Himachal Road Transport Corporation (HRTC), Shimla

31. The Managing Director, Shimla Jal Prabandhan Nigam Limited (SIPNL}), Shimla

\

(Apoorv Devgan, LAS)
Member Secretary
H.P. State Pollution Control Beard
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Meeting keld on 15.11.2022 under the Egaﬂzzﬂnhtp of the Sh. Prabodh Saxena (1AN),
Ailditional Chief Secretary (Env. Sei and Tech) to GoHP cum Chairman, HPSPCH to
review the implementation of Action Plan being executed by Mis SIPNL along Polluted
River Stretch of River Ashwani under Hon'ble NGT OA No. 673 of 2008 and issues of Solid
Waste Management.

A meetang was held on 15.11,2022 in the chamber of Additenal Chief Secretary (Env, Sci and
Techky 1o GoHP cum Chairman, HPSPOB under the Chairmanship of Sh. Prabodh Saxena(lAS),
Additional Chiel Secretary (Env, Sci and Tech) 10 GoHP cum Chairman, HPSPCR at 02:30PM
to review the implementation of Action Plan being executed by SIPNL w.rt. Polluted River
Stretch of River Ashwani and issues of Solid Waste Management,

Al the outset, Sh. Apoorv Devgan (IAS), Member Secretary. HPSPCB Shimla welcomed
Additional Chief Secretary (Env. Sci and Tech) to GolP cum Chairman, HPSPCR, Principal
Secretary (UD) to GoHP and Managing Director-cum-CEQ, SIPNL and informed that the
agenda was reviewed by worthy chairman on 27 September, 2022, und based on the directions.
today s review is scheduled, |

Thereafter, the status of implementation of action components were diseussed and following
directions were issued:-

- 8p,-] Action | Latest Status [ Directions
| Na, Components | ,
IT. The "L:p-gl'ﬂdﬂﬁl':'ﬁ-l'l of | STP Malyana ‘The  Chairman expressed |
| | existing 3 STPs by | o  Overall 85% work completed. his displeasure on the slow
| providing . ® Work has been compleled cxcept | progress in this matter and
Sequencing  Ratch SBR Basin and its work is in | direéted M/'s SIPNL 1o
. Reactor (SBR}) progress, ensure  thal  up-gradation
| [E‘:hnﬂfnﬂ!l" al s The flow is being treated through work o be completed by :
| Lalpani, Malyana, new  system e Primary | 31122022, He directed
] - Dhalli Tregtment  Unit,  Centrifuge | that disciplinary action be
' System  cand  Dual  Media | initiated on non-
| Filtration (DMF), compliance,
STP Lalpani
= Uhverall 60% work completed.
|- Builﬂing components have been
constructed and their finishing
WorTk 15 i progress,
* Primary treatment unit has been
: constructed and installation of
mechanical  screens  is in

progress.
= Retrofiting of existing UASH |
[ tank 1o SBR basinl i in
[IOEES,

f— ==
[ ]

the work of SBR Basin is |




stayed from HAle High Court
ginee 13062023,

STF Dhalli

e Owerall 50% work completed

o Construction of SBRE  tank
complete.
s Sludge dmin  sump  90%.

centrifuge work 75%% chlorination
tank 80% tank.

oo —

Installation of a
new &TP of 3.1
MLD capacity for
Panthaghatti area

FUA case is in progress,

Observations  mised by Nodal
Officer  regarding  comments of
Wildlife  Warden on  dated
17032022 and seme has 'been
forwarded to Nodal Officer.Now
FCA cage is pending at Nodal
Officer Khalini, Shimla.

| The Chairman directed M/s
SJPNL  to expedile the
forest  clearance work so
that construction work  of
STP is expedived.,

Proposal tor
improving the waler
quality of Ashwani
Khad by installing
vArious
components, for the
rejuvenation af
water sources  hy
improving the
purity of water of
MNatural Nallahs by
Phytorid Treatment
at  AshwanikKhad.
Sanjauli-Malyana-
ChamvanaKhad.,
Shimla project

» Tender of Rogt Zone Technology
for  the arce of STP of
AshwaniKhad for 2 MLI has been
opened and under the process of
award.

» For the arca of STI' Lalpani for 1
MLD, only one hidder came in 3™
call 5o the tender hias been recalled
4 tire,

The Chairman directed M/s |
SIPNL 1o expedite the
work of phytoremediation
and Pr. Sec. (UD) to GoHP
w put up the file o
Additional Chief Secretary
{Finance) in this regard for
funds, if required.

Uintreated and
untapped sewnge of
Lift Nallah coming
from Krishoa Nagar
Aped.

» Untreated and untapped sewage

of Lift Mallah coming from,

Erishna NMagar Area.
o Unauthorised dumping of MSW
in Lifl Nallah gnd adjoinng

The chairman directed that
loint Committee will visil
the site on 17.11.2022 and
will submit a report.




purchase of Dusi Sweeping Machine,

It was apprised to the Chatr that an smount of &s. | erore was released o VDD vide this office leter de

O HE2019 for purchase of Road Dust sweeping Machine, The interest acerved has been deposited by
LIDI3 upto 31.03.2021, however No Utilization Certificate has been received despite reminders,

DN rectinns:

*  The Director, Urban Development Department was directed 1o expedite the procurement of dusi
sweeping machines and submit the 1C,

The stutus of the solid waste ManEge ment

in the State, as collected from UDD, was apprised to the Chair,

Quantity of wei Quantity of dry Gap in
Chuantity of MSW | waste processed wasle processed Tetal Quantity of processing
| generated (tpd) {tpd) (tpd ) waste processed (tpd) | {1pd)
365.6 156.73 122.88 27961 67,71

Out of the 7,71 TPD gap in

processing, gap in processing of wet waste is 44.3 TPE and of dry waste
i85 23.41 TPD.

Thereafier, the gap in Lepscy Waste was apprised which is as below--

Total Estimated quantity Cuantity cleared Balance waste

& {in Tonne) {in Tonme) {in Toane)
Being managed by Py, 2310000 65750.14 16524959
| Agencies

Being managed by ULB I2871.00 743,39 1212761
itself (10 ULBs)

GRAND TOTAL ! 243871.00 6649350 177377.20
Direction

* The Chair directed thai Pr, Secretary (UD) shall review the gaps in solid waste

mamagement in the State and conduct g separate review meeting with Urban Bevelopment
Department, HPSPCB and ULBs concerned,

It was apprised that a meeling was heid on date 08.04.2022

Secretary (Env, Sci and Tech) to Golp cum Chairman, [P
issued o-

in the office chamber of Additional Chief
SPCB, wherein following directions were

s Chairman direcred Divecior VDD ro ensure that all 1 LB

shall  deposir  the
Environmental Compensation oy mov-complying LULR




s Far the wiilization of 5 femds mﬁu"'!“.:".;l;z\. el e prepared o copcerned (LB by a
team comprising of Regional Officer. HP®. Siase Pollution O ontral Board and Lcecarive
Officers’ Secretary of the ULB 1o enyure proper solid waste moanggemen,

In view of the directions issued, Rt-ginna! (iffices. HPSPCR and concerned ULB formulsied and
submitied action plan for the wtilization of EC mmposcc 10 respective UL Hs, however following ULBs had

mist vt deposited the Environmental Compensation imposed Ly HPSPCB:-

(§r.No.| Nameof ULB | Eaviroameatal [Sr. Nal|  Namoof ULB | Environmental |
Eoglsl = Compensation 3 = | Compensation |
l. | NP Bajnath- | 27,50,000 7. PMC Theog 2 {1,000, 50 |
| Papmila |
3| ML Kully 25,00,000 8 | NP Chopal 126.35,000
13, | MC. Manali 25,00,000 4. | MC Santokhgarh _’Ela.qih.mn
4. | NP Banjar 25,041,000 1. | MC Hamirpur T4,00,000
b5, | NP Bhuntar 25 00,000 1t. | %P, Nadaun 26,00, 000
6. | ML Solin | 25.53,000 12 | MC Paoata £7,00,000/-
Direction;:-

+  The Chair dirceted Pr. Sec. (UD) to GoHP to ensure that the concerned ULBx deposit the
Environmental Compensation to HPSPCR or further regulatery action be taken.

Further, the Chair directed Principal Secretary (UD) to GoHP to further review all the
matters discussed today so that various tasks are expedited and the compliance statux
of UDD, SIPNL & the State improves.

The meeting ended with & vote of thanks 1o and from the Chair

{Approved by)
Additienal Chiel Secretary (EST) to GoHF cum
Chairman HPSPUB

No, HPSPCBINGT/OA No 673 of 2018 fmn-tggj o e B Dated: 5 < ) &
Copy forwarded to the following for information and necessary action please:

1. The Principal Secretary (LI 1o GoHE. :

3 The Director, Urban Development Department. Taltand.

1. The Managing Director-cum®EC, Shimle Jal Prubandhan Nigam Limited US Club o
High Court Bemloe Shimla 171001 H.P. :

4 The Commissioner, Municipal Corparation, Shimla,

5. The Regional Officer, Shimla. '

(Apoory Devgan, LAS)
Member Secretury
P, State Pollution Control Board



Minutes of Lhe mmeetin e .‘*Emnmhr1 1IZ : nwards at Commit 04} 1
(6* Floor), Armsdale Building, H.P. Secretarial Chota Shimlaunder the Chairmanship of Pr.
Seere I relopment) to GollP® i related to Solid Wa 1
and Sewage Management State.

A meeling was held on 18" November, 2022 at 3.00 PM oowards at Committee Room {6th Floor),
Armsdale Building, H.P. Secretariat Chota Shimla under the Chairmanship of” Pr. Secretary (Urban
Dievelopment) to GoHP 1o discuss iqsues related 1o Solid Waste Management and Sewage Management
State. The Lizt of Officials who attended the meeting 15 enclosed as Annexare-1.

At the outset, Member Sccrctury. HP State Pollution Contrel Board, welcomed the Pr.
Secretary {Lrban Development) to GoHPand other Officers‘officials of State Government and outlined
the broad context and apenda of the meeting

Thereafier, detailed agenda was taken up by the house as below:

Agenda-1: Untreated and untapped sewage of Lift Nallah coming from Krishna Magar Area

= Ir was apprised that i viese of the directions izsued by ACS (EST) o GollP, & joint imspection
af’ Lift Mallah & Krishna Magar Area was conducted by officials of MC Shimla, SIPNL and
HPSPCE on 17® November, 2022, During the joint mspection, three major issues have been
abserved by the Joint Committee;-

[y Solid Waste dumping in Lift Mallah from Hotel Combermere to Lalpani bridge.

—  Mixed solid waste 15 lving along channel i Lift Nallab and its tnbotarses from Hotel
Cambermere to Lalpam bridge leading to clogpme of nallah and choking of manholes
of sewerapge syatem. (900 moapprox.; Difficolt o estimate)

= MC Shimla will lift the solid waste dumped in lift naliah and its tributanies and dispose
il ofl seientifically.

— MUC Shimla will ensure regular inspection of area and (aKe Siricl motion somices
defaulters
MC Shimla will intensify the IEC pctivities for raising the awareness of public abow
seientific disposal of sulid wasie.

- MC Shimia apprised Solid Waste was cleared in last 89 months. Further, there are
total 9 tributary nallabs whergin confinuous dumping is practiced by the local
residents.

2) Black Water discharge from Krishna Nagar,

- Five locatons which were observed with open disposal of sewape during las
inspection on 10.11.2022 have now been eonnecied.

—  Fhe mamn sewer line found damaged on 10.11.2022 near congress bhawan duning last

mspeciion has now been restared.
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Some residents of Krishna N;l,a1 15 Masjid mformed that their private sewerage
lines got demaged during rainy seasen and at present sewage 15 directly flowing into
druin. 3 buildings

SIPNL will lay additional sewerage line und provide connectivity to these residents.

3} Grey Water discharge from Krishna Nagar

- Grey water (kitchen & bathrocm wasie watery from [5.20 househalds was found

Mowing in the open during inspection

MC Shimla will carry out detailed survey of Krishna Nagar area and will informt all the
stakeholders about the no. of houscholds discharging grey water in the open

MC Shimla will provide connectivity thaugh constrection of drains or laying pipelines
for grey water o selected colleetion points up to which sewerage line will be leid down
by SIPNL.

Channelization of Lift Nallah:- SIPNL is carrying out channelization of 1ift nallah from G

sports complex to Lalpani bridge. More than 5000 m? of legacy waste has been lifted and

disposed off at sanitary landfill site of MC a1 Bhariyal. During leveling of nallah bottom sludge

of nallah is flowing with water and degrading its water guality, SIPNL should carry oul
channelization in smail patches and nallah should be diverted before excavation so that bottom
sludge doesn’t flow with water, HPSPCE shall monitor water quality regularly & take

regulatory action when necessary.

Directions:

To address solid waste dumping in Lifi Nallah from Hotel Combermere o Lalpani
bridge, MC Shimla shall submit a time bound wction plan within 2 weeks incorporating
following:-

Identification of littering pomis and placing wire mesh 1o prevent the same, The tender
for snme shall be floated by 12" December, 20212,

Installation of heavy grate to cover the drains. The tender for same shall be floated by
12" December, 2022,

Iicrease door to door collection in the concened areas.

[EC activities should be carried out.

To address the issve of Black Water discharge from Krishna Nagar:-

a.

SJPNL shall submit an estimate o connect all the untapped’ damaged sewerage
connection and complete the work within 2 months,

b.  MC Shimla shall initiate regulatory action and issue challans on the defaulters.
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* To resolve the issues of Grey Water dt'qalyré from Krishna Nagar. SJPNL shall conduct
detailed survey and identity the collection points! chambers and share the detail of same with
MC Shimla and Urban Development Department within 2 weeks.

* With respect to the Channelization of Lift Nallah, it weas directed that:-

a. SJPNL and Jal Shakti Yibhag shall coordinate s0 a5 (o ensure thal sludge produced
during the levelling of nallahshall not hamper the Water Supply quality downstream
towards Sadhupul.

b. SIPMLshall conduct channelization in small patches and nallah should be divered
belore excavalion so that bottom sludge doesn’t flow with water considering the
feasibility of same.

€. The work of the channelization of [ift nallah shall be completed within 6 months in
mission mode,

2: Statps of actionable
i of o el

L. The up-gradation of existing 3 STPs by providing Sequencing Batch Reactor (SBR)
technology. The proposal is of Rs. 45.76 crores,
M2, SIPML apprised the following status:-

STP Malvana
® Overall 83% work completed.

* Work has been completed except SBR Basin and its work §s in progress.

# The flow is being treated through new system ie. Pnmary Treatment Unit. Centrifupe
System and Dual Media Filtratiod (DMF ).
S 1P Lalpani

e Chverall 60% work completed.

s Building components have been constructed and their finishing work is in progross.

» Primary treatment unit has been constructed and instaliation of mechanical screens is in
proEress.

» Retrofitting of existing UASD tank 1o SBR basin-11 is in progress.

» The work of SBR Basin-1 is stayed from Hon'ble High Court since 13.06.2022 and next
date of hearing is 20.10.2022,
STP Dhalk

» Orverall 50% work completed

» Construction of SBR tank complete.

¢ Sludge drain sump 90%%, centrifuge work 75% chlorination tank 50% tank.

The work of above to be completed by 31.12.2022,

Directions:-
& SJPNL shall ensure that the upgrodation work of the 8TP Malyana shall be complated by
25% December, 2022 and of STP Dhalli shall be completed by 31" December, 2022,
* SJPNL shall complete the work related 10 construction of SBR at STP Lalpani by 10

Decem ber, 2022
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s SIPNL shall submit a progress r|:|:h:|1 :l;Zrz“g above directions to UDD and HPSPCB.

2. Installation of a new STF of 2 MLD capacity for Panthagati area. The proposal is of Rs.
22 erove.

MD SIPNL apprised that FCA case is in progress. Observations’ queries has been raised by
Noedal Officer and the reply of same is being prepared.
Directions:-

«  SJIPNL shall submit the reply of the observations’ queries mised by 25th November, 2022,

*  UDIVHPSPCB shall send the DO note on behalf of Woshty CS, GoHP to Seceretary
MOEF & CC.

*  SJPNL shall expedite the matter, and work to be awarded within | .5 months.

4. Froposal for improving the water quality of Ashwani Khad by installing various
components, for the rejuvenation of water sources by improving the purity of water of
Natural Nallahs by Phytorid Treatment at  AshwaniKhad, Sanjuli-Malyana-
Chamyanakhad, Shimla project.

o  Tender of Root Zone Technology for the area of STP of Ashwani Khad for 2 MLD has
boen opened and under the process ol awerd,

o For the area of STP Lalpani for 1 ML, only one bidder came in 3rd call so the tender has
beon recalied dth time.

Directiomng:-

o SJPNL shall submit the DPR for the root zone technology for aren of STP of Ashwani
Khad and STP Lalpani to Pr. Sec (UD) to GoHP by 21* November, 2022for further
approval of Finance Division, Got P,

Agenda-3: Gap in sewage treatment under the jurisdiction of STPNL.

Member Secretary, HPSPCB apprised the status of STP's operated and maintained by SIPNL as per
diata provided which is as follows:-

Designed | Operational Environmental
:f; STP | Capacity | Capacity {’rft':j]“} | {I'E:E} Compensation o
: (MLD) (ML) Imposed i
; Al EC of 2 31,87,500/- |
I | Lalpani 19.15 5.8 12-14 3.2 imposed Mot installed
Sanjauli - . EC of ¥ 6%.50,000/- d
- Mulvans 4.44 .44 4.3-1 imposed Instal led
Summer i EC of ¥ 2 62 500/~
3 il 193 131 1 No Gap imposed 3 Mot installed
4 | Dhalli .76 0,76 i.d .34 - Nolfinstalled
Misrth
5 | Disposal, 5.8 5% =5 No Gap - Mot installed
Shimla
6 | Snowdon .33 N.675 0,65 Mo Gap ws Mot mstalled

4|Page




o L
1

Further the status of the sewage management unae;'zlz,arjsdi:[irm of BIPNL was apprised which is as

forlbowrs:
Sr. No. Particular Existing Status
f. Sewape Generation 0.6 MLD
b. Treatment Capacity 2178 MLD
g Gap §.82 MLD
gr. Location Treatment Capacity Inflow
i,
I Sanjauli Malyana 4.4 4,5-5
(Below Mabvana Bus Sfand)
2 Dhalli 0.76 1.1
3 North Disposal, Shimla (Golcha) 5.8 2.5
4 Snowdon (Berm) 0.675 .63
5 Lalpani near Badagaon 5K 12-14
& Summer Hill (Below Andri) 1.3 |
A Sub-Total 21.7TH ~23 MLI}
7 Dogra Bridge {Panthaghatti) (STP 3.1
Proposed)
8 Al Totu Bhariyal {STP Proposed) 2.0
9 STP Dhalli-Il & Mashobea (STP Proposed) 2.5
B Sub total 7.6
Total (A+B) 3066

Furthermore, following shortcoming have been observed:-

* The data ofthe inflow and capacity uiilization of the operstional STPs is not properly
maintained,

* Zero gap has been depicted where the S1Ps are operational, and no data of the untapped
sewage being generated has been provided.

» Ciap is only showed where the STPs are proposed.

*  The sewage pencration apart from the areas where the STPs are operational! proposed have not
been included.

Directions:-

*  SJIPNL shall submit a comprehensive gap analysis report and action plan to curb the gap of the
sewage managemeni i UDD and HPSPCB within 1 week.

«  SJIPNL shall review the progress of the 51TPs proposed under chairmanship of Pr. Sec (UD) to
GoHP separately.
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Agenda-4: Gaps in Processing of Solid “1.!1(7[31‘! State,

The status of the solid waste management in the Siate as per data provided by UDD was

apprised.
Cruantity of Chuamtity of wet Quantity ol diy Total Quantity of Gap in
MSW gencrated | waste processed wiasle processed waste processed pricessing
(tpd) (tpd) (tpd) {tpd) (tpad)
365.6 I56.73 122.88 27961 &7.71

Out of the 67.71 TPD pap in processing, gap in processing of wet waste is 44.3 TPD and of dry
waste 18 23,41 TP, The ULB wise gap detail is attached as Annexure-11L

I'hereafier, the gap in Legacy Waste was apprised which is as below:-

Total Estimated quantity Quantity cleared Balance wasic
{in Tonne) {in Tonne) {in Tonne)
Being managed by P, 23100000 65750, 14 16524959
Agencies
Being managed by ULB 12871.00 T431.39 12127 .61
itself (10 ULBs)
GRAND TOTAL J4387 1,000 fuG403, 50 1773770
T'otal 'l'ar!;ﬂ date
2 . Balance
5. - estimated for 100%% Qruantity cleared 1
M. L quantity clearance of (in Tons)} {L.":E.;” T“"f
{in T'ons} legacy waste Frel e
A, | Being done by Pvi. agencies
Dharmshala {JBR
I | Technologies) 40,000 31-Dee-23 3428 36,572
STARTELY OMNGOING
Mandi {JBR
2 | Technologies) d5.00d) 31-Deg-23 5,700 30,500
STARTELY ONGCIMNG
3 | Solan (Sumntan Life) 45000 31-Mar-23 | 3,604 22 3450578
Foullu (Rekar Innovations)
| PROCESSEDND- BLIT | 80000 F1-Mar-23 | 7,636 80 1632
LY NG O SI1TE
Manali iRekart
3 Innovations) 40,000 Hb-Apr-23 2.521.39 J74T8.6]
NOT ONGOING
6 Baddi (TRBE 'I'ﬂhﬂﬂln}giﬂj A3, 000 1]-Iker-23 227 17.230
Total (A) 2531 A HhS, T4 16524959
B Being done by ULB itsell
| Bilaspur 200 3-Dec-23 (1] G, A0
2 Lna 1,200 3D 1.3 I, I98.6%
3 ST 2300 3| -Deg-23 01,16 | 80884
(Mot ongoing)
4 Baijnath 45 31-Dhec-23 I1.2 33.5
5 Chowari 525 31 -Ihec-23 o 497
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Dalhousie 6 [2)°, Tk 9.47 26.53

fi
7 Rohroo 10 3 -Dhee-22 30 )
] Rewalsar 35 3 |-Dec-23 8.25 26.75
9 Sarkaghar 200 31=Dhec-21 50 150
10 Hamirpur 2,100 3 | -Dwc-23 204 1,896
Total (B) 12871 743,39 12,127.61
Grand Total 143,871 6,493 50 1,77 377.20

With regard to Legacy Waste Management following dircctions were Issued:-

Director, UDD shall hold & mecting with all the Pvt. Agencies handling the work of
remediation of legacy waste in Sate to review ihe progress of same within 02 weeks.

UDD shall take up the matter of setting up of waste management facility at SADA with
Secretary, Town and Country Planaing to GoHP

MC, Dharamshala shall resolve the issue of the slow progress of clearing of legacy wasic and
submit a repart in this regard to UDD within 1 week.

MC Mandis 0 ensure that the work regarding mstallabion of weighing brdge shall be
completed within 10 days.

MC Kullu, shall ficat tender for the remediation of additional legacy waste of 20,000 tonne
by 9* December, 2022, UDD shall release the funds regarding electricity for newly installed
shredder to MC, Kullu,

MC Manali, to ensure that the construction of road for the legacy waste site shall be
completed by 30™ November, 2022and legacy waste remedintion work shall be started by 01
December, 2022 Also MC Manali shall ensure that the OWC shall be made operational by
31" December, 2022,

MC Kullu, NP Bhunter, SADA Lahanl & Spiti shall identify the land for setting up waste
management facility in their respective local body and submit a report in this regard. UDD
shall issue necessary directions to concerned authorities through Pr, Secretary(UD), GoHP for
sAMe,

NF Banmjar (o submit the complete documentation regarding land transfer case. NP Banjar
shall submit the proposal for the procurement of machinery within 1 week, The EC of 23 lakh
imposed by HPSPCR shall be deposited 1o HPSPCB within | week.

MC, Una shall mitiate the work of clearing of legacy wasteand Moat a combined tender of
clearing of legacy waste, door o door collection and processing of solid waste for ULB
Santokgharh and Una after assessing the costing of same.

NF Baijnath Faprola shall increase the man power for clearing the legacy waste by engaging
manpower of Shehr Ajeevika Yojna and complete by 28 February, 2022,

NF Talai shall ensure the completion of the repair work and construction of shed by 31
December, 2022,

MC Rewalsar, shall engage additional manpower for clearance of legacy waste and
complete it immediately.

MC Sarksghat to ensure that lageacy waste should be cleared within 02 months.

MC Hamirpur shall assess the costing of combined tender of legacy waste, D2D collection
and solid waste treatment and send recommendation to UDD within 1 week. MC Hamirpur
shall raise the demand for the purchase of OWC.

ULBspamely Solan, Kullu, Manali, Baddi, Bilaspur, Una, Santokhgarh , Baijnath,
Chowari, Dalhousie, Rohroo, Rewalsar, Sarkaghat, Hamirpur shall submit a detailed
report to UDD regarding status of legacy waste management by 15" December, 2022,
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«  Owverall, Directorate of UD needs o 1.11':"-.&;1 pips stated & minimize the same o zero in

compliance of SWM Rules.
Agenda-5: Major non-com
for non-compliance of SWM Rules

M in ULBs, depositio

n the ULBs

The status of solid waste management in various U LBs was reviewd which is as under;-

1. Municipal Corporation Mandi, District Mandi

Compliance as per Rale 22 of SWMRE, 2016

Present Statns

Waste Management Status

Crengration: 121 1pd
Processed: 0.91 tpd

Gagr: 17.30 ipd

[Compasting Mo composting facility

MRE NO prOvision t_'u?.u. been provided for Material
Recovery Facility,

RDF No

Legacy Waste 39,300 Ton, not being processed

{ithers

+  Joint Inspection conducted an 21 092022

*  Large dump of legacy waste was observed and srioke was also emanating from the same

*  Stray animal menace wis clearly visible at the site

*  Twono of trommels have been installed at the waste processing facility and were found 1o be non-
operational,

*  The contractor firm apprised that the waste processing has been stopped as the land for installation
of weighing bridge is o be provided by Municipal Corporation Authorities.

*  Nomechanism such as sereen mesh, grill, nets, ete. in order (o prevent solid waste from entering
it the adjoining river.

* Mo facility tor treatment of leachate has been provided at site.

*  No provision for storage of separate portion of wet and dry waste at site.

MC Mandi apprised:-
= For the collection and treatment of Leachatecollection tank construction is under progress,
*  Construction of compartment for the treatment of wet waste 24 composting pits being
installed and the work shail initlase in Dec, 2022,
*  OWC is not gvailable at the SWM processing siie,

DNirections
« MC Mandi shall submit the demand of GWC along with land availability and submit
complete action plan o remove the solid waste treatment gap within 1 week.
* Joint inspection comprising of UDD and HPSPCEH shall be conductedto verify the progress
made by MC, Mandi.
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2, Municipal Corporation Dharanmshala

Compliance as per Bule 22 of SWMER, 2016

Present Siatus

[(Waste Management Status

Cremeration; 21,12 tpd
Frocessed: 15.06 mpd
Ciap: 608 tpd

Camposting Pit composting

|MRF Available by NGOs

RDF No

|Legac3.- Wasle 36,372 Ton; work in progress
Crihers

=  [nspection conducted on 10.09,.2022.

found in miserahle condition

separately.
of recyclables from the waste.

wiell as Froundwater resources,

*  The bio-degradable waste is dumped in the site without processing and batteries'compogt pits are
*  The un-segregated waste being lifted up from the hotels/commercial units/residences is being

dumped at the processing site, without any segregation of recovery,
* Mo separate compariments provided in the collection vehicle to collect the wet and dry waste

*  Dumping un-segregated waste at its processing site without any segregation, soting and recovery
*  The down slope of the hill is filled with garbage, it is likely 1o contaminate the nearby surface as

* The MRF facility provided at the processing site 1o facilitate the segregation, sorting and recovery
of recyclable from the various components of waste was found not in operation.

MC Dharamshala apprised that ;-

» For the treatment of wet waste, procurement of Bio-methanation plant of 05TPD is under
process and shall be completed by Dec. 2022 and commissioned by Feb, 2022,

*  MRF equipment™s are installed, electricity connection is being installed.

DMrections

= MC Dharamshalp shall complete the work of biogas plant installation by Feb, 2023 and
MREF by Dec, 2022 and further ensure to bridge the gap in SWM by 31" December, 2022 by
ensuring that existing composting pits and MRF facility shall function efficiently.

= Bite visit by HPSPCB shall be conducted to verify the progress made by MC, Dharamshala,
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3. Municipal Council, Manali

Compliance us per Hule 22 of SWMR, 20146 Freseml Sintns
Ceneratson; 4,77 tpd
Waste Mansgeawent Siatus Processed: 4.77 ipd
Giap: (00 tpd (nod as per repori of HFSPCE)
Compasting Vs
MRF e
Wik s, lacebry avinkable at Rangr
Legacy Waste 57475 51 Ton
(Mhers

L] " W L] L

The joint inspection was condiscled on 27082022,

Perconal beanng os 20,10.2022.

Waste Processing Facility & mesily reeeving mix waste and collecting from whole Kolle District
amund 60-T0 TPLD,

The waste coming to plant 15 not properly managed as there are heaps of unsegregated waste and
over stacking of the same may cause cullapsing of legacy waste site. The retaming wall &t some
points has collapsed and waste his been found spilled sutside of the waste processmg ste,

Foul odour has been observed m the vicinity die to so-processing of the incoming waste on daily
basis, bio-mining of legacy waste, processing of mived waste and non-wage of bio-enzymes’ bio-
dendorzer for odour contrel sn regultar basis,

The peocessing of begacy waste is fol 0 progiess,

Wall of legacy waste enp is damaged owards Gau-Sadan

Orverfbow of legacy waste towards river Heas was cheerved during imspection.

Vanous garbape hot spots kave bean fomed i MO, Manali and TC anea

The FC amonnting to Bs. 500,000 has not been deposited yet

IMirections

*  MC Manali was directed 1o submit the Environmental Compensation imposed by HPSPCB
within 1 week.
*  MC Manali chall complete MRF facility i.e platform and machines by 30" November, 2022,
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-'I.. Municipal Council, Kullu 1 1 84

Compliance as per Rule 22 of SWMR, Present Status
2016
Cieneration: 7,49 tpd
Waste Management Status Processed: 7.49 tpd
Gap; 0.00 pd
Composting Yes not sufficient
MREF Mo (Mot sufficient) Pirdi site closed
WIiE Yes, facility available at Rangri
Legacy Waste 363,20 Ton
Others

* The Pirdi site is not being used as per directions of Hoo'ble NGT.

*  Rekart Innovation has processed approx. 17636 tonne of legacy waste out of todal
estimated quantity of 18,000 tonne and aprrox. 250 tonne of RDF is zent to cement
plant till now.

*  The EC amounting to Rs. 5,00,000/- has not been deposited yet.

Directions
s MC Kullu was directed to submit the Environmental Compensation imposed by HPSPCH
within 1 week.
* MC Kullu shall ensure that the OWC shall be installed and made operational by 15™
January, 2022,

e MO Kullu o make efforts fo relepse the site of Pirdi for sefiing up of new processing
facility.
* UDD & HPSPCB shall conduct inspection of MC Kullu site by 15" January, 2022

« DD zhall take up the matter of setting up of waste management Ticility af SADA with

Secretary. Town and Country Planning to GoHP.

5. Nagar Panchayat, Bhunter

Compliance as per Rule 22 of
SWMR, 2016 Present Status
Generation: 1.81 ipd
Waste Management Status Processed: |80 tpd
Gap: 0.01 tpd
Composting Yes
MRF Yes
Yes, facility available at Rangn
hidc Manali.
Legacy Whaasle N
Orthers
The Land is under dispute in Hon'ble High Court.
* Daily waste generated is sent to Manali WtE plant.
* The EC amounting to Rs. 5.00,000/- has not been deposited yet.
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NP Bhunter was directed 1o submit the Environmental Compensation imposed by HPSPCB
within 1 week.

NP Bhunter shall identify the land for sctting up waste management facility in their
Jurisdiction and submit a report in this regard.

Directions

6. MNagar Panchayat, Banjar

Compliance ax per Rule 22 of SWMR, 2018 Present Status
Cieneration: 0.57 tpd
Wasle Monagoment Stafus Processed; 157 ipd
Gap: 100 1pd
Composting Pit composting
MRF Mo
ROF No
Legacy Waste Availeble at Pirdi She,
thers

* Theland transfor is under process
* Mo waste processing fiscelity available.

*  The EC amounting to Ra, 508,000/~ has not been deposited vel,

Dircctions
NP Banjor was directed 1o submit the Environmental Compensation imposed by HPSPCB

within | weel

NP Banjar to submit the complete documentation regarding land transfer casc.

NP Banjar shall submit the proposal for the procurement of reguired machinery within 1

week to U/DIDD,

7. Municipal Council, Chamba

[ S

Cosplisace a per Rubo 12 of SWME, 2016

Present Stnim

Wasie Manapemesd Saafus

Cererenon: 8,35 pd
Processd: £35 1pd
Caap; Wil (hawwner sl & per HPSPCE)

Compoaiing Aosailabe
MRF Arailatle
RIF i}

Legacy Wasis ™l

Cithers

= Personal hearing conducted 04, 102022

Charha,

# The ursegregsisd wesle being Liffed Broen ke holedy'commencial anity)! Residences & h-nn.{hmpﬁd ut differeni
pemoes, which ane ertber adjolaing o rver Ravi of locabad inthe Torest srea
= & wvery less pescentage of sotal solbd wasic generabad |5 reaching (230-300 kg out of 06 TPD) an e waste
processing site, Kamanh fir it fmher processing and eest of the waste 18 petlig dusmped & @flerent locations in

* The concepd of Soarce Segregation shll has not bevn adapted hry the MOC Chamba,
* Mo separnbe compartmests provided in the collection wehiele.
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Directions

o Necessary precaution shall be taken for ensuring the safe disposal of acidic waste

gencrated.

=  An independent team of UDD & HPSPCH shall visit the solid wasic processing site

of MIC C e b,

8. Municipal Council Nerchowk,

| Commpliance 1 per Rube 22 of SWME, M6 Present Status
Gemeeation: 564 pd
Wiiste Mimagement Safus Proceseed: 144 mpd
Giap: 0.00 tpd
Compadting Pit compesting OWC eing done
MRF Aalakle
RDF Ke
Legeey Wasiz M
(thers
v Thesolid wask bemg bami mntinoously
v caffle, fly wnd odosr merace @ the WM S5
*  hailing machive memlled a the SWM site was found dysfinctions! | non-operational
*  compeeting pits were empty and hroken, no compestisg wat dbecrved snd entie wet wne was liered i the open
¢ [he Kinsa Bhad 14 sppeox. 20 meters from the boundsry of SWM e and deere are also 03 no of waler intake schemes and such
umscientific wasic handling has the potestial 1o contaminate the ground waler as well as surface waler seurces af the area.
¢ There sie 03 no. of schools nearby the 3Wh stz a8 2 distance of sppeox. 200-300 meters from SW site and By, canle, mdet and sdour
muisance is being reported fom e site dug w© unscientific wase sumpemen

Further MC Nerchowk apprised following:-

* Tender for the construction of 1¥ part of the boundary wall has been awarded and the
tendering of the 2™ and 3™ part is under process.

*  The bailing machine at the SWM site got damaged due 1o a fire incident and the repair work
of same 15 not financially feasible,

®  There are some technical issues with the working of OWC at the site as compost being
produced by OWC is not ofgood quality,

*  The inflow of the solid waste has been increased due to opening of the Medical College.

Directions

* MC Nerchowk shall ensure that the tender of the remaining parts of the boundary wall
shall be awarded by 9® December, 2022,

*  MC Nerchowk shall raise the demand of bailing/shredder machine 1o UDD.

*  MC Nerchowkshall check the technical specifications of the OWC, identify the issues of
the same and submit a detailed report o UDT.

*  MC Nerchowkshall increase the treatment capacity of the solid waste processing facility
and raise the demands of the machinery as per the cumrent and future growth.
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9. Municipal Corporation, Patampur 1187

Complinnce as p;:l;h 21 al SWMR, e
Gieteerntion: 14,47 tpd
Wiaste Mannperment Siwnes Proctsgod: 672 tpd
Giape 7,75 fpd
Crmposting OWE mnifable
MRF Available
RDF Ho
Legscy Wassg il
Oithgrs

' .ﬁ:ﬁqumhmlupumngnm“:djb{;

Further MC Palampur apprised following:-

* For the processing of the RDF, tender has heen prepared and shall be uploaded by O
December, 2022,

*  Forthe purchase of the OWC for the treatment of wet waste, a machinery of STPD capacity

has been approved and the tender of same shall be floaed on %th December, 2022,
Directions:-

 MC Palampur shall submit the report of the status of the tenders to UDD afier®™
December, 2022,

1l NF Tahlival

Camplianee as per Rule 23 of SWMR, Statws
2016 Ehii

Generatorn: |74 ppd

| Waste Monagemen: Siwhis Procossed: 0.09 tpd

Gap, 163 pd
Camposting Pai
: MEF Ma
| ROF HMa
Legacy Wame il
CiElcrs

* Mo 100% segregation of waste {covering all wards) being done in the ULB

*  There is noe MRF, plastic waste meeycling, composting, biomethanation, RDF or
WiE.

= Mew S5WM facility s w'c

Further NP Tahliwal apprised that:-
& W shall be purchased.
*  The land demarcation for the solid waste processing facility is under process.

Mirections
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®  Tender for the purchase of OWC shniﬂbgﬁ.ﬁd on 9 December, 2022,

11. Nagar Panchavai, Rajgarh

Complisnce #s per Rule 22 of SWMR, 2016 " Present Status
Gencration; 1,23 o
Waste Management Status Processed: 0,04 tpd
Ceap: 1.1 3 tpd
Composting No
MREF Mo
RDF Mo
Legacy Wase Nil
hers
*  Theland taken on lease 15 under dispute and no other land is availabde,

WP Rajgarh apprised that:-
o Currently a privale land s being wtilized for the solid waste processing and the land
purchase is in progress af the level of GoHP,
®  Wet waste is being sent to gaushala.
Directions
#  Deputy Commissioner, Sirmaar shall hold a meeting with M/s Suntan Life within 10 days
50 2% fo ensure that the dry waste is processed until the case of land transter is resolved.

*  Case for procuring OWC to be sent to Director, DD,

12. Mumicipal Council Rohru

Compliance as per Rulbe I3 of SWMR, 2016 Fresent Stanus
Cieneration; 2,78 tpd
Waste Monagement Status Processed: 1,14 1pd
Crapn 1,64 1pd
Composting Mo
MRF M
RDF Mo
Legacy Whasts Nil
(ikers
= Mo land 15 available and daily waste ts dumped af the Pabbar river bank.
*  The land transfer 18 under process.

Further, MC Roliru apprised that the land has been identified however queries has been raized
by State Modal Officer for the land transter case.
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Direction : MC Rohru, to explore 1!14411@9@1 muck dumping land available with Hydal
Power projects for sefting up the SWM facility and submit the report 1o LUDD.

13. Nagar Panchayat Baijnath-Paprola

Complisnce as per Rule 12 of SWHIR, 2016 Presemn Stamus
Generation: 7.74 pd
Wastz Monapemenat Stabus | Procesied: 7.49 mpd
Giap: 0,25 tpd
Compenting | Pit composting/Biogas
MRF | Available
RDF | No
Legacy Wase (460 Kg
Oithers
*  The solid wasie management Mellity & being upgrsded under SEM 2.0
*  The EC amounting to Rs, 750,000/ has nod been deposited vet.

NP Baijnath-Paprola submitted that the wet waste is not being processed as there is not OWC
Direction:
* NI Baijnuath-Paprola shall raise the demand of the purchase of OWC o UDD.

* NP Baljnath-Paprala was directed to submit the Environmental Compensation imposed by
HPSPCB within 1 week.

o  Clear all the legacy waste by 28" February, 2023,

14. Municipal Corporation, Solan, District Solan

Complionce &5 per Rule 22 of SWMR, A —
e
Geveration: 16,46 tpd
Wasts Management Stamus Processed: 16446 pd
Gagp: 0.00 tpd
Wel wasle processing Biomethanotion at Panchkula
MRF Yes
R L3F Ma
Legacy Wasle 305 7R Ton
Others
* The EC amounting to Ks, 5,55, (M0~ las not been deposited yvet,

Directions
*  MC Solan was directed 1o submit the Environmental Compensation imposed by HPFSPCB

within 1 week.
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15. Municipal Council, Theog

Compllance as per Rule 22 of
SWMR, 2016

Present Status

Waste Management Status

Creneration: 1.76 tpd
Processed: 1,76 pd

Gag: Nil
Composting Pit Composting
MRF Avnilable
RIF it
Legacy Wasie il
Others

*  EC amounting to Rs 10,00,004V- has not been deposited by MC Theog

Further, MC Theog submitted thet the land has been identificd and the FCA case is being
uploaded.
Directions
8 MC Theog shall upload the case of land transfer of the identificd land within | week,
=  MC Theog was directed 1o submit the Environmental Compensation imposed by HPSPCB
within 1 week.

16. Nagar Panchayat, Chopal

Compliance as per Rule 22 of 5WMHE,
{1} 1

Generation: 0.75 tpd

Wame Managemenl Status Proceseed: (.04 tpd

Crps (71 tpd
Camposting P
MHEF Ma
RDF Ma
Legacy Waste il
Others

*  EC amaunting to Bs 6,35.000/~ has nol been deposited by NP Chopal

Further NFF Chopal submitted that a forest land has been identified to et up solid waste
processing facility.
Directions:-
* NI Chopal shall pursue the case of land transfer in mission mode and submit a detailed
report by 15" December, 2022 to LD
* NP Chopal was directed to submit the Environmental Compensation imposad by HPSPCB
within 1 week.

17|Page



17. Municipal Council, Santokhgarh 1 1 91

Complisnee as par Rubs 22 of SWME, 1016 Presemt Siatus
{(henemiine 408 gpd
Processad: 4.08 tpd
Whate Mamgeitent Statu g Mil [Nk i e tepont o
. HPFSPCH)
P Compeeting (Mot operationnl as
i
s pes HPSPCE epart)
MEF Avnilshle (Componemis mmugl__
EDF X
Legacy Wase 1RGSR 84 Tan, Mot Procemsed
Orthery
*  EC omsunting te Hs 13.00,0000 in 2020, has sot been deposited by MO Santakbgarh
Hizge legacy wasic dumped at shie and no legacy remedistfon work was in progress eitber
mechanically or manwally
Directions;:-

= MC Santokhgarh was direcied o submit the Environmental Compensation imposed by
HPSPCE within 1 week.

18. Municipal Council, Hamirpur

Comphinnoe as per Hude 21 of SWME, 2016 Present Stalas
Censmation; 7,11 pd
Waste Management Santus Processed: 7,11 tpd
Ciapr: Mil
PFit Camposting (Mot functioning properly, miced
i
S wiisie Foand)
MRF Available
RDF Mo
Legacy Wasto 1896 Ton, Mot Processed
Oibers
EC smounting to Bs 4,00000- has not been deposited by MC Hamirpur in 2020, Huge quantity of legscy
waste dumped at Eeility.
= Huge quantity of ur-scprepaied legaey waste lying in ths facilizy,
*  RDF not being regulordy sent o the cement plius far co-processing
*  Feocing provided only on one sde aborg sonn drain and ne fencing provided on ather sides to avoid edtry
af struy animals nsde the facility,
ket has been provided os slope gide, whenend ibe point where sepregabion is being carriegd out at imitin] state
has ot been covered with net comepletely,
= MC Hamirpur fails toutilize the facility officiently and scientifically and improper management of Solid
Waste ar facility was observed

Directions:-

» MC Hamirpor was directed to submil the Environmental Compensation imposed by
HPSPCE within 1 week.
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1%, Nagar Panchayat, Nadaun 1 1 92
':I-I-Fl-lm as per Ruole 23 of SWHMR, 1016 Present Status
| Generation: 1.87 tpd
Wasts Mamagement Slatus { Processsd; 1,87 epd
Gapc Ml
Camposing Pil Composting

MRF Aol
RIF Mo
Logncy Wasic Ml
Cithery

+  EC amounting to Rs 6,00,040- has not been deposited by NP Nadaun

* Mo shed/ et had been provided in the segrepation srea.

+  Bailing machine non-operational.

*  Huge quantity of RDF lying at the facility.

* Mo proper drainage system For storm water had been provided.

* Compost pit full of mixed waste and partially domigred. Mo work was in progress for the
construction of new compost pits,

Directions:-

NP Nadann wis directed 1o submit the Environmental Compensation imposed by HPSPCB

within 1 week.

20. Municipal Council, Paonta Sahib

Campliance as per Rule 23 of SWME, 2015 Presest Status
Generation: 11.67 tpd
Wasie Mensgeneent Staus Protessed: 1167 pd
Gapr Nil
Conmpostiag Pie Composting but not operatiosal.
MET Avilable nol eperstionnl. (Not esteblished as per HEPCH
repary
RDF Mo
Legacy Wasie Ml
Lhihers

EC nmounting to Ba 700,84k~ has not been deposited by MO Paonta recenthy (o NGT O No. 278 of 2022
Door 1o door collection of unsegrogsied solid waste being camied out and segregation platform st the desigeated solid
‘wnsle maragemenl sing al villsge Kedarpur iu withous sheed,

Area hes Besn marked for Materinl Recovery Faellity but the civil work is incomplele and no halimg mscking o
shredder fiound i the sile.

The non-designated sie 8 ward no. 3, Paonts Sabib wae also mepected and it was sbeerved that there i no
sELTERALinn for Inrge quannim af solid waste and the mme i being moanumlly segrepaied by & basdfil of rag pickers
which 4 nee ndequaio and is resulting into pding up of wase, sl attracting sray animals

* Omly pontial waste is beimg disposed and the remining is being dumped, resulting isto crestion of legacy waste st the

sire,

Drirections:-

MC Paonta Sahib was direcied 10 submit the Environmental Compensation imposed by
HPSPCE within 1 week.

MC Paonta Sahib to ensure that the construction of composting pits shall be completed
within 2 weeks and submit a detniled report.

Joint Inspection by HPSPCB and UDD shall be conducted to verify the progress.
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¢ He was directed 10 ensure full cm;llm SWH Rules & NGT's directions under all

CIFCUMmsiances,

21. Nagar Parishad, Karsog

Camplianes as ';lni.h 17l SWME, | i R
Lremeration: 06 ip
Waste Masagernent Status Prucessed: .02 ipd
= Grage 101 tpd
Composting Ma
MRF Wat Available
RIOF Ma
Legacy Wasie Wil
= ﬂ'I.IIH"l
* lack of proper tand/site for setting up of Solid Waste Management facility.

NP Karsog submitted that land issues are being faced and currently ward wise processing of
wet waste 15 being conducted,

Directions:-
o [Hrector LIDD to review the matter of land identification for NP Karsog.

22, Municipal Council, Rampur

Complisnce as per Rule 22 of SWMR, e |
2i1&
Ciemeration: 4.03 tpud
Wasle Management Sians Procesed: 403 4pd
Capc bl
Campoatung Aadlahle
MEF Available
RDOF Ha
Lzpacy Wasta Ml

Orthers |

# The MEF fcility gor dansped in a recent fire incident, New fcility regquired to- be
developed,

MC Rampur apprised that recently a fire incidem occurred and the processing facility got
damaged. The EQ was cautioned o ensure proper waste management in light of reported non

compliances.
DMirectinns
s A joint inspection of facility shall be conducted by HPSPCB and UDD alter 1 week.

»  MC Rampur shall raise the demand of purchase of OWC 10 UDD
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Agenda-6: Submission of the wtilization certificate of the funds released o UDD for the
purchase of Dust Sweeping Machine,

It was apprised to Chair that amount of Rs, | crore was released 1o UDD vide this office letter di,
09.10.2019 for purchase of Road Dust Sweeping Machine, The interest accrued has been deposited by
UD upto 31.03.2021, however No Utilization Certificare has been received,

UDD apprised that & machine has already been purchased and a dust sweeping machine for Poanta
Sahib and Baddi is being procured.

DMirections:
UDDto expedite the procarement of dust sweeping machines and submit the UC.

In the end, the Chairman directed all ULBs to deposit the Environmental Compensation
within | week and UDD to review all the land transfer cases with concerned ULBs. Further
Chairman highlighted that all the stakeholder shall put serious efforts in completing the
various components of actionable points,

I'he meeting ended with a vote of thanks to and from the Chair.

Approved
w5il-
(Devesh Komar, IAS)
Pr. Secretary (UD) to the
Govertimenl of Himachal Pradesh

Mo, (49 PCB/MSW/Misc. 20204 111k SRS

Copy forwarded to the following:

The Additional Chief Secretary (EST) to the GolP, HP Secretariat, Shimla
The Principal Sccretary (UD) to the GoHP, HP Secretariat. Shimla.
The Secretary, Town and Country Planning
All the Deputy Commissioners { H.P).
The Drirector, Town and Country Planning. HP Shimla
The Director, Urban Development, HP Shimla,
Engineer-in Chief, Jal Shakti Vibhag, Shimla
The CEO cum Managing Director, Shimla Jal Prabandhan Nigam Limited (SJPNL), Shimla.
Municipal Commissioner, MC Shimla, Dharamshala, Palampur, Mandi, Solan
- All Regional Officers, HFSPCB 10 carry ot the directions in their respective areas under all
Circumstances.
. All EOs/Secretary of the ULBs

R

—_—
=

[y
—

:mher Sﬁzn:tan
H.P, State Pollution Control Board
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Minutes of the meeting held on 29 Murtlj, 13_5!! Ellersliec Committee Room, HP Secrctavial,
Shimla (H.P.) at 03:30 PM, to review the im plementation of Action Plans under the Chairmanship
of Sh. Ram Subhag Singh, Chief Secretary to the Government of Himachal Pradesh in compliance
of the various orders passed by the Hon'ble NGT in OA No, 6732018 (Polluted River Stretches),
OA, No 68172018 {Non-attainment cities), O.A No. 3932017 (Paryvavaran Suraksha Samiti), 0.A No.
3252015 (Restoration of water guality of Lakes and Ponds), O.A. No. 360 of 2018 { District
Environment Plan), O.A, No, 710 of 2017 {Bio-Medical Waste Management) and O.A, Mo, 72 of
2020 (COVID-19 Waste Management),

A mecting was held on 29% March, 2022 at Ellerslie Committee Room, HF Secretariat. Shimla
(H.Pyat 03:30 PM, in compliance of the various orders passed by the Hon'ble NGT in OA No. 6732018
(Polluted River Stretches) and OA. No. 681/2018 (Non-attainment cities) O.A No. 593/201 7 (Parvavaran
Suraksha Samitl), 0.A No. 3252015 (Restoration of water quality of Lakes and Ponds), C.A. No. 360 of
2018 (District Environment Plan), 0.A. No. 710 of 2017 (Bio-Medical Waste Management) and O.A. No.
72 of 2020 (COVID-19 Waste Management). The List of Officials who attended the meeting is enclosed as
Annexure-l.

Al the outsel, Additional Chiel Secretary (Env. S&T) — cum — Chairman, HP State Pollution
Control Board, welcomed the Chiel Secretary and other Officers/officials of State (overnment and
outlingd the broad context and agenda of the meeting.

Thereafter, detailed agenda was taken up by the house as below:

Section | DECISIONS TAKEN/DIRECTIONS ISSUED CONCERNING ACTION-POINTS IN
CONTEXT OF RIVER REJUVENATION ISSUES (OA No. 67T3/2018)

The progress reporiéd by varous departments as per directions issued in the last meeting held on
26/1002021, was reviewed. Chief Secretary directed all officers to ensure complete compliance of the
orders passed by NGT, The following directions were given by Chief Secretary on the emerging action

poinis:
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1. Sukhna Nallah Stretch (Priority - [1;-1&1@11:4: Town
1 Jal ﬂhllﬂi.; Sewage Treatment Flant | STP (Zone 1): # The Chairman directed ISV
Vibhag | Proposal |= STP work for Zowe 1| gnd MC Parwance 1o Ersure
2 Nos, of | MLD capacity completed. 100%  connectivity b
y ; 3|
each including laying of|* Out of twotal 2137 pos| | o000 i
Sildinn i 11 e oo connections. 480 nos ; -
v T in Zoed| Sons 80 onl (O
A HWANNY: e p (Zone 2): expedited & monthiy
l'own at a cost of d'?.I!FEl o Laving of network is in| Progress in this regard to be
Cll'nn:. by Jal Shakt Progress. subminied w HPSPCE,
Vibhag, * lssue  with the Forest| » The Chairman  directed
clearance. Member Secretary, HPSPCR
to vasit the site of STP (Zone
=) and monitor the progress
made by ISV,
2. BENDA, UDIV| For collection, [+ All the collected waste is|* MC Parwanoo, shall ensure
MC  Parwanoo| Transportation, Processing|  tansferred to Kenduwal|  that  waste & na
& HPSPCB and disposal of fresh waste Site ar Baddi. accumulated 8t Parwanoo
af Baddi Cluster.
| *  Fresh Waste is also being| O s
transferred  to  common|” eport be  submitted 1o
facility a1 Baddi. HFSFCB by  LIDD
. regarding  the quantity of
! Waste being transferred on
_ a menthly basis
3. Forest Plantation Proposal o 2200 Plants have been| » Forest department to ensure
' Department planted so far for 2019-20| the survival of the plants
with about 85% survival, :lrﬂd}' planted.
4400 Pl » Forcst department o enaure
: Y e bﬂ?“ that further plantation has
planted in FY 202020 with| (o Oy oal in the
| B0-90% survival, catchment area as per their
planned activity for FY 2021-
22 and shere the progress
with HPFSPCH,
4 |UDD/I  MC| Phwto-remediation » The earlier results were| o Chairman directed that MC
Parwanoo Proposal on Samtel Nallah | within norms. however the Parwanoo! Urban
3 , Development  Department |
plantation paich W% AEED
| disturbed due 1o which water|  “hall ensum that the sie is
_ repaired in the shorest ime
fow was  nol proper,

¥ S

!

therefore gradual slope s
bemng provided for enhancing

water flow, more sapling-of

Keli Plant 15 planted which s
expected o complete by

possible and the  sorvival

rate of the plants  thus
planted.
& Chairman  directed  that

HPSPCHE shall condact the

T et e e T I,




414
11

1l

o
QLatest Smins

Sr. | Organization Work proposed for Decision Taken
No. | Hesponsible Execution
April, 2022, Recently sample Phyto-remediation  project
is also eollected. onee the siic & repaired.
2, River Markanda Streteh (Priority 11
Sr. No.| Organization | Work proposed for Latest Status Decision Taken
Responsible Execution
1. Jal Shakti| Kala Amb and * Total line proposed w|e The Chairman directed  Jal
Vibhag Moginand Area: Laying be laid: 21.643 Km Shakti Vibhag 10 expedine the
& of Sewerage MNetwork o Total Tine lnid ot sitg| Work of laying of sewerage
Department of| and Pre-treatment  of 125 Km {25 Km network and pﬁ:l‘rﬂ_nm.nt of
: sewage and complete it by June,
nd ustries Sewnge. stretch already laid by|  apos
HIMU DA itself) # The Chairman directed that
s Total line to be laid:| Member Secretary, HPSPCB
9.145 Km shall monitor the progress on
ground and submit  monthly
satus report ko ACS
{Environment) for review,
Trilokpur Arca: Laying| {(a) Laving of sewer line # The Chairman directed Jal
of Sewerage Network & Shakti Vibhag to expedite the
Sctting up of Sewage|® Total line proposed 1 b work of laying of sewerage
Treatment Plast, The| laid= 8300 m network & also commission the
propasal is of Rs, 26,00 ® Tol line laid at site; 7550 m Sewage Treatment Plant by 317
CIOPes, & Toral line 1o be laid: 950 m May, 2022,
o Remaining 950 m stretch
work shall be completed by
3052022
(b) STP (SBR) 1.5 MLD
® Comstruction of STP
Trilokpaur has been
completed and shall be
operational by 30.09.2022
A Department  of | Kala Amb arca

Tl ustrics

Proposal for sefting up
of CETP.

» Construction wirk of pre-
regtment of sewerage has
been completed and partial
operation of pro-treatment
of -scwage Towands Kala
Adgrib sinr by
3.05.2022 and remaining
siretch i, from Moginand
to Kala Amb shall start by
308 2022

& (0% Civil construction has
heen completedafid trial run

shail |

® The

® The Chaimman directed that

Deputy Commissioner, Simmaur,

H.P. shall continue to closely

monitor the progress of CETP.
Chmirman directed
Industries  department  shall
ensure that all industrial unit
connected  throwgh CETT by
Al 20232,
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1199

retaining walls around the
SWM site at Kala Amb
and tender has  been

‘Responsible Execution F e
his  besn commenced!
undertnken on 28.02.2022,

& (M2 machinery has been
mstalled.

& Power Load of 150KW
released,

# 1 pumber of tankcrs have
been  amanged w0 lift
Indestranl  effluents  which
started lifting wee.f,
2B.02.2022 and rest of the
industries are being tied up
b 5PV for collection of
cffluent,

= Sgwerage network o be
completed by JSV for which
tender has been called
auEain,

e [Project will function to full
potential  after  roceiving
sewage! BOD  load  from
pre-treatiment by 15V,

4, Spectal  Area| Proposal for seiling up| M st B_:;_. o ) Further; Deputy
Development | of Sold Waste| | bty Commissioner, Sirmaur,
Authority, Kala| Management  Facility. | . E HP. shall oddress &
Amb, District| Final timeline off L— ) complete the  remaining
Administration, | completion was  J17| e Jowe jser el g Wage Management

January, 2021. :’"‘,IL,:T“ w20 w.;.;—b;.sl {lﬁm?idlqg
ey ol ; refraining  wall,  plasiic
e collection) by 31st may,
e (i I e O /-

M pedoany e [ le  The Chairman was satisfied

2z sasdsen (™ 1 with the work. however
directed SADA 1o submut

+ Rs. 20 Lakh has been| monthly progress report of
dishbursed to  SADA|  waste collected and treated
Trilokpur under NCAP at the facility to HPSPCB on
for  construction  of regular basis.

SADA, Kala Amb shall
address the issue of waste

a buming/ dumping  and
X r&wa.rded. on 13,03 2022, ensure that action shall be
. F?:;'ET for sthﬁmgl': taken against violators.
plastic waste T
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Sr.No.| Organization | Work proposed for PiNrest Status Decision Taken
Responsible Exccution
secondary colleetion
point in Kala Amb o
SWM  site 15 under
PIOCESS, Primary
collection and
transportation tom
secondary point shall be
done at Panchavat level.
* There are waste buming/
dumping izsues reporied
by HPSPCB.
& Forest * Plantation * [In compliance of the|+* The compliance was noted.
Department Proposal and directions given in the
development  of|  previous meeting, 2880
Bio-Diversity dead plants were replaced
Park. with new plants  dunng
EY., 2021-22  (100%
survived).
3. River Sirsa Stretch (Priorvity 11T):
Sr. No. | Organization | Work proposed Latest Stutus Drecision Taken
L. Jal Shakti | Execution of [ e Wark for sewerage network Chairman directed CEO,
Vibhag projeet  proposal| connection is in progress. BENDA o carry out the
:-l'lrdhm for sewage |« Omly 12 connections assEssment af’ the
AIINE bl g by | released sewerage  network  and
Department, |9If3””$ of} » Connections sanctioned: connections and submit a
BENDA. pipelines  and| g4 report by 315t May, 2022..
HIMUDA mmﬂ‘?f'"f'”_ and | Connection released: 847 Further, JSV & MC
commissioning | Notice issued by under Malagarh to ensure that
of STP all guvion 141 of H.P. Municipal remaining  conneclions
Nalagarh, Act, 1994 for taking sewerage shall be relessed by 31at
connection: 73 My, 2022,
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Reduction in CETP under Trade
Infrastructure for Export Scheme”
has been approved by Ministry of
Commerce & Industry, Gol and out
of 220 crore, TI0 crore has been
relensed.

Techmical bid was opened on
10.11.2021. 9 companies purchased
tender document and & bidders
porticipated in pre-bid meeting. 1
companies submitted the bid and 1
bidder was qualified technically.

A proposal to Govt hiss been sent on
21.00,2022  for approval  for
accepting a single bid keeping in
view exigency of the matler and
approval is awaed.
Baddi  [Infrastructure

is in the

Sr. No. | Orgasization | Work proposed
== =
Proper design,| »  Work completed The Chalrman directed m
exeoution of{ = Total connections as per DPR: Teint inspection 1eam
Sewernge lines to 3744 comprising of CED,
be incorporated in| «  No of connections sanctioned: BBENDA. SE. JSV. Salan &
CETP, Baddi. The JRER Senior officer frism
cost is Rs. 3334 e Ne of connections released: 3688 HIMUDA shall inspect the
T (41 7i- BBNDA) sewerage [nid arcas
s 730 conmections of HIMUDA, identify the technical issues
added, resulting in
#  Sewaee received at CETP i beakoges'damages in sewer
Sr. Mo, I'H'[n;ﬁ Sewage (KLD) lines of sewerage pipelines
i Apr-21 178 within [5 days,
2 May-21 587 The report by Joint team
3 fun-21  [6M *Ea”ibt sul::iﬂ:hd to ACS
: - ( Environment -cum-
: Luj-;i] i;T — - — Cha_irmm. HPSPCB by 30®
= ot Apnl, 2022
iy Sep-21 It
" Oct-21  [413
& iMow=21  |679
9 [Dec2i [gM2
0 [lan22 (748
N1 [Feb-22 B3I
B Marsr 52 |
BENDA reporied  that  there is
lenknges'damages  in sewer  lines,
resulting  lower sewage inflow at
CETPE.
A Department of | Improvement i | CETP is compliant in all respects, The Chairman directed that
Industries functioning of|* The proposal for IMLD Effluent ACS (Industry) shall ensure
C.E.T.P Baddi, Refractory Management & TS|y gender process of IMLD

Effluent refractory
Management & TDS
reduction system i3 expedited
and the work iy awarded by
3™ April, 2022

“
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diversity Proposal

hectare area has been achieved.

BBMNDA meported that plantation

have been done along Nalagarh

Aredt,

Setting up of Bio-Diversity Park
at Malagarh:

The work has been completed.

Sr. No.| Organization | Work proposed Decision Taken
Responsible for Execution
process of getting the Peer review
from [IT Roper regarding the
treatmeni of antibiotic residues in
the pharmaceatical discharge as per
the documents of tonder approved.
g, BBNDA Setiing up of Solid|*  The legacy removal work started CED, BBNDA shall work in
Waste Processing|  M's JBR Technologics (Baddi) in|  mission mode in order w
Plant at Baddi -‘15121;17”1*:”}3:?3“- : | ddress the issue of legacy
L al  fentative logacy owas o ;
availuble is 40,000 MT af site HOIE SR il ol
s 1(MB7.2 MT of legacy wast| “osteby June, 202,
collected  and  weated il
31.01.2022. Report shall be submitted to
*  For clearing the waste 7 no of HPSPCR  regarding  the
'Il'mmmels“dhﬂue been iT:SEi]."EH.': at quantity of Legacy Waste
the site ane more trommel of ; Y i
10 TPH: capacity dedicated For ";;ﬁf" Soamb e
treaiment of legacy wazte has
been installed at the site, which
was  made  operational  weef
28022027,
¢  Expected clearance of legacy
waste is June, 2022,
. Foresi Plantation «  [RO0D plants planied in FY2020- Forest department to ensure
Department Proposal and Bio- 21 (R5% survival). Additional 7 survival of the plants already

planted.

Forest department to ensire
that further plantation has
been carried oul in the
catchment area as per their
planned activity for FY 2021-
=2 and share the progress
with HPFSPCB.

TIPagm




4. Ashwani Stretch (Prioritv V)
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tank (80%%) SBR decanter |, online
menitoring,  blower system;  inket
mechanical screen, dieszl generator
and other mechanical parts and
elecrrical component  received  at
gite. DG sel installed st site and
MCC panel and blower room 30%
completed,  Steel work  and
conereting work of SBR in progress,
STP Lalpani

Drverall B5% work completed,
Installation of centrifuge complete,
workshop building (S50,
chlorination tonner building $0%4),
grit chamber (100%), Filter Feed
Tank (8%} chlonnation contact
tank (#0%) SBR decanter , omline
monitonng, blower svstem, nlet
mechanical sereen, diesel penerator
and other mechanical paris and
electrical component receved at
site, DG set instulled at sie and
MCC panel and blower room B0%%
completed.  Steel  work  and
conereting work of SBR in progress.
STF Dihalli

Owverall 40%% work completed
Construction of 3BR started, 3%
complete.

Sludpe drain sump 60%, centrifuge
work &5%% chlorination tank 43%
tank

It was reported by HPSPCR that
results are not complying to the
norms of STP Dhalli, Malyana and
lalpamni.

® [he

:'_ml: m ﬂﬂhﬂ* iy S - e T : :
- | Shimla Jal| The up-gradation  of STP Malvana o The Chairman
1. |Prabandhan |existing 3 STPs by | * Overall B5% work completed. expressed  his
Nigam providing  Sequencing| * Installation of u:ﬂ:ltri_ﬁlgl: -:nrnplutr.:, displeasure  on
Limited Batch Reactor (SBR)| Workshop building ~ (90%), | o clow progress
(SIPNL), | techniology. The proposal|  Shierination e, RittaFheek]  in this matter and
gnh& MC | is of Rs. 45.76 crores, Tk (RO, Siceionie | - disceted:~ STENE.
I

to emaure that the
up-gradation

work of STP
Malyana, STP
Lalpani & STP
Dhalli must be
completed by
June, 2022 and to
gubmit the
maonihily progress

repart fi1
HFSMCE.
s He directed

Director, VDD to
put up the matter
on file.

Chairman
direcied SJPNL
to strictly adhere
to the timelines

given and
cautioned that
any  delay in

above time may
aftract

disciplinary
acticmn.

R

b,
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the water quality of
| Ashwani  Khad by
installing VAFTOS
components,  for  the

Installation of a new STP{»  Teld® Yadrded, »  The Chalrman
of 2 MLD capacity for|®  Acquisition of land in progress, directed SJIPNL
Panthagati area. The|® FCA case has been uploaded onthe| (5 expedite the
: i portal of MoEF&CC. ; -
proposal 15 of Rs 22 et 5 construction of
*  After DECH visit onsime on dated STR e
e’ 31.01.2022 it has been directed to Syt
submit revised lovout plan that has|  svbmit the
been submitted and approval from monthly  report
Nodal  Officer of  Fores to HPSPCR.
Diepartment is awaited,
Proposal  for  Sepingeles FSTP isreported to be operational. | The - Chairman
Management under (= Fmancial assistance of Rs 95 lacs directed
AMRU T-mission for the| has been given by PCB, but work at HPSPCB
management  of faecal site s nol indicative of full SRk the
studpe  and  septage utilfzation. complinnce
managament  including status of FSTP.
drains contributing
Sewage into
Ashwanik had.
Proposal for improving | » Tender of root 2one technology for | The  Chaimman

rejuvenation of waler
sources by improving the

purity of water of
Matural  Naollahs . by
Phytond Treatment st

AshwanikKhad, Sanjuli-
Malvana-
Chamyanakhad, Shimla
project,

areg of STP Ashwani Khad (2MLID)
has been opened and under technical
evaluation,

directed E-n-C,
ISV o complee
the work by 31°
May, 203,

FDI!E-{ 3

Depariment

| Diamms,

Plantation proposal and
Construction of Check

» 11,000 plants have been planted in
FY 2020-21 (70-80%% survival )

s Construction  of  Check
completed

Dams

# Forest deportment

» Forest department

to ensare survival
of the planis

already planted.

te  ensure  (hat
further plantation
has been camried
Dt in the
catchment ares as
per their planned
activity for FY
2021-22 and share
the progress with
HPSPCR,

BlPage
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5. Beas Stretch ( Priori 1.
e ey Ly J ™ TR e ¥ b ?"-_'I':_I-" I!P
(In the Catchment Area) S
i ; : : 53, o = i
| Jal Shakti| 1. Proposal for  Sewerage| L The work has boen L The Chatrman directed
| Vibhag Seheme in Rangri, Manali, neluded m-:l-:r_AFI;l E-n-C Jal Shakti Vibhag
| & District- Kullw 25 per GoHP direction to submit the financial
DD dated 8.01.2021.

L. Proposal

M.

for  Sewernie
Seheme in Marhi, District-
Boull,

Proposal  for  the
expansion of existing STP

in Manali, installation of]

Mew STPq in Manali.

IV. Proposal for Sewerage
Scheme in Killu Tow,
District- Kullu {Zone-1}.

V. Proposal  for  Sewerage
Scheme n Kullu Town,
District- Kulln ( Zone-11).

V1. Proposal for Sewernge
Scheme i Kullu Town,
District- Kullu (Zone-1).

VIL  Propasal for Sewemge
Scheme in Bhunter Town,
District- Kullu (Zone-111).

II. Work completed,
Supply of Power has
been installed, 16 nos.
of connections
apnctioned and

released.

1. Up gradation of STP
campleted

V&Y.

[ Sewer pipeling network

was 1o be . expanded,
Progress regarding  the
same  has not  been
provided

Vi & VD
Plamt funciioning as per
preseribed norms.

It wes  reporicd
HPSPCR  that

Bhoothnath, Bhunter
Lankabaker, Badah, &
Manali is not complying
with norms occasionally
in last six months.

h}u
5TPs

estimate o Additional
Chief Secretary
(Finance] to GoHP &
work may be-expedited

and completed by
Deember, 2022

1L I5Y shall ensure the all|

connections are released
by api April, 2023

M. Compliance
noted

Wikd

IVE V. '

The Chairman directed to
complete the proposal of
sewer network  expansion

by 31" May, 2022,

VI & VIL
Compliance  noted
matier removed,

and

Proposal for the expansion af

existmg ST and installation |

of MNew STPs
Mandi)

[ District-

= Design and drawing
approved.

# Work of 5TPs and
network is in progress

® Total connections

The Chairman directed 10
expedite  the  seworage
expansion work, and also

ensure all SEWErAge
- connection complete by 31%
| My, 2022,

planmned: -*Slh\

10 |Page



Sr. | Organization Work proposed for Vitest Status Decision
No. | Responsible Exccution
{In the Catchment Area)
® N, of connections
sunctioned and release; |
5245
Jal Shakti| Proposal for sewer connection| « STP commissioned «The Chairman directed
Vibhag, and sewer line up-gradation at] = Work of laying Urhan Dievelopment
Urban Madavif Dhstrier- Hamirpur). Eldm':'““'_l Sewerage Drepartment . NP MNadaun
Development :';'“'“”:‘ ;‘; E';mh_’-’“-“ and Jal Shakti Vibhag to
Department/ 4 Emh ;j o ;_E“EHBE ensure  that all  the
NP MNadaun = Dﬁ:“w"ﬂ;} Lll.l:ltal 1560 homseholds of NP Madaun
e 476| e comnecied and work
conpectioms  sanctioned ::““ ;‘HETFItw by 31°
& released el =
o The Charman  direcied
ACS {Emv.) w GoHP -
cum- chairman HPS5PCB
o review the all such
matter on maonthly basis,
Proposal for installation of| = STP commissioned and » Lirban Development
STP (138 MLDY) at Dehra,[ running smoothly. Department and Jal Shakti
District- Kangra. * lotal connections Vibhag to expedite the
]JIﬂILIIEd.IESEL ; work of sanctioning and
» Connections sanctioned: leasi X =
El:lﬂ PEIEHEITE i.'lr COINechcn
#» Connections released: and  work  shall  be
A5 completed by 31™ May,
2023,

1. | Urban Proposul for up-gradation of|  Toml legacy waste: 45,000] » The Chairman  directed
Development | Solid Management Facility for| MI Lirban Development
Department! | Mandi. ® The legacy waste clearing| Department to expedite the
M Mandi has been owsourced to| work and complete the

Pvi Agency (M IBR| 5WM facility by 30™
Technologivs) April, 2022,
& The civil work completed | # Fuirther LD shall

and machinery has - been
instilled by agency.
» Legacy wasic shall be
cleared within 18 months
ie, March, 2023

L

expedite the legacy waste
work and completed it by
31 December, 2022,

o[t was direcied that 1he
department  shall — also
submit & monthly progress
report in this regard to
HPSPCB,

11| Page




n=
Sr. [ Organization | Work propsed for | 1 20 et siarun Decision
' | (inthe Catchment Area)
3 Department of | Proposal for installation of | » Laying of sewerage ling at| « The Chairman  dirccted
Industries STP (60 KL} &t Industrigl| Indusinal Area Shamshi-|  that shall [irector,
area, Kullu, 80% complete. Industries to complete the
malatn of MOOR 4. vk cmiion ST
chamber, oil & gas trap,| 30 April, 2022.
sludge  storape  filtration
tank etc 95 % completed
for single unit,
» Construction  of  control
room-cum-JE  room  35%
completed.
» e to shortage of labour,
the work of 5TP could not
be completed by
contractor . and  will  be
completed by 30.04,2022
4, Forest # Proposal for Plantation| & Total 39900 plants have| = Forest  depariment o
Department { Kullu) by Forest been planted in FY 2020-]  ensure the survival rate of
Department EI. : the plants already planted.
. oo | @ Constructisn  of check| »Forest department o
* Proposal = for ol dams hins becn| ensure that further
Conservation il completed, pluntation has  been
Plantation (Distnet | o Togql 419 sail| ecamied ow  in  the
Mandi}. conservation  structures| caichment area as  per
. i their planned activity for
E’;ﬂl H:ﬁim::nm'm b Moo obneiroctod], ot L e e
sinee 20149, ;
S Pronasal for. Plamation protress with HPSPCB,
[ District- Kangra)
6. Giri Streteh (Priority V);
Sr.No.| Organization | Work proposed Latest Status Decision Taken
W ih TorE y | .
1. Jal Shakti| Installation  of STP Kotkhal (Zone 2nd and 3rd) |» Jal Shakti Vibhag to
Vibhag three STPs in| o STP wock completed. ensure  that  each
these arces 6] o The work of shifting of waler source household is comnected
ong at Theog has been completed. by 31.05.2022.
and  two @) e Outof 413 conpections, 22
Kotkhai, comnéclions sanctioned and released,
ETP Theog
» Work completed.
o § connections sanctioned. X

12 |Page
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Sr. No.| Organization | Work proposed ' A N6 Status Decision Taken
Responsible for Execution
Z, Forest Plantation ts Total 4400 plents bave been planted in  |®  Forest department 1o
Department proposal,  The| FY 2020-21 (RO-90% survival). ensure the survival
proposal b5 of rate of the plants
0 73 erome already planted

# Forest department to

cnsure  that  further
plantation  has been
camied out m the

catchmenl area a5 per
their planned activity
for FY 2021-12 and

share  the progress
with HPSPCB.
7. Pabbar Stretch (Priority V):
=y - — T . ? T
h H..-ii!-:lil-.h.- E'ki'_."l : I B
- ' (In the Catchment
1. Urban Proposed facility for| Jubhal *The Chairman directed
Development setting up of | #2220 garbage collection started. that Urban Development
Department & NP| common SWwn | *8 pits constructed for wet waste, | Department shall ensure
Jubbal & MC|facility for areas| *Dry wasle (recyclable) [ that the wasie processing
Rohru Rohroo,  Jubbal,| Shannelized through rag pickers| facilities in Jubbal &
R El T and .Nw'mr}'“]ﬂhl’“ sent to| Rehru shall comply 1!+'|tJ1
Ambuja cement, Darlaghat the shortcomings
areas. observed and submit the

] hailing machine installed

#].5 tom SCF lns been sent for
CO-PIOCeSEing

sMMEF facility is
construction,

oMo lepacy waste is lying in
Jubbal,

Hohru

under

eThe land parcel for setting of
SWM facility at Rohru is under
transfer.

s hservations received by Forest
Dept. and being addressed,

=20 garbage collection started.

*Wel waste sent o0 Gau Sadan

® [y wiste recyielable
channelwed through rag pickers,

# e bailing maching nstalled,

o2 tonne of plastic waste sent 1o
Ambuja Cement, Darlaghat

#30 toanes of legacy waste lying

monthly progress report
to HPSPCB.

wl T3 Department to
expedite  the  wark  of
setting up common waste
factlity.

L

o FF
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Work proposed for| Existih@S¥iriy Decision.

{In the Catchment
Area)

in Rohru.

HFSPSCEH pidmied out
shortcoming  in  Solid waste
processing at Jubbal
s Composting is not proper due
to temperature variation.
* MRF is not completed.
* Incidences of solid waste
hurning.
Rohru:

® Bolid waste is dumped at bank
of River Pabbar,

* MRF fagility not started.

» Composting pits provided on
private land not being used.

. Forest Department | Plantation proposal. | «Total 7700 plants: have been = Forest depariment

planted in- FY 2020-2] (9% ETs ETSLUDE the

survivall, survival rate of the
plants already
planted.

= Forest depariment
{0 ensuré that
further plantation
has been carried
ol in the
catchment area as
per  their planned
activiy.  for FY
H21-22 and share
the progress with

X% HPSPCB.
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DECISIONS TAKEN AND DIRECTIONS ISSUED ON AIR QUALITY CONCERNS AS PER HON'BLE NGT ORDERS IN CONTEXT
OF NON ATTAINMENT TOWNS (OA no. 681/2018)

" The status of implementation of action plan is as below:

A, Vehicles
Sr. | Drganization | Work proposed for Latest Sintus Decision Taken
Mo. | Responsible Execcution
B = Asand when the final Notification shall be issued by the Ministry of the Road The Chairman directed  that
Restriction on plying Transport & Highways, Govi. of Indea. it's provisions shall be implemenied in Transport départment  shall
and phasing out of to in the State. work  out  modalities,  w.rd
Transport s VEars old| * The Yahan Scrappage Policy notfied by Gol on 10" March, 2022, the old regulation of old vehicles with
Department | real - diceel vehicles shall be regulated as per the policy puidelines. respect 1o the new serap by 31°
driven vehicles. April, 2022,
2 Non-attainment town wise specific progress of replacement of old rickshaw _T_h= chairman  directed
I with new rickshaw is as under; fensport.  deparment o
propose incentives for driving
s *  No. of Challans carned out in all 77 Non-attainment towns= Nil the HE":.I”L' W“hrifle Policy to
Transport H?”D:;l ;ﬁ‘m n:i:; * In Sunder Nagar, 3 E-rickshaws were registered and permission to iﬂ;i:ﬂ”f““i nH by
0 1 I 1 : v | i d
| Department | . o : purchase 2 more E-rickshaw have been given. o
. rickshaw/Tempo Th: Himockal Pradich cabi o The mmspon  départment o
: E . e “ Eﬂ e m“"":“r‘ has approved the Draft sabmit  non-atiainment  wise
Electric Vr:h!.c:!c Policy, a comprehensive !ﬂan }u develop and Sruress on plissig. out: old
promote sustainable transport system for making Himachal Pradesh vehicle and adoption of e
a global hub for electric mobility development. vehicle within 3 weeks 1o

x|
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HFSPCB for review,

‘ad

+  During the period 01.10.2021 to 31.01.2022 the dewil of polluted vehicles
challaned in 07 Non-Attainment Towns is as under:

Transport  department  shall
conlimee lo - sibmil own wise

progress  with  reéspect 1o
e No af pollution checks conducted and
Regular checking of L, Hnn:{;c:::k* chalizs challans made n all Nan-
Transport | Vehicular  emission = "*"“_"‘"“"”*‘“' towns on monthly
Department [and  issue  of Paonta Sahib 1105 3 basis.
and  Puolice | Pollution umnder Kala Amb 40 4 *  Police Department 1o submit
Department |Control  Centificate Baddi 1373 I8 the compliance status within
(PLIC) Malagnrh 4650 2-3 davs,
Parwanoo 120 18
[amtal 245 3
Sundemagar 11905 3
Total 7565 74
4 During the period 01.10.2021 10 31.01,2022, the detail of vehicles challaned in | o The Chairman directed
; respect to fitness on seven non=aftainment towns is as under: Transport  Depariment  shall
ensure thai monitoring of the
Town Noof Wehicle |  Noof chalian vehicles are done every month
i f:]:*':':]i‘zd 5 in these Non-Attninment Towns
ramsport Paonta ; . Tl
and  Police |vehicle fitness. Baddi 1375 I8 '
Department Nalagarh *  Paolice Department to submit
Parwanco 4680 28 the compliance status within
Drmial L g 2-3 days.
Sundemagar 2445 4
Total 7443 32

TR
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Regular checking is done by the RTOs on road 1o check the vehicle MMiness and
other documents required as per M.V, Act, 1988,

*  Mobile Automatic Testing Station

Tentative date for the meeting has been fixed for 15.03.2022 in which sCAT
and fs partoer will give s presentation on establishment of Mobile Autonsaticl
Testing Station in H.P,

The  matier shall  he
expedited and work shall be
completed by 307 April,
2022,

The Transport Department
shall continue to submit the
report  with mespect 1o
integration of PCCs, with
onling software on mopthly
basis

Lh

Transport

Deparinent
and  Police

Depariment

Pollution Check Centre
Town No of PCCs
Pacayia )
Kala Amb I
Haddi [2
Nalagarh
Parwanoo 2 |
amial 2
Sunclermagar 1
Twmal ad
— ——
[Launch Poblic Town Progress
AWATENESS Campaign e . G o
- ¥ w BN WIRIeness L AMES WEre Orgirig (1]
B8 v el 17.08.2021 and 11102021,
cnn:tml, vehicle 33122021 & 07.00.2022
MaInEcrEnnce,
minimizing use of e  Parwanoo 2 number of awarencss campaign
personal vehicle, efo. 1 wore organized at Parwanoo.

Iransport  Department and
Palice Department o carry ot
NS SWIreNes Progrmmes in
cach Mon-Ataimment  Towns
and submil town-wise progress
report to HPSPCB.

II l-
L
1

7.
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Sundemagar Truck, Taxi and Auto Rickshaw
operator ure sanitized on regular basis
on the pollution related isswe. As par
of road safely programme sweeping
s dope wice 3 d.l.l}' h}' M
Sundernagar.

Paontz Sahib & Kala Tuck, Taxi and Bus operators were
Amb sensitized during 7 visit for checking
in Paonta Sahib 05 wisit in Kala
Armb. From 01102021 to 31012022

Raddi & Nalagarh The campaign for the awareness
relnted to Air and Noise Pollution
was launched on 18th October, 2021
at taxi union, Malagarh.

The existing  auto-rickshaw permit
holders {diesel! patrol) have also been
asked 1o replace their auto- rickshaw
{diesel’ petrol) with new E-rickshaw
vehicles with the approved model by
H.P. Govt. as per decision of the
RTA Baddi st MNalagarh, held on
21/01/2021.

Urban
Development
Department/
comer rmed

UlLBs,

Transport,
Police

Restriction o
movement of goods
vohicles  in certain
areas dunng day
time and peak hours

(oo traffic

Sunder Nagar: 05 nos, designated parking sites have already been
auctioned and one parking having capacity for 200 vehicles is under
construction.

Town wise progress report with respect to violation caused and challan
issucd, has not been submitted.

Town-wise specific plan for regulation of Heavy goodg vehicle

1
L]

o The Chairman directed that
Town-wise specific plan for
regulation of Heavy goods
vehicle may be implemented
and Town-wise progress be
submitted to HPSPCH. Town-

1B|Page
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1

Department, [manageiment awailed for wowns other than Paonta Sahib and Kala Amb, wise  specilic plan for
District inciuding redirection regulation of  Heavy goods
Administrati |of raffic movement vishicle awaited for lownsg other
ons than Paonta Sahib and Kala
i Amb, In this regard Urban
Development Department/
concerned ULBs,  Transport,
Police Depanment, District
Administrations concerned
shall coordinate and  take
necessary steps, with Transport
depatment  bemng  the nodal
FINEL i T 8
o Police Department to submit
the Town-wise progress report
of vielation caused and challan
issted,
Ensunng The detai] of Challans done from 01, 102021 1015122021,
commercial vehicles
carrying husk, sand, Town Vehicles Cheched Challan # Transpon end police
Transport construction  debris Faonta Sahib HDE 0 departments shall share town
Department |etc. are  properly Kila Amb 40 o wise report with HPSPCB on
and  Police [coversd., Baddi 2074 16 monthly basis,
Department Malagarh ;
Pareanoo An80 <
Damtal 1113 na2
| Sundemagar 50 0 . 0

15 (Page
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Total | wH02 672
Prevent parkmg of

vehicles in the mu-l TeT—— ¢ The Chairman directed UDD to
daiheriated ureas | ot il Status of Work submit the detail list of parking
T Sunder - work which are stuck for lack of
Nagar wﬂlﬁ%_“ (unds within 2-3 days to Finance
! The previous proposed site for construction ::-F;&E&Egﬁal_ Department GoHP for A/A and
I lﬁnlika rest House has been changed due 1o non-vighility. F1S, which may be completed on

| aw MC Nalagarh ch';d._:d tor gonstruct parking at HRTC mission mode.
| R e e oy S o
Municipal ! preparation of DPR has been inviled on dated 03.06.2021. ;Hd::;:ﬂ::]t D:Fﬁmufl'?l::ﬂi
P SR : iBid opening date is 29.06.2021. Only single tender has been xichd HL7 gl
TrafRe | eceived. The tender is being re-invited. (Traffic Police] & Transport
Police | lile parking Challans Conducted by Police Dep. Department to submif town wise
22021 to  anuary- Monthly  reports of the [dle
e 3021 2022 Febraary-1022 parking challuns Issued in each
Non-Attainment  Town 1o

407 1200 g7 HPSPCH each mm1.1ll_.
® The work of providing parking
412 151 134 facility may be expedited for
231 556 392 MNalagarh and Sundemagar and
1651 637 656 work shall be completed by
31.05.2022.
| | i 0
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Diecision Taken

B, Road Dust
Sr. | Organiration | Work proposed Latest Status
Mo.| Responsible | for Execution
k. ' Road Sweeping Machine:-
= A committee 1o evaluate, assess & finalize the technical specification of Road Sweeping
Machine has been constituted dated 21.07.2020. The specification has been finalized by
the committes in 1t meeting held on 23.09. 2020,
e The bid has been re-invited on 04.06.2021 as only single bid received. Bid opening date is
18.06.2021. Only one firm qualify in technical bid hence the tender cancelled and
retendering shall be done.
MName of Current Status
ULBs
NHAI, PWD | . |Sunder  ® Regular sweeping and cleaning of the road dust is being done.
& Urbian R:'EF” grd ":lf:""““g Magar b Waler sprinkling is being done by the HPPWD,
of road dust,
Development W iy
Beguriuisat ler  Spraying Parwanoop The MC Parwanoo is ElrL!-umin;:_ and cleaning various roads, path, commercials
ULBs on  newkuchha places markets etc, on daily basis. MC has constructed berms alongside the MC
ned. roads through roads in residential anea,
it tankers. P On some rough and Kaccha romds water 15 being sprayed by tankers on out.
BENDA source hasis and also sprinkling of some kaccha roads in Sector.1 & 2 i carricd
oul randomly on oul-source basis,
Baddi  p MC Baddi has hired %0 Safai Karamchari for sweeping of roed/streets daily.
P MC Baddi is spraying water on new/Kaccha roads time to time through sprinkler
water tanker in the MC area.
Malagarh E MC has hired 29 Safni Karamchari for sweeping of road/strects daily.
ML Nalagarh Is spraving water on new/Katccha roads time 1o time through
sprinkler waster tanker in the MC area,
{

= The Chainran directed  that
Road dust needs 1o be tackled
effectively by concemed
depariments and directed LDD
that the tender work for the
procurement of Dust Sweeping
machine for the non-atainmen
towns  be expedited and latest

progress  be  submitted by
317052022,
* The Chairman directed

concerned suthonties HPPWID,
Urban local bodies to ensure
regular sweeping’ cleaning of
road dust and water spriving on
newkuchha  roads  through
tankers and submit progress
with respect to wial  rosds
covered and length of roads
cleaned Non-
Attainment Town on monthly
bsagis,

» LID3EY 10 undertake the work of
Road cleaning under “Asjiviks

i1 gach

Yijna™,

Il |Page
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Pacnta

MO has hired 78 Safai Karamchari for sweeping of road/streets daily.
Sahib MO Doesn't have water sprinkier.
B MO Ba

»  Rs. 50.0 Lakh released on 02.02.2021 by UD te The Chairman_ directed HPPWD
«  Rs 2000 Lakh released by HP State Pollution Control Board theough DC Solan, and UDD to submit town wise
= 2400 meter length of pueca pavement have been completed. progress  with  respect 10
C Pa Sahib metalling of roads, bemms and
Public Works [ Metalling of = Funds of Rs. 25 Lakh have ben received on 18.11.2021 under non-attainment city, fo construction of pucca pavements
Depte. & |Roads,  Berms, metallic of road of all 7 Non-Attainment towns
Menicipal Construction  of| For 306 meter length road work has been awarded to contractor & for 153 meter roadd with regard 0 such  works
Council, pucca paveiment kids have been invited, camied out by them so far n this

BENDA along theroads. | o oo firiancial year within | week.

MO Parwanoo has reconstructed pavements alongside the roads.
A proposal has been sent to re-construet industrial roads of MC Parwanoo under MSE-

o HPPW 2 shall prioritise the roqd
metalling work of  industrial

CDP scheme through depariment of industries amounting fo Rs. [0 Crore. Fonds vell areas of Non-attainment Towns

to-be received for the pumose.

and Monthly Progress report of

N
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The funds amounting to Bs. 40 Lakh has been received from the HPSPCR througl
[, Solan to be utilized for the improvement of selected roads which was in hot-spot
of MC are.

MU has constructed 1161 meters pucca berms along-side the MC roads in residentil
area o manage the road side dust.

tofatl road covered and todal road
metalled, pueca pavements for
each NATs shall be shared with
HPS PR

PWD and

[The plantation Done by HPPWD and Forest Depariment Town wisce is as below :-

o The compliance was noted and

(Tn

Catchment Area)

the

Forest ;I:: mg];‘::::'}“ * DFO Nahan Elp]:l:ris:l:l that the work of bio-diversity park is completed. 9600 plantd 1t was further direcied that
Department & were plaqtad during F.Y. 2020-21 {60% survival ). plantation  work shall be
s Development of *  Incompliance of the directions given in the previous meeting by the Worthy C3, 28800 carried ot as per  1he
areen belt i open dead plants were replaced with new plants during F.Y. 2021-22 (100% survived). departmentsl practice.
areas, gardens, *  Latest status for other cities to be not submitted by HFPWD, UDD. * Further HPPWD shall carry
parks’ out platation oo the retaining
COMIMLn ity wills oo and latest progress
places, schools & may  be submitted  for Mon-
housing societies attninment wise aceordinghy.

o Forest depariment is reguired
to submit its. reports as the
same has ol been dong.

C. Bio- Mass and Garbage Burning
s5r.  |Ohreganization Waork  propossd Existing Status Bircvkiima
No. |Responsible for Exceution

R
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Restriction on| Name of ULB | Challan | Cases Action Taken

open burning  of issued in | reported

municipal  salid year in year

SRR IO 2020-21 | 202021

Sl Baddi Mil Mil Mo case rcp-:a-_l:d regarding Bio-Mass.

Agriculture MNalagarh Wil Nil & waste burming,

: Parwanoo 5 Mk
:zmmhm = Paonia Sahib wil Mil No case reported regarding Bio-Mass.
. MU Paonta has appoinied 4 Sanitary
Supervisor to report/stop of bio mass
burning
Sundernagar 1) 1] 10 Nos {waste) of challan has been
done and Rs. 2000=00 fing has been
received.
ils of rh i and Pa
e 7 Nos of Awarencss camps were conducted and 636 of farmers participated

Launch extensive
drive agsinst open
burning of bio-

where the framers were made ahout of open buming of ficld residue.

o Training were not organised during the lockdown pericds.

|'|]ﬂ-55_ Crop s 09nosof CHITPS WETe urﬂgﬂjgﬂd b} maintaining social diﬂtﬂﬂtiﬂg-
residue,  garbage, | con p e wers sensitived.
leaves, oic

its of Kala Amb, P'a Sahib

field residucs,

s Framers were guided to use crop residue and stubble for mulching and manunng.

s Framers were guided to use crop residue and stubble for mulching and masuring

e 20 nn of awareness camps were organised and 997 noof farmers p.uu-liuipd'mj
where the farmer were made aware ahoul the hazardous effect of open burning o

& The Chainnen  directed  the
concernad atthorities - Urhan
Development Departrment,
Agriculture  Department  and
Horiculture Depariment (o
¢ontinue  the organisation of
sensitizing programime’
training camps & ensure that
shopkeepers, residents  and
farmers don't practice buming
of waste or crop residue and
submit  progress  including
mlvisery issued.

N
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* 17 nos of camps were organised by maintaining social distancing.
*  GRE2 farmers were sensitized,

etails of

+ 03 no of awareness camps were organised and 350 no of farmers panicipared
where the farmer were made aware about the hasrdous effect of open burning of
field residues,

* Framers were pusded to use crop residue and stubble for mulching and manuring

* (M4 nos of camps were organised by maintaining social distancing.

s G farmers were sensitized

Details of Dam tal

¥ 09 po of awareness camps were organised and 432 no of farmers panticipaed,
where the farmer were made aware about the hazardous effect of open burning of|
ficld residues,

¢  Framers were guided 1o use crop residue and stubble for mulching and manuring

|8 nos of camps were organized by maintaining social distancing.

# [ 144 farmers were sensitized,
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Urbamn
Development
Department/
ULBs, BRBNDA,
SAlA

concerned

Immediate lifting
of selid wasic
penerated and

cleaning of
municipal  drains
for its disposal

* Lrhan

Town Current Status

Baddi So far around 10487 2MT waste has been cleared.

Malagarh All the legacy waste from MC Nalagarh 3 sites Le. 2500 ton has
been clenred.

Parwanoo The entire legacy wastc from MC Parwanoo site 1.¢. 1592 Taon has
been cleared and cleaning of Municipal drain has been done on
regular basis.

Paonta There is no legacy waste at Paonta SWM site

Sahiby All drains are cleared on daily basis,

Sundernagar | Approx. 91% of legacy ware has been cleared and only 300 ton is

balance. One trammel machine has been installed at site for
clearing of legacy waste through which 10-12 tens is clenred
daily.

All the municipal drains are cleared on daiby basis.

Development
Department, BBNDA  and
SADA o expedite e work
related to remediation of legacy
waste and lown-wise progress
with respect to amount of
legacy  wuste, woste  from
municipal drains cleared to be
submitted w HPSFCB. on
monthly basis.
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Baddi MC Baddi has identified and declared C& D waste site at Judikhurd * The Chairman directed Urban|
Ward No. 5 Baddi. The collected C&D waste site is being used by Development Department  and|
the public for filling in the plinth of buildings. other departments (o ensure thag
Nalagarh The C& D waste site has notified at Chow Wala Nala, W.N. 3. the CAD pallcy s, propedy
Nalagarh. . — — enforced by dumping such wastg
Transportation of | PArwatioo MC Parwanoo has a notified C&D waste site in sector-3 to manage at designited sites only,
i o the gemerated construction and demolition waste of town, * The e
R s Paonta sahib | The C&D waste site has been declared at Kedarpur Pacnta Sahib, : me.'IT&E‘I'E 2 .iimEmnt
il | moreover in MC Paonta Sahib C&D waste is used by the public for of wasts received &t the otificd
b filling in plinth of buildings. C&D  sites i each Non.
Urhas ”W""”*'lli 001 Synder Nagar | Five Mos. of Ci D waste siles has been declared ie, are Futs ""‘“’""_‘ ment  Town _El“’" b
Development debris’ in covered Girave, Dennal CE:II!:gu [ﬂrwag,ann khad, I.:Iu_mping Site Mear submitted .lu HPSFCE o
sy stedm. Chandpur, Banaik in Ward No. 7 and Ropa in Ward Mo, 10, monthly basis.
i * The p;'-.:g;'-us.ta with respect 1o
ULBz, BENMNDA, x - ; ;
SADA achion aganst vehicles carmying
e pal solid WiEHe,
SoRCETME construction waste and debris in
open in terms of challans be
submitted fown-wise on monthly
hasis.

*The UDD shall apply  For
obtaining the registration unded
seclion 8 (1) of C& I Wasty
management Rules, 20016 1o
HPSPCB. fir operational sites
by 31" May, 2022,

HFSPCH & |Regular check and | Badd: MC has appointed supervisor on outsource and also installed ®  The Charman directed that
Urban control of buming CCTV caintras to check and control burning of MSW, action be taken against
Development of municipal solid Hoarding are already installed to sensitize public regarding illegal burning on a regular
Department/ | waste and display L i basis and laest town wise

| Page
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ULEs, BENDA,
SADA
comcerned

of hoardings.

Mo ingident reporied in July to September, 2021 regarding
open burning of waste.

Malagarh Bye-laws have been notified by the ULB on public domain for
AWAnENEss on not burming waste in open,
Mo incident reported in July to September, 2021 regarding
open burning of wasie.

Parwanoo Bye-laws have been notified by the ULB on public domain for
awarentss on not buming waste in open.
Mo incident reported in July to September, 2021 regarding
open burning of waste.

Paonta sakib Tazk foree of four person has been constituted fo check
burning of MSW.
Mo incident reported in July to Seplember. 2021 open buming
af waste,

Sunder Nagar Regular checks are conductedd.

Mo incident reported in July 10 September. 2021 regarding
apen buming of waste

progress  report to be
submitted within 2-3 days.

Rural Development
Department in coordination
with local panchavats 1o
ensure the compliance with
respect 10 control of open
burning in Damtal arca and
submit the latest town wise

progress  report. b be
submitied within 2=-3 days,
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Foresi
v pariment

Action
N5
foresi fire

Plan

{143
thie

*  Forest department submitted following details with respeet to fire incident during

2020-2 1 in Non-Attainment Towns, No fresh datn submitted related 1o forest
fire prevention initiatives during October, 2021 to March, 2022,

Town Fire Mo, of Fire Amouni Muint. OF Tuotal
Incide Watchers incurred five linme Expenditu
nis in canirol re

burning

Malagarh 3 - - 34450

Haddi 4 - - T26010

Paonia - 10 HORO0 B. 71 km 442425

Fala Amb - & - Jkm [ 35500

Parwanoo p 14 [ 15352 354082

Dramital - 25 42057 4 Bkm 436337

Sundernagar | 43 4 48325 - 304 CH)

i

torest department to submit
the data related initiatives
taken for minimizing  the
forest fire within 2-3 days.

drrected

| Fage
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I Check on fuel No. of inspections Frregularities found o« The Chairman dirccted the
gdulieration  and Town conducted in 2021-2022 Department of Food and Civil
Ry (upto feb. 2022) Supplies to conduci
motitoring of fuel Fradd 3 0 mspections of petrol  pumps
quality data [alagarh L] 0 in each non-attamment town
AWENOO 4 i and submil town wise report
{Paanta Sahib 15 0 o HPSPCB on monthly basis.
JKala Amb 16 0 -
W5under Nagar 4 i
[Damial 39 0
['atal ] {0
Cities Gas Cornections (Gas Connections Total gas
Deparinent of issued under issued under conneciion under
Food & Civil Himachal Grihimi Himachal Grilini HGSY as on
supply Suvidha Yojoa 6ill Suvidha Yojua in 30092021
March, 2021 2021-22
Parwanoo 1] No application 0
g Malagarh i received 19
lﬂ\f-l::]llLr-rI!-allﬂ'l't _u1. PYT - o
"‘:_f:“::m el Ipaonia Sanib £242 80 1599 e The Chairman directed F &
Kala Amh o4 9 833 C50, GoHP to submil the
Damtal 308 1] 308 dats related Inventorization
Sunder Magar 330 5% 16 status.  of domestic  fuel
= sources within 1 week.
Total 3112 198 A3
o Fresh data Submirted regarding inventorization status of domestic fuel sources
rovided.
HFSPCB Source SA & CC Study \ : The  Chairman  directed
Annortinniset, HPSPCB o expedite:  the

%"P ID|Page
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carrying Capucity ’
Study  of Mon-
attainment Towns

The study report is to be submitted by IIT Kanpar by Aprl, 2022

submission of final report by
31" April, 2022,

. Up-gradation of Meonitoring Systcm

Sr. | Organization Work proposed for Existing Status Directions
Mo, |Responsible Execution
(In the Catchment Area)
1. Installation of One CAADMS o  The CCAQMS is installed and maugurated on *  The progress was nobed.
HPSPCH 19.03. 2022,

at Baddi.

E. Uploading the Action on *PRANA™ portal developed by Central Pollution Control Board:

Al Dhepartmenis

= Each department has to update the action plan progress on "PRANA " portal developed

by CPCB.

The Chairman directed il
Stakeholder departments to st
updating the  progress @
“"PRANA" portal as pe
directions which stan
communicated by HPSPCR,

Al |Page



1227

SECTION 11 Review of Hon'ble NGT Case OA No 593 of 2017 (Paryavaran Suraksha Samiti) treatment of Sewage along Urban and Rural Arcas:

s The nodal department ie. Jal Shakti Vibhag submitted the revised action plan to GoHP which was further submitted to CPCB on 1 1.01.2021.
+ The Hon'ble NGT in the matter of (0A. No. 593/2017 (Paryavaran Suraksha Samiti) with OA. No. 673/2018 (Polluted River Stretches) has been

disposed off vide order dated 22.02.2021.

are

Sr.
M.

Dircctions issued in last meeting on 26" October, 2021

Latest progress

Decision taken

HPSPCR shall carry condition assessment studies of existing STPs/
sewage infrastructure(s)in the State by engaging 3™ party like NEERI,
UN Habitat, 1T ete.. s0 as to identify the reasons of suboptimum
utilization and dysfunction of existing STPs/sewage infrastructure(s)

and submit the report by March, 2022

| consideration,

The HPSPCB has finalized the proposal of
T Mandi. however due to some
administrative reasons, [T Mandi could not
accepted the proposal, now second lowest
proposal jointly prepared by 1T Mandi and
NIT Hamirpur is being under process for

The Work is to be
expedited and shall be
ensured to be awarded
before 30™ April, 2022,

s smran

Jal Shakti Vibhag shall carry out study with respect fo gap in
peneration and treatment of the sewage in rural areas in the State and

Na progress received from JSV.

submit the reporl.

As per the direction of Hon'ble NGT, Town and Country Planning
Department shall develop a separate paradigm in urban planning for
river oriented cities.

Mo progress received from TCPD,

Stakeholder departments
to submit the progress
within 2-3 days to
HPSPCH

A
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SECTION IV: Review of Hon'ble NGT Case OA No 325 of 2015 (Sarvdaman Singh Vs UOI:-

Direction

Hon'ble NGT vide order dated 18.11.2020

All States/UTs may forthwith designate a nodal agency for restoration of water bodies, wherever no such agency has so far been so designated.
Under oversight of the Chief Secretaries of the States/UTs, the designated nodal agency may:
Submit periadical reports to the CPCB/Secretary Jal Shakt, Government of India.
Action taken by State:
1* report has been submitted to CPCB by Department of Env on 26.02.2021

Sr. | Directions issued in last meeting on 26" October, 2021

Mo,

= Latest Status of Compliance to be briefed by Dapuﬂmrnl"]:;r
Environment Science and technology.

Latest progress | Decision taken

No progress received from DEST. The Chairman
directed that
Dhrector, DEST
shall submit the

progress within 2-
3 days,

The Chairman directed that Rural Development Department shall carry | Inveniorization and mapping of Bawries is Disirict

The Chairman

' out Inventorization , mapping of bawris in state in coordination with | Sirmour: _ dirccted RDD 40
Jal Shakti Vibhag and submit he report by 31.01.2022 Structure | 2019-20 | 2020-21 | 202132 | |'submi the
Tank 92 35 51 | | progress of
Check 40 il 20 remaining
ams L. districts within 2 |
Kuhal 10 4 L weeks before 31%
Johad 37 L 27 April, 2022
Bawries | 05 A7 (] SR |
Total 84 143 110 |
3B |Page



1229



SECTION V: Review of Hon'ble NGT Jﬂg&‘ qﬂi. Mo 36 of 20018 (Shree Nath Sharma
Versus Union of India & Ors):-

*  Hon'ble National Green Tnbunal vide order O.A. No. 360 of 2018 filed by Shree Nath
Sharma Vs Union of India and Others directed that CPCB shall {acilitate the District

Magistrates in preparation of District Environmental Plan by placing Model plan on its

website. Approved Distriet Environmental Plan of all district has been sent o
CPCB in complianee to Hon'ble NGT order in (0A No 360/2018.

*  Vide Order dated 08.02.2022, Hon'ble NGT passed following directions:

State Enviranment Plan: Informction vet to be submitted and information may

be suhmitied by Stare Gaovernment. (action heing taken by EST)

it may be necessary to hold an amnual conférence o be presided over by the
District Magistrares with the invalvement of Educational Institwiions, Welfare
Asyaciations, Local Rodies including Panchavaes, Eco-clubg, other concerned
Departnents and  activist identified by the Disirict Administrarion  and

notinees of Disivict Legal Services Authorities.

Tor begin with, such arual conferences may be held at least in one District in
every Siate, to be identified by the Environment Department af States/UTs,
with fntimation 1o the CPCB before 30.06.2022.

A copy af ihis order be forwarded to MoEF&CC, CPCR and Chief Secretaries
of all the Sites/UTs. State PCBYPCCs, Disirict Magistrares and District

Legal Services Authorivies by e-mail for compliance.

Directions:

Chairman dirccted Environment, Science & Technology Deparument, GoHP o
ensure timely preparation of State Environment Plan. The report in this regard
may be sent to CPCB at the earliest and the same shall be uploaded on Site
wehsites.

Further, District Magistrates shall organise annual conference by involving the

involvement of Educational Institutions, Welfare Associations, and Local

=
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Bodies including Pnnﬂha}lﬂtat%;ghs. Distnet Legal Services Authority and
other concerned Departments before 30.06.2022.

Section VI Review of Hon'ble NGT Case OA Mo 710 of 20017 (Bio-Medical Waste
Management) and OA no. 722020 {COVID-12 Waste Management) .

The worthy Chiel” Secretary reviewed the compliance status of Hon'ble Mational Green
Inbunal orders in QA No, 7H20IT and OA No, 7272020 regarding Biomedical Waste
Management and COVID-19 Waste Management respectively,

Directions:

® All the stakeholder departments shall ensure that remaining Allopathic, Ayurvedic,
and Animal Husbandry Health Care Facilities (HCFs) shall obtain authorizations from
the State Pollution Control Board as per the timelines decided by the State Level
Monitoring Committee in this regard,

* The Addl. Chief Secretary Env. (S&T) to the Govt. of Himachal Pradesh to take up
the matter with respeciive Secretaries of the Department of Health, Ayurvedic, and
Animal Husbandry to expedite the compliance of the Biomedical Waste Management
Rules, 2016, and directions of the Hon'ble National Green Tribunal,

» The concemed Departments shall ensure proper handling and disposal of COVID -19
waste as per the guidelines prescribed by the CPCR.

In the end, the Chairman directed all the stakcholder departments implementing the

Action Plans to put serious efforts in completing the various components of Action
Plans and submit the progress report on monthly basis.

The meeting ended with a vote of thanks to and from the Chair.

Approved

(Ram Subhag Singh, [AS)
Chief Secretary to the
Government of Himachal Peadesh
No. HPSPCB! NGT/ 0.A. No. 673 of 2018/ Polluted River Strete ) ated: 6.("~0lnnzg 9
f %J =4 §

Copy forwarded to the following for information as per Hon'ble NGT Order:

5 |Page
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L. The Additional Chief Secretary fFimlng}%:-th GoHP, HP Secretariat, Shimla.
2, The Additional Chief Secretary (Farest) o the GoHP, HP Secreiariat, Shimla.

3. The Additional Chicf Secretary (Industries) o the GoHP, HFP Secretariat, Shimla,
4. The Principal Secretary {UD) to the GoHP, HP Secretariat, Shimlg.,

5. The Principal Secretary {PWD) to the GoHP, HP Secretariat, Shimla.

6. The Secretary (RI}) 1o the GoHP, HP Secretariat, Shimla.

7. The Pr. Chief Conservator of Forests, Himachul Pradesh, Shimila.

8. The Secretary (Jal Shakti Vibhag), to the GoHP, HP Seerétariat, Shimla,

9. All the Deputy Commissioners (H.P).

10. The Member Secretary, Cenmal Pollution Control Board., Parvesh, Bhawan, East
Arjun Nagar, Delhi-110032.

11. The Inspector General of Police (TTR}, Department of Police, HP, Shimla

12. The Director, Industries, HP Shimla.

13. The Director, Town and Country Planning, HP Shimla

14. The Director, Department of Health, Shimla

15, The Director, Department of Ayurveda, Shimla

16. The Director, Depariment of Animal Hushandry, Shimla

17, The Director, Transport, HP Shimla

18, The Director, Agriculture Department, HI* Shimla

1%, The Director, Horticulture Department, HP Shimla

20. The Director, Rural Development, HP Shimla.

21. The Director. Department of Tourism and Civil Aviation, GoHP.

21. The Director, Environment, Science & Technology, HP Shimla,

23. The Member Secretary, H.P, State Pollution Control Board, Shimla.

24, The Director, Urban Development, HP Shimla.

25, The Director, Directorate of Food and civil Supply, SDA Complex. Kasumpti, Shimla-
19

26. The Chief Executive Officer, Baddi Barotiwala Nalaparh Development Authority,
Major District Road 7, Industrial Park Phase , Jharmajri, Disirict Solan, Barotiwala,
Himachal Pradesh 174103

27. Engineer-in Chief, Jal Shakd Yibhag, Shimia.

28. Engineer-in Chiel, HPPWD, Shimia.

29, The CED, HIMLID A, HP Shimla

38, The Chairman, SADA, Trilokpur, District- Sirmour (HFP)

31. The CEOQ-cum-Director, Baddi Infrastructure # 0 EPIP-PHASE-1 Jharmajri, Tehsil
Baddi. Solan, HP 174103

32, Managing Director, Himachal Road Transport Corporation (HRTC), Shimla

33, The Managing Director, Shimla Jal Prabandhan Nigam Limited (SJPNL), Shimla.

34, All Regional Officers and Lab in charges, HPSPCB to carry out the directions in their
respective areas under all circumstances,

35, MC/EOYSecretary of the Concerned LULBs XJ

{Apoorv Devgan, IAS)

Member Sceretary
H.P. State Pollution Control Bnnrdﬁ-'

A6 | Page



Sr. Namie of the participant & 423—4 Department
N, Dhesignation
1. | Dr. R, K. Pruthi, Director & CEO Department of Hortieulture & HIMUDA
“32. | Sh, Prabodh Saxena, ACS (EST)cum- | Department  of  Environment.  Science &
Chairman HPSFCB Technology)
3. | 5h. Apoory Devgan, Member Secretary | HP. State Pollution Control Board
4. | Sh. Rugved Thakur, Director Deparment of Rural Development  and
: Panchayati Raj
%. | Sh, Sandeep Dhawal, AIG TTR Department of Police, HP
6. | Er. Ajnuni kapoor, SE (HIMUDA) HIMUDA ==
7. | Sh. Vijay K. Arors, Director & CEO | Baddi Infrastructure
8. | Sh. Raghbir Singh, Joint Director Department of Agriculture
9, | Sh. Kamal Kant Saroch, Director Department of Town and Country Planning
10, | Sh. R. K. Verma, General Manager Shimla Jal Prabandhan Nigam Lid.
11. | Dr. Sunita A, Ganju, Director Department of Health and Family Welfare
12, | Sh. Sanjay Kaul, Engineer-in-Chief | Jal Shakii Vibhag
13. | Sh. Anupam Kashyap, Director Department of Transport
[ 14. | Dr. Ajay Sharma, Secretary (AH, UD) | Department of Animal Hushandry and |
Departmani of LD
15. | Archana Thakur, Engineer-in- Chief HPPWIx
16, | Sh. Mandeep Gupta, Executive | Jal Shakt Vibhag
Engineer 3 -
17. | Sh. Ajay Kapoor, SE HPPW D
18. | Dr. Anita Mehajan, Direcior Health and Family Welfare
19. | 8h. Anil Thakur. Deputy Director Department of Industries
20, | Sh, Dinesh Guleria, ATDO Department of Tourism & Civil Aviation
21. | Sh. Gopal Krishan, AGM | Shimla Jal Prabandhan Nigam Limited
22, | Sh. Karam Chand Nanta, TCP Department of TCP
13, | Sh. Rajesh Sharma, CCF Department of Forest
24. | Sh. Ravinder Thakur, FCS&CA Department of Food & Civil Supply
25, | Sh, Pardeep Thakur, MS Department of TCP
26. | Sh. Mukesh Kumar Department of Police, HP
27. | Sh. Tashi Sandeep, Additional Director | AYUSH (Ayurveda)
‘28, | Sh. Manmohan Sharma, Director Department of Urban Development
29, |Sh. Rajesh Thakur, Exccutive | HIMUDA
Engineeghy 3
30. | Dr. Pradecp Sharma, Director Department of Animal Husbandry
11. | Dr. Richa Verma, CEO BEMIA,
32. | Dr. Sharawan Kumar, CEE HP. State Pollution Control Beard
33, | Dr. mangj Chavhan, PSO | HI*, State Pollution Control Board |
34, | Er. Chandan Kr. Singh, AEE HP. State Pollution Control Board |
35 HP. State Pollution Control Board

Dr. Praveen Sharma, SO
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the Chairmanship of Pr. Secretary {Urhan Development) to GoHFP to discuss issues

related to Solid Waste Management in the Siate and Sewage Management by SIPNL.

A meeting was held on 30" December, 2022 at 3.00 PM onwards at Committee Room (6th
Floor), Armsdale Building, H.P. Secretariat Chota Shimla under the Chairmanship of Pr.
Secretary (Urban Development) to GoHP o discuss issues related to Solid Waste Management
in the State and Sewage Management by SJPNL as per data submitted by Urban Development
Department and SJPNL respectively. The List of Officials who attended the meeting is
enclosed as Annexure-1.

Al the outset, Member Secretary, HP Stale Pollution Control Board, mtcpm-::d the Pr.
Secretary (Urban Development) to GoHE and other Officers/officials of State Government and
outlined the broad context and agenda of the meeting.

*

Thereafier. detailid agenda was taken up by the house as below:
Agenda-1:  Untreated and untapped sewage of Lift Nallah coming from Krishna
Nagar Area

« [t was apprised that three major issues have been observed at Lift Nallah clﬂming'ffﬂm
Krishna Nagar Arca:-

1} Solid Waste dumping in Lift Nallah from Hotel Combermere 1o Lalpahi bridge. ”
2) Black Water discharge from Krishna Nagar.
1) Grey Water discharge from Krishna Nagar,

‘Ihereafier the status of the directions issued in last meeting was apprised and further

directions were issued which is as below:-

Directions issued in last meeting: Current Status Directions issued
= To address solid waste dumping | MC Shimla sabmitted that:- » Chairman directed MC
in Lit Nallsh from Hotel S : R Shimla 1o submit the
Combermere to Lalpani bridge, | & Litlenng points were identified detailed action plan as
MC Shimla shall submit a time for . _"-'-’htthl estimate  for directed in previous
bound action plan within 2 providing wire mesh has bezn meeting  within 1
weeks incorporating following:- prepared total amounting to Rs week.
19,18.800/-, But the tenders|
¥ ldentification of littering points have not been called, # MC Shimla 1o float
and placing wire mesh 10| ) , the tender within 2
prevent the same. The tender| » Estimate for installation if days,
for same shall be floated by 12 heavy grale lo cover drains,
estimate has been prepared for| » MC  Shimla  shall

1|Page




# With

ensure (hat the qua]ilgfI
and strength of the
wire mesh should be
adequate. Further in
order 1o support the
wire mesh  bracker
shall b installed.

respect 1o
installation of heavy
grate, MC Shimla shall
ensure  good  quality
and  install  precast
heavy grate.

» MC Shimla 1o submit

report regarding
incrense  in  garbage
collection in last |
month to UDD within

I week.

# MC Shimla shall also

conduct [EC activities
via placing hoarding,
push messages ete.

-
[ December, 2022, mlﬁﬁ& but tenders have not
= Installation of heavy grate 1o i

cover the drains. The tender for| = Reg. door to door collection it
same shall be floated by 12t was submitted that in Krishna
Decembeer, 2022, Nagar ward 15 workers are
" _ dfnd-{}uinflh::s.:i
= !ﬂ':l-']l':ﬂm door o door collection Weﬂpfk::;r deployed  for :dzd
' the: concerned areas. collection from households and
% [EC petivit : commercial establishments, |
= activities should be carried dedicated pick-up is deployed
for transporiation of collected
garbage. 6 notices issued 1o
people not paying fixed user
charges. One regular Dafedar,
Supervisor under SEHB Society
deployed and overall activities
monitored by Sanitary
Inspector. Also cleaning of

nallahs was carried out.

# The I[EC activities are alsol
carried  out.  People  were
motivated to connect their Eroy
water  with  sewer  line,
AWareness program was carried
out in Govt. Sen. Sec. School
Lalpani on 16.11.22,

To address the issuc of Black | » Residents of Krishnagar near
Water discharge from Krishna masjid 3 buildings are now
Nagar:- connected with sewer facility,
# SIPNL shall submit an
estimate to comnect all the
untapped’ damaged sewerage
connection and complete the
work within 2 months.
# MC Shimla shall initiate

regulatory  action and issue

challans on the defaulters.

The progress was noted,

MU Shimla shall construct
drains and connect the
untapped  houses  and
submit report containing
photographs tw  UDD
within 1 week.

MC Shimla shall conduct
survey and identify any
mare  collection  points

To resolve the issues of Grey SIPNL submitted that:-

Water discharge from Krishna
Nagar, SIPNL shall conduct
detailed survey and identify the
collection points/ chambers and
share the detail of same with
MC  Shimla and Urban
Development Department
within 2 weeks.

# 4nos of the collection point has
been identified and intimated to
MC Shimla from where
untapped’ sewer water can he
connected with sewer line of
SIPNL,

# MC Shimla has been requested
to connect the untapped’ Sewer |
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wiler 1{238111 the drain to
-

required and a.:nmmuniﬂatt—l

outlet. to SJPML.
Channclization  of  Lift|» The work of channelization has| Chairman directed SJPNL
Mallah:- been started and JSV Division | to expedite the
Solan has been informed in this| channelization work and
# SIPNL and Jal Shakti Vibhag|  repard and closed coordination is| ensure the completion of
shall coordinate 50 85 0 ensure | peing made with JSV: work in a time bound
that sludge produced during the manner as per schedule.
levelling of nallah shall not|» The channelization is being done
hamper the Water Supply in patches.
g:zl}:tl};ul-.:iﬂmmm O % Channelization work shall be
commissioned as per schedule.
» SJPNLshall conduct : : :
channelization in small patches| = Out of total 625m, concreling
and nallash should be diverted| work of the channclization of
before excavation so  that 25m has been completed.
bottom sludge doesn’t  [low
with  water considering  the
feasibility of same.
# The work of the channelization
of lift nallah shall be completed
within 6 months in mission|
mode,
Agenda-2: Status of actionable points to be executed by SIPNL.

Action Point: - The up-gradation of existing 3 STPs by providing Sequencing Batch Reactor
{(SBR) technology at Lalpani, Malyana, Dhalli

Current Statns

Dircetions
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STP Malyana
Overall 90% work completed,
Civil work almost complete and electromechanical |
installation work is in progress and rentatyve |
completion date is 20.01,20023, |
SIPNL will start filling sewnge in SBR tank by
first week of Tan, 2023 and it will ke 25-48 davs
to stabilize the process, :

STP Dhalli

Overall 85% work completed
Tentative completion date is 25.01.2003
SIPNL will start filling sewage in SBR tank by
25" January, 2023 and it will take 25-48 days to
stahilize the process.

STP Lalpani
The work of SBR Basin i5 staved from Hon'hble
High court since 13,06,2022, Nexi date of hearing
is 17.01.2023. If court case is decided completion
date of work will be 15.03.2023.

1239

- * MD, S3JPNL shall personal appear in

* Chairman directed thar SIPNL shall

ensure that STpP Malyana s
commissionad  ay per  scheduled
timeline,

* SIPNL shall ensure that STP Dhalli s

commissioned  as  per scheduled
timeline.

the court at the next date of hearing for
STP Lalpani.

Action Point: - Installation of a new STP of 3.1 MLD capacity for Fulﬁighnttl ares.

Curreat Status i

Directions ]

FCA case is in progress.
Now FCA case is pending at Conservator Foresy at
Khalini after attending the obsarvations.

SIPNL shall put up a DO note from Pr.
Secretary (1/D) to GoHP to POCF, Forest
for the FCA case,

! o
Action Point: - Proposal for improving the water quality of Ashwani Khad by installing various
components, for the rejuvenation of water sources by improving the purity of

water of Natural Nallahs by Phytorid

Malyana-Chamyana Khad, Shimla project.

Treatment at Ashwani Khad, Sanjauli-

Current ﬁﬁtua

Funds have been demanded vide leter d:el.Td_
24.11.2022 through Director UD amounting o Rs,
5.72 crore,

Action Point: - Gap Iu;:ewagn treatment under the jurisdiction of SIPNL,

Current Status

Directions
Chairman ditected UDD (o expedite the
maatier and send the proposal to GoHP. Also
the matter shall be reviewed in the UDD
review meeting,

Directions

The comprehensive gop analysis report not
submitted by SIPNL.

| SIPNL shall also submit 2 report to UDD

SIPNL to submit the comprehensive Gap
analysis meport to UDD and HPSPCB
within 1 week.
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incorporating

Incali'ty—u."tw' ward-wise

sewape generation and i1s treatment.

A =3

vaps in P

ine of Solid VWasie in ©

State.

The status of the solid waste management in the State as per data provided by UDD

was apprised.
Quantity of
MSW Quantity of wet | Quantity of dry Total Quantity of | Gap in
generated waste provessed | waste processed | waste processed processing
(tpd) (tpd) (tpd) (tpd) (tpd)
365.6 161.13 12336 284 49 6283

Chut of the 62.83 TPD gap in processing, gap in processing of wet waste is 39.9 TPD and
of dry waste is 22.93 TPD. The ULB wise gap detail is attached as Annexure-11L

Thereafter, the gap in Legacy Waste was apprised which is a5 below:-

Total Estimated Quantity Balance
guantity cleared waste
{in Tonne) {in Tonne) {in Tonne)
Being managed by Pvi. 2.51.000.00 63,750.14 1,78.798.44
Agencies
Being managed by 12,841,040 T43.39 11.997.30
ULB itself (10 ULBs)
GRAND TOTAL 2,63,841.00 66,493.80 1,90,795.74
Mo ULE \I Tatal catimated quantily | Qusasity chrased upts | Cusntily eliwrd daring ILalance
18113028 19, 11.2632 in 26,02 2002
i A By Pl ; =
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Thercafter the status on the direction
which s a5 follows:-

1241, previous meeting was apprised o chair

Direction issued in last meeting

Status

|

* Director, UDD shall hold a meeting with a1l | » Meeting was ponducted on 20.12.2022
the Pvi. Agencies handling the work of wherein directions have been issued to
remediation of legacy waste in Siale 1o concerned pvtf Agencies to speed up the
review the progress of same within )2 work of legacy wasts clearing in Mandi,
weeks Kully, Manali & Dharamshala

*  Legacy waste vork iz still not started by

MC. Dharamshala shall resolve the jssps of
the slow progress of clearing of legacy
waste and submit a report i this regard 1o
UDD within 1 week.

MC Dharamshata shall complete the wark
of biogas plant installation by Feb, 2023 and
MRF by Diec, 2022 and further stsure to
bridge the gap in SWM by 31* December.
2022 by ensuring that existing composting
pits and MRF facility functions efficizntly
Site vizit by HPSPCE to verify the progress
made by MC,

“1'

JBR. Technolowy in MC Dharamshala.
Commissioner] MC Dharamshala has
been repeatedly issuing letters to JBR
tor starting the jwork but the work is still
pending,

Existing waste processing facilities are
made operational by the UL,

Site visit conducted on 24, 122022

Collecting unsegregated waste in the
vehicle, no comparimentalization of
viehicle,

Dumping unsegregated waste at the
processing site.

MRF facility installed necarby ericket
stadium is not operational.

WHE plant is under construction,

MC Mandi, to ensure that the work regarding |

installation of weighing bridge shal! be
completed within 10 days.

ML Mandi shall submit the demand of OWC
along with land availability and suobmit
complete action plan to remove the solid
waste freatment gap within 1 week,

Joint inspection comprising of UDD and
HPSPCE shall be conducted to verify the
progress made by MC.

-

-

8

Weigh bridge has been installed at site
and made operational. However, the
machine was operated only 2 days afier
installation of weigh bridge and
therenfler work is stopped at site.

MC Mandi submitted OWC demand for
10 TPD capacity. Case is sent 1o Govt.
for approval,

Joint inspection (JE MC Mandi and
AEE, HPSPCE) of the waste processing
tacility has been conducted on
16122022 and following has been
ohserved:-

24 honeyvomb  pits  constructed
however yet to he made operational,
Drains for collection of leachate on
collection tanks constructed.

Retaining wall under construction,
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MC Kullu, shall float tender lor the
remediation of additional legacy waste of

20.000 tonme by 9" December, 2022, UDD

shall release the funds regarding electrivity |

for newly installed shredder 1o MC, Kullu.
MC Kullu directed to submit the EC imposed
by HPSPCB.

MC Kullu to ensure thar the OWC is installed

and made operational by 15 January, 2023
MC Kullu to make efforts to release the site
of Pirdi for setting up of new processing
facility.

DD & HPSPCB o conduct inspection of
MC Kullu site by 15 January, 2022

UDD shall take up the matter of setting up of
waste management facility at SADA with
Secretary, TCP o GoHP.

WMC Kullu has been granted pa:nﬂiss'mn-'
additional
quantity of legacy waste. MC Kullu is

for floating tender for

in process of floating tender.

Funds deposited to HPSEB for
instaliation of new transformer however
same has not been installed by HPSEB.

The EC amounting to Rs. 5,00,000/-has
been deposited.

The OWC tender was invited but had o
be cancelled due to non-receipt of
qufficient bids. MNow retendering is
under process.

Inspection conducted on 27.12.2022
and following has been observed:-

o Processed waste lyving at site.

o New transformer not installed by

HPSEB.

UDD shall take up the matter of setting up of
waste management facility at SADA with
Secretary, Town and Country Planning to
GoHP

Request letter has been issued by
Director, UDD 1w Director, TCP to
identify Jand and
processing facilities for TCP areas and

develop waste

stop sending waste to ULB facilities,

MO Manali, to ensure that the construction of
road for the legacy waste site shall be

completed by 30" November, 2022and |

legacy waste remediation work shall be

started by 01" December, 2022, Also MC
Manali shall ensure that the OWC shall be

made operational by 31" December, 2022,
MC Manali to submit EC imposed by
HPSPCB.

MC Manali shall complete MBEF facility ie.
platform and machines by 30th November,
2022

C/0O approach road is under progress
(Filling and levelling)

The work of platform for biomining and
remaining work be completed within 1
month.

Applied for electricity connection.
Rekart has  staried  developing  the
sereening machine & conveyors as per
the space availability and shall install
same within 20 days, Further, the OWC
tenders are yet to be called for MC
Mamal.

MREF of ULB is operational.

The EC amounting to Re. 5.00(0-

has been deposited.

MC Kullu, NP Bhunter, SADA Lahaul &

Spiti shall identify the land for setting up
waste: management facility in  their
respective local body and submit a report in
this regard. UDD shall issue necessary
directions to concerned authorities through
Pr. Secretary(UD), GolP for same.

Necessary instructions have been issued
to concerned ULBs and Director, TCP by
LD,
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» NP Banjar to submit me%] * NP Banjar has arranged the Jand

documentation regarding land transfer case. | documents and issued advertisement for
» NP Banjar shall submit the peoposal for the | engaging consultant to submit land
procurement of machinery within | week, | diversion case online.

* NP Banjar was directed to submit the | « NP Banjar is vet to deposit EC,
Environmental Compensation imposed b}f‘
PCH.

* MC, Una shall initiate the work of clearing | MC Una & Santokhgarh has called bids Tor |
of legacy waste and floar & combined tender

of clearing of legacy waste, door 1o i Ig legicy waste clearing work on 24,12.2022.

collection and processing of solid waste for | MC Santokhgarh has deposited EC,
ULB Santokgharh and Una after asséssing |

the costing of same, A
» NP Baijnath Paprolu shall increase the man | » 16 number of labor has been increased
power for clearing the legacy waste by | amd now total 46 workers have been
engaging manpower of Shehri Ajeevik | engaged at site for logacy waste
th :
Yojna and complete by 28 February, 2022 Clearing. ,
* NP o rzise the demand of purchase of | The EC amounting to Rs. 7,50,000/-has
LWt LD ONE St has been subm
i ary 2 e . eman i been submitted to
N bl the B el S X | S e e b for

iy EI.PPTG‘LIEI.
* Clear all the legacy waste by 28 February,

2023,

e NP Talai shall ensure the completion of the Case has been received from NP Talsi and

repair work and construction of shed by 31" | matter is further sent to the Govi. for grant
December, 2022, - of approval,

Earlier the legacy waste clearing was being |
done by the labour of door-to-door
e MC Rewalsar, shall engape additional | contractor Now, ULB has engaped 17
O e “‘E*T“"“E_ of legacy waste and number of additional labours to dedicatedly

complete it immediately.
work at site for legacy waste clearing and

daily waste processing,

o MC Sarkaghat to ensure that legacy waste | 60 tonnes lepacy waste remaining.
should be cleared within 02 months, _
o MC Hamirpur shall assess the costing of [+ The EC amounting to Rz, 4.00,000/-has
combined tender of legacy waste, 02D been deposited,
collection and solid waste treatment and Bids have been invited through onling

send recommendation to UDD within 1|  poral for clearing the legacy waste.
week. *  The demand of OWC has been submittsd

o MU Hamirpur shall mise the demand for the by ULB to UDD which is further sent to
purchase of DWW, the Gowt. for approval.

» MC directed to submit the EC imposed by
PCB within 1 week,

« ULBs namely Solan, Kullu, Manali, Baddi, | Weekly repon is being obtained from ali
Bilaspur, Una, Santokhgarh, Baijnuth, ! [
Chowari, Dalhousie, Rohroo, Revalsar, | sl ULBs on every Monday.
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Sarkaghat, Hamirpur shall submit a :1*264
report (0 UDD regarding stafus of legacy |

waste manggement by | 5 Dﬂg!:mbgr._ligg._l
Overall, Directorate of UD needs to verify
the gaps stated & minimize the same to zero
in compliance of SWM Rules.

Following directions were issued:-

Director, UDD shall issue directions to-all ULBs to ensure that construction material
stacked along roads is covered to minimize the fugitive dust emissions,

MC Bilaspur shall submit a revised report regarding gaﬁ of wet waste within 2 days.
MC Bilaspur shall pursue the matter of obtaining NOC for identified land with
concerncd department and submit the online case within 1 week and submit the report
of same to UDD. MC Bilaspur shall take up the matter of usage of plastic waste for
road construction with HPPWD Division.

E-n-C HPPWD was directed 1o issue directions to all divisions of HPPWD regarding
usage of plastic waste in road construction as per State Plastic Buy Back Policy.

NP Talai to submit a detailed report to UDD within | week w.rt. work done for
reduction of gap in wet waste processing.

MC Dalbousie shall submit revised report of wet waste processing gap and
construction of shed for OWC to UDD within 1 week.

NP Baijnath to submit compliance report to UDD of zero gap in wasie processing of
wel waste by 31% Jan, 2023.

MC Dharamshala to ensure that the OWC of 5TPD shall be made operational by 15
Feb, 2023 and MRF by 15" January, 2023 and submit updated report of waste
generation (dry and wet) and its processing within 2 days.

MC Palampur shall ensure that that OWC is operational by 31 January, 2023. The
compaosting pits shall be made operational within 3 days. An upsdated report regarding
gap in wet & dry waste processing shall be submitted within 1 week 1o UDD.
Commissioner, MC Palampur shall conduct site inspection and submit status report
to LUDD.

UDD shall issue a letter to Deputy Commissioner, Mandi and request to intervene in
the matter and conduct & meeting with stakeholders through SDM regarding
identification of land for waste processing site of NP Karsog and submit report within
2 week o UDD.

MC Mandi was directed to place order/ float tender for the purchase of OWC.MC
Mandi shall submit revised report of Waste Processing within 2 days

MC Sarkaghat shall submil updated report w.rl. gap in processing of wel waste
within 2 days, MC Sarkaghat to expedite the matter of the identification and purchase
of land for processing of waste and ensure that the land should be within the ULB arca
of jurisdiction. .

SDM Chopal shall be given the charge of EQ, NP Chopal. SDM Chopal shall hold a
meeting with officials of ULB, Forest and Gaushala/ Gausadan in order to curb the
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gap in the processing of wet wasrélﬁz453 davs and thercafter updated report of the
of wet processing in NP Chopal shall be submitted to VDD,

EQ MC Rohru along with concerned Tehsildar are directed to fumish g detailed
report related to Solid Waste Management and present it personally to Director UDD,
NP Rajgarh shall submit a updated veport w.rl gap in processing of waste (wet
wasic). Deputy Commissioner, Sirmayr shall finalize the rate for the purchase of
identified land within 16 days,

MC Una shall ensure the OWC is purciizsed and made operational by 31 January,
2023, MC Una shall submit the updated report of the wet waste processing to LIDD.
Deputy Commissioner Una shall hold « meeting with stakeholders and resolve the
land issues in NP Tahliwal within 1 week, NP Tabliwal shall purchase OWC to curb
the gap in processing of wet waste.

Director UDD shall hald & mesting with NP Anni, NP Nirmand. NP Chirgacn and NP
Nerwa to review the gap in processin 2 of wel waste,

NP Chowari shall submit updated report w.rt. processing of dry waste.

MC Nurpur shail raise the demand for the procurement of OWC, Further MC Nurpur
shall submit updated report of the gap in processing of dry waste within 1 week.

MC Dharamshala, MC Mandi and M Baddi shall issue fing] show ¢ause notice 1o
M/s THR Technologies for mismansgement and slow processing of legacy waste and
thereafter if non-compliance persist the eontract shall be terminated and the firm shall
oe blacklisted after completing all the codal formalities,

MC Kullu shall float the tender for the processing of legacy waste and submit
compliance report 10 UDD within 3 days.

MC Manali shall ensure that the work of platform for bromining and remaining work
of road construction by 20" January, 2023,

Director UDD shall hold meeting with concerned ULBs were the legacy waste is
being managed by ULB itself,
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!,] L,E for nun—:nmnllﬂ.ﬂm of SWI’M"I_ Hules,

The status of solid waste management in various ULBs and the status of the directions issued
in last meeting was reviewed which 1s as under:-

1.

4

3

Nagar Panchayat, Bhunter

Campliznce a per Rule 21 of SWMR, 2016 Present Skakam
Cieneraticn: | &1 1l
Wasie Meageinem Sales Processed; |81
| Ciep: €000 ipd iy
Connpasdifng iz
MEF Yis
Wik Yes, facility avaibabe ol Rangrd Manali
Legcy W He
Directbania livmod i prvvious meeling T T

= NP B waz beecied oo sulbvml te Fevioemena)
Compeasalion irposed by HPSPCH willin | west,

o NP Rhome shull esify dhe lwd B astiing ep wasie
manapemet Gclliny in thelr juisdiion and sk o repon 0
tia regand,

The EC mmosnting 1 a5 U0 s b depostiod

NP Bhistier has made offorts foe finding Govt land but ne sife is

available Moo NP Bhusier is sseng adverisemeat 10 ask geacral
uble i they war b0 szl sy privaie land for the SWh purpose.

& &

Directions 2
NP Bhunter to expedite the matter of the identification of land and submit action
taken report to UMD,
Municipal Council, Chamba
Cimplinnce a por muumn. m—s Presesd Sintwm
Cronaution: B35
Waime Mansgrvest Stamnis Processed: 5.35 1pd
Liap: Wil (hireever B0l a3 per HPSPCE)
Cinsipuaitig Avalloble
MEF Availahle
ROF i
L ey Waee Nil
[rirextions isroed In previsos mesing Currest Staiw

= Necessary precusfion 1o be faken fior cnsuring the
exfi dizposal of acidie waste generated

= An independent tepm of UDD and HPEPCE shall
visut tie SW processing site of MO Chamba,

= Imspection cammedoul by HPSPCB on 14.12.22=

= Waste is pol reaching the sise for processing (30.11,22
o 14,02, 22 and thee smime has been verified from
CCTV footage and log book regisier

= It hue been observad thal the waste is betng dumped
1o Lhe adjoiming hil side of Ravi River at different
places,

* LUnsepregted waste ke

] Ihr:m;uml:inti

collected,
inwaste carrying vehicle,

Dvirections

* MC Chamba was directed to ensure that the entire waste generated is
collected, transported and processed at the waste management facility.
* MC Chamba shall ensure compliance on all the observations mentioned in the

repart of HPSPCB.

Municipal Council Nerchowk,
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Camplisate as mm::.rmi,iiﬂ-? [

| Fresoni Statuy
Waste:-Mengerent Staam m;aifﬁ
G .00 1pd
— i . Pit conposting OWE being dane
MHF i ol

i e

Legacy Wagie &
Tirections issued In provious meeting =~ e

*mﬂn“ﬂmlﬂﬂlﬁtllﬂﬂd'u[mm‘ i ol the
boundary wall is gaunfed by 2 Decesber, 20122 i

* ML shall reise the dessard of bolingshredder maci o LD,

* MO chall chock the tectnseal epacifications of the CWC, iduntify

thi isreey of e sirme snd sibmit o detaled ropon o 10D

ML shall mcrease e roibmmi mpoty of W frorzinng

facility and raise the dessands of the masvinery 22 pes the curent

Fechnienl bid opened sad foancial bid b pesding.

LLE s silemiited demand of diredder odich (& sent 1o the Govt
fin pppeol.

e e with @ working of 090 now, Oood quasy siinpod s
ting produced.

The demand has boen mised for balling & swedder machine 1o

+

anl firhire growth.

—

ingrease: the tremtment of sodk) weste processing ey,

Directions

Merchowk.

4. Municipal Council, Theog

Director UDD was directed that SDM Mandi

shall be given the charge of the ULB

Complisnes i ger Rule 12 of SWHIR, D006 | Frrsiant SEsfiun
- iﬂtrmﬂml.hr:d
ws Maiidgsiedsa Satod Processed: |76 sl
| Gage il
Compisting | P Complaing |
- MRF | Mvaabic |
RDF | Ha
Lepacy Waate | Hil
Directons e In provices moeling Current Stefm

within 1 waek.
= M b st the BC imposed by PCH wiglin | week.

» MO in aplesd the caxe of land tmnsier of the ldemigied land | *

v The EC amnountieg b5 B 10000000 e been depowiind,
B b Theog Lis auilssined tie e of Les) trisfir ool sl
e facss oo fthar nsboed do Bolbow s wilhi POCF office ngy. suma,

Directions
-

5. Nagar Panchayai, Nadaun

MC Theog shall follow-up the matter regarding the land tansler case,

Compliance & per Kule 12 of SWHHK., 1016 Pressni Staius
Cenerstices 187
Wasste Manageient St Processed: 38T ipd
Cam; Wil
Composiing Pir Composting
MEF | Avniable
RO | No
Legacy YWasie i
IHrections lssued in previous mecting Current Statas
= WP directed io wubmii the EC mmposd by FCB | ¢ The BC amoonsttig fo Ba. 600,000 has been
withm | week. cepomiieil
¢ lestnliasion of OWC machine is under process
Directions:-

= NP Nadaun was directed to that the OWC shall be made operational within 2 :iaj-'s.

. Municipal Council, Paonta Sahib
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*

)

49
Coampliance us por Rule 22af SWHMR 2He 1 = Prescni Siwius
| Lienenation: 1107 ipd
Wt Mlarmgeeni it | Mroeessed: 1147 tpd
| Ciogy Ml
Compasting _F_i_l: l'_'l:q:ml.nﬁn_u I nel Dyl
MRF Movmilatile no operational. (Mot estiblished s per HPPCE sepoet)
BRI s
Legaey Wasee M
[Kirecilons besed In provises necEing Current Simiuy

¢ ML i pobmi B oposed by PCH wiihin | week, |
M m msime Bal the - consmoes of composting pis 15
cresplatel withm I weeks snd submz a detzled

Jpinl fimspection by HFSPOE and L3307 8o b cendeciod bo

s The B amsearfiig b Ba. 7.00,0H0 has been deposiied.

+  LALB ks also nsalied p 3 TPD capsoky OWC which hes also hoen
made operatioml.

Inspecisen caemd out by the BO. PCE om 28, 12.2002 -

I ne, of bomey comb sruosared compoaling pits dawover oo comgosling

& being dorm

Linsegrogansd wavis baing coliocted m alld adlestion

Manml segregation oheerl hiveeser mommaal sopregilam nol posilble of

-

"

wenily fhe progress. bups quemtity af weaste,
Mo memsimnance of neoedk of cullegicd wesle, proosscl
¥ Constroction work ol BRF sl sisried
# Bailing sl aoe-operaiional.
Directions:-

the inspection report of HPSPCH.

composting pits are made operational,

7. Muniecipal Council, Rampur

MC Paonta Sahib shall ensure the compliznce of all the observiations mentioned in
MC Paonta Sahib 1o ensure that proper segregation of waste is being done and the

HPSPCR shall carry out surprise inspection of the waste processing site.

Campliance ai per Hule T2 ol SWHE, 2018 Precenl Sdarms
Oensisdinn. 263 wd
Wawe Maragomen: Sty Procesmed: 411 pd
Gap: Wil
Coanporanag Avuilshle
MEF Anadekle
EDF Mo
Legacy Wamo il
Deirectisns mansd bw parerviauy mecting Carreat Siwtug
¢ LB Bax aibaitied the demand S O which in sest o ihe Gove
For aprprosal
*  Joire irspeciion carried ot inspestine on 291 23022 ad following
: s b b
. :‘::rllmlmluhmhrﬂirdmlldl e i T M o LR
; =egiLr I Maneal Segregatinn being practiosd
+ M m raise the dewsed. for punghise of (A0 o DD, S AT of BEIP fousnd bubesd ot BERF site.
P Tarder for purchess of dhrodkder in progness
b 15 boney cam pits i rcabrml. of wet wmiie,
F Proposl of parkese of 090 of ITPD seu b UDEL

Directions:-
-

8. Municipal Council, Nalagarh

MC Rampur was directed to expedite the tendering process of Shredder.
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Complisnce 33 per Rude 21 of PFresend Status
Tiereration 553 g
Waste Mannpemend Seitas Processed 3.R3 wpl

Gag. Ni

Cospailing

MRF

BDF

IBexng bamBed by M's JBR Emvircamen
| Techoologies Pva, Lidl, Brddi

lemnes!Corremt St

Liitering of wasie al variows Socations in Malegsr® sren which cousess malsance to peeerad publiz,

Directions;-

*  MC Nalagarh was directed to issue show cause notice to [‘I-'i;"i IBR Environment
and ensure that the waste found littered is transported and processed al the

processing site,

* HPSPCB shall carry out inspection and submit the status report incorporating the

details littering hotspors.

9. Municipal Council, Baddi

Compllance upr'ﬂﬁ;:tzn-l'
EWME 2016

Prescul Sl

Whaste Sansgement Salug

Gemerationc 1334 1l
Processed: 1336 tpd

Crap: Ml
Comgonting Being handled by Mis TR
MEF Errvirvomen. Technologics P
BOF Ll Baddi

|_'h'.-:'-r|-'m Simbus

nubmres Iy gl obiic,

Litbering of - wasie o varous lieatons in Baddi area which causes

Directions:-
MC Baddi was directed to issue show cause notice to M's JBR Environment and
ensure that the waste found littered is transported und processed at the processing

sile,

HPSPCB shall carry owt inspection and submit the status report incorporating the

details of littering hotspots.

Further Chairman directed that HPSPCB chall carry out inspection of the waste
processing facility of all mentioned ULBs and submit report including photographs which
same shall be presemted in next meeting. Further chairman highlighted that all the
stakeholders shall put serious efforts in completing the various components of Actionable
Points.

The meeting ended with a vote of thanks 1o and from the Chair.

Approved
-5i-

{Devesh Kumar, 1AS)
Pr. Secretary (UD) to the
Government of Himachal Pradesh
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Copy forwarded to the following:

o B o

e S

9.

The Additional Chiel Secretary (EST) to the GoHFP, HP Secretariat, Shimla.
The Principal Secretary (L) to the GoHP, HP Secretariat, Shimla.

The Secretary, Town and Country Planning

All the Deputy Commissioners (H.P).

The Dhrector, Town and Country Planning. HF Shimia

The Director, Urban Development, HP Shimla.

Sub Divisional Magistrate, Mandi.

Sub Divisional Magistrate, Chopal.

Engineer-in Chief, Jal Shakii Vibhag, Shimla.

10. The CEO cum Managing Director, Shimla Jal Prabandhan Nigam Limited (SJPNL),

Shimba.

11. Engineer-in Chief, HPPWD, Shimla.

12, Municipal Commissioner, MC Shimla, Dharamshala, Palampur, Mandi. Solan
13. All Regional Officers, HPSPCB o carry out the dirsctions in their respective areas

under all crreumstances,

14. All EQs/Secretary of the ULBs

(Apoorv Devaan, LAS)
Member Secretary
ILP. State Pollution Control Board

S |Page
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I3 Chopal .41 .41 0,41 » Land transfer case is under process
14 Rohroo 1.53 1.53 1.53 « Land transfer case is under process
15 Rajgarh .68 (.68 .68 «  Land taken on lease is under dispute. At present no land parcel is available
with ULB lor waste processing. Case us sent by SDM Rajgarh for
procurement of new land parcel for Rajgarh
16 Lina 4.49 4.49 4.49 »  New waste processing facility is under construction
17 Tahliwal (.96 0,96 (.96 - New waste processing facility is sanctioned but tenders yet to be called by
ULB
18 Shahpur 0.74 (0 0.00 «  ULB is not having any facility but waste is managed at MC kangra site
19 Amb 1.19 1.19 0.0 Temporary pits developed on pvt. Land il any other suitable land is found,
20 Kandaghat .43 ] 0.00 « LB not having any facility but waste is managed at MC Solan site
21 Anni 0.36 0,36 1,36 - Land not available
22 Mirmand .34 E 00.34 .54 «  Land not available i
K Chirgaon .56 (0.56 0.56 + Land not available =
e Merwa 0.37 B.aT I 0.37 » Land notavailable
J Total 59.48 44.3 199 ]
1 =
SWM in State:- G
Gap in last | Current
| ws n.ﬁ..__ﬂ“n__ et Gap ST
5 (TP (TP
1 Chowari .61 011 011 At present the dry waste is managed in temporary MRF. Hence needs to be
upgraded and enhanced, ' x
2 Dalhousic 1.74 1.24 1.24 Expansion of existing MRF is required 1o be doné for 100% dry waste processing.
" .r'“ " : 17 — [ I E
net . ! o T, .
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in complinnce of the various orders passed by the Hon'ble NGT in'OA Mo, 6732018 (Pollufed River Sireiches),
DA, Mo 6RLZ00E jhnn—aﬂnmment citien), (.4 No. 5932017 {an:m'nmu Suraksha Samiti}, 0.A No. 3252015

A meeting was held on 27T May, 2022 at Ellerslie Commitnes Room, HP Secretariat, Shimla (H,P.} &t 02:30 PM, to
review the implementation of Aclion Plans under the Chairmanship of Sh, Prabodh Saxena, 1AS, Additional Chief
Secrelary (Environment Science and Technology) 1o the Government of Himachal Pradesh in compliance of the
various orders passed by the Hon'ble NGT in OA No. 673/2018 {Polluted River Stretches), OA. No 681/2018 (Non-
attainment cities), 0.A No. 393/2017 (Paryavaran Suraksha Samiti), O.A No. 32572015 (Restoration of waler quality
of Lakes and Ponds), O,.A, Mo, 360 of 2018 (District Environment Plan), The List of Officials who attended the

meeting is enclosed as Annexure-1.

At the outset, Member Secrctary, H.P. State Pollution Control Board, welcomed the Additional Chiel Seerctary
(Environment Sciende and Techoology ) o the Government of Hil‘:rli!:llﬂ.l Pradesh and other Officers/officials of State

Covernment and owtlined the broad context and agenda of the meeting.
Thereafter, detailed agenda was taken up by the house as below:

Agenda Point 1: To review all matter pertaining to STPs being constrocted and laying of sewerage networks
as per the action plan for Rejuvenation of Polluted River Stretches in compliance of Hon'ble NGT in (LA,
M, 673 of 2018,

The progress reported by various departments as per directions issued in the last meeting held on 29.03 2022 under
Chairmanship of Chief Secretary o GoHP w.r.L the agenda point was reviewed. The following directions were given

by Chatrman on the action points:

l1jPage



2.

2 Mos. of | MLD
CApaCity each
including laying of

sewerage  lines  in

Zone-1 and Fone-11)

in Parwanoo Town |

at a cost of 49.82
Crare, by Jal Shakti
Vibhag.

« 5TP — Fone — I (Tipra):

® Household Sewerage Connections as on

dated 25.052022: Ow of toial 2137
connections, 510 connections sanctioned
gnd released. Releasing of connection &5 in
progress.

In principal

spproval  has  been receivid fram

Integrated Regional Office Shimia vide |

lemer no: F.C 100 dared 26.07.2021.

The Project Director WHAI wvide lettor|

dated 30.04.2022  inbimuted that access
cannot be given through Expressway For
the site selected for Zone 1l s the site is
technically infeasible. Hence, an alternate
site has been selected for construction of
S5TF snd the case For approval for
change the site-is in process,

The MS, HPSPCB visited the site on 87"
Aprily reported that;-

The TP (1 MLD capacity) is currently-in
operation and utilizing 1/4th of its capacity
i.e. 250 KLD.

Executive Engineer, Jal Shakti Yibhag

{J5V) Solan has set a target of completing |

1% houschold connections for Zone-1
by 3ith May 2022. Some rural areas,
5|Jlbli:il'|.|.|j-' the willages namely; Taksal,
Ambota & Dhaggar are also proposed to be
connected, however as informed by
Executive Engineer, J5Y Selan, it shall
take more time, as pipelines need to be laid
for the same.

t i - 1)~ Pa
Sr Organization Work proposed Latest Status Decision Taken
‘ ‘No. Responsible for Execution
| : Jal Shakti| Sewage Treatment| « STP Zone — It STP commissioned and | » Chairman — expressed |
: Vibhag Plant Proposal functioning properly, displeasure @ 1l

extremely slow progres:
i the matler

The Charrman directed
that a commitiee shall e

notifeed of Lhe |
stakeholder departments |
Al district level
comprising of MO
FParwanoo, I8V,
HIMLIE:A under
C hairmanship of
concerned  SDM 1o
check the delay in
release of connections
and submit ks report
within 10 davs and |

should also review ihe
progress  regularly ol
completion of the actio
paint.

Work of STP fone 11 o I
be expedited & monthly

progress in this regard to

b submiitesd 1y

HPSPCB, Furthermore,

the above committce

shall alzo conduct a joint !
inspection of ihui
location of STP Zone-1 |
o see the technical |
feasibility of sitc and

suhmit ri:pnn.f!
recommendation within |
10 days.

Z|Pagu
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L. River Markanda Stretch (Priority I1):
| B, No.| Organization Work proposed for Latest Status Decision Taken
| Responsible Execution
l. Jal Shalti| Kala Amb and] « Sewer Line Work: <125 KM | # Chairman expressed displeasure

Yibhag Moginand Area: Laying| of 21.65 KM. at the extremely slow progress in
& of Sewerage Network|® The waork is in progress. the matter.
Department of|and  Pre-treatment  of | * A portion of sewer line of|® The Chairman directed Jal Shakti
Tadiabeiae Sewage ghout 4000 mir is to be laid| Vibhag to expedite the work of

glong  Markanda  river on
pillars for which work is in
progress by new contractor,

® In principal approval receved
from  MNational * Highway
division, so the work i5 in
progress,

Sewage Treatment Plant (Pre
Treatment, Unit)

& Bome pards are complete.

# Pre-treatment waork i5
cormpleted.
® Fresh fenders are. called,

awarded oon  02.05.2022,
the wark is in progress,

laying of sewernge network and
pretreatment of sewage,

Further JS% shall take up the
matier of Bank Guarantee with
ACS (Fimance) to GoHP & Pr
Secretary Public Work to resclve
the issue of Bank OGuarantee
demanded by NHAL

J5% shall ensure the completion
of the work of the sewage pre-
treatment by September, 2022,
Report on the abowve issues!
directions shall be submitied by
1" week of every month.) |
Fegional Officer, Poanta Sahib
HFSPCB and GM  Industries
Dieptt. 1o monitor the connections
of Industries with CETP along-
with actual flow : against the
design capacity on monthly basis,

Trilokpur Area: Laying
of Sewerage Network &
Setting up of Sewage
Treatment Plant. The
proposal is of Rs. 26.00
Crofes

() Laving of sewer line

# Tatal line proposed to be
laid= 8500 m

* Tatal line lod at site; T550m

# Total line to be laid: 950 m

» Mo further progress observed
since 29" March, 2022

(b) STF (SBR) 1.5 MLD

& Q0% work of the STP
complened and E&M
equipment  have been
installed.

# S5TP shall be operational by
30092022,

The Chairman directed Jal Shakti
Viblag to expedile the work of
laying of sewerage network &
also commission the Sewage
Treatment Plant in & time Bofind
TEREIIERET. Y
Deputy Commissioner Sirmaur
shall review the progress on
monthly basis to ensure the work
is completed in mission mode.
I5V shall submit the report on
manthly hasis.




1264

sewer lines already laid by HIMUDA and
one laid by J5Y in Housing Board Phase
1.2 & 3. The sewers of households are
connected 0 old sewer [ines and sewer
line laigd by ISV is idle due to which J5Y

has tapped main sewer line of HIMLUDA
o their main network

€1d lincs get frequently blocked and MC
Baddi is unable 10 carry oul mainienance
due 1o bk of funds.

Directions have been issued to explore
possibility of connecting low lying houses
to sewer line of JSV,

In phase 3, old sewerage network and
manfole chambers of HIMUDA  are
damaged and sewage was found flowing
openly in drains.

Blockage of sewerage chamber was
ohserved near bighazar and directions
issued o rectify ik

Superintending Engincer, J5V directed
EE JSY to explore possibilities of laying
mew lines o sort oul the level difference.

3: ver 8 freteh
Sr. No. | Organization Waork Latest Status Pecizsion Taken
. Responsible | proposed for ' =
Execution
1= Jal  Shaktl| Execution of|e Honschold Sewerage Connections as on Chairman expressed
b Vibhag project proposal dated 20.03.2022; displeasure at the extremely
' and fisr sewage | *  Out of tofal 2510 connections, 847 slow progress in the matter,
Urban management by s.'nr_rner:ltin:ms s,a.m:timlledlapd refeased.
Development | laying af Releasing of connection is in progress. The Chairman directed that i
S * . Houwsehold Sewerage Connections as on committeg shall be notilied
Kepartmeat, |pipaiines. and| | g a5 ns apas. of  the stakehalder
BBNDA, installation and|, Oy of total 2510 connections, 855  departments at district level
HIMUDA | commissioning connections sanctioned and released. comprising of MC Nalagarh. |
of STP  at|e . “Releasing of connection is in progress, ISV, under Chatrmanship ol
Malagarh. L SDM MNalagarh w check th
dclay im releas
connechions and submit |
recommendations within |1
% days and should alse review
the progress regulardy till
completion of the action
paint,
Proper design, | » Household Sewepage Connections as on The Chairman directed that
execution  of| dated IT3.05.2022: Total Connections Additional CED. BBENDA.
Sewerage lines| 492 (3744 DPR + 1748 afterwards)-|  sp jSv, Solan & Senior
to pe| Allcommecton = velebed (148 pecoCeco HMIUDA shall
ETERIEICN HIMUDA + 2822 MC) d . K hi
- i . | # Joimt Inspection was carried out and report g N mm.mg m? o
CETP, Baddi.| ¢ cume was submitted to ACS (EST) on one week w.rd. issues rised
The cost is Rs.| dated 25.05.2022, in the Joint Inspection Report
33.34 crore. o Thers 15 level difference bebween old

and submit a {inal report with

recommenditions oo ACS
{ Envircnment j-cinm-

Chairman, HPSPCH by 12
Jupe, 2022 - onder e

proceed in the madter,

4|



Sr. Mo

Chrganization
Responsible

Work
propaosed for
Exceution

4r’)§l= —_

Decision Taken

# (Mhor areas which are not  connected
sewer lines, estimate may prepared for
covering with sewer network.

» EE. ISV and EQ MC Baddi, were directed
to expedite the process of connecting the
leftout of MC Baddi, in a time hound
mannar. ;

51Pagse
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4. Ashwani Stretch (Priority V)
&r. Organization | Work proposed for Lutest Status Decizion Taken
No. | Responsible Execution
- Shimla Jal| The up-gradation of | e Status as submitted vide letter 5.05.2022. * The Chairmarn
1. Prabandhan existing 3 STPs by STP Malvana expressed his
Nigam Limited  providing = Overall B5% work completed. displeasure on  the

(SIPNL), UDD| Sequencing  Ratch |
" | & MIC Shimla | Reactor (SHR)|
technology. The |
proposal is of F.s._!
45,76 crores,

e [nstall#tion of centrifige complete, workshop
building o0k, chlornation tonner
buildinglB0%4), grit chamber (100%), Filter Feed
Tank (B0%), chiorination contact tank (80%)
SBH decanter , enline monitoring, blower system,
inlét megchanical screen, diesel generator and
otber mechanical parts and electrical component
receivied af site. DG set installed at site and MOC
panel and blower room 80% completed, Steel
work and concreting work of SBR in progress

STF Lalpant

s Overpll 0% work completed.

slow propress in this
matier and directed
SJPHL o ensure tha

the up=gradation
wirk of ST
Malvana, sTF

Lalpani & 5TP Dhatli
miust be completed o
per timetling given |:
worthy  CF  meeling
on 29432022

STP of 2 MLD
capacity
Panthagati area. The
proposal s of Rs, 22
Crore,

fiar

[nstallation of n mew |

Observation raised by Nodal officer regarding
comments of Wildlife Warden on daied
17032022 and same has been forwarded o
Modal officer on dated 26.04.2022.

FCA case is pending at DFO Rural,

s Except SBR tank other ¢ivil structure are
constructad, I0™ June, 2022,
* [nstaliation of electromechanical parts on this
eivil structure i4 in progress,
= For SBR basin stegd and concreting work iz in
Progress,
. STP Dhalli
= Orverall 40°%% work completed
= Construction of SBE stared, ™% complete,
* Sludge drain sump 60%%, centrifuge work 45%
chlorination tank 4.5% tank,
FCA case i= in propgress, The Chairman

directed SIPNL 1o
expedite the Tores
clearance work and
start the construction
work of 5TP and
spbmit tha maomihly
roport o HPFS PO,

Proposal il
improving the water
quality of Ashwani
Khad by installing
YAMOUS COMpOnenis,
fior the rejuvenation
of water sources by

improving the purity
of water of MNatural
Natlahs by Phytorid
Treatment al
Ashwanikhad,
Sanjuli-Maivana-
Chamyanakhad,
Shimla project,

# BIPML has submiited a proposal (o executa the

winrks which is s below

= Root Zone Technology 2M LI at Ashwani

Khad; 146 crore

= Tender opened, work s under process of award,
# Rouot Zone Technology 1MLD at Lalpant 5TF

Shimia: 1.58 crore.

s Tender recalled.
» Funds reguested from HPSPCB amounting B,

534 Crore vide létter on 17.05.2022.

s The

Chairmuan
directed  BJIPHL o
expedite the work of
phyvioremediation and
submit monthly sction
tiken report.

& |




5. Beas Streteh (Priority ¥):-

1267

&r. | Organiestion Work proposed for Latest Siatus Decision
Mo. | Hesponsible Execution
(In the Catchment Area)

1. Jal Shakti| 1. Proposal for Sewerage| I. The work has heen| I. The Chairman directed
Vibhag Scheme in Rangri, Manali, included wnder AFD as E-n-C Jal Shakti Vibhag
& District- Kullu. per GoHF direction o submit the fnancial |
LoD dated 08012021, the estimate alclngwirh:'

tender for eligibiiny timeling for completion |
criteria  for  seworage to Additional Chief
network has been floated Secretary (Finance) 1o
and scheduled to be| GoHP & work may be
opened on 31.05.2022, expedited and completed

- by December, 2022 |

IL Propasal  for  Sewerage | 1L Wark completed.| IL Complience was noted.
Scheme in Marhi, District- Household  Sewerage ISV shall explore if more |
Kiulla, Connections: Out of total connections are required |-

16 connections, 16 o be issued to ensure

connections  sanctioned that no  commercial

and released. discharges untreated |
water,

III. Proposal for the] L. The work  of] I Chairman noted that
cxpansion of existing 5TP EX AN and no report has  heen
m Manali, installation of | uperadation of the submitted by JSV|
New STPs in Manali, existing STP is in regarding  installation |

progress  and part of of new S5TPs ag per

component made action plan which is

functional, the balance unfortunate, Therefore

work is likely to be it was directed ISV 1o

completed by June, submit the details of

2022, The existing plant the installation of new
| is functioning as per STPs in Manali if any
' preseribed ACFMS. proposal  has  been

Further Member | made per the action

Secretiry, HPSPCB | plan by 15" June,

apprised that no detail | 2022,

w.r.i. instatiation of ﬂewi

STF"- in Manali has been |

submitted by ISV,

1 T|Page
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MNa.

Drganization
Responsible

Work proposed for
Execution
{In the Catchment Area)

1 qum Status

DNecision

IV,  Proposal for Sewerape

Scheme in Kullu Towm,|

[Hstrict- Kullu {Zone-1).

(8

Y. Proposal  for
Scheme in Kulle Town,
Dristrict- Kullu (Sone-11).

-

Sewerage |

IV. The work of up
gradation of the existing
STP is in progress and
will be completed by

| dune. 2022, The work for

sewer hetwork expansion
has been completed, The
existing phant i5
functioning as  pér
preseribed norms,

|I"'lr’. The work of up gradation
of the existing STP and|

sewer nelwiork expansion
has been completed.

IV, Chairman direcied JSY
to complete the up-
eradation of STP by June
021,

The Chairman directed JSW
to CTISLTT efficient
fumetionming of STPs in|
Fooe-l & 11 and install|
Online Efluent Mnnihﬂing!
Statvon and submit nepaort to |
HESPMC R,

™
Proposal for the expansion of

existing STFs and mnstallation
of MNew STPs (District-
Mandi),

[

» The laying of sewer line is
progress  and  30%%
completed.

functioning as
prescribed nopms.
» Expansion work of 5TP-
21% work completed at
STP Raghunath ka padhir

per

at TP Khaliar
» Household

Connections:
et of

connectioms,

Sewernpe

1otal

releazed. Releasing  of
conneclion is in progress.

&« The existing planis  are|

and 18% work completed |

43505
8250
connections sanctioned and |

The Chairman directed J5Y
o review the proposal of
connections 16 be sanclioned
and released as per design
capacity of STP and submit
the progress report by 15"
June, 2027 i which timeline |
for expansion work shall also
be provided,

Jal
Vibhag,
Lirban
Development
Department/
NP Nadaun

Shakti

Proposal for sewer connection
and sewer line up-gradation at
Nadaun{ District- Hamirpur),

« 5TP commissioned  wnd
work  of  main  line
completed. The work for
laving of network is in
progress.

» Household

Connections:

SEWETELEE

¢  Chairman expressed
displeasure  at  the
extremely slow progress
in the matter.

¢ The Chairman directed
that 3 commuites shall be
natified of the
stakeholder depariments
af district level

af

\

cOmprising MNP

8 Fi



19260
Sr. | Organization Work proposed for V&Y Yatest Status Decision
No. | Responsible Execution
{In the Catchment Area)

= Tl house Tald Madnun, J5Y under the

connections- 1560 Chairmanship ol
' cannections, concerned  SDM 1o

| . check the delay in
| # House hold connection as release of conpections

| on dated: 25,05.2022- 500 and suhmit its

connections  sanctioned recommendations within
and released, [0 days and should also
s Releasing of connection review the progress

regularly till completion
of the petion poinl.
Proposal For installation of| = STP commissioned and|+ Chairman expressed

i5 in progress,

STP (1.38 MLD) at Dehra running smoothly. dizpleasure at  the

District- Kangra. = Houschold Sewerage extremely slow progress
Connections: in the matter,

s Total house hold|® The Chairman directed

connections- B50 that & committes shall be

connections. notified af the

# House hold  connection stakeholder departments
as on dated: 25.05.2022- at district level

Hdi) connections comprising of concerned |
sancticned and 508 ULB, I8V under the
conmmections released, Chairmanship . of

s Releasing of connection concemad SDW . Lo
I% in progress. check the delay in
release of comnections

and subymit its

recommendations within
10 days and should also
review the progress
regularly till complation
of the action point.

. Giri Stretch (Priority ¥):

Sr. No.| Organization | Work proposed Latest Status Decision Taken
Responsible for Execation
1. Jal Shaketi| Installation  of] STF Kotkhai (Zone Ind and 3rd) | » Chairman  expressed
Vibhag three STPs in * The work of shifting of water| displeasure a1t the
these areas i.e. source has been completed. extremely slow
one at Theog and & Household Sewerage progress in the matter.
twoat Kotkhai S

; &  Out of total 413 connections, 22| » The Chairman directed
conngctions sanctioned and 22 that a committee shall
connections released. Releasing be notifled of the
of connection is in progress, stakeholder

STP Theoyg departments at district
level comprising of
concerned LILBs, 15V,

SjPage
.
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Sr. No.| Organization | Work proposed ¥ 41 Btcdt Status Decision Taken
Responsible for Execution
*  The STP has been fully under the
consinected, Tender for O Chairmanship af

has been invited.

o Household Sewerapes
Connections: Out of total [0SR
connactions, 03 connections
sanetioned and release.

»  Releasing of connection is in
progress,

concerncd 50M W
check the  delay i
release of conmections
For STPs i Kothai and
STP Theog and submit
its mecommendations
within 10 dayvs and
should also review the
progress regularky il
completion of the
action point..

s Jal Shakti Vibhag to

ensure that  each

househald 15
conmecied by
062021,

Thereafter Member Secretary, HPSPCB apprized the functional status of $TPs in State of Himachal Pradesh:-

» Total number of existing old operational STFs: 60

*  Basic technologies adopted; Primary and Secondary Treatment and No tertiary treatment,

o Number of STPs wherein Tertiary Treatment has been proposed under Action Plan submitted in 0.4, No.

503 of 2017:33

#  [Drections were dssued for installation of Online Continuous Effluent Monitoring Stations however no

compliance has heen chserved,

* Mo equalisation tank and primary sedimentation tank is availuble in any STP.

¢ 21 nomber of STPs has been found non-complying in FY 2021-22.
Pirections:

= ISV to expedite the work of up-gradation of STPs to tertiary treatment and submit TP wise progress repornt

on monthly basis.

* 5V to ensure installation of OCEMS in STPs as pre the directions and submit report by 30th June, 2022,
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Agenda Point 2: To review the status of mﬂunnhﬂ %Z;'under action plan for Non-Attainment Towns in
compliance of Hon'ble NGT in (LA, No. 681 of 2018 Le. “Ban on regiviration of Diesef driven auto rickshaw,’

e ™,

Progress apprised in lust | Directions on 29th March Latest Status Directions Issued
meeting 2022 by the Chief
Secretary

Man-attainment town wise
specific progress of
replacement of old rickshaw]
with new rickshaw
under;

Mo, of Challans carried ouf

in all 7 Mon-attamment|

towns= Nil
In Sunder Magar, 3 E-
rickshaws were rnegistered

and permission o purchase|

2 more E-rickshaw havel

been given,

Himachal
receEntly

Pradesh
has

The

cabimet
approved the Drafi Electric
Vehicle
comprehensive
develap  and

plan 1o
pronole

for making  Himacha
Pradesh a global hub for
electric mohility
dévelopment,

i5 as

Palicy, l

sustainable transport s;-—stw:]

*  The chairman directed|
Transport  departmend

o propose ncentives

fior driving the Electrig

r Yehicle Polioy 1o ACH
(Finance) GoHP by
3st April, 2022,
e Transpor]

department 0 submiff

non-stieimment  wisy
progress  on phasing
out old vehicle and
adoption of e-vehicly
within 3 “weeks 1
HESPCB for review.

The drafi proposal] =
far incentives
under  Electric
Vehicle Policy isf
under
congideration  af]
this  department]
level.

As on 26.05.2022) -

688 number ofl
NOn-transpon
catepory -

vehicles and 305

numher n]%
Transport

calegory £~
wvehicles havey =
been registered.

Chairmin
Transpaort
Department fo sahani
the  proposal o
ineentives for driving
the Electric Vehicl
Policy as directed
CS in mecting held
om 29,03.2022,
Transport
Department o submi
the detail of number|
of auto  rickshaws
[Empo registered
before 20019 in the
MNon-Altainment
Toams. _
Further  Transport
Department shall
submit the detail. off
any ex isang]
proposed poliey  for
phasing ouwl  and
replacement the old
auto rickshaws with
e-rickshaws

direct

11 | Poap e



Agenda Point 3: Status of divections u!mdnnd1|2]7.ﬁ. o. 360 of 2018

*  Hon'ble National Green Tril:li_l.nu] vide order O A No. 360 of 2018 filed by Shree Nath Sharma
Vs Union of India and Others directed that CFCE shall facilitate the Distriet Magistrates in
preparation of District Environmental Plan by placing Model plan on s website. Approved
District Environmental Plan of all district has been sent to CPCB in compliance to Hon"ble
NGT order in OA No 360/2018.

= Vide Order dated 08.02.2022, Hen"ble ?-.'IGT.passed following directions:

Srate Environmenit Plan: Information vei to be submifted and tformotion moay e
submitted by Stne Governmeht. faction being taken by EST)

= frprav e necessary fo hold arn anereal conference fo be presided over B fhe Disiricr
Mopixtrades with the fnvedvemens of Eciucational Tnstitutions, Feffare Axsociaiions,
Local Bodies tncfudime Ponchavars. Eco-clubs, other concerned Depaviments awd
activist identified by the District Adneinisivation and mominees of Lustrict Legal Services
Auiharities,

o To hegtn with, such annual conferences may e held af least in one LNstrict in every
State, o be identifred by the Environment Depariment of States/UTs, with intfoion o
the CPCB before 30.06.2022.

= A capy af this order be forwarded to MoEF&CC, CPCE and Chief Secretaries of il
the States/UTs, State POBRPCCs, District Magistrates amd Distrsed Legal Services
Autharidey by e=-mail for complionce.

Action Taken

»  The matter regarding preparation of State Environment Plan was discussed with CPCB and it
was suggested by CPCB that preparation of State Environment may be conducted by
Department of Environment at Gove. level itself or through an external agency by outscurcing
which has been communicated to GoHP vide letter dared 4.03,2022,

» Directions issued in last meeting held on 29,03 2022:

o Chairman directed Environment, Science & Teclmology Department, GellP 1o enyure timely
preparation af State Emvieommient Plan. The repors in this regard may be seny o CPCH af e
parlion and the same sholl be uploaded on State wehsites

= Further. District Magisirates shall organise annual canference by imvolving the frvolventens of
Edweational Instituwtions, Welfire Assoctations, and Local Bodies including Panchoavars, Eoo-
clubs, Disivict Legal Sevvices Authority and atier concerned Lepartnents before 30,06 222
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o Afatter lixded on 2502022 1 273
Current Status

* Directions has been issved to DCs to conduct annual conference as directed by Hon'ble NGT
and ene such meeting has been conducted by District Kangra,

*  Department of Environment, Science & Technology shall apprise the stams w.rt, State

Environment Plan,
Directions:

« Al Deputy Commissioners shall adhere to the directions issued by Hon'hle NGT in
coordination with HPSPCB and submit the action taken report by 20 June, 2021

«  Directar, Environment Science and Technology shall ensure the completion of State

Ervironment Plan by 350 lune, 2022,

Apgenda Point 4 To review the information which was not submitted by various departments
during review meeting held on 29.03.2022

A No 325 of 2015 (Sarvdaman Singh Vs LOI)

Sr. | Directions issued in Progress submitied last meeting on | Current Stalus lDirwlium

No. | meeting on 29th 20" March, 2022 issuedd
March, 2022

l.. | The Chairman directed | Inventorization and mapping of Roural Development [Director, Rural
that Rurnl Development | Bawries is District - Sirmour: Department submitted that [Development
Department shall carry 4 during the Month of May, [Department 10
out Inventorzation | REEMRSEY iﬂm' :?H- g;m- Department has  carried jshare the
mapping of bawris.in Tank G2 55 57 out inventorization and the komplete
state in coordination EE::‘ 40 30 20 data of same shall bejepord with
with Jal Shakti Vibhag | Mo 0 0+ 03 shared with HPSPCB with [HPSPCB
and submit he report by | | Johad 37 39 27 2-3 days/ within | week,
11.01.2072 Bawries |03 17 03

Total 184 (145 |110

/
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= -

Data regarding the Metalling of Roads, Eﬂmmmtﬁmnn of pucea pavement along the roads

and Tree plantation along the roads by Transport Department in compliance of Action plan in
LA, No, 681 of 2018,

In this regard, the HFPWD Department submitted following:-

[Estimate | '
Lengthof Paved |, "OTKOr prepared| S0 plantation
Non-Attainment lltl {in | Berins in Paved for e lur. Carried | Sprinkling of
Town Km) Kim. Berms in | Paving Paving of ol {in water
prigress ol Bt Mas]
| Berms
Road sprinkling
? . ., being done
gl g ' ¥ ) =
Baddi 28.5 327 L6 2 23 K] ity o TS ofl
ronds it
Road sprinkling
Nalagarh | 68.185'| 785 | 03 2 | spess | o [ i
regularly on 10 nos
= I o roadds
Road sprinkiin
Parwanoo! e - ) being dun%
Kasauli B H.1i3 $:22 1 %09 regularly on 3 nos o
rvads
Road aprinkling
Susdermagar | 443 | 1472 | 0346 | 40 : wip  peing oG
regularly on 1 nos of
road
Rond aprinkling
Kala Amb : being don
Trilokpur : y 448 " He regularty on | nos u‘;
. o
Road sprinkling
. hemg il
Paonta Sahib 44,12 4 i T8 - LEnl regularly on 5 nos of
[romds
I Road sprinkling
Damial 2705 | 2.797 35 : ggp  peing dond
s f F gegularty on '3 mos ol
F:ﬁds-
- Directions:-

o E-n-O. PWD shall submit the Non-Attainment wise dota wor.t metalling of roads by | 5 June,

2022,
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A No 593 of 2017 (Parvavaran Suraksha Elljigzgtment of Sewage along Urban and Rural

Areus,
2. | Directions issved in last | Progress submitted in k'.'u.‘rrent Statuos irection Issued
Mo. | meeting on 29th last meeting 29°
March, 2022 March, 2022
I. | Jal Shakti Vibhag shall | Mo progress received  [No progress received from [E-n-C 15V o submil the
carry out study with from ISV, ISY. nformation to  HPSPCH
fespect to gap in mumediately.

weneration and treatment
of the sewage in fral
areas in the State and

submit the report.

ra

As per the dircction of
Hon'ble MGT, Tows
gnd Couniry Planning
Digpartment shall
develop a separate
paradigm in urban
planning for river

oriented cities.,

Mo progress received
from TCPD.

Mo progress received from
TCPLY,

taken  report
HESPCE within | week,

laction

Dhrector, TCP o submit thy

i

Agenda Point 5: To review plantations to be carried out by Forest Department in catchment of
polluted river stretches and Non-Antainment Towns

In this regard Forest Department submitted that as per the action plan for Rejuvenation of Pelluted River

stretches and Control of Air Pollution in Non-Attainment Towns has already been achieved and the
details of same shall be shared with HFSPCH.

Further, Forest Department apprised that the department regularly carries out plantation activities in the

concernéd arens as per routine and the action plan for same for FY 2022-23 has been prepared and shall
be submitted 1o HPSPCRB.

Directions:

Chairman directed forest depariment 1o share the details of plantation already carried out and to be

carvied oo in FY 2022-23 in all Polluted River Stretches and Mon-Attainment Towns by 15" June, 2022,

A
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In the end, the Chairman directed all the ;LZEZ.ﬁ er departments implementing the Action

Plans to put serious efforts in completing the varicus components of Action Plans and submi
the progress report on monthly basis.

The meeting ended with a vote of thanks 10 and from the Chair.

Approved
i
(Prabodh Saxena, TAS)
Additional Chief Secretary (EST) to the
ﬁﬂvenuﬂent of Himachal Pradesh

No. HPSPCH/ NGT/ (LA No. 673 of 2018/ Polluted Hiver s'mc E Dah.'d: Ill| qj « 0 t(' . ;{522’._
flog}' forwarded to the following for information as per Hon'ble NGT Order:

«  The Additional Chief Secretary {Finance) to the GoHP, HP Secretariat. Shimla.
The Additional Chief Secretary (Forest) 10 the GoHP. HP Secretariat, Shimla.
The Additional Chiel Secretary (Industries) to the GoHP, HP Secretariat, Shimla.
The Principal Secretary (L/D) to the GoHP, HP Secretanat, Shimla.

o e

The Pringipal Secretary {PWD) 1o the GoHP, HP Sccretariat, Shimla;

The Secretary (RD) to the GoHP, HP Secretariat, Shimla,

The Pr. Chief Conservator of Forcsts, Himachal Pradesh, Shimla.

The Secretary (Jal Shakti Vibhag). to the GoHP, HP ":um.m:sannt Shimla.

. All the Deputy Commissioners (H.F),

0. The Member Sécretary, Central Pollution Control Board, Parivesh, Bhawan, East Arjun Magar,

Dilhi-1 10032,

11, The Inspector Genersl of Palice {TTR), Department of Palice, HP. Shimla

12. The Director, Industries, HP Shimla.

13, The Director, Town and Country Planning. HPF Shimla

14. The Director, Department of Health, Shimla

15, The Director, Department of Ayurveda, Shimla

16. The Director. Department of Animal Husbandry, Shimla

17. The Director, Transport, HP Shimla

18. The Director, Agriculture Department, HP Shimla

19. The Director, Horticulture Department, HP Shimla

20, The Director, Rural Development, HP Shimla,

21. The Director, Department of Tourism and Civil Aviation, GoHP,

22, The Director, Environment, Science & Technology, HP Shimla,

23. The Member Secretary, H.P. State Pollution Control Board, Shimla.

24. The Director. Urban Development, HP Shimla.

28, The Director, Directorate of Food and civil Supply, SDA Complex, Kasumpti, Shimla- (9

26. The Chief Executive Officer.  Baddi Barotiwala Nalagarh Development Auwthority, Major
District Road 7, Industrial Park Phase , Jharmajri, District Solan, Barotiwala, Himachal Pradesh
174103

27. Engineer-in Chief, Jal Shakti Vibhag, Shimla,

28. Engineer-in Chief, HPPWTI}, Shimla.

29, The CEO, HIMUDA, HP Shimla

3. The Chairman, SADA, Trilokpur, District- Sirmour { HP)

3l. The CEQLeum-Director. Baddi Infrastructure # 0 EPIP-PHASE-1 Jharmajri. Tchsil Baddi,
Solan, HP 174103

32, Managing Director, Himachal Road Transport Corporation (HRTC). Shimla

\

ol

= -
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33. The Managing Director, Shimla Jal FruhjnleLZigam Limited (SJPNL), Shimia.
34. All Regional Officers and Lab in charges, HPSPCB to carry out the directions in their respective

arcas under all circumstances.
35, MC/EOv'Secretary of the Concemned L LBs
\\f
(Apoony Devgan, IAS)

Member Secretary
H.P. State Pollution Control Board

17 | P a
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Minutes of the meeting of Air Quality Monitoring Committee (AQMC) held on 27.10.2022 at
11:00 AM in the Conference Hall, H.P. State Pollution Control Board, New Shimla under the

of Sh. Prabodh Saxena, 1AS, Additional Chief Secreta Env, Sci. & Tech.) to

Chairmanshi

the GoHP cum Chairman of AQMC to review the implementation of National Clean Air

Pro me in State and other issues in compliance of Hon’ble NGT order in OLA. No. 681 of

2{H 8,

A meeting of Air Quality Monitoring Committee (AQMC) held on 27.10.2022 at 11:00 AM onwards
in the Conference Hall, HLP. State Pollution Control Board, New Shimla under the Chairmanship of
Sh. Prabodh Saxena, [AS, Additional Chief Secretary (Env, Sci. & Tech) to the GoHP cum
Chairman of AQMC to review the implementation of MNational Clean Air Programme in State and
other 1ssues in compliance of Hon'ble NGT order in O.A, No. 681 of 2018, The List of Officials who

attended the meeting is enclosed as Annexure-1.

Al the outset first, Member Secretary, HPSPCB welcomed the Chairman, Air Quality Monitoring
{inﬁ:miﬂﬁ {AQMUC)and other officers'ofticials. Thereafter a brief introduction on the chronological
events of the issues was discussed which is as below:-

# The Hon"ble NGT twok cognizance on the News item published in "The Times of India®
authored by Shri Vishwa Mohan Titled "NCAP with Multiple Timelines to Clean Air in
102 Cities 10 be released around August 15",

s  Accordingly, Hon'ble NGT Mew Delhi vide order dated 08.10.2018. directed all States
and Union Territories to prepare action plans within two months, to reduce ambient loads
of air pollutanis especially PMn well below under National Ambient Air Quality
Standards (NAAQS), notified in year 2000 within six months from ol date of linalization
af the action plans.

¢ Outof 102 Non-Atainment Cities. Seven (07) Non-Attsinment Towns fall in the State of
Himachal Pradesh namely Baddi. Damial, Kala Amb, Nalagarh, PoantaSahib, Parwanoo
and Sundernagar. ;

. In compliance of the abave order, AQMC was notified on 17.11.2018 by Government of
HP comprising of Director Environment, Director Transport, Director Industries, Director
Urban Development, Director Agriculture and Member Secretary, State Pollution Control
Board and this commitiee was 1o function under overall supervision and coordimation of

Principal Seeretary, Environment and further supervised by Chiet Secretary,

» City Level Implemeniation Committees for all tewns were notified with Deputy

Commissioner/ District Magistrate, as Chairman.,
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Ministry of Environment Forest & Climate Change (MoEF&CC) launched National
Clean Air Programme (NCAP) in 2019 for containment of air quality in 122 Non-
Attainment Cities’ Towns, The purpose of this programme is to prepare and implement the
city action plan with an ohjective to reduce PM: «&PM;s by 20-30% by 2024 as compared

1o 2007, Objectives of Programme are to ensura stringent implementation of mitigation

measures for prevention, control and abatement of air pollution. augment and evolve
effective and proficient ambient air quality monitering network across the country for
ensuring a comprehensive and reliable database and supplement public awareness and
capacity-building measures encompassing data dissemination and public outreach
programmes for inclusive public participation and for ensuring trained manpower and
infrastructure on air pollution,

CioH P constituted follewing three commitiees o ensure the effective implementation of
National Clean Air Program for control of air pollution in 07 Non-Attainment Towns in

H.P. namely Baddi, Nalagarh.Parwanoo.Paonta Sahib, Kala Amb, Sundernagar and
Damtal,

I. Steering Commitice (headed by Chiefl Secretary o GoHP)

2. Montoring Committee (AQMC)

5, Implementation Committee (headed by concermed Deputy Commissioner)
Further. the Status of Ambient Air Quality ol 07 Non-Attainment Towns in H.P. since
January, 2018 was briefed and it was directed by Chairman to also incorporate the
effective annual average of PMs concentration of all U7 Non-Attainment towns, which

will significantly depict the overall improvement in Air Quality,

Thereafter, detailed agenda was taken up by the house as below:

Agenda No, 1: Expenditure of funds under NCAP during F.Y 2019-20, 2020-2]1 & 2021-21.

It was apprised to Chairman that 24 lakhs were received as st Instalment of Grant in Aid

under Natwnal Clean Air Programme (NCAP) for year 2019-20 for MNon-Attainment
City/Town namely Baddi, Nalagarh, Paonta Sahib and Sundemagar (%6 lakhs each city) and

the expenditure of same was booked in Mass Awareness Activities and Usilization Certificae

hias been submitied.

"o J
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S.No Non-Attainment Received funds during 201%- Expenditure
town 20
1. Baddi 6 lakhs 6 lakhs
2 Nalagarh f lakhs G lakhs
3. Paonta Sahib 6 lakhs 6 lakhs
4, Sunder MNagar 6 lakhs - 6 lakhs
Total 24 Lakhs 24 Lakhs

Thereafter, State réceived TU0 Crore Mational Clean Air Programme (NCAP) funds for the
year 2020-21.

For utilization of the said funds Air Quality Monitoring Committee (AQMC) held its meeting
on 6™ April, 2021 and approved the allocation of funds on action plan components finalized
by District Level Monitoring Committee of seven Non-attainment Towns.

The said funds were released 1o concerned Deputy Commussioners cum Chairman of District
Level Implementation Commitiee for further disbursement to vanous stakeholder departments
for utilization of funds on action plan components and submission of Utilization Certificate,
However, said funds were not being utilized on certain due to expenditure exceeding the
allocated limit of funds and exceading the ime limit for usage of funds. Therefore the re-
appropriation was done on such action components, where funds are not being uiilized and the
approval of same was sought from ACS (EST) to GoHP cum Chairman of AQMC, the details
of same is appended as Annexure-11. And it was requested that AQMC shall ratify the
same.

Thereafier it was apprised that State received amount of 248.8 lakhs in FY 2021-22, The

status of utilization 15 as follows:-

Town Funds Received | Funds Received | Total Y Utilization
in FY 2020-21 in FY 2021-22 Utilization Till
{in ) {in T) Date
{in ¥)
Baddi&Nalagarh | 300.00,000 26.58.950 288,01 ,066.57 K819
Damtal 100, 00,000 04,440 J1.10303,12 70,44
Kala Amh 00 00,000 3488 271.46.662.29 9048
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Paonta Sahih (LN AR 10,08, 800 72.50370.29 65.87
Parwanoo T OO0, 000 266,539 TOO0, 00,000, 00 97 40
Sundernagar | 00,00, 030 8.49.593 99,06, 78200 al1.31
Consolidated I0 Crores 48,80 lakhs 9.02 Crores 86.02

Thereafter it was apprised o house that 23.99 core has been allocated to the 7 Nor-
Attainment Towns of Himachal Pradesh and 23,59 crore has been sanctioned out of which

F51) lakhs has been received as 1"Instalment (25%), The town wise detail is as fol lows:-

5.No Non-Attainment Total Amount Funds Sanctioned Funds reccived
City
1 Kala Amb 50 Lakh 45 Lakh | 1 Lakh
2. Dramtal 30 Lakh 45 Lakh 11 Lakh
- 3 Parwanoo 54 Lakh 49 Lakh 12 Lakh
4. Nalagarh 63 Lakh 37 Lakh |5 Lakh
5. Sunder Magar 74 Lakh s Lakh 17 Lakh
. Paonta Sahib 500 Lakh 45 Lakh 11 Lakh
1. Baddi 5B Lakh 52 Lakh 13 Lakh
Total 199 Cr 3.59 Crore %0 Lakh
Decision Taken:-

«  The AQMC ratified the change in the action plan/ points for the wilization of NCAP funds as
approved by AQMC in meeting held on 6 April, 2021

« Chairman directed stakeholder departments to ensure the wtilization of the balance NCAP
funds received in FY 2020-21 and FY 2021-22.

« It was directed that the Deputy Commissioners cum Chairperson of City Level
Implementation Committee shall pursue the matter of NCAP funds allocated for FY 2022-23
after 12 Novemnber, 2022 and submit an action plan for the utilization of same. prioritising

the points which would lead to significant reduction in the PMyy and PMz s emissions,
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n : Submission of Annual Action Plan on PRANA Portal.

It was apprised that *PRANA" - Portal for Regulation of Air-pollution in Non-Atainment
cities, is & portal for monitoring of implementation of National Clean Air Programme
(KCAF).

PRANA portal shall support tracking of physical as well as financial status of city air
action plan implementation and disseminate information on air quality management efforts
under NCAP to public PRANA will be the only platform to capture all the information under
NUAP such as filling Annual action plan, submission of quarterly progress reports,
Utilization certificates, funding etc.

One of the component of the PRANA portal is submission of Annual Action Plan along-with
micro detailing. The said action plans are io be uploaded by city level nodal officers of the
stukeholder departments i.¢. Urban Development Department. Rural Development, H.P.
Public Work Departmenl, Transpori Department, Forest Department . Food and Civil
Supplies Industry Department, Agriculture Department, HPSPCBafter 1aking due approval
from Chairman of Citvy Level Nodal Implementation Committec.

It was further apprised by Member Secretary, HPSPCB that the Regional Officers, HPSPCH
are continuously pursuing the matter of uploading the annual action plan on the PRANA
portal with city level nodal officers of the stakeholder department, however they are not being
responsive in the said matter.

Directions issued:-

All Stakeholder Departments e, Urban Development Department, Rural Development, H.P,
Public Work Department, Transport Department. Forest Department, Food and Civil
Supplies, Industry Department, Agriculiure Department were directed (o instruct their Non-
Attainment City level Nodal Officers to ensure the submission of same on PRANA portal in-
coordination with Regional Office. HPSPCB.

Agenda No. 3: Ranking of Non-Attainment Towns on PRANA Portal,

It was submitted that Ministry of Environment, Forest & Climate Change targeted 123 Indian
cities under NCAP based on non-conforming to national ambient air quality standards.

Under this scheme “Swaehh Vayu Survekshan” a new mitiative by MoEF&CC is proposed
to rank cities based on sclf-assessment on the basis of air quality improvement and also on
implementation of activities approved under city action plan.Guidelines for Ranking of cilies
under NCAP for FY 2022-23 10 2025-26 has been issued and ranking application has been
digitized and deploved on PRANA portal,
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Assessment will be done on the hasis of self - assessment report. MoEF&CC will assign
CPCB/Third party to evaluate the assessment reports and supporting documents. Ranking will
be done on the basis of assessment framework given in this guideline, Assessment Framework
s based on following broad points:-

Measures to abate emissions from biomass/ municipal solid waste buming (/DD
Agriculture)

Measures 1o abate Road Duse; (DD, Farest, PWD)

Measures to abate emissions from C&D waste (LIDD)

Mensures to abate Vehieular Emissions ( Transport, F&CS)

Measures o abate emissions from Industries (SPCR)

Measures to abate Other Emissions (U0 FE&CS SPCH

ICE activities/ Public awareness (170, SPCH)

Improvement in PM 10 concentrations (SPC8)

Directions issued:-

All Stakeholder Departments i.e. Urban Development Department, Rural Development, H.P.
Public Work Department. Transport Department, Forest Department., Food and Ciwvil
Supplies, Agriculture Department were directed to instruct their Non-Attainment City level
nodal officers 1o ensure the submission of Self-Assessment Report on PRANA portal in-
coordination with Regional Office, HPSPCB by 31 October, 2022,

Depariments were directed to ensure that they fulfil all requirements so that ranking of these

towns is optimum,

nda No. 4: Development of St ir Action Plan on initiatives t

help in air guality improvement under National O ramme

It was apprised that Ministry of Environment Forest & Climate Change (MoEF&CC) on
dated 13" Detober, 2021 issued office memorandum including indicative template format for
preparation of State Action Plan by incorporating the other government schemes which is
indirectly impacting air quality.

The State Action Plan has to be formulated as per the prescribed indicative template format
provided by MoEF&CC, Central Pollution Cantrol Board. Also a State Clean Air Action Plan
(SCAAP) developed by Delhi was shared by CPCB.

For preparation of State Action Plan under NCAP, a meeting with all stakeholder departments

was convened on 30.04,2022 in Conference Hall, HP Swate Pollution Control Board under
6
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Chairmanship of Member Secretary State Pollution Control Board and briel presentation was
given on overall structure of State Action Plan template and the requisite data was sought,

« Stakeholder departments submitted their response such as Status, timeline, financial
implications, allocation of funds and wilizaion 1w  HPSPCB  on  various
activities/subcomponents to combat air pollution such as:-

1. Industrial esmissions

i-d

Vehicular Emissions

Construction & Demaolition Waste and Road Dust Management
Emissions from buming of wasie

Emissions due 1o burningof agro residues

=Y S S

Household Emissions

« DO letter dated 14" October, 2022 has been issued by MoEF& CC addressed to Chief
Secretary 1o GoHP vide which the finalized State Action Plan has been sought by 317
October, 2022,

* A detaled State Action Plan of Himachal Pradesh has been compiled and shall be submitted
to GoHP shortly.

Directions lssued:-

*  HPSPCB shall submit the compiled State Action Plan to GoHP by 317 October, 2022,

The meeting ended with a vote of thanks to and from the Chair.

Approved by
-atl-
[(Prabodh Saxena, IAS)
Additional Chief Secretary (Env. Sci. & Tech) to the
Government of Himachal Pradesh

ISeEF —/So B
No. HPFSPCB/NGT/O.A. No, 681 of 2018/ Non-Atlainment Town/2021- Dratied: i F " ’IE & 2(2__

Copy forwarded 1o the following for information as per Hon'ble NGT Order:
1. The Additional Chief Secretary (Forest) to the GoHP, HP Secretariat, Shimla.

1. The Additional Chief Secretary (Industries) to the GoHP, HP Secretariat, Shimla,

7
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3. The Principal Secretary (PWD) 1o the GoHP, HP Secretariat, Shimla.

4. The Pr. Chief Conservator of Forests, Himachal Pradesh, Shimila

5. Secretary {Urban Development), to the GoHP. HP Secretanial, Shimla.

6. Deputy Commissioners, Kungra, Sirmaur, Mundi & Solan (H,P )

7. The Member Secretary, Central Poallution Control Board, Parivesh, Bhawan, East Arjun Nagar, Dethi-
110433,

8. The Inspector General of Police {TTR), Department of Police, HP, Shimla

9, The Director, Industries, HP Shimib.

10, The Director. Transpoar, HIP* Shimla

11. The Director, Agriculivre Deprriment, HP Shimla

12. The Director, Horticulture Department, HP Shimla

13. The Dircctor, Rural Development, HP Shimla.

14. The Director, Environment, Science & Technology, HP Shimla,

15. The Director, Urban Development. HP Shimia.

16. The Directar, Directorate of Food and civil Supply, SDA Complex, Kasumpti, Shimle- 09

17. The Chiet Executive Officer, BaddiBarotiwalaNalagarh Development Authority. Major District Road
7. Industrial Park Phase | Jharmajri, District Solan, Barctiwala, Himachal Pradesh 174103

18. Engineer-in Chicf, HPPWD, Shimba,

1%, Managing Director, Himachal Road Transport Corporation (HRTC), Shimla x

.

i ApoorvDevgan, TAS)
Member Sceretary
HP Stiate Pollution Control Board
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Baddi-Nalagarh

Concerned
Department

Action plan approved by
AQMC in meeting held on
6.04.2021

Allocation

Concerned
Department|

Revised Action plan

Re-appropriation

1. Providing road sweeping

operation and Maintenance).

machine in BBN area (Purchaseft 2.00 crore

. Cfo Pucca Berms! Shoulders)
on road from Allembic Chowk
to Hill Top Industrial Area GIY
hatolikalan, Tehsil Baddi
isit.- Solan HP.

3. (o Pucca Berms/ Shoulders]

on road from New Nalagarh)
Fsﬂr Laxamibai Park 1o cross

ad and Laxamibai park to)
ICO Bank rmoad. Tehsil
Malagarh, Distt. Solan HP.

I crore

BEBNDA

1.Clo Pucca Berms! Shoulders on road from Allembig)
IChowk o Hill Top Industrial Ares GP Bhatolikalan,
[Tehsil Raddi, Dist- Solan HP.

2. Cfo Pucca Berms' Shoulders on road from New
Malagarh near Laxamibai Park to cross rond and
Laxamibai park to UCO Bank road, Tehsil Nalagarh,
Dastl. Solan HP,

| crore

HPSPCB W. Source apportionment stud Nalagarh town: 3152

5. Source apportionment study  Baddi town: HI.Ell
lakh

lakh
5. Installation of CAAQMS in Baddi: ¥ 9. 70.236 lakh

#1.60 crore

MC Baddi 6. Making pucca berms of road of MC Baddi Area

T20 lakhs

lagarh

7. Making pucca berms of road of MC Nalagarh Ares

£20 lakhs
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Sunder Nagar
Action plan
Comesrned Appegyed h}_ Allocation concaned Revised Action plan Re-appriopriation
Department AQMC in meeting Department
held on 6.04,2021
, 1. Metaling and Tarring (Pucca
L. Metalingand | o o 7 akhe shoulders along the MC internal | 240.00 Lakhs
Tarring. foads)
M.C. Sunder 2. Truck Mounted 2, Conversion of lawahar park to
Nuagar VAL Road | 2 35.90 Lakhs M.C. Sunder green park @i Sundemapar 20,00 Lakhs
sweeping machine. Nagar {planiation of prasses)
3. Sanitary incinerators F5.00 Lakhs
3-: . Planting & % 6.89 Lakhs 4. '[-:'D.JIEL['LEL'[-DI'I of crate wall and
Cirassing retaining  wall at  Chandpur 20,00 Lakhs

dumping site Sundernagar

HPSPCB

5. Purchase of Respirable Dust

Sampler F10.00 Lakhs
6. Purchase of High Volume

Sampler

T. Purchase of Smoke Meters

(Petrol & diesel. 01 number cach £5.00 Lakhs

tor vehicle exhaust monitonng)

10
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Kala Amb
Action plan approved by :
Concerned AQMC in meeting held on Allocation s i Revised Action plan HE_. .
Dept. 6.04.2021 Diept. appropristion
1. Construction of Road, side
Industries drains from NH-7 1o M/s SBS Industries ;
z1 ] 3
Depit. Indistries and NH-7 1o e Dept. |.Construction of Roads ¥2 crores
Banbankebara
o Plantation Aclivities in
Rural village  Johron, Jattanwala, i . =
nﬂl:‘l:ﬂ]]ment Mﬂﬂl‘lﬂﬂd. TI'E]“RFLW & {1I|l“ EEU ;ﬂk.h"il .2.. bl:IIJl'EE ﬂppﬂrllul'lmtﬂl Etlll.]:r U.F }"ﬁ.ﬂlﬂ
Deptt. Pucca rmad from Moginand Amb town 33 lakh
school PSP
HRTC HESR 3 Up-gradation of Air guality Monitonng Z50 lakhs
Naha . 3. Purchasing e-bus T 60 lakhs station Kala Amb for monitoring
ahan ; .
SADA 4.  Restoration of Solid Waste ;T::II:;:E;TI' o T:u;iﬁlil:ﬁmﬂ:mmﬂ
Trilokpur site and dl‘ﬂlJ nage work SWM site | ¥ 20 lakhs Einling Croome. A it and C0) analiyser
Mohal Ogli : :
. along with gas calibrators.
5. Trathic Management & Spectrophotometer.
Police Depit. | installation of CCTV and speed | ¥ 12.5 lakhs
radir
6. Interlocking concrete SADA 3.  Restoration of Solid Waste site and
% B7.5 lakh: ; ; 2 1
ks blocks il Trilokpur | drainage work SWM site Mohal Ogli 220 lakhs
PWT 4. Widening of bridpe Z30 lakhs

11
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Damital
Allocation approved by AQMC | _ e
Concerned Department in meeting held on 6.04.2021 Concerned Department Re-appropriation
Transport Department 2 12 lakhs Transport Department 21 lakh
SDM Indora T11 lakhs

12
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Paonta Sahib
Action plan approved by Concerned : :
;?:mi AQMC in ting held on Allocation D " Revised Action plan Ke-appropriation
6.04.2021 : 1. Ensuring emission standards in industries (Strengthening of]
Rural e Pl on work iy monitorng and surveillance system).-
illage Kunj & T 1.00 Lakhs .
I!I'Eﬁ-'«!:lvu-pm-en[H"'f ot » 1.1 Source apportionment study of Paconta Sakib town 33 lakh
‘;Ef:— H Plantation work il , |2 Purchase of Air Quality Monitoring Equipments:
Paonta village Dharamkot. ) HPSPCH Stack Monitoring Kits (2Nos) 25000 Lakhs
Sahib) 3._ Plantation work in ? 200 Lakt igh Volume Samplers (2Nos)
:ﬂlﬁgcpilm-& z spirable Dust Sampler (2 Nos)
: ci WATeness
EFnrvesl Depit Near NH & State Highways ¥ 5.50 Lakhs Fﬁiﬁpﬂmph: (2 Nos)
I = hotometer
HRTC 5. Electric bus for local|
| Nahan fres of NAC Paonta Sahib | ¢ 0000 Lakhs 3 Re-construction of Road, Kishanpura jammiwala Road 10
5. Re-construction of the Hanjian Basti upte H'o Sh. Devender Singh cfc. in W no
ﬁund., Kishanpura jamniwalal {11, Paonta Sahib, T Lk
vad to the Slﬁanﬁaﬂ Basti Municipal Council, [4  Re-construction of Road from the Hio Sh. Devender]
Municipal (70 S S Paonta Sahib  [Singh towards the Ho Sh. Om Prakash etc in W. No- 01
Council, |, nta. Sahib. 218.00 Lac Paoeia Sakh.
I;’:::: 7 B coneiraction o 5. Comstraction of Street in WNo. 13 near the Hio Sh. Surat
: pad from the H'o Sh Singh etc. m Shiva Colony, Paonia Sahib-Ks 998500
ender Singh towards the WFarest i & Publicity and NH & i 05 3
o S T P i S =0 orest Dept . Publicity and awareness near Seate Highway 5.3 lakhs
. No.- 01 Faonta Sahib. Development of Green Space (Yanmna Van Vikar 6.5 lakhs
_ Installation of CCTV i :
Police Depit. illance  system and| ¥ 12.50 Lakhs n The proposal for construction of road from Deatal College 1o} 10 Lichs
d Radar System | ECO Park Paonta Sahib

13
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Minutes of the meeting held on 16.02.2023 at 4:00 PM in Commitiee Room (6"
Floor), Armsdale Building, H.P. Secretariat Chotta Shimla under
Chairmanship of Pr. Secretary (Urban Development) to GoHP* to discus:
issues related to Solid Waste Management and Sewage Management.

A meeting was held on 16.02,2023 at 4:00 PM in Commitiee Room (6th | loor)
Armsdale Building, H.P. Sceretariat under the Chairmanship of Pr. Secretwry (1eba
Development) to GoHP o discuss the issees related to Solid Waste Management and Sewag

Management. The List of participanis who attended the meeting s enclosed a5 Annexure-A.

Al the outset, Director, Urban Development Department (LD}, welewmnad the
Chairman and other officers/officials/participants and oullined the broad context and agendy of
the meeting. Thereafter, detailed agenda was taken and alter detailed deliberation ailowiing

directions were issued accordingly.

ewage of Lift Nallah co from Krishma Musar

Avcnda 1: Untreated and untappe
Aren:

i} Solid Waste dumping in Lift Nallah from Hotel Combermere o Lalpani bridge:

. MC Shimla to depute AE(R&B) 10 survey the site of litering and plug the hicir ng
puints in Lower Bazar and Krishan Nagar ete. Further, wire-mesh o be installec u
already identified littering poinis.

. 8T Shimla to lift the salid waste dumped in 1ifl nallah and its connecied nallah onc
dispose it oft scientifically,

. MO Shimla will ensure regular inspection of the area and take strici agunsi he
delauiters and report the challans done to UDD from time Lo Gime,

Woater discharge from Krishna Nagar

i)
. 4 nos collection points have been identified and intimated Lo MC Shamla Il'mm whi
untapped/sswer water can be connected with sewer line of SJIPML. In this repard; i

wis apprised by SIPML that out of 4 collection points, two were connecied and 1w
collection points are vei to be connected, It was directed by the Chairman to cotpeic

the work al the earliest.

iiil  Channelization of Lift Nallah

. SIPNL s carryving out channelization of lift nallah from Spnnshcmalaplm lo Lalpan
bridge. |t was apprised by SIPML that 50 metres of channelization 15 completed ou
of approx. 915 metres. It was dirccied by the Chairman (o increase the juve u”
channelization of nallah by deploying more leamsimanpower so that the winrk 0
channelization is completed in & time bound manner. Further, FIFSPCB wis 2ix
directed 1o monitor water guality regulary and ke regulatory action wisl
H%EHEHI}'.

{Other Directions:
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. It was pointed out by Chairman that MC Shimla has not installed OWC il da
although it was approved far back by the competent authority. [t was direcied by
Chairman to submit final installation and operational date to UDD by 20.02 2025

. Member Secretary, HPSPCB shall visit Bhariyal plam to check scientific diposs o
wet and dry wasts and submit report accordingly.

. MC Shimla to explore the garbage collection system so that colleciors may not [if
the garbage on their back to avoid seepage of leachate. Some wirds 1w be wakor
pilot basis in 1 instance.

- MC Shimla to clear the garbage collection points completely through sweeping aile:
lifting of parbage every day.

. The Member Secretary, HPSPCR suggested that MC Shimla to conduet a cleanliness
drive along the road side of byve pass road 10 colleet the plastic/literingfwasie b
involving various departments, NGOs and other stakeholders. It was divected by he
Chairman o condugt the first cleanliness compaign within 10 days and fur e
prepare an tentative action plan of cleanliness drives for 6 months and due o
campaigns to be followed strictly with proper documentation.

Agenda 2: Status of actionable puints to be executed by SJPNL:

i Up-oradation of existing 3 STPs by providing seguencing Bateh Reactor (5P

STP Malyana:
It is apprised by SIPNL that work of upgradation of STP Malyana will be complzicd b
31* Mareh 2023 and it will star( treating the sewer.

STP Lalpani:
1 i5 apprised by SIPNL that work of SBR at STP Lalpani will also completed by 31* Macl

2023,

STF Dhalli: o
It s apprised by SIPNL that work at STP Dhalli will be compleied by 15" Manch 2023

In view of above, it was directed by Chairman to adhere with the time: TB2
alwe subiit an affidavit Tor the same.

i) Installation of a new STP for Panthaghatli area:

s SIPNL 10 put up 4 DO note from Pr. Secretary (UD) to the GoHP 1o PCLF with cops
to Nodal Officer, Forest for the FCA case.

iii}  Proposal for improving the water ggulm' of Ashwani Khad by installing variau:
L:tmﬂumnls for the rejuvenation by stallin wous compuenents  for

rejuvenation of water sources by improeyin
Phvtorid Treatment at Ashwini Khind, Sanjauli-Malyvana
Project:

. It is apprised by SIPNL that the matter was submitted to competent suthariny
approval.
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i) Gapin sewage treatment under the jurisdiction of SJPNL:

» SIPML shall review the progress of the $TPs proposed under Chairmanship of Pr

secretary (UD) 1o GoHP separately.

. SIPNL and HPSPCB to study the best practices of $TPs in world over whicl shal
be replicate in the town and apprise the same 1o the Chair,

. SIPKL shall study and prepare estimate for covering peri urban area in Wowp witl

seweripe networke.

Apinda 3: Gaps in processing of Solid Wiaste in the State:

The staus of the Solid waste management in the state are as follows:

| Quauntity of | Quantity of | Quantity of | Quantity of | Total Coap in
MW wel wisle dry waste nert waste Quantity of | Processing
peneraled [irocessed processed processed | waslhe [{ (TFO}
(TPD) (TPD) (TPD) (TIPD) processed |
_____ o . - (TP1) .
3635.60 | 192.99 ), 90 [R.28 25T [543

UL wise gap in wel and dry waste is annexed al Annexure-B,
Alwr derailed deliberation and discussion regarding gap in processing ol solid wasie Falboa g
direztions were issued:

NP Jawy uli:

Secretary, NP Jawali was directed to visit SWM site and its operation. For land trunsfer, 1 wie
directed Iy chairman that BEMB will net transfer land so Secretary, NP may inform the BUME
authoriies andd start using the land for construction ol SWM facility as per SWM Rules, 2015

MEC Nurpur:
|t was apprised by O, MC Nupur that tender was foated which will be opened on 9% Kah

2023, Further, she was dirccted to take action against staff for not doing the tender on time. [
was also directed by Chairman 1o improve performance of sanitation and segregation within @
week and construct new pits, The action taken report to be submitted w L1,

MC Palumpur:

|t was apprised by MC Palampur that tender for the OWC has been Moated and civil wors zls
staried. The Chairman directed that the OWC shall gel operational by 15% Manch 2023 ing
phoiographs of the same 10 be shared by Commissioner, Palampur.

NI harsog: : =l :
It was directed by the Chaimman that Secretary, NP Karsog may meet in person with the DU

Manddi on 17.02.2023 regarding land transfer case.

MC Mandi:
It was upprised by MC Mandi that for OWC ender was floated on GEM portal and ender vl

be opened on 27.02.2023, The Chaimman directed 1o seek the explanation of Commissivie. TE
Mandi for delay in tendering process. Further, it was also dirceted w complete the process o
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LWL procurement in a time bound manner and also construct more pits for scientifical disoes)
ol wat waste,

MC Rohroo:
In previcus meeting held on dated 30.12,2022, it was directed to furmish a detailed repan relacd

1o Solid Waste Managemen! and present it 1o the Directar (D). The matter was A in reviewed
on 10.02.2023 and it was observed that the directions issued were not complied with and n
processing of waste is being done at MC Rohroo, Further. the progress report oo SW M also does
nol seems o be based on facts,

-|_'|'l¢! Chairman direcled o seck explanation of EQ, Rohroo for non-comphance of directions (ng
furtaer sieps laken o inprove SWM in the wown may also be submitied within a week posiively
NE Tahlivwal:

I was apprised by Secretary. NP Tahliwal that some elected representatives of ULB are de'ay g
the wnd process issue. The Chairman directed that elecled representative be sensitized about ih
gravity of matter as it is being monitored by Hon'ble NGT and the issue of land is w be sonec
out immecliately. in case, any hurdle siill persists, the same may be brought into the notice of
Ciovemnien! ummediately by NP Tahliwal,

MI* Anni:

NI* Anni apprised that case was submitted for FCAFRA w the DFO, but due o lack of
dociwments the case [ile has been received back, which is still under process. The Chaiia
thirected Lo submit the case with all requisite documents at the earliest and get the land transfored
im a time bound manner,

NI Chopeal:
It was apprised by NP Chopal that case was uploaded for FCA, The Chairman directed th
secretary NP o expedile the case personally,

NE Chirgaon:
NI Chirgaon apprised that land transfer is under process and NOC is pending a1 DO Cffice
Shimla He was directed to mest with DC Shimla in person to seek the WO,

MC Dharamshala:
[t was directed by the Chairman to gel the biogas plant functional by 31 Muarch 2023 and MR

plant by 28" February 2023.

NI Bhuntar:
MNP Bhuntar to expedite the matter af the identification of land and submit action taken repor i

LS.

M Chamba:
IL was brought to the notice of Chainman by HPSPCB that overwniling was seen in the lognok:

of MSW processing facility of MC Chamba, In view of this it was direcied by the Chair o sen
the logbonk of MSW processing facility to the O/o Frincipal Secretary(L D) within 2 days and i
any over wriling was found independent enquiry will be eonducted against the defauiters cne
oflioe inchargs.

ML Theog:

1t was directed to follow-up the matier regarding the land transfer case.

MC Paonta Sahib:

EO MC was directed to ensure the compliance of all the observations mentioned in the inspact ol
repurt of HPRSPCE.
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MC Rampur

[t was direcied 1o expedite the process of procurement of shredder,

MC Baddi:
|t was directed by Chair 1o M/s JBR to clear the hot spots as reported by HPSPCB and repurt th
same within 3 days to MC Baddi

Furiher Chairman directed that incase Gram Panchayats are not giving the NOCs for land trunler
ULBs may submit a propesal to Govi. te merge areas of such Gram Panchayat in particular 111,13

Sty of ey Waste Management:

5, L uantiry uantity
Ny, |HLB T:i;'“r:m ":ﬁ“m““d leared uptogleared uptoBalance
' R 0122022 [13.02.2023
A, [Being done by Pyt agencies
Tons
Dharmshala (JBR
| Hechna jogies) A O000.00 31528 132060 3RATY AL
Pl ol i 43000.00 5730 17866 B772134
echnologies)
i [Sulan (Suptan Life)  M8000.00 |8845.17 2702735 20972 .66
F“‘l“ o 3500000 17636.80  [18000.00  [2000.00
niuvabions)
- [Manal (Rekart . L 2 £
Innovitions) 40000.00 2511.39 2521.39 5747801
g [Baddi UBR 4000000 23900 h4629.70 1537030
F[t-“.-hl'll;.'l|ﬂ§|l:'h}|
7 E,']“S_‘F’”" (AL 6400, 00 0 51.00 369,00
onsiruction)
Fevtal {4 25 T400.00 7216136 HOB08.70 176591.31
B |Being done by ULB itself
[. |Una 1200.00 3.11 439 19562
2. Bantokhgarh 2 300,00 HO1.649 401.69 1898532
3. |Baijnath (W 3.00 15.70 25.60 1940
4. Chowari 525.00 28.00 28.00 HOT7.00
5. [Dalhousle 36,00 11.27 14.77 21235
f  |Rewalsar 35.00 15,05 2220 1280
7.  |[Hamirpur 210000 22804 253.00 1847.040
Tutal (B) Fﬁldl.ﬂﬂ 703.72 74964 !SLI!JI.EE
(Grand Total (A+B) 263641.00 T2865.08  [§1558.34  [182082.07

Wilh regard to Legacy Waste Management fallowing directions were issued: -

MC Dhuramshala:

The Commissioner, M, Corp. Dharamshala apprised that M/s JBR is still required (o fullil wean
formalities as per contract agreement and also have to submit the comprehensive action plan. “he
Chairman directed M's JBR to submil the comprehensive action plan within two days anc 1¢
increase the daily processing limit of legacy waste upto 100 TPD by the end of this month
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MC Mandi:

Il was ohserved by the Chairman thal progress of clearance of legacy waste is very slow MA
JBE was directed o increase the progress of clearance of legacy waste upto 100 TPD hefor
15.05.2023 by doing double shift.

MC Kullu:
Executive Officer, Kullu apprised that 13000 onnes of legaey waste has been cleared by MC

Kuliu through M/s Rekart Innovation, but the estimated amount of legacy waste s fovnd Lo he
much more for which tender has been floated which was opened on 07.02 2023 anel unly 1we
Frms/bidders has participated. He was directed 1o send a deteiled justification o Ciovi Tor
upproval to award the work in this case.

ME Manali:

11 was apprised by Executive Officer, MC Manali that approach path to legacy waste site 15 unde
construction and it will be completed by 20.02.2023_ The Chairman directed 1o compete the wirk
by 200022023 and M/s Rekart Innovation was directed to install the machinery and lesacy wiasic
elearance will be started by 27.02.2023.

MC Baddi:
It was directed by Chairman to increase the capacity of clearance of legacy waste upto |00 TPC
hy 15.03.2023,

MC Biluspur:

Executive Officer, Bilaspur apprised that the work of legacy waste clearance has been awarle
o MYs AD Construction and Tpt. Co. and work has been started. MC Bilaspur was direcior e
clear the legacy waste within 3 month's time period.

MC Una:

Executive Ufficar, Una appnsed that tenders were called for legacy waste clearunce in which 5
bidders participated and evaluation process has been completed. [t was directed by chaiman 1
start the work of clearance of legacy waste and complete the same in a time bound manner.

MC Santokbgarh:

Executive Officer, MC Santokhgarh apprised that tender for clearance ol legacy waste v
Noated and awarded to Més Suntan Life. The action plan io be submitted by successful hadde:
belure commencement of agreement.

MEC Hamirpur:
Executive Officer, MC Hamirpur apprised that the tender was floated and has been eviluated

The successful bidder was M/s Suntan Life who quoted Rs. 870/ per tonne for processing o
legicy waste. The negotiation was also completed. In this regard, it was dirccied by the el «
wet he plant operational by 31% March 2023,

ME Dalhousie:

Representative of MC Dalhousie apprised that site is in shady portion as such progress ol Tegacy
waste clearance is very slow, It was directed to increase the progress and clear the bulance Jagicy
wiste by Mareh 2023,

NI* Baijnaih- Paprola:
It was directed ta clear the balanes legacy waste by 15™ March 2023.

I* Chowari:
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swerctary NP Chowar| apprised that Forest Department has allowed them 1w clear the legicy
wassle. Accordingly, it was directed to clear the balance legacy waste in a time bound manner,

NI Hewalsar:
NI Bewalsar was directed 1o clear the balance lepacy waste in @ time bound manner as e
guantily 15 very small.

Meeting ended with vote af thank o and from the elair.,

Approved by
xgl-

(Devesh Kuwmar) TAS
Pr. Secretary (L'D), 1o the
Gove of Himachal Prade: |,

Endrst. No.: Assbove UF - HCRI 6 ) Jﬁj{ébm e ELE Sl b% l T

Copy forwarded to following: 14 L |' SHy I3

I.  The Principal Secretary (UD) 1o the Government of Himachal Pradesh Shimia -2 (o
il rmation please

2, All Deputy Commissioners in Himachal Pradesh.

3 The Member Secretary, HPSPCR, Shimla for information please.

4. Commissioner, MC Shimla, MC Dharamshald, MC Solan, MC Mandi, MC Palampur 1
information and necessary action.

5. Munaging Director, SIPNL, Shimla-| for information and necessary action

fi. Al Urban Local Bodies in Himachal Pradesh for necessary action please,

T MY, Mfs TBR Technologies Lid, 2680, Moti Nagar, Jain Colony. Ludinana, Pungab-T41000
For information and necessary action.

i, Director, M/ Rekart Innovations Pyl Lid, #132, Sector-27, Gureacn, Harvana- [ 220465
for information and necessary action.

i Mis Suntan Life, #1400 Sector-8, Panchkula, Haryvana-134113 for information ard

MEessary action.
¥
s V

[hrector,
Urban Developnent,
HE. Shimla



Status of SWM in State: Gap in Wet Waste:- 8.09 TPD
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aAnnextie-H

P Cureent
sr. Wet  waste G N it G
N L. i meeting LI
- EEI'I'EI"H 1 {TPD} :Ti"I}J

Juwali 7.28% 228 T
2z INurpr 2.51 2.01 2.00 )
3 Palampur 7.96 4.96 AT
4 Karsag 0.58 0.58 nss
5 Mandi 10.02 .02 186
6 Rohroo 1.53 0 %R
7 Tahliwal (.96 (.96 oy
¥ Anm .36 0.6 015 i
y Mirmand 0.34 .34 R
L0} Chirgaon 0.56 0.56 (56

Total 27.1 2007 s

Stutus of SWM in State:- Gap in Dry Waste:- 05.34 TPD

Gap In last Current Gap
. i ;
o ULB f;;’;'“ = meeting (TPD)
1 (TPD)
== 1. Burpur 1.82 0.81 . P
2, Palampur 5.79 279 1,28
3 Rohrao 111 041 (.41
4, Jlawati 186 1.66 0.36
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5, Karsog 0.42 042 142
. Chopal 0.30 030 D13
i Tahliwal 0,70 0.70 0.6%
L Amb 0.87 0432 0.4
9 Anni 0.26 0.26 .14
10. Nirmand 0.24 0.24 a.12
11 Chirgacn 041 41 .26
12, Nerwa 0.27 0.27 0.27

Tatal 13.85 8.37 5.34




xh El]' E (H.P.p a2 L1:M) AN . airman . h Saxc retary t

the 0w t of - i )
compliance of she varkons o1fers nassed by the Hon'ble NG ip QA Ne. 67572015 (Polluged Rivey
N % (Nop-alialanaegt chiiesk, (3.4 Mo ; e L LY

Samity, DeA Mo 3252015 (Restoration of watgr guality of Lakes ang Fondsy, DA, Mo, 340 of

A, g T Y Vot b A pe et

A reeting was held on 25" hfarch, 20771 at Ellersliec Committes Room, HE Secretanat, Shimla (H.P)
ad (T30 AN, umler the Chaimmanship of 3h. Frabodh Saoena, Chiel Seoretary W the Guvemment of
Wimechs | Praciesh o0 revaew the implemgntation of Adtion Plans in complianes of the wansns ordars
psased by the Hon'ble NG in A Mo 0732008 (Follited Kiver Stretches), OA, Mo 6312008 (Mon-
atinme s Cithesd, 0L A Ma. FO3201 7 fPanvavaran Swraksha Samiti), OLA Mo, 32502015 (Eestoradion of
waker geea ity of Lakes and Ponds), O00A . Mo, 360 of 20018 {Districe Envirobment Plan), QA Mo, 7T ol
27T itio-Medical  Waste  Mumagemenn; snd OA. Weoo 72 of 2020 COVID- 19 Wasg
Managementh, Fhe List of Officials who ahended the meetng 12 enclosed as Amnexure-1.

Al e uatst, hember Secrcaary, HP State Pollution Comurd Board, weleomed e Chief
Secreray and ather Officerstoffelals of State Govermment and cwtlined the broad context and agends
oF the: mesting

“Fhereafier, detailed arenda was taken up by dhe liouse as below:

Agenda-l: PLECISIONS TAKENDIRECTIONS ESSUED CONCERNING  ACTHON-
POINTS IN CONTEXT OF RIVER RETUVENATION ISSUES (A No. 571/2818)

The progresz separted i variows depariments as per directions isswed in the last nieeting held on

AR under Chairmanship of Chief Ssorstary v GoHP and 2V 1002022 winder Chairmanship of
Adilitbond] Chief Seenctary to GoHP was reviewed which ja as follows:

30

1|Fage



Ivieh o [ Town®
48| Drgamzation’] Work proposed toe 0 Lest Stalws ¢ " Decision Taker: . -
oo, | - Respoisible-T- | Egeiatida - | ¢ & o “ SRR S 'j h e
1. Jal Shakti| Sewage  Treamment ST Lone-T =.‘ The Chairman dirscred 15Y
Vibhag Ftant Proposal * 5TP of | MLD commissiontd | shall monitor the oparaton
2 Nes, of | MLDj and hencsicming. of e STP  Zenel
capacity each including| » Towsl 2937 connections, 1793 Pyrwanoo and  also  fake
laying of swwerage| connections through 7 bo_seplic|  eorrective meaturss o a5 fo |
hnes in Zonesl and| anks hac been Pejeassd. ensure that the FTP final
Zone-Il v Papwanoc| e 14 eximing septic tanks in 7| outlet shall mesr e aomms
Townat a cost of 4982 geciors of Parwanoos  Town|  stipulated
Crore, by Jal Shakti]  covers all households. * J5Y w0 pursué e muiber
Vibhag, » Chrl of these |4 septic vanks, no.

seplic tanks bave been copnecied
o STF Fone-k

+ Bemaining 7 seplic ianks will be
conmected o ST LL

« Further, Member Secrenary,
HF5PCE apgprized e
performance of the soid ST ond
i owas  informed  that  ounlel
resefts were nog-confirming oo
TR ROuE OO CRSIT S,

« The dots of online real time
cPlloms  moniking  is being
connecsted with HPSPCE server

STP — Lowe— [I:

« The appeovel of shifting of site
haz besn receivad wvide lener
datgd 2.4 [ 2022,

+ Survey Work compheted.

Soil bearng capacily fest done,

o The complete cate aleng with

' land cwners affidavit has been
submited w [ Solan vide
leficr dated 302223,

# Site developirent wiork has betn
giarted for ofo the STP.

regarding the shifting of sie
for the STP Zenell and
ensore e completion’
belore Jupe, 2023,

N BENDA,
B I MC
Patrwassn &
HPSPCH

Fon collactian,
Tranzportatin, o
Processing and disposal

Cluster,

of frech vaste af Raddi |

MT oul of S0400 MT. gl
28,02 23,

Leachand  Genersted  dpom
processig facility is colkeired
i tanks aod Jucther subjectzd
t freatoment in ETP compris=d
af physical-chemical treatmenl
follewed by Biglogical and

tediary Wearnwenl,

Legouy Waste irgated: 246019 (-

—

M  Parwanoa,  shafl
ensure Wial waste 18 not
accumulaked at Pars g
Afd.

Monthly  repont 10 b
submited by UDD 19
HPEPCE  regarding  the
quantity of Waszte being
ransieered and Irested.

I[ﬁage




. 1 ’"\4‘. —
. | Orgadizaitow | Wovk proposed for | - 3V Totest Stanis 7 Bwlﬁqu‘ﬁkd s
| Responsible | . .- Executivn. - - | B _ :

-

(1 y] N ML Ph}'[ﬂ-l‘ﬂll&diﬂt'lﬂlh?__,_: * Az per the HRepon of RO Chalrman .;hm:m:l bAC
PArwANS Propasit oo Samiel| Parwanoe. HPSPCB follewing| Perwanoo ta engure  the

Mallah hiss: beeein gk ittad - phytoremadiation st Samic)
= Cue o heavy rains  the ke | Mallsh  shall  ficicn

channel 1o Fhyto-remediaiion | optimeally. MecoFsan:

was damaged in July-22, inprovements  be  camied

« The intake chanmet  top oarl for this pumose.
Fhiytorernedialion was repaited |+ MC Parwanoo shall take
in Mov. 70:7and  additinal| assistance from 15Y
plants were planted. reganding simocdh

* Dunng  repair work  sludee|  fonctionng of  Phye
teapped in intake channcel pot|  rEmediacion.

discharged in noot-zone be, + Funller TEEPSFCE  shall
+ Sampling dated 212 22 sonduct  samphng oh a
# Inlet BOG: 150 mgiht regular basis and  report
& Quelet BOD: 53 maht shot the efficiency of the
# High GO0 is duwe to sludge( plant

Jistharged during repair work
and due by disturbance in ihe
intake chanpel.

* Alsc dhe nalllab has very less o-
Myw and it mainly cames the
waste water {Tom market area,
trealed effluent discharged by
ndustries, discharge from slum
arén bocated 3t Kallimibi region.
# 3 Mo. of cleanliness dnives has
been  conducted 1692022,
20022 & 4032023

Wm wm @W@‘ﬁ%@“

. .' '\-\.""" RN LR, e
Jal  Shakri ]{ala ﬁml:u -md * Work in progress. ¢ The Chairman d |re¢ted Iﬂl
Vilshag hoginand Areaz) s 134 km laid out of 19.145km, Shakti Vibhag to complets
dc Laying of Sewerage work of laving entire sewerage
Department | Wetwork  and  Pre- pipeline by 30¢ June, 2023,
ol Industries | treannent of Sewage, » Regional Officer HPSPUE ind

ISV shall  joantly  comduct
meeting  with  commerzial
eslablishment: olong WH-07
for conneciing their sewerage

t STF papetline.
» BDOY Mahan was dirsced to

3|Page




ChrTa—N m——r—
T LoE 2
R P -BH._M- o ;EF{!,!E-;. T
b HEET AR T T _
A LT R e T vt ' T e 3
agaiel JSW  p and  whenl

required 0 commedt hovseholds
with 5TPg in Kala Amb.
Proviskon of  comcting
sewerage  thoough  abready
compheted sewerline shall be
mode  immediataly  for s
trealinetd ol pre-iréatment of
CETP.

Trikokpur Arda:
Laving of Sewerage
Metwark & Settmg up
af Sewage Treabnvedl
Flant. The proposal is
of Re. 16,00 crores,

* Work it profras:

o TOM) o owt of B300 m pape laid.

* Work of pipeline of Trilokpur arca
iz completed  and  Trilokpur
Temple can be connecied initinlly
with szwerspe  line of STP
Trilokur,

« There i3 mpprelicnsion  anwng
public lo pet sewsrng conmection
a5 the connection chenges are high
for housthobds.

» There was igsue 10 lay Temaining,
G0m of [ine for lehrn & Khain
frey which  shall Be  pasced
theotgh  dosingge near b's  Jai

Tiee Chairtatt  directed I3l
Shaktt ¥ibhag 10 cnmplete the
work of lnving of sewerngs
network aud meke (e sowags
freatieent pdant functional by
Apnid. 2023,

FADA  Trilokpwr shall a
appiove any mapidrewings of)
the area until provision af
sévdrape  conoechivity  with
STP iz incleded in the map.
Similarly, Repional Officer,
HPFSPCE shall also nd give

imgrozed. Environrmental
Compensation of Bz, 263750 in
FY 20¥2-23.

v Ay subanitied by DIC Sirmaur
vidke letler dated 21.03.2021, the
wirk of CETF is umder propmess
and shall  be  coplers by
31032023 and CETP Kala Amb
shall be tunctional by 10,0417,

+ Followmp is the current Status:-

Bharat Rolling Mill Pyt Lad| # Conszimt to
Indusmy EstaM ish/'Cperate to hotl unils
until  sewecaes hne s

connedtad fa e STR.

- .

3. | Depaviment | Kala Ambr aved a Siate Board conducted 202 nos of|» The  Chamman  diretsd
of Industvies | Proposal for setding|  mspeetion feom Mev, 2022 tol|  industries  depariment  to
up of CETP. March 2023 FC has besnl oopilers vmnsining wotk of

CETP and resume intake of
induztrial  effluent by 15th
April, 2021

Regivnal  Officer, HPEPCE
was  direcid ot o give
Consert ¢ Operate bo any
mener wnit of CETF until
NOC and no duss of XN i

+ Mew contractor has been engaped dﬁamc.dh:r the wnir.

for 08 who bas ensured to gea| * Indusiries  Bepartmest  shall

straed affiuent before 31.03.2023, | re2ulaly repon the opetatronal
+ 2 additicnal collectien tanks al|  =tabos o HESPCB.

wlet  and  sullel s heing

constrieled and shall be combsted

by 31.03.33.
1 OCEMS has o piclwaed and

shiall e insiatbed shontly.

d]Page




| %, | Ovganization |- Work proposed for %Smm . Inecigion Taken -
.| No.| Respouslble | - Execution = S
' . E'urchasq; u-rdq:' far CCW LAMEK
" has been placed.
* Work for separate flow meter at
inketioutlet points has béen plised
ro the confracior.
+ Lab is being upgraded and proper
smalyses system shall put in place,
» Traimed’ qualified steil has been
appuinted.
« Agreement with 15DF is undsr
Process.
# GFS syt has been purchased.
Jal  Shaka| Plyto-remediation o Joint visil of the sthe . 2 near MYs| » Chairman  directed  that J5V
Vildne Proposal on  Janan| GSaboo Tor Industry, THlokpur]  was  dicected o gt muck
Wala Mallah f‘{‘:"‘; 2{:;:3 carvied o o0l Cleored  from e site  amd
. -I;{ml: h..u boon deposited  at relsmre plantgtim M the site
diytoreediation sile. withoot almrrfa_any_slmﬂum
* The repomenulive of dusry of phytoremediation site.
awr_f,@d that boundary wall of | * J3% te cnsure that no Lanm i
Wi is ajacent w|  caused 1w M5 Saboo Tor Pyt
ﬁ:.-'tc-f;;nﬂdia:lmn :-_rt: lmﬂ h&s| Lid. unik duse o
en damaged previously due 1o .y
fash  Flood zl:nd bas future Phytaremediation site.
possibility of damage 6o the
beamdary wall.
1 Bivey Sirsa Stretck (Frionity DI0:
SriNo. | Ovginization [* Work proposed: | - - -iladest Stavwy - oo ] Daﬂ&ﬂm
s | Raspongible for Exécafion: . L T =-":? ¥ r’:’*- U EE :_,.L
i Jal  Shakti| Execution of{a  Exbliog 1200 kouscholds have|s Chairmon m:rlnd e
Vibhsg ol proposal been  conmected with  sewerage compliance and directed
aid fiar BEWADE gystem  against (b provision of that the agemda poin
Urban management by 1310 howselwolds in the DFR thall be dropped in
Pevelopment | laying of pipelines iTarget of 1200 HH has bBeen fuhare revicw.
Deparumend, | and mistatlation wchieved)
BEENDA, and s Apenda point may be dropped as
HIMLDA commussioning  of atlioa completed.
STP M Nalagarh.
Piuper design, | & Work comphetsd » The Chaimman direcied
XL 1lIGN of|+ Housthold Sewerage Connections 1BV o ensure that all
Sewerage limes Lo Todal Comnections 2492 374 DPE blockages in the sewer
be incorporated in :ﬂ_ “';?:_ m":t:;‘d"wﬂr W6l anwork shall e
CETR. Badki Thel | i e for onding was| "M by 158 Ayl
processed 1w Planning Depanriment '
crore. has been received back on dased|®  JSV w0 pursue the matter
| rx0233 with  vewark  thar]  of funding regarding

EiPégé
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L-ETF Baddi.

DPR (or Phase-[ which has bezn
submitled.

A meeling  of Empowereld
Commines held on 20002022 &
24,00 2023 with  Minisiy  of
Commerts and 14 has  been
directed o xpedite the
inplementation of the project. The
peoject shall agam be reviewed by
EC in 19 wmeeting o held in next
FY.

The revised DPE 13 approved by
BOD of the company m
17023003 and Tender nviting
Eids shall be published in 2™ week
of April.

The ream af PL Chandigarh & 1T
Ropar are already  wodking o
validation and has submilted 1¥
report. The | orial of pilot plant iz
scheduled to be conducied by 15
April 23 aod 2™ & Final trisd by
end of April 23

institute of Bicrobial Technology
Chandigarh has been somtacted for
microbiologicsl validation.

Latlet hag been issuad 63 Natlooal
Institria of Fharnacertical,
Edweatioss & Research (NIPER)
Mohali to mform  any  provend
certifid successfil technology for
Effluent Trcatment of Phanna

. Work propoied- | ""d-rmm i+ o] Decision Takea
S Respubatble . fiyHirecution | . ~ b e BER RT R
addltmal demand may  be relaving of pipelines, |
internalized with bodgst provision rapam winl and
of current FY -2 LOVERING unlapped arcas
Sewage recerved at STF at CETP:- with GoHP,
arn Msath Sewage
M. 203 (KLY
L Del 1343
2 Ny L2o0
3, e ¥T3
4 L1 hii?
2 Fab 7
£ | Marck HE 15 BS%
CES BENDA  zubmabsd  that
during the lield nspection custied
out, binckages i the sewer Ine was
abserved.
1. Deparimest | Improvament a0 Az per the repott of Baddijs The Chairman direceed
of Indwsiries | Fimctioning of|  Tnfrastructurs:- Baddi Infrasiructure &
Consultant prepared  the Revised Indlusirias

Departmenr
thall pursue the madet
in mission mods.
Industries  Depanment
chall submit a momkly
PrOgTess  rpat 12
BPSPMCE.

o

[edusgtries

Elﬁage
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A Asbrrawi Sarsich (Fraority Vi
&1, ":ﬂrgnlij;qﬁ!’]'n Waork, propesed for | -« Lapesl S4aiwy 1~ Dnecesics Takien
No. |- Respondibie . Exieution I ' o Pl :
- Shimin Jal| The up-grdation  of STP Malvana # The Chairman &xpuéssed
I. Praboudkan 'existing 3 RTPs by +95% work has  beeh  completsd hig dizpleasura on the
Nlgam providing  Scquencing|  @tcep SHR bazin-2. slow  proegress i this
Limited "Batch  FReactor (SBR)Y| * :1“ S;T::r: _b""'i"l‘,f_i ”ﬂ:’muﬂ mafar  and  dlreceed
(=2 I 1., IIL-ﬂ.I}' Armcn
(SIPNL), !mhnolagy. The groposal Lil, Cepirifuge Sysiem and Dual Efij_L b adh:lrc to the
;Tl[r]]l & MO is0lRs 4576 crores, | Media Filtration (DMF). timelires commirted.
[1..]F:]

# The TP shalt initiae the tregtment
of efflwent within | 5 days,
STF Lalpani

o 7% waork complated,

¢ Buildlng compotents compleeed.

* Rewofitting of existing UASE ank
toSBR bagin-11 is 0 progress

« Work of SBE Basm-1 i progress
after comrl slay got vacated an
21,121,

» 3TP Lalpani & operatng over s
capacity and discharging unirenisd
effluent imto 1ifi Tallzh,

« The consnection of §TF shall be
complee by 3* Apil, 2023

STE DHkalli

+ Crierall B3% work complered

= Conztraction of SBR (ank cormplete.

» Sludge drain sump %, centrifups
work £53% chlorination tank Si%
tank

+ The work shall be complete by 30

April, 2021

Insiallalicn ol a new STP
of 2 MLL» capacity for

Panthagati  area  The
proposal iz of Ra 2
e L LS
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0. Propasal for
Sewverage  Scheme
im Marchy, Dnsirict-
Kullu.

OI.  Proposil for the
eLpanson of
exisling STP  in
Manali, inslallatin
af Mzw STPa in
[ anuli.

Work cornpleted. Al the 16
sxisting househobds (Domestie

+ Commeérciall  have  bezn
commecded  with  sewerage
SyEhem by releasing
comnsction. Apewda may be
dropped-

. Expanzican of existing STF(1.8

MLD capacity) m 3.00 MLD
capacity i complete  and
functioning.

IV, Up gradation of the exiting

STP and  zewer notwork
cupansion has been completed.
Omline  Eiffuent  Monmtoring
Station has been installed amd

Propasal for improving hﬁm of funding has been|s The Chairman directad
the watcy qualﬁ}- of| cubmittad to cottrpelanl ﬂ-l..llhllll'il':u" (Pr. CIFHL wo pursue the
Ashwani  Khad  by| 3¢ UD} for appraval, matier 1hmug}|'
ingtalling Variug Adiinisralive
components,  for  the Deepartient,
rejuvenalich  of  water
sources by improving the
pwiy  of  warer of
Matural  Mailahs by
Phytorid  Treatment at
Ashwanikhad, Sangeh-
Malyaia-
Chamyanali had. Shimia
prijesl
5. Bems Stretch (1} i
| Wk Imipmulﬁur ioo o Latiar Beatug . 5 . - Detisdon- "
o ;.J.-; [l-th:tatﬂ-ﬂt T TR EXN &1
-.._::,__'_::?-q;.:?.'._ -u;-_ - .Fh‘i‘i:l L _-_.___ -.:.-:"__. L :i._;: _.-_- . - . :‘-___.;k )
Jal Shakei| 1. Froposal f-l:rl' 1. The Funan-::lal Bid opened on I Thel:'h.alnnandlm.l.t::l
Yibhag Sewerage  Scheme L1223 and &5 under En'  Jal  Shakt
& in Rangri, Manali, Scrutiny in the office PRl Vibhag to expedite the
DD Pistrict- Kullu. Mari. work.

ILISY 1o encore that the
STF fIJI'E::H'-l_'ms i
efficeenuly and ol
domestic and
commercial
connEChons are
rebeased as reqlired in
future and Lhe agends

tiern shall be dropped

ITMl. Comphange  was
noled

W&Y.
The Chaomen directed
J5Y 1o ensore the STPs
functions efficienthy and
comphy with the
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Chat of potal 1546 conorerons,
SMl  conmesibong sanslicned
amd rekased. Feleasing of
balancs commition B iR
[Proaress.

Forgantsathon || Work propusedfor - Bedision--.
. Nm-:';:ilﬁpﬂm_ihh ... . Execution . = _ PR
ST LI O "{Inthe Etttlmut ' 3 ESRNNE 8
PP T ey T ey TR TRl wy
functicdsing since, March 2022, slipulated  nomns. The
= CACEMS wal cormected with | OCEMS instalied i the
=erver of HPSPCH, STP shall bs cotinected
TV, Proposal  foF TP ] _EiadahJ “ﬁi',";"{it MO | with server of HPSPCE
Sowerage  Scheme | c;;lﬂp FmLE“:'a ? Bakar }Nnna ivimedintely.
in Kl Town.| complying i Jan & Fel, 22
Lristrict- kullu (FCY
" Zopes|),
V. Llp gradation of the cxisting
v, Proposal Eor STF and  sewsr nemwotk
! expansion has been completed.
Fewerage Rehemel  ekine  Fefluent  Monitoring
in Kulle  Town|  Station Bias been installed.
Digtrict- Kullu[+ DCEME not conpsested wvith
(Zore-TI sorver of HFSMCE.
« STP Jard wos foumd non-
comphying Mow, 22 Do 22,
Jan-23 & Ceb 23 (FC, BOD,
T35 and CODY
* 5TP Sambsi waz  found
Mancomplying in Feby, 23 (FC)
Proposal  Ffor the The laying of sewer line The Chairman directed to
expansion of existing Main Lina:  7.35km  oul of| expedite  the  sewemage
TPz and inmallation 18.172km expansien work, and alse
of New STPa {District- riﬂ;kigi-ﬁ‘km ot of| casure that all sawerage
handi}. I-[-f;:p:nnshn work sf STP n:m;ne-cn:m complete by
80% work comphted m  STR| 30 April 2023,
Raghunath ko pachar
62%  work completed a1 STP
Ehaliar
Sewerage Compectivns
Ot of tolal 804 compeciions,
SME connections sencticnsd and
released,
Jak Shakl| Proprsal for sewer STP commiszioned and work| «The Chairmen  directed
Yibhag, aonmsttion  and  sewer af maim hive completed. Urhaomn Development
Urban lime  up-gradatiin  m ’_I‘h: wark of nerwork laying iz Department TP Madaun
Development | NadaunDXstrict- in Brogress: 10.223km ot off 04 Jaf Shakii Vibhag 1o
Departmenty | Hamirpur). 1281 6km faid eqsure that  all  the
NP Nadawy Haaxchald Seweragel | wscholds  of NP
ConBechions : usshold: o w
Mpdaun are <onnectcd

aad woek 2 completed
by 30 Apwril, 2023

#The commitee headed
by &M MNadaun shall

S|Pape
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* C-nmm:!l:t h-:ndad b;r SDM

Madoup conducted mecting on
241222 Twa wel well are

aversee flic progrezs and
clsurs the vompleton of

* o,

Conmec s :
Ot of total B30 connections,

+ 00T tondeetions relcascd.
= Fust

meetng of  commilics
hepded By SDM hebd  on
2210202

* Az informed by XEM ISy Delira,

m Disrict Leve] meeting held on
202,413 under Chaimanship
of ADC  Eangra, Femaining
sanctioned household
conneclicns = 135 are Pending
duee 1o Cownl Caves, land
dispores between famifies and
vk AWAPS e M
beneficiaries,

T including
iesidential - buikdings  MNOT
gpplied for coumeclion et 3§

proposed to Yo comsoucied, | the aution point.

wel wel] s wber construclion

anl land f3sues are being faced

for 24 wer well,
Froposal for installstion| « STP commissionsd and tuening | * Drban Cieve lcpmenl
of STP {138 MLD) &|  smoathly. Deparitient  and  Jal
Txehra, Disrict- Kangra. | * Houselohd Bewerage| Shalti  Vidhag W

expalite the work of
SCTHAING arkd
reheasing of connections
and 1o ensure that work

“15 sompleled by Ji
April, 2023.

*The committes hepdad
by 5DM Dwehra shall
overtes the progress and
ensure the completion of
the action pail,

Hos with (94  sewerage a0
: Gonneclions
Urban Proposal  for  upe| « OWC hes been sanctioned. +The Chaittnan dirscted
Developmend | gradation  of  Solid| « HPSPCB conducted inspection on|  Liban Preveloperent
Departmest’ | Management  Faciliey] 150223 and  dollowing  was Department 1o - ensure
WIC Bwndi | For Mandi- nbserved: , _ that the Solid Waste
sHoney comb pits provided heve| Processing Py at
breen mede operational. Mandi &  operated
vLeachote collection tanks havg| efficiently and treats all
Leenn Gonslweted. the fiesh waste and
» Processiog of legacy waste has| legacy  waste ag  per
boen  stafled  T.2TEEE  lonpe MOFMG
cheaped our of 45 0O bonn. vl was directed Lhat the

department shell svbmit
& wenthly  progress
repan. in Whis regand o
HPFSPCE.

lﬁiaage




* 15% wodk of e JE Boom-comted

* Penalry of Rs. 394,343 impased

panel building,

orL eontrgctor for slew progress.
« HPSITK,. directed  copiracihedr  bo

complete work within 3045 davs,

4192949
“Br. | Owgamizxtion | Wirk proposed for | f?'hm:sum;' . Decision
No. |. Respomsible |  Exernfion
X {Tn the Catclmeni
1= o e | __ |
5 Department of| Proposal for instollofon | « 8035 laving of Sewsinge line «The Chairman  dirccted
Industries of 5TF {00 KLDN ar] #43% Ptam and Machieery of] Director, Industries to
Indusirial area, Fuollu. MBBE  wmir  including o0 complete the work and
scregnming chamber, QEGomap sk | e oTp by 300

Apeil, 2023,

11 |Fage
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AT PprERopated ] - 7 At Shatin, - 3]
' :...!":.m%. . "'...p... .. :::}I-:._. . -,--:_--__- S LI - ) A .
i| Installation  of STP Koikbai (Zome 2ued amdl |+ Chaivman direcied Jal
Yibhag three  STPs in 3rd) Shakti Vibhag to ensure
these areas ie{* The wock of shifsg of water Source| yhoy ench houssheld is
one st Theog| [vas been compleled. comnected  fo fhe

and  rwo ar[* STP Zone L I and T completed 4 sewerage scheme.

K otkdyai- commissiolted

* Howsglobd Sewergge Coseetiong:

e Ol of sl 4§11 comeections B
commtciiony samctiomed  znd 4%
conmstions relensed.

STF Theog
d B i

o Dt of totel 1028 connections 73 wo
connectipn sanwtioned awmd LD
cobuecton releasad,  Releasing ol

Sonnsction i in pEgERess

Meeting of the Commites beaded DM
Thoeg held on 10223 AS per ihe
bohd:-

e Missmg link from HPSEBL  office
Theog o Hahighat is ymi o be
connected.  Appheation for NOC of
MoRTH haz been submitted on
15002022 which is sl awaiied,

There are some wards of MC Theog
which are completely Tell our Trom
the sclvere.

» Arsa coversd under the ST b onby
coapected through maln Vipe and
tusclald are yet to be cormected ko
makn sewernge line, The work has besn
execubed as por carlier sanction snd thus
sewerape  line cannol be laid  from
houszhold to mainline.

e SO Breas can not be conndeled due to
geographieal comdiions

v The comminess headed
by SDM otkdai aed
DM Theog.  shall
pverzeg the progress of
the action poids amd
gnsure e completion
of same in a time bownd
mANNEr.

12 |-F"age
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|t the Catthumen

Work proposed for,
Esccmibon

Ara)

JExisting Suatwz.

.
-

-
e

-

1. Urban
Developmeni
Idpartment
ENF Jubbak

& MC Bolirn

Propesed faciliy for

setting up ul eemmon
SWh  facility  fioe
arcas Farhroo, Jubbal.
Hatkort  and  ather

arcas.

Robia;

slnspection of e MO Robry was
vonducted on 90223 and Tollowing
Iias been olrserved. -

oTdo SV site for disposal.

sAtea has bezn idevdified at Pawriral.
FCA cage b mpder process,

shdized solwd waste dumped mnear
HRTC Bus Stand Rehro aboag kank of
rivar Shikari, This solld waste meay
get washed along with rain amd
froolly mix imto Pabbar River,

Slewghtenng of aminmais btmg camied

oul io tenaporary shad apd there i oo

provisiom for ireaiment of <[fluent

+The Chainman  directed
thet Urban Devielopanent
Cepanment tp pursue the
mtLer af WASEE
processing  facilities in
Jubbal & Kohmu @
5S WA T,

«UDD ahall expeditz the
matter of trawsfer of land
wontthfed in Rohm.

W ek Ee W3 e

%o

13 |Pape




#As per the mpont of Forest Depanment. the plantation target has besn achieved. The Fores
Department 1o ensies the survivel of the plamis and carry out plantation activities in the catchment oF
Polluted River Straiches, Hon-Attainmont Towng as ped the depedmenizl schedule.

Decizion Taken:-

*Thi: Chasman woted (he progress of planistion siready doee,

! Care O.A, 593 of 2007

It was apprised that in compliance of Honble NGT order in 0.4 No. 5%3 of 2017, a commngee
(Midal Dhepariment Jal Shakh Vibhag} formulsisd an action plan for Sewage Treatment in Urban
and Rwral areas. The major actionable points i the action plan ave as followa:-

Br.

Action Point Responsible

Mo. Depariment

1. Sratus of installation’ up-gradation of STPS in 6] eations of P | Drepanme i of LD and
t0 ridge-up the Sewage Gap of 100127 MLT 10 urtean areas Jal Shakti Vibhag,

SJPNL

2 Stamis of Septoge disposal In 166 Gram Purchayats theough the Department of EDD and
nearby denlifGed STT Ja] Shakn Vibhag

3 Seatus of progress n Micro Implesentation programnee in Fucal Drepanment of RO
greas for collectian and transportation of Septage

4 Status of Action faken by the Departmient of RDD for violations of | Departmeat of RDD
narms related to Septage managzemenl it Fural arees

s Stams regarding Conatruction of double pit toilets in other Rural Departmeemt of RDOD
HIrEas

6. Siatus of awareness programmes (Trinings, w»orkshops, radi Departmeat of R
jinglesy launched on the imponance of 3eplage managenent

1. Vp-gradation status of STPs. 50 35 bo énable the Bulk water users | Department of UD,
tor wtilize He Ireated Sewngs. SIPHL ard Jal Shakri

Vibhag

i Status regarding srrangement for collection oF Treated Waste Deparnm of LD and
Water {TWW at the cwlel of STPs for Bulk wsers. Jal Shakti ¥ibhag

a Idenitification of Bull Water users in industrial areas for the useof | Depariment of ndustrizs
Treared Waste Water (TWW) and compliancs of ooms and HPEPCE

i4 |“F' Ag®
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Appearance of Chief Secraary 1o ﬁ&Hﬂﬁprﬁ-lm"hle WNOT held on 16% March, 2023 aod
fxilowing directions has been passed: - r

Staie of Minsachal Prodesh will take Juwrther megsures in the motier By innevolive approich
g Strengett RaMTlOriNg, enguring oiwr gaps i solid ond liguid wazke gemerinfort amf
irearmers are drideed w0 M eorliest sheriening the  proposed nireelines,  adopting

afterriadivesterin rredsures fo G exfent and whsrever foumd viakle

Comyfdetieg e adesbembent, M gape i Sewdge gemerodion oid ivedterend aad gap in solid
wste, eftimeted cnvirenmerial compensafon comes fo e Mo Ry 30 Crores. The
EFTVFONIETI  CONIPEmSarfon resis o podfurer pavy  prieciple  recogmiziog  failnre iy
sefenpificolly manrging e figuid and oofid waste in vindaion of mondaie of low paricidariy
Judgmenss of the Hon e Sppreme Cowrt and thiz Friiraal,

Thre Chigf Secrerarn: gy piverr sonfertaking thar fie amrcunt of Re. 30 crowes, readily availafle
witlt e Siaie, will be ringlenced for wiifizing exclusively for sevwage mnd rodid wase
munagnand ahad o stavenrent hag Deew filedf 1o Wi sffoce by Secvermy Sl Shukei

iz moriidy progress reports with verifinble progress way be filed by i Chief Yecretar.

Diveciion E3aed: -

Stakehodder departments incivding Ewtal Development, Urban Development, Jal Shakti
Vibhag aind SIPNL shall review the Sianss and Progress of Solk] Wase Management and
Sewape Management in the entire State (hath Lban and Rural Areas) on monthdy basis and
ensure the submizsion of menrhly eports to GioHF, starting from & peil, 20235

Additional Secretary (EST) o GoHF shall devica a fopmar for reprting 3 progress report in
tve matier by siakeholder depamment.

15 |Page



Agepdla-4: Review of Hon'ble NGT Case DA th Sharma ¥ ‘pin
of Indja & Crs):-

L J

Honble NGT vide order dated 17.01.23 has disposed off the case.

A conunitles headed by Director, FEST has boen mutified by GoHP on dared 271222
for the formuiation of the State Action Man in eompliance of the Hoa'ble NGT Cae
A No 360 of 2018

The commitiez has condocied 2 meeting (100123 and §.02.23)

Following decizsions has bear taken by the seid commities -

. AN the Deprty Commissioners shofl suhmi the updmisd Districe Encironmeni Plan to

DEST by 310323

ANtk concersed stakeholder deparimenis shall sbasdt informition fo- formularion of
Sterde Evvirernment Flaw by 31,0323

The Deputy Connmmlssioners shafl organize epvivormental ewersness dnad sensiizolion
programumed in ihelr districls every yeor aud sewd repors to DEST.

The DEST will give grant of E5 5000 fo each disivici jor orgonization of
Enviranmental awareness programmes amd campraigns o e ramih of Fune 2023,

The DEST will aiso provide Pattal Dora Mackines lo each disgice as per ihefr
avaifability In DEST wnder Corporgre Emvironment Responsibiline for firvher
domating to the Jocal self help or mohila mandod gproups in case required,

A Besr Disirior dward shofl alse be piven (o the best performing distict In
envirgrmrental fleld

Directhons:

Chaitman directed Environment, Science & Techpology Cepanment, GoHP to ensure
axecuting and compliznes of the Honb'ble NGT orders dated 8.02.2022 and 37.01.23.

SECTION IV: Review of Hon'hle NGT Case OA No 325 of 2015 (Sarvdaman Siwgh Ve
VOL):-

-

i hle NGT vi ex dated 1K,
All StatesMITs may forthwiih dsignate a nodal agency for restoration of water bodies,

wherever b such agency has so far been so designated.

Under sversight of the Chiel Secretaries of the StaresUTs, the deaignated nodal
oghency Ty

Submit periodical reports to the CPCB/Secretary Jal Shakn, Government of India.

Acition taken by State: ..
ST GjFage



+ 1% repont haz boen submitted to CPCE b::légaﬁnent of Env on 26.02.2021.
+  Rursk development submitted the progress w.rt, [nvenlorization, mapping of bawris

which is as follows:-

Sr. Mo Districe Grownd Strcam Ralwwater
walkey

I Rilaspur L}31s ] T

2 {hamba JIR4 &l HEEE

3 Hamimpur 4035 24 1217

d K aryeva 452 150 618

3 Kigaur - 74 PEE el

£ Kully 1 7635 B a7

7 L& S &l 5 a

& Mandi 330 135 208

0 Shimla 1745 65 130

1 ZiFmaur il58 7 T2

H Solan X144 ¥ 458

2 [na 911 I 124
Toval 23129 1206 L] |

The Chairtnan woted (he progress.

Hon''ble NGT Cace OA No 7102017 aod OA Mo, 722020

The stz of the compliance of orders passed in OA No 71020017 and CA Mo, 72200003z
apprized 1o the houss and followang ditectiins were passed by the Chaimman:-

*  All the Siakeholer departments w ensurs thal noncomplying HUFs should  obun
authonzations from the Siate Pollwtion Conwrol Board before 31.03.2023 after complying with
ali the provizions of the Bic-Medical Waste Management Rules, 2014,

»  All the Depanments shall ensure the handling and disposal of COVID-19 waste as per the
guidelines praseribed by the Cenmal Podlution Contvol Roared.

Im the wud. the Chairpean directed all tbe seakehder deparmnencs im plemeating the Acling

Floms to put serfous efforts do compledieg dhe varioss ¢omponents of Acton Plaps and
aubmit the propress report on moathly basls.

The meeling cnded swath a vobe of lhunks 1o wnd from the Chair.

17)Page



1 31 9 Approved

-z
cPrakoilh Sxxena, 145)

Chief Secretary 00 the
Coovierwment of Himackal Fradesh

A 519759 -'
No. HFSFCRB NCT!  O.A. Mo. 673 of 2018/ Pollwicd River Sticte Dﬂndﬂ:’ | L PRt g

Copy Torwarded o the Tllewing for tofermailivn as per Hoo*ble NGT Orders

Tl Additional Shief Secretary (Fluamee) (o the GoHE, HP Secretariat. Shimla,
The AdUittonal Chief Searctary (Foresty o the GoHF, HF Secretarial, Shimile,
The Additional Chief Secretary (Industres) to the GoHE, HP Secretariat. Shimia.
The Proepal Secretary { UD) to the GoHP, HF Secretarist, Shimla.

Ll o

The Frimcipal Becretory {PW D) to the GoHF, HP Secrstariat, Shimla.

The Secretary (KD to the GoHP, HP Secretariat, Shimla

Tl Pr. Chiel Conservalos oF Forssts, Himachal Pradesh, Shimla

The Secrerary (Jal Shakii Vibhap), v the GoHP, HP Secretarial. Shimla.

All the Depurty Commissioners {H.PY.

0. The Member Setretary, Central Pollution Coatrod Boagd, Parivesh, Bhawan. Eact Arjun Nagar,

Delhi-110032.

L1. The Inspector Genersl of Police (TTR), Depgcment of Police, HE, Shimila

12. The Direztor, Industoes, HE Shimla.

13, The Dircetor, Town and Countty Manning, TP Shimtlo

14, The Durector, Depariment of Lleallly, Shimba

}5, The Direvtor, Depariment of Ayurveda, Shimla

16, The Divecior, Departent of Astitoal Husbaodoy, Shimla

17, The Director, Transport, HF Shimla

18, The Drirector, Agriculture Depanment, HP Shimla

19, The Drirector, Hoticuhure Departnens, HP Shimla

H, Lhe Director, Fanl. Development, HE Sham 2.

1. The Director, Departmeent of Towdsm amd Civil Aviation, GoHP.

12, The Drirector, Enviromment, Science & Technolcgy, HP Shimla.

13, The Member Secratary, H.F. State Pollution Comrel Board. Shim k.

14, The Diractor. Urban Development, HF Shimda.

15, The Direcess, Dicestorase of Food atd civil Supply. S04 Complex, Kosumpti, Shimla- 00

2, The CI_*.ieI'E:-;en:utive Offecer,  Raddi Barotiwala Nalbagarh Thevelopment Awdliority, hagor
RNigtrict Bead T, Industrial Park Phase | Jharmagr, Thstner Solan, Barolivala, Himachal
Pradech 1741073

37. Sub Divisicnal hMagistrate. Kasauli.

28. Sub Drvisional BMagistaate, Faban.

19, Sub Divisional Magistiate, Nalagarh.

M} Sub Divisional Magistrate, Mudaun.

31. Sub Divisional Magisirae, Dehra;

32, Sub Divisional Magisirate, Theog.

33, Sub Divisional Magistate, Kotkhai

34. Engincer-in Chael, Jal Stakti Vibhag, Shimla

35. Engineer-in Chief, HPFWL, Shimla.

26. The CED, HIMUDA, HF Shimla

37, The Chavman, SADA, Tolckpur, Distict- Siomour {HP}

1% The CEQ-cum-Dirtcior, Baddi Infrastrecoure 4 {0 EPIP-FHASE-1 Jharmajri, Tehsii Baddi,
Solm, HP (74103

3%, Managing Director, Himachal Road Transport Corporation (HETC), Shimla.

. Commissroner. Municipal Corporation. Shimia.

41, The Managing Diractor, Shimla Jal Prabandhan Nigam Limvited {SJPMLL Shimla,

Q . Ce e 18| Page
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#2. All Regwonal Cficers and Lab n d‘l!rgng‘SPEB to cary owt the dirgetions in their

respect ive arend under all < irownslances,
43 MCEQ S eomelary of dee: Conoemed LILE:s
{Anil Joskd, 1F5)

Member Secretary
H.P. State Pollwtiow Comirol Board



Mimwai img beld oo 1 Mev at HF mix

A ieeling was held on 1st Kovember, 2023 st HP Secrerarial, Shimla {H.P.)» at 3:08¢ PM, aneder
the Chainmanship of Sh. Prabodh Saxena, Chisf Sacrotary to the Government of Hitnachal Pradesh to
review Revized Action Flan formulated for Poflued River Stretches, Priodty-l in complianoe o
directiona izsuad by lNon’ble Natiotal Green Tcibinal in mansr 004, Mo, 673 2018 & Cennal
Monitonng Commitiee, The List of Officials who attended the meeting is enclosed as Anmenursl,

Al the vutset, 1 was apprisad 10 the house that “Drafl Report on Polluted River Stretehes for
Besoration of Water Quahty, August 2022™ was chaged by CPCB. Followimg rivers have been
proposed to be catigonzed as pollated river sratches in B¢ S of Himachal Pradesh: -

MAX BOL
. FOLLUTED BEIVER FRIORITY
S N1, | EIVER OBRSERYED
STRETCH! LOCATION 2019 & 2871 CLASS
| Ashwini Khad | Mathali To By &0 1{Earlier Cat-¥'}
b Balnd Alang Boddi A 1 (Mew addition
] Sirsa Along Nalsgarh A 1{Earliey Cat-1]1}
: T alegory
d Sukhana Aleng Parwancs 2 upchangsd
g Ratta Along Nakgah g TY (Mew addition }
f Markanda Salani To Pampur Jattan 4 V' (Enrlier Cal-11)
¥ Caregory
7 Pabbar Along Bvvarsdniddu 4.6 Ao |
% G Along Yashwant, Nagar And 44 V Category
Along Dadahu ) unchatped
o Shikari Khad | Alonz Rohru 4.4 Y {Mew additiomn )
FoTla, Mendi, Hamivpur, The river shrstch bas been now excluded
BeaS el | b angra from the PR

In the meeting of Central Monitoring Committes congtituted by Hon'ble NGT vide order jq
0A No. £72 of 201% held undcr the Chairmanship of Secretary, DoWR, RD&GR, Minigry of Jal
Shakti on 12053023, it was direcied that Sewe shoedd subpny detailed action plan wilh Gonelines
Jor the patlused Hver streiches, especiatly those smder Priovity i

In view of the dircetions ismued by CMC, Siale Boord has forulaed an agticn plan for the
rivers have been proposed w be categorized as polluted river styetchas Friority-1. Thereafter, Er.
Chandun Er. Singls gave  dataibed prezentation on the proposed astion plan,

Adter detailed deliberation wed discussions, folluwing directions wees issysd: -

1. The actdew plan formulated vvar approved wihick is Lppreided my Anmeuares. [ soubd
b+ sent to the Central Pollwtion Control Board aod Minizury of Jul Shala, Gol.

2. Pr. Seccretary, Urbuo Developneest shall review iha progress of the Action Plaw
formubated for the pollted Hvei stretch Ashwami rver.
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CED, DBNDA shall nby Jook ines che Isswes refsted 1o bath the Hvsr sirelcles Sirsa,
Bulad and shall review teeir progreas of inplesseniation of 1he Actior Plams fermidated
for Hese stredches. : :
BBNDA shall comdwct an exvensive L5-day dwive apaimst the weawthorized tankers
eigraged im llegal discharge of sewape im river Siraa and Balnd alongwilk siakehobder
Departments. Thereabter such drive sball be condweted bi-yearly.

J5V shall paraue the matter of fumding for the consiruction of 2 STP ia Parwasog
(eatthment of Sukhoa Nallak) with Secretary, Urbam Devebopment.

BENDA  shall  swbwmit  the propozal of the  comsbrpetion |
Bioremedialion/Physoremediation in the catchument of River Sirsa to Deparimetid of
Envircament Svience and Technobogy (MEST). DEST shall etplore the Tundimg yader
Corporate Favivowment Respoucibilicy. BBND A, shauld cxplore tbe Poxsibitity of CETP
at Nalagark. . ¥

The meeting ended with 4 vote of thanks to aad From the Chair,
[[‘iiis bas approval of Worthy Chief Secretary)

Ny

%
iSat Pal Ghanan)
Additional Secretary (EST & CC) to the
CGovernioent of Himechsl Pradesh

Fite Mo, STE-E(31-3/2020-L Dated: Shirala- 1 71K, the 1@4 1-2023,
Capy forwarded Lo the following for mformation r

1.
i.
LN

o3t e

=)

1%
.
I1.
13
14.
15,
14.
it

15,
L
20,

21,
&2

The Additional Chief Secretary {Forest) 1o the GoHP, HF Secretarial, Shimla.
The Additiconsl Chief Secratary (Industries) wo the GoHP, HP Secretarial, Shimla.
The: Principal Secretary (U0 to the GoHP, HP Secretiria, Shimla.

The Principal Secretary (FWD) to the GobP, HF Secrstarist, Shimila.

The Soxrerary (RD) w0 the GoHF, HP Secrelanat, Shimly

The Pr. Chigt Conservator of Foresis, Himachal Pragesh, Shimla,

The Secreiary (Jal Shakh Yibhag), to the GoHP, HP Secretwiat, Shimla,

The Breputy Commissionsris), Cisirict Shimla & Sodan.

All the Deputy Commissioners (HLP).

The: Dirsctor, Industries, HF Shimla,

The Director, Health & Family Welfare Serviees, Shimla-17 19,

The Director, Transport, HP Shimla-17 1007,

The Director, Rural Davelopment, HP Shimla,

The Diractor, Department of Environment, Scisgee Technolowy & CC HE Shimly
The: Member Secratary, H.P. State Pollution Contrgl Board, Shicols

The: THrector, 1rban Development, Taland Shimla-171002,

The Chief Executive Oficer, Baddi Barotiwaly Malagarh Development Awthority, Major
District Road 7, Indisrial Park Phas - Jharmnairi, Dishrict Solan, Baretiwala, Hinschal

Pradech 174103

The Engincerdn Chief, Jal Shakt Vithag, Shimla.
The CEC, IIMUDA, HP Shimls

The CECkcum-Drirmcear, Baddi Infrastrpcius: # 0 EF[F-PHASE-[Jhummjri, Tehsil Baddi,
Solan, HP 174 103

The Commilssiooar, Municipal Corporation, Shimla,
Tle Managing Direstor, Shimla Jal Prabandhan Nigam Limie=d (STPNL), Shmla.

4

UL TS T

(St Pal Dhimany 14" V- Lewy

Addilional Sesretary (EST & CC) to Me
Govemnment of Himacha) Prades)
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Shri Satpal Dhiman

Addl. Secretary (EST&CG)

XU re-[
he lollowi fﬁrsweere!ile eeting:
St | Name  [Disizgation -
. Sirri Rajiv Kumar PCCF(WL) o
'E Shil DC Ra08766a  Directar, Eav. 58, Tech @re
—— I ——
3 3hn Sanjesy Kgy] Enc- )8y
3 Shri Lalit Jajr, CEQ, BBNDA ~
5
6

Shr ﬁ]‘?upender Kumar Air

Conunissicner, MC Shimia

| Shri Parveen (Fupta

Add). Director , ESTROE

Chief Scientific Officer, EST&CE

7

| —_—
g. Dr. Swresh Chand Al
U Sk [nder Singh Uttam

SE, Ene, ISV Shimla

10, Shti Anil Mchtg
| -

CE(DEW) ISy

il |She Jagan Thekur

| Add]. Directar, UD

12, | Shri Chandan Singh

Executive Engineer, HPPCR

13 Shri Pawan Kuiar

AEE HPFCB

14, Shri Rekesh Prasher

EE-cum-Nodal OfficerNGT)

15| Shri Deepak Dogr

AEE, HPPTB

G I Dr. Manuimn Shanna

Envircoment Officer, E3 T&ECC

17. | Mz Namata Shanng

Environment Officer, ESTROC

L]E._ Shri Shail Chapdhar

JEE, HPPCR
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ANNEXURE-C

‘“‘ Wimachal 14 adesli Stz Pallugtisg € ambisl Baaanil

Him Parivesh, Phase LI, Sew Shimba- 171000

1?:?' i clephusine My TR-267 vy GTIMIT Fux N, 8T K
San, HLEMIC = . ; 2T~
o MPPCINGT! OA No. 673 0f 2008 (Palluseq River Stretehes) 212h- Dated P71 & dogite
|'.'-
The Director
Urban Deevelopmem Depariment
Talland, Shimla (1),
The Engincer-in-Chier
L& PH Department, Jal Shakti Bhawan
Shimla-17 1005 (1P,
Subject: - DO Letter regarding Hybrid Annuity based PPP Model- the NGT Matter OA.

Mo, 673 of 201 8- reg,

Sir.
Please find enclosed herewith a copy of DO letter No. Prd2020/PPPSNMOL dated

6" August received through e-mail on dated: Gt August, 2020 from Secretary, DoWR, RISGR.
Ministry of Jal Shakti regarding Hyvbrid Annuity Based Public Private Partnership Model (HAM)
for develepment and cperation of sewage infrastructure in the state. You are requested 1o corsider
the above propose HAM developed by ministry in association with NMOG ( Mational Mission of
Clean Ganga).

Submitted for your kind information and further necessary action at vour end

please.

Encl: As mentioned above.
Yours 1aith fully,

(Aditva "'MLF:{I IAN)
Member Seeretan

e HPSPCB. Shimla-y
Telephone Na, 0177-2673706

Tl"'v"'ti-wlli-'.-m.‘..-l ’
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HIEH ﬂ?l:'h‘ﬁ
U.P. SINGH, 1AS meﬁﬂﬂﬁﬁ [Epas:
SECRETARY % ik ok
il yY wifda Wae
Tel. :23710305 T T A, 2 fEwt-110 001
Fax + 937315653 GOVERMMENT OF INDIA
E-mail ; secy-mowr@nic.in RINITH, ¥ S SN

DEPARTMENT OF WATER RESOURCES,
RIVER DEVELOPMENT & GANGA REJUVEMNATION
SHRAM SHAKTI BHAWAN
RAF| MARG, NEW DELHI-110 001

htip:iivww.mowr.gav.in
D.0.No.Pr/f4/2020/PPP/NMCG 6™ August 2020.

Dear ;!Hul |

While conducting reviews for 351 polluted stretches as per NGT directives,
it was observed that, apart from gap In sewage treatment capacity available in
towns of various States, often the capacities created are either not functional,
remain underutilized or fall to meet the desired standards. Though capacity
creation is Important to fill the gap in sewage treatment, focus on capacity
utilization is missing. While we invest for creation of Infrastructure, there is no
adeguate institutional mechanism to ensure performance of STPs.

2. Mational Mission for Clean Ganga (NMCG) In the past few years have
gathered experience In Improving the performance of existing 5TPs and new
plants, which 1 would like to share with you. For ensuring the capacity utilization
and effectlve operation & maintenance of the treatment infrastructure, with the

involverment of private players, NMCG has adopted Hybrid Annuity based PPP
model (HAM).

3. Under HAM, only 40% of Capex is paild during the construction and the
concessionaire/private player has to invest balance 60% of capex, which is paid
back in quarterly installments as Annuities along with O&M cost over 15 years.
As concessionaire has skin in the game, HAM mode offers assured performance
and quality infrastructure. Salient features of the Hybrid Annuity based PPP
model are given at Annexure-I. A short presentation, for further clarity, Is at
Annexure-II,

4, Experience shows that HAM model has inbuilt mitigation mechanism
against time & cost overrun, Improper design, sub-optimal operation and failure
to meet the performance standards. Till date National Mission for Clean Ganga
{NMCG) has taken up 29 projects in 18 packages at an estimated cost of Rs.
10816 Crores for creating new Sewage Treatment Plants (STPs) capacity of 1604
Million Liters per Day (MLD). First set of projects, 82 MLD STPs in Haridwar have
already started functioning and are meeting the required water quality
parametiers.

5. NMCG has moved one step ahead by adopting 'One City- One Operator’
concept, by integrating the rehabilitation and Operation & Maintenance (O&M) of
existing treatment infrastructure along with development & operation of new
STPs. In ctles such as Mathura, Kanpur, Prayagraj etc. development of new
STPs and rehabllitation & operation of existing treatment infrastructure have
already started and results are in the desired direction. One City- Cne Operator

Tl TRV - WA e
Conserve Water - Save Life
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under HAM would ensure a singular accountabllity and ownership at city level for
the treatment of entire sewage generated in the city. Some of the State
Governments have also started adopting this medel of development, For
instance, the Uttar Pradesh State Government has already assigned O8&M of
existing STPs under HAM mode to private players In major towns such as
Lucknow, Agra etc.

6. As a business model, HAM enables the Urban Loczal Body/State
Government to fund the development and operation of sewage treatment
infrastructure according to the future flow of revenue. It will help ULBs to tap
the external market funding for the develepment B operation of sewage
infrastructure, apart from quality treatment services.

7. NMCG has prepared model tender decuments for development of STPs
through HAM and recently these documents have also been approved by NITI
Aayog. Efforts are being made to publish these documents in the Government
Electranic Market (GEM) portal of Government of India.

8. I take this opportunity to request you to consider the HAM model, for
development B operation of sewage Infrastructure in your State and gain
maximum benefit out of It.

9. For any clarifications In this matter, you may direct the concerned officials,
to contact Shri. Ashok Kumar Singh, Executive Director (Projects), NMCGE, at
08826313115 and/or ed.projects@nmea.nic.in,

With regards,
Yours sincerely,

.P. Singh)
Shri Anil Khachl,

Chief Secretary,

Government of Himachal Pradesh,
Secretariat,

Shimia - 171 002.
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ACTION PLAN OF HIMACHAL PRADESH FOR TREATMENT OF
SEWAGE AND UTILISATION OF | REATED WASTE WATER IN
RURAL AND URBAN AREAS IN COMPLIANCE TO HON'BLE
NGTORDER IN OA 5932017

Hicomplisnee 1o order dated 21052020 passed by Hon'hle Nationul Green Lrthunal, Delhi
1UA Mo, 3932017, the Seerctary (Env, Sci. & Teeh) w the GoHP has constituted
commitiee vide oifice order No. STE-E{3)}-3472018 Janed Ob-00-2020. The terms and

reterences of the commines gre

l Fhe aloesad RRATHTI e ahl ] Preple welion plans: for sewape tréatiment ung
whilsativin of tricated el v liber swith Pespeet 0 el city thwan and llage in

the state of HP |y lerms ol directions Passedd by Hon'hle NG dated 21 -{}5-

.lll_.lll_

2 Alter fimalisalion of plans by the Commiies. the same shull b compiled by
the Member Convenor and further submitied 1o Centrnl Pollution Control
Board well befone Me0e-2020

3, In gindelines jsaued by the CFCH. some SUBRESUYE actions are highliphied
which may be kept in view while formuluting the action plans. The suppestive
actions are s under:

] Ealimation ol ULEIEIY ool pgsent o prreetig SE WL Seneraiion,
i) Estamation: of present urgd e reatment capagits
e Identificution af bulk users and 1o quantily thefr usuge.
Wi Estimgtion ol quanty of tregted aewage o be wsed by the bulk uders
Vi Timelines for meeting the tnrgets be speci e
4 The aforesaid Commitiee shall ensure hat al] e ssues highlivhted in the

directions of Hon'ble NGT should be properly addressed and coverad in the

action plang. The commil e shall als emsune execution of the aetion oy

I Programmes for Iplementation of the Action Plan

ke Al Mission 15 S R TR I rhwin drastormation (ARRLTY G

|I:1--.ILI|.'|3.' Biisac WIWIDCR e wiler b v, SCWETIIEE,  urbun IRinspon ) 1o

Foge fof s
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households and build amenities in “ites which will improve the quality of life fior
all, especinty e the P ol thee disidvintsged. which s o national |7:'|11|'|I:.
L hererone, the uie u FUFpsse b AMBLT st ensure tha erery hoysehold Jus

audess 1o o tap with assured supply ol water and o ge WERIIEC connection,

Similarly, Swachh Bharai Mission - Grumin (SBM - i) s the programme of
Governmient of India launched o 20 Ucteber. 2014, by modifving the erstwhile
Nimmal  Bhar Abhiyan  (NBAL  §s 4 community -led und people-
oriented programme aimed bringing abour an improvement fn the seneeal
quatity of life in the tuml anes by promoting  cleanlingss, hvaiene and
eliminating open detecntion Dlevelop where reimred, Communi mienaged
snikation systems facusing. on sl Solid & Llguid Waste Management

skstefs for overall cleanlingss in ihe Fural arcis

e AMRUT propranine s being implenented in the s by the Himachal
Pradesh Urhan Development (11 Departmient, and in cose of SBM ihe
implemerting department is Rural Development (RD), The lechnicnl suppon for
implementation of these proprammes s provided by the Himachal Pradesh Jal
Shakti Vibhag, as and when demanded by the Ul and _D deparments,

ISV s implementing the sewery Be works i other lowns, whers separite budger is
iovated for specific work oy the Ste. The st is commited o wedt the woste
water and comply with eMuen R LECIents o hed v UPCH HPSPOB,
s the action plan hus heen ik o 1o cover bath urbar G Furil e,
Lieping im view the prigiunmes ofthe Government of Tadin s well us braclgpesn

Prowasion under state [wends as elaboraed Iereunde
2 Action Plan for Sewage Treatment in Urban and Rural Areas
L1 Urban Arcas

There are 61 wowns (7 towns newly tweluded recentlvy in Himechal Pradesh, and
iS4 wens of the stale waste water restmcnt facibinies have been taken up by the
Ale govenment It s estimated thar 210 49 MELD W sewage will be generated i
all these Wwns donsidering projected design period ol |3 years and Iremtment

cilpmsity ol 1M 22 ML Bias alresds Peet ereated s far. Thus. in order 1o briglpe

Fitgr 2af &



(™
=
s

1329

this gip. STPs of 10127 MLD capacily is required to be ereated at different

lincutions in the state, The towr-wise details are g1 Annexure — |

lev briddpe 1his SHP U breatment capteiny 1 10L27 ML D thene s an addiional

fund recuivenment ol Bs. 12385 Crope

Ihe gap between ereated sewage icalment capacity and actual utilization of the
capaeny 1s also planned in the Action Flan in order @ comply with orders o
Hon"ble NGT for 100% weatment of effluent sewnge. The sewernge netwark will
he developed 1o bridge the gap of 13963 MLD (ncluding additional 101 37
MLD 5185 10 be created) for connectivity of the designed sewage venermted. The
iwr-wise details for sewape network arear Annexvre - 1 and funds o the lune

ot B ML6Y Crore e required for these nctivities.
Rurul Areas

H1 rarsl vreis, the povermnienl ks ikiig sorious siaps wnder e swachh Bhara
Misslon (SBM) 1o make all statey 1 the country QDF and Flimachal Pradesh s
one of the states in the country which has achieved ODF sapus, therefore, in rural
arcas tinlel fucilities with septic tanks for cuch household are available and in yse,

Although, construction of tslets an sepie tnks s part of the solution or
managing amd treating the sewape, wafy dispersal of seprage is covered in this

veton Plan.
Fhe stale proposes Follonving netions 1o curk the pevbdem of seplpe;

L HIFRDD hivs idemtificd 166 G P all over the smje having semi-urban perl-
arbarn st fir Hatagement of the septiage in these areas, nearby S TPx
lexisting’ priposed) have besrn wentified s mapped in Annexure — 1
Thise wentificd STPs will be wsed by the HPRDLY PRIs fur disposal of 1he
weplage without any feer usage charges,

& Sewage Tremtment Planis (STP%) recciving seplage from Gram Panchayaes

shall be equipped with tetequate faeilities for reutment,

e 3o s
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Led

I'be collection and transpontation of seplage upio the STPs shall be carried o
through  respective Panchayats by the HPRDD as per the  micro-

implemeniation plin Gnafizsd by it

+ The directions e Being issued te ull the Panchoviis,  Residenifal
Laweships'Colomes: Bulk Geteriie o lor ihe ispaal of the selEe ol

thit existing 3 Py SN e e siafation ol the orders shall e dealy srrictly

i

Phe fertilizer manure produced a1 the STPs Lelter complete stabelization) will

be provided 1o the inerested firmers, s o cost al the §TF site.

6. The sepuage manmagetment in other rural arens shall be carried out by the

HPRDD by ensuring consiruction of dauble pit toileis,

T The awareness programmes on HHpoIEnCe of Seplage muanceinent thropeh
Erbming. wichshops and madio fingles et will be upched and carried our

Iaoughour the Stme in e caming one vear by HPRIDID

e monagenment of e wplipe Trom the rural areis o waill alsa mcrease the
L plig

uhtiatiim wf the sumlys VIEWEIY ol S3Fs which huve been mapped ter this

purpese, thus will reducs the gap belween sreaied tremtment capacity and s

ulilization,

2.3 Utilisation of sewage treated water

Fhe mater regarding use of reated Waste Water (TWW) by bulk users like
Industrial Closters. Metro Rail,  Indian Ruilways, Infmsiructure projects,
wneultuee, Bos Depor and PWD i under the active consideration of the state
N oper provisions of CPHEFO runil the repse o TWW s i (il iw
fevvmamendhed Tor frngation ol edible craps ar plants. Owing o geogmphica|
coistenings in Himochal Pradesh, the easbiliy o reuse of the TWW fi

IPrEigation 15 low,

Keeping above fictors in view, follo wing achions have been eny Isaged:

B As per the Action Plan, the $TPs have bBeen proposed for upgradation [detiils
dppended at Anmexure - IV) 1o achiowe the admigsible limits of vl

rrmsiers and sume has been ensursd I new proposals, The fund
MFagedul's
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requarement [or upgradation has been worked 10 be Rs. 29.65 Crore and this
will enable the bulk Water users 10 utilize whole of the treated sewirge 1.c.
21049 MLI

| < Armangement for collection of the TWW al the outlet of the STPs {having
tertiary treatment. (aciliny) will be provided o all S1TPs for industry, Citizens
and bulk waner users for secondary purposes ol processes that do nor reguieg
dieet Humwan eontaet The stare will I BN st charges Trom such isees
vweser. the users will hive 10 imake (e o arangeients o camy the

It wissle: water ether throueh wnkers G pipe lines,

V. The bulk water users will be idemified by Industries Department’ HESPCR in
the industrial ureas for use of the treated waste waler and it shall be ensured

Ut these users utilize te weated wiste waler s o posed above.

e
ELETT P 9.“3"7:{..

bal Shefhti Vibhing
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Annexure - I
HIMACHAL PRADESH
ACTION PLAN FOR - EYECUTION OF PLAN FOR SE'WAGE TREATMENT BY SETTING REQUISITE FUNCTIONAL STPs
e - - — Capacity in MLD
St Hnl District Name of Scheme B«“m,g: Installed Gap- in Fund Time | Remarks
gencration | Treatment | System | Require | Line
Capacity | Capacity  ment for
(B iA-B) (Rs. In | Comple
Crore) tion
e 'Eiil-uﬂzu-r _E-f:;'al:mgr Schrme ['.iii'--.‘:|.‘:_i:‘ Tonen }'-ﬂﬂi 1] “'“._ 7,00 Diee-23 | Pased o b funding
|under AFD
P |HI-|HH]JLI1' Seweruge Bcheme Talu LG5 00 165 L.B3| Jun ,é_'- i
"Eluas.p:.:r Sewerage Ghumarwin |.2 i R 0.00 - -
1 |Bilaspar  [She Naina Devil == - [asl 135 ool
__,_|___ — A | e L W——— e — —_—
Chamba  |Sewerage Scheme Chimba 76| .ok .87 3.50| D22
i |Chamba SewnTage scheme Dillioysie 4 Fli - 1,040 315 5.50| Bep 2 . - =i
7 |hamba -S‘E"'-!-‘E-'I'ﬂgl_" scHerme Ol - | 45 noal 148 4-25_"“'.‘“'! h S
i i e . —— — ] i i Smm——
A 'f-:i"nn-pur sewerage Scheme Himminur Toawn B3] 743 Q.58 2:25] Dwe-2|
g [F I--lmr-;::u_r_ Hewnrage _'SE_Fl.trrnw Nathaun j.14 a4 D (] . ]
i 1|:|EFI:IIFF|IJ!' ?:‘-EL;erngc Se-hirrm S arpas 325 3.25] O LH I -
11 [Hamirpur |Sewerage Scheme Bii ) 1 f'-*'f'i .04 1.50 3.30| Doc-23]
12 _T{angra - Sewerage Scheme b Nestpur Town 313 X 13 DE}D: " ]
13 JKkNgra  |Sewersme Schemetw fowiiTona ] | :1':5{7 ool 136 3.00] Dec 12
I (hangra Ew'ir'-.-.'nmg: Brheme DiSals L H.r'-r:-! = 1,_t"1_-:|____.'!,—m 160 ._I[.L.n-.'.:.__
15 F-.:mgm Hém:ra.gﬁ Fcheme T':-'.'_-’-lgrmu - 1.34] T BT =
_]i'. _:htlr'lﬁm l-."'-.v‘.:'wt'mﬂn Scheme Kaiwt B .'5 ;r ‘i?_- 2,00 | e .
17 .H-“IHTH = :-L-'E"E'ﬂr'f'!rﬂgﬂ q:hémq. U':‘J'l & - 1.34 I '1.'5 AT A =
L - Fe L —— e — — M e | _— 1
18 [Kangra Frov. Seworage Scheme Palampur (810 LR 0.45 1.d8) Sep 22| Pased fur funding
under AFD
1 (Kangra  [Sew Baynath Paprals A U] 3 al 6.67| Do EEI

1332
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5 ! . \ Capacity i
. |Br No| Distriet | Neme of Scheme Sewnge Installed | Gap- in Fund | Time Remarks
guneration | Treatment | System | Require | Line
{A) . Capacity | Capacity | ment for
|B) |A-Bj (R, In | Comple
| Crore) tion
) Kangra Bew Jawillarmukhi 2.53| 2,83 .00 ]
21 Kangra Sewerage Scheme ta Shahpur Town 040 2.00 0.40 1.00| Des-22
22 [Kulhs sewerage Scheme Kullu Town 5.45] 5.45 0.00
23 [Kullu Sew. Sch Munali % Rangri Manaii L6230 1.82 1448 | Sep 21|Under NGT - 67
T Kullu -S::u_*c-ragr Sehete Hhurnter FET 2,33 0040
25 [Kully Seweruge Schome I.i.:ruar Town | .00 .55 160 Pec-22
2n Kol Sewerage Scheme Anni .55 (.00 0.55 1.15] Dec22
27 |Kullu Sewerage Scheme Nirmand 0.75 006 0.75 1.60| Dec-22
28 [Mandi Sewerage Sclyrme Sarkaghat 2,37 337 0.00!
29 {Mandi 'Fﬂﬁrm'ﬂmrm W STP Sewerager Scheme T .30 0,28 . Sep-21 Under NGOT - 673
Maridi
A0 |Mancdi :-.-rm.-r.:gk_ Sclivme Sunderragar _4:3”.-_ 3.55 .75 L] Dee 22
31 [Mandi EE‘J.-HI;EI‘. ) hn-u:TP-iuqu.'a:rT-mn I - 0.as| 0.00 035 .o i Tun-22
A2 IMandi  {Sew Ner Chowls 2 23a| 0,001 3.36 16.47] Dee-23]
[ 33 [Mundl  [Bewerage Seheine Jognder Nagar Town 74 1.74 000
Distt . Mandi
34 [Mandi Sew Karsng 00,540 0.G0) (.90 Uvee- 231 Posed for funding
_ | under AFD
35 [Shimls Providing Sewerape Scheme mepur 4.66 4. 664 0.00 O0R| Sep 22
36 |Shimla Sew. Sch Rohru Town o B 1.75 1.75 G.00 1 .
| 37 [Shimla  |Sew Jubbal 0,65 0.65 0.0
|

1
1w

he e
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_ 2 Capaeity in MLD
r No| District Name of Scheme | Sewage Installed Gap- in Fund Time Remarks
goncration | Treatment System  Reguire | Line
[A) Capacity | Capacity | meat for
[H] (A-B) (Rs. In | Comple
Crore| tion
38 [Shimln  |Sew Ketkhai ot 047 0.0 047 Sep-21 [Under NGT 673 '
39 [Shimls  [Sew Theog o 1.15 1.15 0:00] ]
440 [Shimls Sew Narkanda 045 (145 {1,063 ==
41 [Shimls  [Sew Sunni 1.48 .00 1.45 200| Sep-22 |
_,|. —— — | —— - —
42 |Bhimla Providing Sewerage Chopal 0.20 CLiN) (.20 40| Dec-22
43 [Shimla | Sewerage Scheme Chirgaon ] 0.50 0.00 0.50] 1.35] Dec-22 a
44 [Shimia  |Sewerape Scheme Nerwa T 095 0.00 045 2.350| Dec22
45 [Sumonr  |[Swewerage Scheme Nahan 5080 B.00 7.50 D22 | Posed for Tunding
wnder AFT |
16 [Sitmour  [Sewerage Scheme Paomia 3:16 1.4- 7a 4.00| Jun 2] o
47 [Sirmout | Sewerage Scheme Rajgarh 1.50 0,00 | m'# 320| D22 =
48 [Solan  |Sewarage Scheme Solan . 7.10 2 50 20| 20000| Dec 23|
10 [Solan Sewerage Scheme r'-"er_lil.ﬁ:ﬂ..ﬂl o .42 362 0 l.’h'Ji I Under BT &70
¥ Ell”‘- sewerage scherme Baddi i E.EIIJ 350 B i IE-II:_FE 4.0 AT iLr rocgairag for
B , kabilities
3] |Bolkn Sewerage Scheme Parwanno 2.60 .00 200! dun-21 [Under NOT (73
52 [Salan Sewerage Scheme Ark 070 0.7¢ o0 7
53 [Solan Sewerape Scheme Kandaghat .40 0.00/! 0.40 1.25] Dec-22
33 [Una Hew Una :'I-EH-I- F.18 0.00
55 |Una  |Sewerage Scheme Santokhgarh 2 50 00U 2 50 2.00 Jun-23
36 | Utia Scwerape Scheme Gagret ERE .00 314 2.00] Dec-23
57 [Una  |Sewerage Scheme Mehatpur .73 Q.10 0 &) 2.15| Jun-21
T [ Sew. Sch. Tahlwal 1,00 (1,000 .00 2.00| Dec 23
— = = P —d
ikl “&II . 'g:‘i'rj‘l}
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Capacity in MLD

r No| District Name of Scheme | Sewage Installed | Gap.in | Fund | Time
gencration | Treatment  System Require | Line
[A] Capacity | Capacity | ment for
B A-B) (Rs. In |Comple
Crore) tion
549 [Una Sewerage Scheme Amb 0.80[ 0.00 0.80 2.07| Dec 22
e — — =
Bl |Una [%-.-. Daulatpur 206067 0,00 2.00 & 00 Deg-22
' Sub Total 163.53 83.16 80.37| 123.83|
_!ﬁlj_il-niu. 'I"ml.a_'l_ - —_— B
|\ Shimla Dhall 226 1,76 .50 Mar.22
I;].‘;'-Einda Lallpani - 23.20) | 100 L4 3] Mar22]
wl=himla Malyvans o i B42] 3ad] B0 Mar-23
] — — —_— — —r. S T e e —
| North Disposal 580 5,800 (L0 '
Jshimla | Snowdown R |35 0,00 ==
! |j'-.lme:‘:=| .i-:-i-tlmmt'r_‘]'lttl-j o 3..'43__ .63 _'I'H_I-L'I -
Sub Total 46.96 26.06 20.90 0.00
Grand Total | 21048 109.22 101.27 123.83]

a3rq

Remarks

+ —
Furnding under World
| Pank Project and

AMRLIT
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HIMACHAL FRADESH .
ACTION PLAN FOR - 100% TREATMENT OF SEWAGE/ EFFLUENTS

a2z

Sr | Distriet Name of Scheme Sewage | Installed Actual | Gap-in Time | Remarks
No generation | Treatment | Treatment connectiv) Requirem Line
(A] Capacity i) ity ent for
(B) |A-C) |Rs. In |Comple
Crore) tion
I |Bilaspur | Sewerage Scheme Hilaspur 700 (.00 .00 700 = | - 22 | Panesd foir Funding
| (Town = __ = [wrder AFD
2 |Bilaspur | Sewerage Scheme Tala | 65 Q.00 LY LIS 165 317 Jun-22,
3 |Blaspur |Sewerage Ghumarwin |20 1.20 098 022 2.10] Bep 22|
1 |Bilaspur | Shri Naina Deviji 1as] * 138 .75 060 - Bee-21 Funds available from
Mandir rrost
5 |Chamba | Sewerage Schome Chamba 176 30| .60 2,16 2.25| Dec 22,
B |Chamba Brwerage scheme Dralherisie 215 a.ou D) 215 3.50) Sep 28 -
Chamba | Sewerage scheme Cliowsr | 45 0.0 0.00| 145 5.50| Sep 24|
H i_h!.r_rlirpur Sewerage Schwnwe Hamirpur f:3] 573 5.36] (.85 Dec 21| Funds avaslable
| Town JIl
0 |Hamirpur |Sewerage Scheme Naday 164 T b (.54 1.15 5.50| Sep 21! Under NGT - 673
jU [Hamirpuar | Sewtrapge Schemie Sujsnpu 325 325 225 100 ~ 00| Dec21] -
i) o HI P = — . e —_— — =i = _— ], ——
11 |Hamirpur |Sewesrage Scheme Bhote | 50 (00 SEVV 1.5 J.00| Dec 22|
12 [Kangra Sewerage Scheme to Nurpii 3.13 313 ozo] 292 » Dee- 21 |Funds available
Town
11 |Kangra  |Scwerage Scheme joawal 1.35 (.00 0| 1.35 26 00| Pec-22] - -
Torwat — o
14 |Kangra Seweruge Scheme D/ Sala MO0 560 345 .55 1.258| Jun-22
15 _;;Z_ung_m -‘.:'-‘m_-u.u_-_mg-u Scheme "i!.af_rr*r.; 1.34 1.34 185 {1,454 .00 Dew-22
6 |Kangra  |Scwerage Scheme Kangri 377 377 1.93 154 Q.26 Jun-22] 3 N
17 [Rangea | Sewerage Scheme Dehes 138 1.a8| 0.30 108 L.00| Sep-22
1% |Kangra  |Prov. Sewerage Scheme | (0.A0 (.35 035 045 Dec-221 Pased for fanding
Palampur under AFD
1atd F%"ﬂ_,t . qt‘.ﬁty



Capacity in MLD

Sr | District Name of Scheme Sewage | Installed Actual Gap-in | Fund | Time Remarks
No generation | Treatment | Treatment | connectiy Requirem | Line
[a) Capaeity (<) ity ent for |
IB| [A-C] | [Rs.In |Comple
Crore) tion
= - = - 1 =
19 |Kangra Sew Haijrath Paprala TS 5 .00 Aad 24 0 Peg-23
20 [Kangra |Sew Jawalemokn 283 283 1.28 0.95 Jun 22 |{Funds availabie
21 .Hnn.grn Seweragye Scheme o Shahpur 0,40 0.00 0,00 0,40 3.00| Dec-22
Town
23 JRulla sewerant Scheme Kully Town 245 nAa% 4,65 0.0 Jun-22 [Funds available unde
AMEUT
21 [Kullu Sew. Sk, Manall & Rengri 1630 « 182 |.82 14.48 Bep-21 [Unider NOT - 573
M|
24 |Kullu Sewernge Scheme Bhunter 2,32 2.3 1.90 a.42) 0. 50| Jun-232
25 Kulha Ew;wrmgﬁu_"lﬁm F-l-.il'l.}al' Tawri .55 .| 0,00 55| 4.20| Dig.22
26 |Kullw Seweripe Scheme Anmi 0.55 000 0.00 0.55 6.05 Dec23
27 |Kaully Seworapr Scheme Nirmand 0.75 0,00 000 0.75 %80 Dre.23 B
28 |Nand Sewersi Seheme Sarkeghat 237 297 0.70 1.67 | Dve-21 [Funds svmilnble
29 Mundi Improvement of STP Suwerage 10,58 =30 1. 7%] 884 =1 Unider NGT - 673
Stheme Manidi
30 [Mand Sewernge Srheme Sundernagar 4.30| 155 2.01) 1 40 15.20| Dee 22
Bl Mindi Ewemw: Zehemp Rewalser (.35 0.00] Qo0 035 LS| olun-22
| _ Town B N
33 hlﬂn.ndi Bew Ner Chaowk 336 Li430 (ERALE) 2.36 A9.97] Dec-22
33 [Mardl Sewerage Scheme Juginder T 174 1.30 4 Funits available
- Magar Town Diss. Mandi |
I*Lﬁ-l.- EEEBJ
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_ o - Capacity in MLD
Sr  District | ¥ame of Scheme Sewnge Installed Actual Gup-in | Fund | Time | Remarks
Mo Eeneration | Treatment | Treatment connéctiv| Requirem  Line
) Capacity ) ity ent for
3] (A-C) [Rs. In  Comple
Crase| tion
34 [Mandi Bew Karkog == 0,60 T n.on| 0.00 090 | Thee-23 Posed for Tanding
—— - L . | | junder AFD
35 |Shimla Providing Sewerage Scheme 4.fidh 4.13th 2,55 2.1 .75 Scp-22
= Rampu ) . ——
36 [Shimla  [Bew. Hoh, Babiu Town 1.75 |75 1.40 0.35 0.35 Sep 22
37 |Shimla  [Sew Jubbal 0.65] (45 .31 0.3 |Punds available
38 (Shimla  |Sew hotkna [ .47 0o 0.0 047 1 H4] Sep 21
= ———— B : I - 1 —
d9  [Shimla Sew Thenj I )5 .13 OO0 115 200 Dec-21
40 [Bhimla Sew Narkanda N a5 .45 .55 0,30 0 20| Dec-21 N
41 [Shimda  |Sew Sunn| Las|l o060 000 145] 1 50| Dec 23]
42 |SHimla Proy HELRE SeviTame K hnpﬂl 0 '.‘.'!...:-;__ i 1 020 A= IL'!Iirn: 27 ]
43 |Shimla  [Sewerage Scheme Chirgaon 0500 0,00 0.00 0,50 7.43| Dec-22
44 |Shimls  |Sewerage Scheme Nerwa 0,95 0,00 0. 00 0.95 12 50| Dec-22
45 [Sirmour  |Sewerage S Nahan 5,50 0.00] 0o 550 e 22{Posed for funding
| Under AFD
36 [Sirmeur  |Sewerage Sohine Paomin 3.16 =T 144 1,72 | SU] ee 21
47 |Simmour  [Sewerage Scheme Rajgark 1.50 .00 oo 150 | 2.87| Dec-22
48 |Mnlan Hewtrage Scheme Solan 7.0 2 qu I_I:I-1'..'I 110 h-l- ﬂr_l' Bec 22
49 [Solan Sewerage Soheme Nalagarh 3632 3.62) 2.40 1.24 Sep. 21 [Under NOT - 670
50 [Solan Sewerage Seheme Rasdeti a.50 230 2324 2326 2.00 Sop-21 | For ouiskirt areas lo
. be connected
51 |Salan Siweirige Scheme Parwanoo 2.00 000 0.00 2,00 Jun-21|Under NGT - 673
52 [Selan Sewerage Scheme Arki 0o 070 0.30 040 0.25 Mar-21
53 [Salan Sewerage Scheme Kandaghat .40 000 0,00 0.90 7.35| Dec.22

R ey
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_____ R = - . Capacily in MLD

Sr | Distriet Name of 8cheme Sewapge Installed Actual Gap- in Fund Time Remarks

No Eeneration | Treatment Treatment |connectiv| Requirem . Line

1) Capacity il ity ent for
(B (A-C| (Rs. In |Comple
Crore| tiomn

54 |Una Sew Una ' ERE: ERE 0.64 254 2.00] Mar-a1

55 |Una Sewerap- Scheme Santokhgark 250 L.00 0.00 250 3.00[ Mar-22

56 |Una Sewernpe Scheme Gagrel 314 .00 0.6 3.14 Z2.30) Dee-1 i

57 |Una Sewerair Siheme Mehatpur 073]  oio 0.0% 065  Lo0] Jun-21

58 (Lina Sew. Sch Tahlbwal 1.00 100 Ch. 0 1.00[ F00] Dee-2 i

54 [Una Sewrrage Scheme Amhb oral T uoo 0.00 0,80 8.30| Dec.22

Bl Uma Stw Dl lutpir 2.00( ERE 000 2.0 00 Mew.22

' ~ Sub Total 163.53 53.16 48.86) 114.67 341.69
1 o _ e .

o1 [shimba - Tows e . . 1, . =
I{&%Nimle Bl 1 225 0,76 |0 | B .'J_!I,I-‘.m)ﬂing urder Wirld
i/Shimla | Lallpui =7 25.20] 11.00 11.50]  13.70| a2k Project and

—— i A = 1 R ] ’

|:'41'.'-'-I|:mlu Malvamin a2 122 4 50 1.9:.!:. I hfier-23
iv[Shimla  [North [apoaul = 580 5.20) 3.70 ST Niar- 23]
v|Skimla  [Snowdean 1.35 .35 060 = R { ‘Mar. 23]
vi|Shimla  [Susmmerhal] 3.93 1,93 0.70 3.23 Mar-22
 Gub Tol 46.96  26.06. 22.00 24.96 0.00| a
e S — — ¥, |
Grand Total 210,49 109,22 TO.EG 139.63 1'.’n1l|-1.l.’|5|I

. M

()




Vapping of S1TPs for Senii-
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ACTION PLAN - SEPTAGE MAN AGEMENT

Annexure - 111

Urban and Pevi-Urban Areas in Himachal Pradesh

5N, Mame of Name of Rlnek Name of GP Present H ST - mapped far [STP - mapped for| Remarks
Disiriet Papulation Seprage Sepiage
Management Management afer
construction of
proposed ST
I [Halaspur Sackar Raghunatpurs 201 3 |Ghuomarwin Hilaspur
2 |Bilaspur Sadliir Bamia 55001 480 MGhumarwin Bilaspuir
i Bilaspuy Cihumirwin . Cihumarwin YI8T | T |Ghumaris
4 [Bilaspur Thandui Herthin 4422 (85 [Cihumarwin
5 Chimba Chambu Sirol 2973 14 [Chamba
0o Chornba Chiarmisy, Haripus 29y At I hamba
£ (U haimheg Chamiba - R paurn 251 | s L hamha
8 [Chamahg il B 'daipun 3250 | 865 |Chambs
9 |Charmba Chiattt by = Kivami 2143 52 |Chamba
LR W TR Clsmibg Dramian | g 171 [Maramshials
11 [Hamirpir Harmsirpur Susan 240 Hamsipur
12 [Hamirpir Hamirpur (il 1dn 433 [Hamirpur
3 [Hamirpsr Hamirpur Bajur BE 183 [Hamirpur Bajuri o
|4 (Havirpur Hamirpu Bagsi Thanivara Ll 47 [Hamirpur
5 [Hanirpur Hamirpir [aruhg 483 124 [Harnirpuor
6 [Hamirpur Hanirpur Matti Tibrn 725 £ IHamminpar
L7 [Hamipar Bharang Aghar My L Harmirpor EHNTH
|® Hamirpur Madaun Hbarmari khorad 672 157 Nodaun
1% [Hamirpir Madun Kaolila 470 AN Madaun
A [ Hanpu adaun Beln W1 68 INadaun

0’9* eri.'i‘.]'
ai
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RN ] Moome of Name of Block Name ol GP Presens HH | STF - mapped for| ST - mapped for | Remarks |
Distrier I"opulation T TETHTTT Seplage
Management  [Muanapement after
sl ruction of
proposed STP
2 Hamirp Sujanpur [arin B47 [ Suanpur
32 |Hamipue S Dera |22 13 Sujunpi
23 Hsmsirpur Bamson Sirahka Al B2 Hamirpur
24 |Him E| Wil Hamson Dugha 26 <57 [Hamirpus
25 [Hamupur Bamson Swahal 445 105 tHamirpur
B Hamidrpr Hijhart Muorsu Sullan H4 231 [Hamirpu I
B 27 [Kanpn Haijrath Aver 4AR( ohs  [Palampu Fanath |
28 [Kangra Praijnuily Bheth Jikhii LGN 190 [Palampur ﬁ:.::n.nh
29 [Kangm Fai sty K hetranul 2108 497 [Palampur [ty
0 I-.'.un_E:l- . i'h.*l'l'.; Kathog Al Bl Dehra - N
. 3 [Bangn [k Dbl - 437 T8 | Dehen =
A | Mamngr Edehira Bur Khas 37 433 |ehm
13 H_.:Iﬂl_ll.l_ [ Mclira Majheen T o Dichra
M Kanur Xehg Sumni 268 s | Dehm B
35 [Kunge el Khudise 32040 70 |Dehia
36 [Kangi Puhir Hetripur 411 1024 fDehin
37 (Kingr Dehro Thiikurdwary 2819 sl [Dehim
W (Kange Phararishala Cinggal 1733 it IDharamshaly
19 [Kangra Wigrota Hagwan keer Chamby 149) i Naprot
10 [Rangra Sk Bagwan Thain a4n K11 Nagri
41 |Kangrs Nagrots Bagwan Cihoruh | 435 W [Nawrom
2 [Kangra Magrots Bagwan M.Chahir Bl 86 [Nagroia
| 43 |Kangry Sagrotn Bagwan Hatwas Tatg BEZ  [Nagrow

s

?},ﬂd



s~ S of Namme of Blogk Namo af P | Presem HH STP - mapped for [ STP - mapped for | Remaris
Dhstrict Papulation Septage Seplage
Management Management afier
construction of
proposed ST
A hamgrn Nagrow Surian NSOl Surian g Vil Delim Jawslj
45 | Kangry Nagrota Surin koin 3RS 612 _!"-iurpur Jawali
a6 kanary Panchrukhi [aifishy 2420 ST [Pabmpur
47 (Kangra Panchrukhy Haruri khas 2521 029 Palamp -
K Fanchrakhy Rhindi 758 197 [Palampar
TN katiarrn Pirichrukhi | Fusching 1253 7 | Palanipyr
A ke Fanetirukh Rigpu 820 3 [Palumipig -
1 [ Kangra K I btk fuan 1452 SBY  Dhamshal Jawali
R3] hapgrs Rait Wi 1742 | Dharsimsiila Jawal] ]
~ 5% En—;_-ru Ran Hitinsg ] hap 4n3 345 | Mhsrarmshaly S
[k Nmr Manaii LR U Mamal -
T Kl Nty prar Mt 42 139 Ponnan
BT _Hsﬂl.r. Mg - 148 8% ":I.ul.llu
Bl Kuillis Shumahi 125 s |kl T
BT Kullu kel Shurmd 595 15 kKidlu
0 [ Kully Foully K bokhan 130) o hullu
B i |l Kully | L':_'|;1"-_|I1,:lJ 411 45 Rl ]
Bl | kulli Kully Hall 15 R T
fr Manli [C heinpira Drhely 187 | 223 faginideriaga
63 Phlandi Brang Daly TR Y S0 Hlogidempgr
) --_-';-._{umli Dy Crareey Machla Tt 428 dmtindernagpar
B> | Mandi B s Mingng 874 TR |Sundernagay Rarsog
ffy [ Mandi Halh [Chalufy 2474 680 [Mandi Ner chownk ]

r,,#ﬂ_f_ Peetry
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ru;!- i @:{ry

F. M. Name of Name of Black Name of P Present Hr S TP - mapped for /ST - mapped for Remarhs
Distriet Pupulation Septage Seprlage
Manugement Manszement after
vunstrietion of
Praposed 877
67 |Mandi Halh Draubandi 44 IS [ Sundermagar NeT el

ok |Mandi Balh Bagp 1618 H3 Sundemagar Nerchiwnk
o IZMandi Balichowks Aut JE73 235 |Bhunter
W Mandi Sunder Nagrar Nagwiin 44t i Sundernpgar
71 IMandi Sumdor ""-_.J.[_'.-IJ o Rahehowk; 2350 dui| Bhunter
72 [Mandi Sunder Nagar Mahadex 4510 860 |Sumdermagnr ]
73 [Mlandi Sunder Nawar Pandah ITRN 734 [Wandi
4 IMandi Suncder Naga Manjhwar 3 | IS [ Sundemagar =
T3 M| Sunder Nasae SEnYAhirdh 2556 a5 Sundernaga -
6 [hMand Sunder N Talyahar (ECT I T Sundernagr -
T PMandi Sumnder ":%';u | ung 96T T NEind] _
s [Shimla 'I':'II--hnm Tongila 2R BTl Rikien o
8 Shimla € ol — e Chanji Chopal M0l | seM e Cha -p.u]_

80 Shiraly !-‘n-.n.|l Thana |01 S0 [ Theiy &

SN [Shimi Chuopal Pujarli 2785 4307 [ Theoe Chopal i
82 |Shimls Clerpal Rusla 265 335 [Theop Chopual
X3 IShimla {Mashohta Malyana | #1 2 Lallpani [haili
B4 |Shimla Mitshobpa Anandpur 1618 1042 [Falipani
RS IShimila Mashobkrn Clamany 3w 430 Soowilown Fhalii
#o [ Shimly Muslwilr Pujarti LERIT 782 |Lallpani
87 [Shmia Mashobra Dhalli 477 S Savwdown Lihally
58 |Shimia Mushisbra Mashobry t441 3% |Spowdown [halli ]
R [Shimla Mashiohi Naldehra T4 483 [Spowidown [Yhall; ]




1 ‘24%
Present HH

SN | Name of Mame of Bliek Name of 6P STP - mapped for | STP - mappaed for Remuarks
Dasiriei Populatinn Sepluge Septage
Management  (Management after
camtruciion of
propiosed ST
0 (Shimla Mashobry Baldevan 4004 HUY  [Snowdown RITTHI
91 [Shimla Masho by Kajhana | X33 28 |Lallpani Dihall
2 [Shimla Mirshuhrg Thadi RETE 38 [Lalipani [
3 [Shimla Mashiobra Kol 126 163 [ Theog
4 [Shimia YTy, K ITE 627 |Theog
S Shimla Mishobm Paag iviv 183 [North Disposi] -
U6 Shimla | Mastyrbig Hhont i 534 i3 INarth Dispogal
U7 {Shimla [Mishobe Tutu 1204 2B8  Psummerhill (UTET
4K [shimla Wiashibr {hunali S ME A Summerhill
o0 |%himia Musdwal g Neri 1K= SE - Simmerhil Tt
Lo 1Shimla Ny By chari il 290 [ Summerhill :
10T [Shinsla Mashutbig | huadhalti RITRE “nl Naorth Disposal
102 1Skimla \ashishe fLrhamalan {0 s W2 Suimmethill s
113 |Shimla Vishhothed Shakraha JAR 35 |Summerhill o
104 | Shimla Mushiobra fimga RUDTE Tt | Lallpani
Hi5  |Shimla Viashihra Drhamiow 47 M0 | Summerhill [RTHT)
106 [Shimia Mushobig Higi TIE e [Summerhill [y
107 [Shimla Ml Dummi 1284 323 [North Disposal
s |Shimla Kilieu Aclhal 24t ¥ Risliru
[ iShimlu Rt Bl 110 a5 [iihiry
LT PShimla Kb koaralash 15 S0 Bl
1T Shimlea Juhiul Samswati Napar I6sx 413 Tuhhgl
L2 1 Shamia ubsbu Ciuima | 473 428 |Kotkha

e i




1345

SN Nume of Name of Block Name of GPF | Presem i [stre . mapped for [ STP - mapped fur | Remarks
[ Mistriei Mopulation Seplage Seplage
Munigement | Management sfier
construction of
proposed STP
13 [Shimla luhbal K e 1683 394 [dubbal
[ 14 (St Samgruh Sobrad b 3394 626 [Salan [ fpiarh
[ 115 [Sirmour |Rajgarh By | 632 376 [Solan Feajgirh
L6 [Sirmou Rajzarh Deedag 1637 364 |Solan Rajparh
T | Sodan Dharampur Eharanrpin 5345 [445  |5alon [arwanion
LER [Salar ﬂh;mm%i‘mr Crilhair; 2139 496 [Salarn Pariwanix
1% [Soalan | Mrarznmpur Jarpeshi 1862 34 | Badidl Parwan
1200 [Salun Dharumpur Buariin 2027 634 [Hadd
121 [Selan Drharimpur Tudla 3712 T | Kunih
122 [t ¥z Charh bl Sarpwyar 2154 575 Baddi IPrrwdnon
123 |Selin [Yearampur Kasanli otk hal 204 1176 (Haddi Parwarnon
124 [salan D harampi Clu 122 I |Buddi
125 [Salun D3 harsrmpug Ll 2806 638 [Nalazarh
26 [Solm _mr Surapur i1 M3 |Badd
127 {solan Dharampua Jahti 95 AR [Badd e
128 IS0k I haram i Haarnt sl 5282 1065  |Baddi
125 |Solhn Dharampi Madhala A652 95 [Haddi Parsanin
130 [Sikun Dharampur Kol Shande 25411 648 |Baddi Parwanoo
131 1Salan Drharampus Taksal EATF 620 [Radd: Parwanas
13D ASaolin Kandagha € hi| 11456 0 Lallpani
135 ISolan Kandagh W ks 1385 6 ISolan
134 |Sofan Foanlighun s 2400 53l [Runibur
133 [Sakon Kandaplun I limmer 2848 i Solim

|
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SN Yame uf Name of Bloek Natiie al O, Preseunt HH 5TP - mu[l|l|.'|-l for STP - mapped Tor ILemurks
Distrivt Fopulation Sepitagy Septagy
1'nlalnm*g.t'unu'lll Management after
construction of
roposed 5101
136 [S il k.andag bt Bariian 16111 %2 [l s
137 Ihedan By s Jadhana ¥ 363 Kunihar
ml_.'-é'l LT Ii;n Kunthar Hatki 3313 2137 |kunili
P39 [Saban Kunitiar koth LR D48 [kusiha
0 solan Kunihar | Kuniliar TR 4310 JRunihar
(T [Silan Kiirithar Ihomehir .4 ISTR {kunibuy
140 Solan Kunthar Pl U8 6073 |Alki I harlagsha)
| 133 [Sulan Mulagarh b heru 379 33 i |-:-l_-.||h
|44 [Sarlm Wiilagirh Hadivali R R OR[Nt
148 |Susan MNalagurh | Phitia 105 633 [HBadde
40 [Solim Nahigarh [ [ET IY i % H-.n.1..|.. )
K0 e, Nalagarh [hange > hali 1826 905 |Nulubarh
148 [Salan Malugorh kirpial pua 377h 476 [Nalougdrh
149 [Salun Nilaparh Malpuy £5110 L -:"-..||.|].||I|
150 [Sarlan Milamahy Riarnsheha Bk 719 Mtlaguirh
151 [Solan Nilugarh 1"'- B ihd 5 095 [Ruddi
|53 Kol i Sitfie Anji | Sxs A Sl
133 |Solin Sulan Fair LS 441 Solam
13 [Saskan Sodin Basnl S 721 [Soan
155 |Selan Solan Chewn 2140 A%4 [Saln
Lah %ol Sarlan Tiithan | 3] 256 |Solan
5T |Solun Solin Salingri 4447 3 Solan
158 [Solan Salan Saprein 1973 465  [Solan

ko, ey




1

N[ Nume of Name af Rlock Nune of GP Present HH STP - mapped for [S1P = mupped far Remarks |
Dhistrict Fopukation Seplage Sueplage
MVanagement  [Management afier
canstruction of
proposed ST
59 1Salan Solan Sen 1537 WY {Solun
10 [Solan Solar Parag 1983 27 [Solan
[ 101 [Sofan Sulan | Sham 1332 14 [Solan
X Solan Solan santal 1794 2T [Raban
[a% (lina Llna Arvvila Lonver 2240 N Limn
o4 ling | Frugy Jheslers 2259 M3 |im
63 |lina I ina o Rampur 2168 74 Lina
[y |Uina & 7] 1 olsha 53 1235 [Una
— Total 3754460 103193
il I Ui alidetional infrastructore cosp 1] any, o rdnEge Lhe sepiuge shall be wosrkod vy by ISV a1 ST ran b it depending upon vohuige of

splage eoeived ateach S 11

M{l“ﬂi . e
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HIMACHAL PRADESE
ACTION PLAN FOR - ACHIEVEMENT OF EFFLUENT NORMS AT 5TPs

Annexore - TV

— ) e . Capacity in MLD
57 | District Name of Scheme Sewage ] Treatment Actuanl |[Reguirem| Fund Time Remarks
[+ gencration Capacity | Treatment ent of  Regquirem| Line
' (A (Hj i) Tertiary ent for
Treatmen [Rs. In |Comple
5 | Crore) tion
[Yes/ Noj
1 [Bilaspin  [Sewerspe Scheme Eiﬂaspur B gl .00 0,00 N Dec-22|Posed for fundin ;_zl_Jr._afI-ew_
Tiwm AFD & included in
_ Anriexure - |
2 |Bilaspu Hewes ake Scherme Talal S g.00 0,00 Yen], | 0.50] Jun-22 N
F |Bilaspur | Bewerapge Ghiumarain |.20 1:20 D98 Yes 0.60| Mar-22
4 |Bilaspur [ Shri Naina Devijl t35] 1,35 075 Ves 650/ hun 21] =
5 |Chamba  Seweraze Scheme Chamba . i .84 2.60 Yes 045 Dec-22{Includes the cos o]
iupg‘mrﬂuthm
b [Chaimb ST R schome Ditlhousie 3 Con.on o.00| Mo -_Enr.\ .':‘1'-'.'T1:nial:|.r Treatmen
ircloded at Aagnexure |
alongwith STF estiniue
7 |[Chamba [ Seweraze scheme Chowar 145 .00 .00 P | Bep-22{Tertiary Treatme): ]
| el uded 2t Annexinre |
alonpwith STP ewt bt
8 [Hamirpur [Sewsroge Scheme Hamirpur | 601 573 536 Yes| (50| Dec-21| T
e S £ ... . . S | o _ il S —
A [ Harmi s 5'41:1.1.1::.:5-.- Sohicine Nadaun i l-‘J | il .54 Yicn (1. 25] Dee-21
O [Hamupar }Heuwage Scheme Sujanpur Jeolis b 225 Yes Q.30 Jun- 232 i
1 [Hamirpur  jSewersge Scheme Bhoma _J.f-U LER 1,00 ?'Tu - Dec- 22 (Tertiary Treatment
included at Angrexiure |
ilongwith STP estirmata,
2 | Kangra Sewerape Srheme 16 Nurpur 3.13 313 .20 Yes 050 Jun-21
lTu:um
. FQ}\M -
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Capacity in MLD

Name of Scheme | Sewage | Trostment Actual |Requirern| Fund Remarks
No | generation | Capacity | Treatment | amnt of ' 'Regquirem
(A (B) ic Tertiary | ent
Trestmen! (Rs. In Comple
ot Crore)
(Yes/ Noj
I3 [Kangra  [Bewerage Sehame io Jawall | 1.33 0.00 0. 00| No Tertiary Treatment
Tewn included at Annexure - |
alongpwith STP estimate,
14 [Kongra  [Sewerage Schems D/Sala &.00 5 60 245 Yen 2.00 E
IS T-L-;}uﬂu ___?-21;.1.-&1'&5:- Scheme Nagrotes | 1.33 ¢ 1.34 085 Yen 0.3 Jun 22 - !
LIy ihnu,-'-.r.l__ S e Ed{mlz Kangra ) 3,77 _:-I.?? 1.93 = = T,-étl i - ¥
7 [' angra  |Sewerage Scheme Dehra 1.38 1.38 0.30 Yes| 2.00
35 Waome Py W wrige Scherne €0 BLk 235 L35 pNo| Ll;nmd“ﬁ-]r_mr-d:: u.a_u niles
Il"'ﬂla’-lml‘.:l-'l.ll | AR moluced in
| i AnreExpse |
10 |Rarirs  |Bew Bagnoih Papraia 164 0,00 T Dec-22|Tertinry Treaument
irclirded a1 Ajine wiire - |
alongpwith ST & Wtiitale
23 | harera Sew Jawalamukhi 288 .83 T Nl Tertiary Troaiment |
'afr.l.'ﬂ.d._‘r Promidegd
1] | Kangra 8 E-Ew-rmg: Eﬂ'ltmt' 16 Shahpur 0,40 000 0.0 No Dec- 2 Tertiary Treatment
Town meluded ag Annexire - |
alongwith STT csumare,
2 |Kuli Seweragr Scherme Kullu Town 5.45 345 d.55 ¥eu! LMY Jun-32
3 [Rulls ™ [Sew. Sch. Manai i Reryr | 15.30 | &2 142 Na Sep. 21 [Tertiary Treatment
Mairsal| michicled at Acnexure - 1
alongwith STF estimate,

nbﬁﬁ s
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e = B " Sewage | Treatment | Actval HoycooT e 1 Capacity fu MLD
| Br | Distriet Name of Scheme ] Sewage Treatment Actual  |Requirem Fund Time | Hemarks
No | EEneration | Capacity Treatment ent of Requirem | Line
| | {A) (B} ) Tertiary ent for
Treatmen | (Rs. In |Com ple
| ¢ Crote) | tiom
| (Yes/ Noj
= - —— - 1 - —
l #9 |Kuliy Sewerage Scheme Bhunte 2.32 232 1594 Yis 1.50 Jun-EA,
| 253 [Kul Sewerage Scheme Bnnjiu'- Town | Q.55 000 oonl T o Deee- 22 ety Treatment
| iy dod a1 Annesure 1
alamewith 5TP estifnste,
26 [Kalla E.E‘ll'l"l:lf'ﬂﬁt Scheme Annt : .55 0.00 0.0 No Dee-22 TtﬁjE Treatment
included at Annexure -1
alonpwith STP estimate.
7 | Euitlu $:wbm.ge Scherne MNirmard 075 0.00  Bon No Dee-22|Tertiary Treatmient
i leided] ot Annexure - |
alunewith STP estimate.
% (Mandi | Sewerags Scheme Barkngdlar | 237 2.37 S0 s .40 Deczi =
| .
o — — T — — = = — e
JU M Frmprevement of STF Sowerms 10.55; 4 30 1.74 N SR Tertiary Treatment
Schieme Mandi incluaded @t Annesure
elonpwith STP estimaie,
| = T ———— ) - - il
0 {Marns Seweragn Sclorme Sundermagy | .34 3.55 245 Na Pee-20 et Treatment
intlided af Anneamre - |
dlonawith STP estimate
T [Mandi Sewdrage SCherne Rewnlser 0,35 .00 € Ul Tes 0.75| Jun-22
Town
32 [Mandi Sew Ner Chowk ] 3.36 0.00 G N D23 Tertlury Trestment
ircluded a1 Annexure - |
alongwith STP estirnare

ot I"‘IL'-:H- '?'éﬁtly
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[ —— T ——— e — . Capacity in MLD
.- Iistrict Kame of Scheme Sewage Treatment |  Actual | Requirem | Fund | Time |. Remaris
| No | geaeration | Capacity | Treatment ent of |Requirem | Lipe
LY (8] | (c Tertiary ent for
| |Trntmun (Rs. In |l:'-nm;|la|
| t Crore) tion
(Yes/ Noj
g h-Tde.i Sewerage Schemme .I{Tgr:'n.ir:r_h .74 ].-':Il — 1,30 Yes 1 il Er_ﬂ -
| Nagar Town Dist Mol J
34 Mandi Sew Hm@ == - _ .40 nr_trl:,T/ 000 Nao | e 23| Poged for funding under
lAFD & imcluded in
|- I | AttrEute - |
35 |SHiia "~ |Providiing Sewrrege &t 68l o qenl Fas ver n.ﬁr_‘u|?-p 23
Rampur
q.’-.‘E-t_'EhiuL'.‘i Sew. Sch. Rohry Toven L5 i I T Yies 3835 Sep .-'_‘-Il I E i
37 |Shmla 86w TG bl . T 0n8|  Gesl 0l Yeu .50 dun 2.
ET) Shim Sew Kotlkhal 47 ¥ .nrl'm = _-}.t'H'J-I_— Yes 1.00 _*-ur -
|
an Shlmla _5_:-.? Thr'r:.;,z_ o L156 LI a.00] Yes| _1_5[! Juin=2) |
30 [Shimln  Sew Narhands 11— AR ol oE Ve T e ——
e — ol = ¢~ | _— e 4
2| 1Yhkimla Sew Sinni 45 £ty LHRN 4 Yies Al e .”[
a2 -'ﬂ_hil'l'llﬁ . Froviding Sn:-_w:;agr.- Chopal | L ooal 0.00 Nis| DI‘TE.’--!:"J'[E' Treatmen: |
| invluded al Annesiipe - |
[-Hengwith STP estinsate.
13 [Shimla  [Sewerage Scheme Chirigson 0.50 o) T Nao Dec-22'fertiary Tremtment
Inciuded a1 Annesure - |
‘mlmgwith STP estimate,
4 |Shimia Sewerage Scheme Nerwa 1,95 0] 0.0 Na Dec-22 Tertiary Treatment
mcluded ar Anpesyre =3
alongwith STP estimate,

T o) Q&mj
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M— = : e o — T — ~__Cupacity in MLD
| S I Distriet Name of Scheme Sewage | Treatment | Actual  |Reguirem Fond | Time Remarks
No generation | Capacity | Tremtment ent of |Requirem | Line
| (Al (8] (€ | Fertiary | ent | por | |
| Treatmen (Rs. In  'Com pI:l
L Crora) tion
| | [¥es/ Na)
. - — R b —l —_— —— C— ——— —]
35 [Sifmour Sewerdpe HNeheme Nahan 550 TS 3,00 Ma Mies, AE|F'|:mn.l for funding under
| AFTY & included ip
, ANNexUe - |
I_-i&_._ﬂ'immlr_ﬁﬂﬁ;' Schetre Paonia 16| a4 1.44 Yes =1 —=3
27 Siomour Sewet e F:h._.‘::nrr Eumarh 1,50 0.6 .00 Mo T_Jh _J:"_T_E;'tmn Treatment
Incliided ar Annesure - |
| alongwith STP eatimate.
_-1-H_tT-‘~ufan Hewerage Schaoie Solan ¥.10 2o 1.60/ Mo | I 22 [Tertiary Treatment
neluded at Annexure - |
| Alongwith ST estimate. |
f | |
T‘TE—E !l Sn—*Ir;-xpgr Sohemy ﬁ:ﬁ.ﬁ:‘ll"l J3.hZ 4 fu'-|_ .40 M i = ‘rmEn_.- ?:’E’.‘-l,ﬁ'ﬂm i
already provided
———te— | e —— N = _— — ¥ ol S
o [Solan Srwerage Scheine Baddi 3.50 7.5 3.24 Ny ertiary Treatment
. alregidy provided
Al [Salap _Hmnrrdg Scherme Parwangn | 200 ERET u.eg Mo un 21 (Under NG 673 and
| included al Annexiire . |
alongwith STP esfimate
52 [Sulan Sewerage Soheme Arld I oaol 070  gao Yeu 060 dun27] I
52 |Bntan Sewerage Scheme Kandaghat 0.40) 000 0.00 No Dec-22 Tertiary Treatment
' neluded at Annexyne - |
alongkith STp eslimate,
i_u.m Sew Una o .18 18] T oesl Yes 0. ts|"1:u11-;:1 _l

Heey
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p—— S =— . — o .. Capacity in MLD
Sr | District Nume of Scheme Sewage | Treatment  Actual | Requirem| Fund | Time | Remarks
Vi generation Capacity | Treatment | ent of Requirem Line [
(Y] {B| (L] Tertiary ent | for
Treatmen| (Rs, In Comple
8 Crare| tion
[Yes/ Noj
a [Una Sewerage Scheme Santokhgarh E.EUE 100 (.00 No Rec-22 Tertiary Treatmem ]

| included at Annesure |
. alongwith STP estimate

6 (Una Sewe ape Scheme Gagrol S04 (.0 0.00 Nes Diete- 20 Tertiary Treatmenit
meluded at Armexure |
alongwith STP estimato

T na -?.-.-u-:!.:mr':-'u_l'.-_-mr Mehatpur 'lil'r"! 30| D08 - = i e e r_"_ e
meiuded at Afinexare - |
almgwith STE estim:an e

B | Uris Rew. heh Tahliwal 11303 .M LN M | Dec-23 Tertiary Treatment
cltided at Annexore |
! akimgwith TP egkimale,

i |Una |Sewerage Scheme Amb 0.80| .06 0,00 No| | Dec-22|Tertiory Treatment
tncluded at Ansexure - |
alongwith 8TP estimate,

- . el o= I
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— Caparity in MLD

i:‘!r " Distrier | Name of Scheme | E'I.'\I-’I.El"' | Troatment Actug] |Requirem| Fund | Time Remnrks
Na | generation | Capacity  Treatment | ent of Requirem | Line
(4] (B} L] Tertiary ent | for
Treatmen' [Rs. In |[Comple
L Crore| tinn
(Yes/ Noj
60 |Una Sew Dsulatpur 200 - Dop RNV Mol D 22 Tertmry Treatment
mcluded at Annexure |
| alongwith STP estumate.
~ Sub Total 163.53) 8316  48.86 29,65
o1 |stimia Town = . e | IN— R | T —
i|Shimila Gl 2.2 .40 1 Yeg] Lipgradut| | Sar-22 Funding uneder Warld
3 = = = — ——nn af 5T —{Bank for 4 projecis which
b{Shimla  [Lalipan) 25.20 |1.00 150 Yes! “umdet | MER2Rluonan o o of
i [Shimia I Malvaria 3.4_-'|I - I_-"_‘ - 50 Ver AMELT [ ‘.1;“_ -E’E- tertiary trgabment,
— =i e - e = | e e | e 4
| Sharrrla Norih Divsmsiea] 5.H-.I &80 3.7 Yes Mar 23
v|Shimla  [Stowdowy 1.35 .35 0.80 Yes| | Mar 22
vi] fhimla |Summ !:ri'tm o 383 LE-N Q.50 Yeu| ..'i;'rn: 3
Sub Total ] 46.96  26.06 23.00 .00 =i
Grand Total = 210.49 109.22 T0.86 n.m’ 29.65 s -
- _ | = L

o e, e




